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STEI-1

HAcdch

11 9RAE @rE R IR AFd I¥axol (Heu H Uh.Ud.Ud.ualR.), o "@re uieeasor” & A
A A ST ST 2, o1 o RIdwR, 2008 # @rel GRET IR AME (UH.UH.0H.) SIS, 2006
(2006 T 34) & AT TI BU A A ITANT & foly GRIAT Td WRIGR W Pl IUA]
JFARed e & foly wrer AEil & fas=—aenRd Are FeiRa B iR 99 i, dsro,
faa=or, faent va emard &1 A afid & @ forw o1 18 o | 39 ey # fawga sl & Scord
QTel ReTT SR A (THU™Is) A=, 2006 & ORT 16 # fhar o7 ¥ | 39 iffraw &1 @
GReT IR AFD 7194, 2011 3R B8 WE fAF=ET o7 IO & gRT e 5 3T, 2011
UaaHTHd T T o | 99 ¥, Uh.UH.UH.U3ME. 7 39 1w & oiavia fafafde smom wrates
BT IR G H BT WY @1 2 |

12 QY I AT & IR, YRIET AR UIYS AR & IMeardd” & oY, WEl UIEdRor o
fFefeIRad gfteaior & Aegd | 39 Hrafasll Bl UIa R & oY fAR=R yar far @ -

>  dRad AMGS] & orgwu fafgHl, Al iR fen—cwi &1 R,

> STEUT 3R ROSRETARYI, FRiefor, Hosiel SR 98k JRNRIE dcdd & ARIH | SuIer
H AT,

> IfrTd @rel ScTel ol el GAREd dxA & oy g a1 At

> faframme S, Taemener Sl IR 9@ A—AT Wiel GRIGRAT IR W Ugvdd] &l
eTaeT &1 i

UHIBRUT Bl Fed] YIa=T W Sc e Ugdll &l ggrdl <7

> TR GRET GG B T R & folu g S (e, e &R | iR .
(e aRde |Ywon) ufdfei b1 SuT,

Afsharall Bl guare! g & fory drenfired) s,

M R B8R UGl & GOl TAT AEF-—YaH & oy BRIFIaD WToU DI AR B
famra T

> T AFS 9 GO B IR o W gRell W WafSd Al & FHEd Bl 9ol o &
U PISdT dodl § Alhd BT | 9T AT IR A9l WRERT IR ORISR FISA1 & aTT
fguelis HRR v |

S dfoid gftedior & 31y 39 ag H Rueld| ay 2020—21 @ TH.UETATIAE. &
PRGN 3R IUSATRIT B AHIEAT BT TS 91 R T8 7 | fIaR0r Gafea searai # faar
=l

1.3 S o | @ WifeRe @ gR 959 AEIRTd g8 off iR wF Ag@yel foty forg g oo
T, UH.TH.UE. AfRAFTIH, 2006 BT 9RT 5 & ST-GRT (1) & @S (@), (M), @), &), @) R
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(®) @ sidvid Suae RidTdl ) Aedl &1 Fgfad & g 3 IRl & $F 9= 9 BRI SN
IET | UMY, A0 & dodi # f[IaR—{ae & MR &I AUe oY TS &’ & folt 966
# faey Gl &1 AT faear T e

14 DL FAEHR AHG (NYHAL) 980 ¥ vl & Heyg 4 Qe wieaRer & §ag odl 2 3R
faf=7 2Rl S @mer =N, IUEIFT IS, ATHE WAl AR ST & WTed ATDHRol
& A1 S FEART GARFT Rl 81 99 B R AUHAL & IR 96 AT g8 AR By
Heayol AMa W faeR—famsr fdar |

15  dsnfe |fafa, Sife uifie $u | Qe AfaRer B dsifHd Fdig e &) & foly SaRar
2, @ 9¥ & IRM A9 98 (3591, 3641 T 37 i) MMM g3 SR W ISR Bl A=
RrmRe @i |

16 @ & aRM, 21 Aw—faRre dsnfe 09 FaTEs B | 59 21 ds0e Ul & Hd 62 d85
AT 8 3R AMDI & FHUU TAT I AU—3U+ A9l ¥ Fafed o= FrIg Al & IR
# ReiiRer &1 |

17  faRre fawal & Hag # d=nfve AT 9 w3 1 998 9= fdy |

18  BIfde—19 HEMRI Bl <@ BT, a¥ & QR WTE AITHRT 3R $HS ARI—AT = FifdHd AR
IR—IAfR® Mol §RT SMHIRIT ¥a¥Y &I dGdhI BT AT 6T |

19  faf=1 @re uert & forg fafvgdl & frequr, {94 g /e iR faeme Al § GeE SRl
|fafera &, @ fen 7 wafa wfa &1 18 | Al & Faf| vu 9 @ e &1 9§ &R o9
P IMATIRAT BIHl &, AaIH FNE fhU S & | 99 2020—21 & R, 30 3ifcrH STeRg=Tg
3R 19 AHAIGT SIERGEG SINT @t 18 | 3ifcrd rfergamell § 0 wiw fafaw |ffaa § s,
Grel JReTl 3R AMd (Whell g2ai & oy JRIET Wre iR ddferd MER) faffaH, 2020; @rer GRer
3R "D (Rrg] 9oy & fory w@men) fafas, 2020; 3R @rer QR SR A (efafeliT 8k yeei)
fafegd, 2020 |

110 i SrfERgEFTRIl H el IRl & Y/ HAMAT AFG § GdiEd oy |ened fafm «ff afEferd
2| 39D AT, FB AT BAUT FESH /IART & TN & Hea # ufader o & forg fhg
MY 2| 2022 TF CN— He Jad WRA” & ded DI U T @ ol S He DI AML S /4
S, TAT & IR & 2% ¥ 31WH el s8Nl AR I TERpd @rel Iaral H [Jed™ I iR 941 &
IR T 2% 9 31 1 eFfl, § &l = | Aefdaq deed 9 deayol s o 5 & 8
o2 <ifc o 9 9¥ & IRM Srfegfaa foar |

111 99 & SR, UB.UA.GH.UMS. R WEl YREfT Bl oIy e =dieil & AMal & Fag d dArll &
drE SITOHAT Id~1 BHR 3R I8k FHS [AHRIT B & oy o9 Arfeel [re SNy {6y g o |
fafeml & Pried iR IudEl B We IR @ oy o A & Fdg 9 R g S drel
o3 9 SR fy Y g |

112 UG UATEUIE. & HrAQ AR @i GReT ¥ Fafdd = IR 9l & oy urdfires rger
Uq e (JMRUvSS!) uRASHRI & foly eI AT & 3faiid, Uh.UH.UH.U3MS. 7 31T d@ 21
AT URATRAT DT FETIAT TaT DI g & [STGH I 6 DI GRT B fo71 T &; T 310 IRITSTA1A!
DI FHET DI T3 R I LRI AT gRT 3ifH ¥ F I8 98 R DI BN & &; 31
g gRASN wIfa & fafreT =@xo # g

113  UGUHTAEUSNS. H 39 999 Wihd Ual &l G 824 2| 34 Ual H ¥ Jf¥HR U 2018 H
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1.14

1.15

1.16

g Wipd 8Y U o9 fAf=T ual & fofw well faffm 1 o1 sracar, 2018 H gl fby ¢
| gD 9% B, 9l [AFTAl & weuEl $ UR 9 Wihd yal R AT JmER WR T
P Ufhar URY Y TS oY | 9§ 2019 H UNY BT T35 W) 9t B ufhar, 599 3 fasmua g
SITR 01,2019, SITR 02 /2019 3R SRIR 03 /2019 Afdferd & & 3ifaw aRvma welt wfshar
P I B R Y $ SRME "INd By T R SR 02 /2019 & I AT 275 UGl
H ¥ g MU B 185 SHIGIRI F U B 39 WS H U US BT dR YR H9 form g
ST 3T Whdl SHIGIR HRIVR T8I B &I Ufha™ 8 | SITR 2 /2019 3R SITR 03 /2019
@ RO @ MUR W HY JVHIRIT 7 IT WNF UGl BT HRFR TV A 8] 9§ b
SR, THhYATAETRE # 37 feiRal 7 wfafgfed w ff SRR o fear 2| aRomasy,
SIfd § B! e g gs © SR Uh.UA.UA.UINE. & bM § SR Aftd gear Al |

TR /8 M & HAgedqul HISER & AR Y9 B0 A THUATH AMAFRE, 2006 IR SHS el
g1g Y i &R faf Ml & wraemsi &1 srured giied kA & foy SoRerl © | Al /69
RIS &30 o gadd & oy fud o+ JRI{=e e dl ge DRl Pl B WINI I&T | 31 A,
2021 @1 HAT & AR, Bl AI—07 IABINAT B AT 725, AR ARHIRAT BT He=T
660 3R WEl GRell AHIRAT BT FRAT 2,531 7 |

39 9y H By U 9ad SUR & HRU, UHTHUH SAIH 2006 & AT @ BRIETRIT
(THEI3T) BT ATGHA UG B 3IR USHHRO B & BRI H GI W g8 © | 31 A1, 2021 B
HIT & AJAR, D=y ATGARIT IRl (HIUSIU) §RT Bl 84,970 did lsHd SNl fby
MY O Safh ST /G ST &3 B ATSARIT HIBRON gRT 17,07,190 ATSHd INY fhy 70 @R
74,65,125 USHTHROT fhT 7Y | fOTq a9 & oo H 99 & IRM D=1 AsHd & dae H 45% @
i 3R I AU AR USIHRUT & Hae H HA: 31% 3R 21% Bl IfG g8 |

UHUHTH SERM & Wael &l J4El @7 9 AN R & [oTY @re WiEexe FR<R 15 /
E I 89 @SR B AUl @ dodl, fafsar wem (@RT) iR Iwu W g Rk
IfEfT @ dodl H TEWIfIar & HRIH W HERdl BT %87 2| 99 B QRM, UhUTHUHUSTS
g1 faf= st /g s et & e fafsar a e (@) @ 27 9 maiTa fahu |

Uh.UH. T3 IR g|a favid a9y 1Y M iR fafsl & graeml & rure= &1 Sifd
PR & o7y Gaferd ol /e el el @ el gRe biel gk Fafie R, JifeR,
fFReror SR @re Scurel & Argfewd T o 1 SR I@T 3T | 99 2020—21 ¥ f4gelfdd @rer & T,
312U &l UTY Y T 3R I W SRR & [9g Ivelcdd HRaTs &I fdaxvr fforiaa
AROY 1 H fear I B

AR 1 — 0T a5 2020—21 & forg gadT Aficaa & e 7 Tl

1 faeaifa @ T 1,07,829
2 | 3oy el Ul Y A T 28,347
31%Y el UTY Y T — IFGRIET 5,220
31%Y el 1Y Y THH — Hfedr 13,394
3B el UIY Y T — ofdlelT a1y /9 / fafde 9,733
3 IR {6y U RAfae aHal &1 | 24,195
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4 fafae Aal @1 dwen, 598 ok fee e 15,532
5 fafae Amal § ey Y AN @ IR (U H) 49,92,23,333
6 URY {6y 7T SMURIEE ATl @ He= 3,869
7 MRS AT &1 A, fore ol fag g 520
8 | SMOURIfED AMCl § Y MY SHM &l IR (9 H) 83,23,601
9 | MY AN @ gor IR (e 3R moRife) (Bud ) 50,75,46,934

118 UH.UA.UA.USME. o T ATSHRIT 3R GOdHROT YUITell (THUSTRTH) & I U 1 HdeR, 2020
X ART H W GREVT MR U YUMell (BIR<hI) e Ueh 3f¥id &8l ATelrgd uled i
o 2 iR S Fwd & & | S Yof YuTell & HRoT §Rf 1fy @t Rresriat &1 wamens faa
AT 2 3R §9d §RT ASHRIT 3R USIARUT Bl FaReqT Bl oagad Td AT I1-T1 T 3 |
gAD ITET, BIRDIF DI WE GRell & oIy ‘g9 iy Uieel’ & U § gRabfoqd fhar
T B | U8 B YT Te—d, BRGING, E—URIeT AT, 3iaig (A= wrsfel1 dreya
3R Fread ST HAISY BT YHIBRYT fHAT AT & | $AY W HRIFINAT DI 3MMIeH IR DR,
YA B, e fqa=fOm JRga &) ffe # Pl qee el 2 |

119 UG UATHEUSNE. - dRddd ¥ MR R R & forg FRieror ofR =9 oF, 3fidsi &
HUEUT 3R 3fhel BT fATelyol w1 & foy “Fafd e ok Swafein & Areaq 9 @rer gRe
3T YOl (BIRBIR) e a9 MR Arge vu fasid fhar g | I3t & a8 g @
TS ? fb 7 Dad BRAIRG & Aegd A fAK0e707 rATg o) | 99 & SR, PRAING & AeId A
WTel BRIERT & 60,222 FRET0T By 10 | e § aReRiAr oM @ v $9 Uoilell &1 BRG™
@ 1T YHIhd fhar T B |

120 AT GRETT & Heg ¥ AT & [ET & A9 B oY, Th.UA.E.LATS. o 15 WTel YRETl JaADid
BT YA BT 2 3R I® Jek b 9 Fed &1 @ oy uRT 61 © | I8 gadie uia
Ayl RMHICR] fIfd—Aa HEEE 3R AN 3fidhs; AU, WTel YRIETO 3faviRa] 3R
R Uf3reror iR ervaT fA|Tor, g SuvTaT \eIfddaxRor IR ISl /H 5T &3] & 9red i)
MRS & | 07 S, 2020 &I fgciiy fIeq @rer YRem fGaq & SaaR W I5Y WTe GReT aThidh
2019—20 H I3 ¥b YT HR dTel XISl /A8 XS &1 I UeT AT g AU 1 |

121 HSICT S99 Qe & A 1ol /e 1o &A1l H Wrel GReT IR &l Jge a1 & forg,
UhUHUATSNS -1 24 [T/ I &3 & BRI YAl BT AR BT IR 64.66 PRI ST
DI IR SR |

122 UH.UAUA.USMS. - We Gl 3R A4 (@re gRer Hoxlern) fafgM, 2018 & 3l dmer e
3R A (TWTE BRAR BT AT IR oiiexon) fAfFd, 2011 B g IV 7 faffde weear
3R AHh—AhIg & U & g ¥ WE GREl HUKIE Bl HrI=ds PR+ d oY 29 @rel
R RIS AMDRON BT A=A T B & | g8 [Aoly fbar mar § 6 a=iy agda o
g HRITN ST AT B S SIRgA Tl RIIR BT AT /TRl & Ifid od & Sd!
Tel WIEreRoT GRT (fAary Sfff$e &1 Se | b ua.va.gansg. - waeadl R Ah—4hrs Al
SUETAT & JAJUTAT D HEe H 157 TLIRATATSAT AR gD AT B 396 HIH DI Tl 3R 429 ST
DI gHEI DI AMST T IR ofl 7| 3iffec & IR AT AT § 7 WIHEl IR UHUATHATH
U # wag fenl |
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1.23

1.24

1.25

1.26
1.27

1.28

Qe YRIET0T JTHITAT BT GEG 9 @ [Ty a9 2020—21 & SRIF By UM T MY | 39 5T G
YIETOT TARTSITRN dl, T SIfSf=e &) ORT 98 & WHHUT UIae= & Ifdid STRT T AT of
IR fTFd gRT TATEIUS UATIT YT BR+ BT PIs YT el AT AT 97, Thuauy o) gRfY |
e} B T T B | 39 AR WU B BRAE W §9 THR B TANTLTATS TAVEIUA TSI
Wl PR B oY Ugel pRd & folU AogR 88 & | 99 & QIRM, 2 Iod Qe YRIE] YIRS
T2 TAUdITe g aT {6 2 31k 4 31 YANTRITerRll bl urerfies qRiefor & forg srfergferd
forar a7 | It A1 & SfRfd diTs U= <IN 3IR SIU-UIC], I8 H UhUHUHTSMS @ &l 3R
NN TANTITCTIST Bl AT B & ol Fhel YT YfieRT & 3 e fbu v & 3k g
VRS TARTICTRI & INT &1 B URY B Bl T 8| 59 AT & SR, RUUHST ol
2019 & 3fcd fUs SRET fhed /IUdRll & AJAIGH & oI 54 ATl Bl Sig Bl 75 ot
o & 33 @1 3ifcm v F srgHia fbar a1, U B FfH Bu A rAIfed fhar war SR Ay
20 DI AFGR fbam 7 o |

"FAN— TR T URIETOT FARTRIATS & UTae |fed a2 H Wrel uWiefor Yormell & Ggeldrol”
(@frce) @ oI 481.95 FRIS BUY (40040 FRIS TR—3MAC] MR 81.55 HRIS MMadl) & IR
I dF a9t B fAIT 2016—17 H URY B TS D<IT &5 DI AT B A ToHT I AR BT
T fARAR B & HEe H YRA ARPR BT IJHIGT UG B b d¥ b QIR 5T WTE GRIET0T
TANTITETSN (THUHAI) & Gl B f3em # 1.00 IR R Wehd /SN fy 77 | 369,
29 AT /9 I &3 H 39 TAUHCIUS Bl el 313.98 BRI BUI & e &I Aol / s
A GILIBRYT (AT T & | B /DRl TTel TARTLIEATSH, YOI BT I+ DR b [ofT 4.12 BRIS
S BT e | i fhar Tar o R YoRel JhnTenersll & folt o JIgAIfad e &
RIRT 98 PR 32.20 PRI SUY Bl 75 | 9D AIND, IY S SR AT DI 2 3R AT I @
TANTRITEAT (YHUHSR]) b1 (IR0 fhar war {5 13l /69 Aiad U<2ll ol &l 75 Uhuaseay,
P FT qgHR 90 Bl T3 T (32 Il /HH I &AT DI 60 YhUASEY AR 11 AT/ I
&l Bl 30 FART THhTHST) |

I8 GHRed &= & forg b U3 g g T sarmeree de oo fedl afq & uga, 9
A /9 T el | iad sgen gaumsl | gad T J6ud UuTell (THUHTE) BT gHTd
-iead GioTd B3 & oy faff= T3l /|9 1S9 &3l Bl AT Uha B @ A SUa&l BRIy
MY 2| 22 AT /HE I &F] BT DT fITRT 3R D MBI UgA B IR & TS ® TP
AT 8 AT /Y ST & H s ASIAT BT B fhar o W&T 2

9§ & IR, fawemer ¥ Gt w8 Agal ok ugfaal & sifm vu faar Tar 2

Uh.UH.UE.U3TE o @Te O, 8 el AR AY, S Fdg H ITa] 0T iR GRET DI oAdhR
IR—9R i e o1 Sl &1 ofl, DI I[OradT 3R GRE BT AedTdhd B & oIy g7 Faeqol
JTAfoTd fhU | 39 TN | SUDGRIHD HRATs HRH b (olU U &b BleWIC Bl UgdTT B
H Hog fierfr|

PIfIS—19 BRI & Hey H, UPh.UA.GH.U3MS o qremged el Harg / 3mgfd giHked &= & forg
IRy yar fhy 2 | @ awgeil @1 S MRl &R @rer uRIeror FARTenerall (I ot
&3 3R BIAGIAT HAT IR el TNV iR Uh.U¥. . T3NS TATiid oSl JaTemetrd) &r
AIHSIST & R IALIH ATl & U H dHidd [T TAT AT | ATGHA / Goliaxvl, (e a1fias /
aIfies fIeRMORIT BT URIIBROT 3N & AMel H WIEl GRIENAT §RT B bR DI U dae
JULTRN BT 31 fawR, 2020 TP SMRANTA W AT o7 |

S————



129 HRT ¥ AT WTET &) GReT GRRTd BT @rel WaRer &1 AR 2 | @Ter feradvor o
W & UOPd JAOHINAT & Aedd § Usel B IRyl fid facell, Jag, dIdAdn, o,
qPIRT 3R BIfed TR Y & 22 RIdll TR WE M BT A9 gge dR TR & &l ol |
faTie 10 A€ 2021 | O HGT, Hiscl IR HUNUSTH §eTTel Afed 9 WMl TR YT & 22
IR I TR U WIEpa AMBTRAT BT AT B @I AT DT Uedel A=A HAT IRA
= fear 2| 9¥ & SRM, UhTHUAUSTS R 37,05016 HIfgd ¢4 (TACI) o & Rl 52,932
JATfera Xarer ueril ®f g fhar o7 | 398 W 36,72,065 HIfgdh < aoi & 51,913 Uardf & forw
JFETIRT YHTOT U= SINY by 717 o |

130 <fd SIS @I AT & IR < | SMATIG Fed dal (@ T$) R @R &I ety mgfd
gHRea a1 & forg, witepd f¥eRal o e far o & /e 9 @ uga, 9 s
faT gzg fAieror X IR T of SR Halvoie g§3g A¥eor R yarRersil 9 fageryor Rard
B gt fby 997 Sfc THIR SIRT &Y | &Tell 1 il &l wreifAddr o & 1 fAiqer fau
TQ o |

131 UHTATAULNS o 01 AMd, 2021 ¥ 24 BAA] B AT Qe WY & AT IR—SHUH-Yd—SI0H
Hh TN UF Pl EARASGAT DI AER BR AT € AP I JGARAT fHAr S 9 b dad
TR—SNUH WTel Bl BT & AT 87 |

132 B! Wewdl iR AT ugfodl & o # i we ool & ufdenr & foay teuae,
3N BT U AgdIdhiel By 2 foTadT dare o/ a6 Hifad $u o fdhar SIrar 81 of | difds
19 @ HRUT I8 HRIHY g WehM TR UNY {HIT AT | Th.UE.TIE.L_S 7 BREh & dgd
PIfde—19 FaR® IUT W 3, 2020 H HE s8Rl & olU ATFAST SIFTwDHAT UTSAHA o
forar | 9 A9y H Wl Faredl @ folt o 2,600 URIETOT SRS U U ofR 78,452 & 21fId
QT AATAD] DI URIER fHaT T | BREH @ JAcd, 3TFCaR, 2020 H FHT 19 URIET0T Al &
forg @ gRem wderi @ fofu sifFerrs Al H FafAd UiRiefor &1 goaid @ 715 | PIfds 19 4
HAfAT SUR IR SIRedhdl UIedshd bl 19 Fafia ufkieor disyd & A1 Uablghd fhar 1ar o |
2020—21 & SR, s Al & dad 7,477 AT BRcd ul¥eror g fhe v o iR
2,24,729 ETel AATAD! BT TR fohar |

1.33 W@@Wﬁﬁ@%wwmaﬁmﬁmaﬁmﬁﬁ$mﬁwwwqaﬁﬁ
VA, 2020 & TR IS AlS & AEIH | Pifds—19 W At @rer gred faznfrden w
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PEE A 9w fJeifE ok @fie @1 gRelm vd gwraeiiern &1 |l =g
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361 WE GRefl AR dA4d (IR—faffde @rer ok @rer douee & foiu srgaes) fafad, 2017
Qe WEaR B {9 JeR & IR-AFfde @ @ fde T @™ & Ble &) d
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DI THIHd HIAT G HHfoFT IR Wre AEfiEl & aeo gkl &1 ARelhRoT HRAm
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3O IS & T IAD [ATATHD ATAIBATSA ® AR HUT &I | Wer el Ud
AMe Al & gragEl @ SR fhy MU §9 BRI W UKl U9 GRell Aruge! @l
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fafr

1. |G R QIR AFG (WTE SR AMd AR e Hgdiod) o WEE | 23.06.2020
fafaH, 2020 ST A, S8, Well UG Wil @ SiA[dd AFdl & Hae
# g dieg! () A H Aremien @ smavgdar & aN H 2|

2. | GRET R AEH (WE IWE AFEG AR WY Gedod) a9 @REE | 09.07.2020
fafas, 2020 ST feames vad Rerd urs™ A Sdrei, faefed ar gemrea
A IcTal, IR fBar garm a1 ARy, Udl 83N Ud Wids HiW Scaral
ar <, gE Ud Sorfid Wi Sdel, of §U W ue gy AT Qrud
AN STEl, dol A1 s A1 AT W & AN, A¥leleR AN ScTal,
GHRYT A Il A e 2 |

3. | gRe QIR Ae (W S AMG SR WTE HEdled) SOl Wi 09.07.2020
faf =M, 2020 S W AR T WHR AT AR ORI & I H B

4. | GRET SR WEe (WTE SIE AP 3R WIEl WedArsd) qA WEE | 09.07.2020
faff®, 2020 ST @1ae, e 9N, TR (GETET SAR), @M ARG HHEET
3fTeT, YT 83 AI—¥], XA b1 3fer, qrem™ bl IR, A1RIel gor aresy
(R—sa9), TAf3a AT urser, AdTe SR, oo, @ he iR
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5. | @TE gRem Ud Al ([ed W ufomy ud fdes) wem weied fafs, | 21.07.2020
2020 ST dfST W gRT M e arl Uu uarRit @1 I & ey
q g8l

6. |WEI YR Td AMDI (RIFTRNET SR AT fAReur) uerd WM | 21.07.2020

faffg, 2020 o1 g fAvoivaTcde @@ Wi fee, SUBROT AT
Igfd & Geg H ¥

7. | GRET U4 AMSG (WTE SWE AME IR WTE 9gdred) ufgdl §eeE | 23.07.2020
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8. |WME YRET Ud APl (HguP, AMAY 3R @fRre) yo |ued fafg¥, | 07.08.2020
2020 ST 9T HEHDI, AFATCIARIT Td AISHICIFAT I W & Hae 7 7 |

9. |WrE GRET UG AFd (UBORT SR IafonT) merm weles faffM, 2020 S| 21.08.2020
GTe HaT WO H o & Uy & ey H 3

10. | @ GRET UG HHD (W IWUE AMG SR Wel Hediod) B8l WeEE | 02.09.2020
faf ¥, 2020 ST &F ofderel /olderel X2d §¥ Ud SN URAINS UTSSY
@ AT "D Td HIORSAT Ay & GRITT & Hee § 2

1. | GReT 3R AFe (Wholl deai & foly I Wl iR Hdford o8R) | 04.09.2020
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12. | 9RRE U Uq fAFRM 3.4 F Aeed 7 @Te e SR AMe (WRl STTE | 16.09.2020
A IR W Agarsy) arddl aeeE A, 2020 |

13. | ETEI GRET 3R A (s ud gr@) orq e faff| 2020 ST @ 09.10.2020
A W g9 dAl B qral d dey H B

14. | Q@ GRET 3R AMG (AR IUTE A4S AR WTe FedIod) 3ifedl FeE= | 09.10.2020
fafm 2020 S SifiRad wedcg (WRECT AMNICARE) & Waem 3R

ATl & forg Shamdea & IR # 2

15. | @&l GRT 3R A& (WEl IdE AMG IR Wel Fgdled) AEr §9EE | 09.10.2020
faf=m, 2020 ST wRAvaRT WER @ ey H uRRme W @1 ufafe @
Haer # 2|

16. | e FeT IR A (FANTRITAT iR AT fagetyon) gorT wee faffas, | 15.10.2020
2020 ST faffem @ SIfERIEAT H SoeifRad &I J-ANTRINe FHel H IR—arg=mudl
DI FA B U9 W T @ ol S Yo A Fafdd aR)1 & ey
q g

/AT




ARAT @Tel e i Ak ATiereoT \\
SR R S i
fafer

17.

el Rl 3R Al ([Iepd o ufomey gd Fdes) goT | rfafE,
2020 Sl B WE IAERI & [ 3MaeId THTD FHAOIS g & Hae
q g

ZSS(}li

20.10.2020

18.

Qrey G Ud AFDT (A1) Usell Heles fdf=1,2020

20.10.2020

19.

e GReT iR JHd ([Iehd W vfave ud fieie) dawr weies fafE,
2020 S MR /ATl WEl Il /T91 H qd garg DI o A™1 &
e # 2|

26.10.2020

20.

Qrel GRET 3R AHDI (efaferT ud weeiH) fafrm, 2020

17.11.2020

21.

e GRE AR AFDl (Rrg umwer & forw @re) fafas, 2020

04.12.2020

22.

Qe GRE AR A (TTE GGIdRvI) Usell [ fafFRE, 2020

18.12.2020

23.

Grel GRAT R AFDI (ebigeid Ug) ugar weine faffd, 2020

18.12.2020

24.

Grel YReTl AR A (G1E UG A R WE FedIod) dl G
faffrm, 2020 S 9 @ IR F &

1. dfoRR X< gerr

iil. TN Be ¥ &

iii. I gaa ARt

iv. AR ®al &1

v. A afesal a1 I«

vi. &g B AR

Vii. PART Hed

vill. 251 7 & T8 uRwmr

iX. CIFeRl & AR

X. ¥ gU e & SR

xi. oS @ USsX

Xil. dORel 3fSI Idre

xiil. MR 3fS

Xiv. UERESS Ay Aol

XV. UERIESS dhhs dl A

Xvi. ATl HHIET IMUfRTe ¥ Mdell g5 foretfes
Xvii. 9T USSR

xviii. RFere &1 3fer

XiX. Wal ud Afsoral § Suawd o q9mEn

29.12.2020

25.

gl Rl iR AFei (wa ufimg iR fded) uem  dwiRd
faf™, 2021 ST =1 /<16l § WEART ST Bl M RAD Alsadl | Halerd
=

12.01.2021

D T\ -



fssat

26. | IR @Wrer JREm 3R AME WRARYT (SRR & HAIER Tl Jei+d | 13.01.2021
Ay iR dee 99 @1 ufthan) v W faf=m, 2021 1 IS
AT a1 Iene U9 I FRIER G B 9od § HRA H daard
Hefa d=fie Ie a1 dsne Sy & orue & Wl ¥ goier daR
A W FERT B

27. | @M GReT SR Al ([Ishy W ufavy vd fHedeq) gowr wenes faffH, | 02.02.2021
2020 S WE SR § N He P Rl 3§ F&Ed 2

28. | WM GReTl IR AFd (Wrel Sl AMd Ud WTe §edls) Ugel 6eIE | 04.03.2021
fafem, 2021 < | 23— ®d U9 Aeoll SATGT & W= H G
I AT T — (@) 236 B IfAd AT el d @ H Ald HA
@ AFe 1 ufafte (i) A\ 24—9M U9 M SEl # FdR:
(1) foRe () 9 UG o ¥9H SR (3) SR (ARITH ) (4) HaT
(@Rspa A &1 1en) (5) FHIfT (o AT @) (6) AT ST (7) doR
B 3T (8) SR T 3mer (iii) fafm 28 —v@e wHa Wit M acai
BT HAEA () THT (GRTAN) (iv) AT 2.9—796, 7997, 4 3R
HOT IRl H HMEA (F) SR (AT T UISeR) (@) @ie 3o Ay
TS (1) g gU A1eH (31) fAfFH 214 wE 2.15—T¢ed fed @@ wd
fRIyeR U AQId @l Sl Ted BT WR USR] 20—100 TH / doll
X W HERd AAEH () T (fed U F Ted Sdre AMS B
YRIEaS (Vi) eI 3 H Heed : @l § fAa Toaes)

20. | @ e wd A9e ([Aepd W ufoNy e fee) dasm sweE fafes, 08.03.2021
2021 —=9l O H AET R ey 2

30. | UB.UMTH (W@ SAE AMG IR @ dgared) fgdm dwrE fafm, 18.03.2021
2021 S BRI 9} ud N ol &AM b Hew H B

wIoft 7 — 2020-21 I & IR SIEglaT AT [@fEr @t g

1. Qe YREAT AR AFS  (WR UG AMG IR WEl Gedld) |RIE| | 21.07.2020
faff¥, 2020 ST ST TAGNT & AQ AEDI dAT Hl 9 3 g a9l
SRl & "Gl H uRadd 9 Fdfd 2|

2. |m@ gRem ud A (A afomy iR fdem) wemes fafem, 2020 1| 23.07.2020
T /Tl H WEN Tl Bl MMHRAD Al A Heed B |

3. | @ GRET Ud AFd (el SWle Ad SR Wrel dedied) S faffmd, | 27.07.2020
2020 ST RRrm gex ud I <ol /SfoIfd 9er & AFd 9 Wefdd 2

/AT




4.

Qrel YRET 3R AMD (Hgud, MMfAY 3R rafdre) wees fafrm, 2020
S BICARIDI T AfABaH A=Y HHT T SHATIHRIG Yd I8 B Fe
A | e 2|

ZSS(}li

20.08.2020

YRATT ETel GRET 3R AFD AIUSROT (HRAR BT FAGeR qAT I
affa ek Jsfe Y9er o ufhan) weiem fafm, 2020 S dsnee
AT a1 I U A1 PRIBR) WE B 966 H BRA § Iaod a2l
Heferd d=mivies Ut a1 A WAl @ sreds & WM 9 Usiel dUR
T W FfT B

27.08.2020

Qe GReT Ud Al ([Jed W ufoRe wd fdee) deee faftes, 2020
S IR 9% H 10 4vd 9@ @ e marsd a1 fiferde < e
% UgaEg 9 Adfera

27.08.2020

el JREAT AR AFG (ER1 [IdE MG IR WRl §edlsy) |
fafem, 2020 S W 9, sRERle @ MR, SR €91 &1 O, S
eI da @ URWSR B9 I o, ®lell B, q@ o, THRgaR
@Y IdTE, AC IRl M | Fafd 2|

27.08.2020

Qrel GRE SR A G (Sl @re) | fafrm, 2020

27.08.2020

Grg YReT SR "Eh (ABfOTT SR otdfer) Woe fafad, 2020 S UH
Qrel {3 AgRe 3 81 & Yol R oldel "Nl & JARIeor Hafe
q g

16.09.2020

10.

g gReT AR AMP (@R IWE AHES SR WTE <) e
fafem, 2020 S ®ed @E dd, (AR W9 @@ gawia 9, gl
AfTTdl, AIEH | WRQR 37T, Aec+ 3, AT qoiR &I 377el & A
J WES & ARG AEel, UER @ oexd, gdl 7S e, 7R A,
S A H W WAl B SUART, W AT & (oY FeAol(dd AT
s 9 HefSd B

26.10.2020

11.

Grel GRE SR AHG (@ AT WReY RSP, AoYfched, ey ameEr
v ST & foy @re, fRy Rfecia woE & fofw |, doaar
e R A @) |ee faffRE 2020,

29.10.2020

12.

e GRET 3R AMG (T gerdRvl) weed fafem, 2020 S ggErdd
T USSR & AFG A Heed 2 |

10.11.2020

118

el GReT 3R AMe  (emurd) wenes faffE, 2020 S fAqEh w@mE
fafemior gidemell @& FReor vd ooiiero & ufafic | Hafda 7 |

10.11.2020

R R\



fssai

14, |@@ FRem AR A9e (eforr iR orafernT) Weem fafem, 2020 ST 10.11.2020
faff=1 |Id @ T O @ et ® Wy H 2|

15. | @Te e iR A (fasma ufomy iR fde) dees fafe™, 2020 S| 10.11.2020
TRAT T H AT R ey & Fefd #§ 2

16. | @ YRET IR AP (AR HRAR BT SUF 3R IATEIBRYT) AT | 17.11.2020
faf@™, 2020 |

17. | @rE GReT AR AMG (W gl Gued fafgd, 2020 ST YRA W] 04.12.2020
e U U9 §Y B G Bl qALAG I =g B |

18. | @@ GRET SR #Hd (UaforT) Hees faffmd, 2021 &1 el & flw|  18.01.2020
IRt USRI Al & ST & Hey H 2

19. | ETRI GRET SR AMG (M) e fafm, 2021 S wa g Al | 04.03.2020
% foIg Jou affid STl & Ired I §% SWAN $ folg ARG @
@ AuferT & ddy H ¥

AR 8 UB.UETETSTS G gl gy RfAgEr @t gt o adarT & g &

9 | qauae | @] wE fafesm

I g gren &Rk 99 fafm

1. | @ gRe AR A% (WTE BRAR &I g0 d goiiaxon) fafem, 2011,

2. | T GRe R AFG (WE e AMG AR @re Hedid) At E, 2011,
3. | @ grew iR e (fwa ufavy ok fdes) fafem, 2011,

4. | FRe AR AFD (UBRORT iR odferT) fafaH, 2011,

5. | @ gRel SR S (Wgud, My iR e@fdre) fafem, 2011,

6. | T GReT AR AMD (FANTRITSAT iR TAT fageivon) fafrm, 2011.

7. | @ GReT SR AMG (e AT WReY IRB, JeIfChed, [ ER f[Avad IuIRT &
forg @re, ey Rifecia e & oy @, e @ IR a9 @re) afEEe,
2016.

8. | @ gRel 3R A (W gdrsar Hfkan) faftrE, 2017.

9. |@mE Fel AR AW (3mard) fafrH, 2017,

/AT I




fssai

10.

Qe gReT IR A (R—faffdse @ ok @ deeal & fou srgaes) fafaw, 2017,

11.

e GRell IR AFe (Si9 @re) fafH, 2017,

12.

Qrel YRET 3R AMG (Aiediecd Ud) fafrm, 2018.

13.

Qre GRem SR A6 (gerpa @re) fafvm, 2018,

14.

Qe el 3R Ae (e gRem wuRieron) fatem, 2018,

15.

Qrel GRE 3R JAH G (JANTEesll &I Arar iR srfdRgaEn) fafaH, 2018,

16.

Qrel GRe iR JHd (fagu &k @) fafH, 2018,

17.

e GRell IR AFe (Uafor) fafas, 2018,

18.

Qrel GRET IR AHG (PR e g wifd iR faaren) fafs, 2019,

19.

QeI GRET 3R AMG (Whell gedi & oy Riga @re 3R |gfeld ER) A=, 2020.

20.

Qe el 3R A% (efaferd &R wee) faffas, 2020.

21.

Qe GRe AR wee (Rrgy diver & forg w@ren) fafsm, 2020.

IT

T &1 fAate fafas

1.

IR el GRET UG AHd IR0 (§8h1 H HRAR &I GAdsR) faf=H, 2010,

2.

AR ETel GRET IR AFD WEHR (s FeAlsdR FA & HRAR & oy AITER
% fore ufsean) fafra™, 2010

IR @Tel GReTT 3R Ad IRl (FRAR HT TSR qAT deMd FHfa AR I911H
Y9 @1 ufhan) faf=H, 2016

I

NS fafras

YR Ee GRETT 3R AN IOdR0T QfERIRAT 3R HHATRAT BT dd+, W<l 3R Har dbl
= urd) fafem, 2013

IR @Te GRem U9 A wieexer (A iR fgfe) fafas, 201s.

e

Qe GRE AR A6 M, 2011

HIRA @Tel GReT 3R AFd ATaRY (Tedel iR Wawl &l d9a+, W R Jqdl $I 3
Ird) 4, 2008.

s T -



ZSSGLl

AUt 9 — FAET q TeT Yo STgETT GRIIGTTE B Gl

T YRETl UG Ul JATRaRI & oy Feqd
Qe FfiReT & ol 3fifdes U gd
AF® AIerdidl BT e |

HHT o7 Ud GREAT Hodih |

30.74
02 d§

HERd 79§ SRIAS U6 RIenid
IRl BT Aiper |

NS AW AP B,
EENEI

50.00
02 d§

AR TC & TR BB U4 AAhd
gl # R o7 @1 FRRE R der
S R P @ [T U |

IEAYIR—B Sfeeereiia
Ealice!

50.00
02 IY

didelc Ud Dbl AT § 9N o7gell &
SuRerd el & [y Sredraell 37eayH |

TS T Wt
ST T Jau= AvATH
foew, I-og

36.97
40 fad

Ty #  ReRe & fore sega far @

B §.  gRIeEr fide

URA & YARPd WE IAGl H BT
IR W favel ucRl— UHRITHSS @7
URIT ST, 39 BH B Bl BRI 3R
TRy SIRAH |

ST &I AM

TSRS JfaAfdw
fas qom dienfie e
()

el 10 — Q¥ 8 g@ e GRIISTHIY forE g Walerd WiAfd 7 gaviaelied dY Sifad

wWihd goic

9T (g )

27.68

A § gfies feftew gARkfieR
Td BERe TRTS: Qe B @
bl IR WHBISfoNT, IRd | STHH
Ud AR JAEIRT SdT&l HI GWrEaer qof
e |

37.80

/AETTTE——



B9 . gRaeEr Ndes

Grel ST H @e Bal & |Iad ST
P foIU S HRITHD Tch Ud IMTRITHRU]

I (TSRiTRNSE) @ fageyor |

ST BT A

MR- g Tl

ZSS(}li

9oic

9 (I ¥)

35.84

qod I g dell @ e Bl
AMBH MR IR IR Tl & oI Tl &
fore grem feen—fader AR @A |

UrenfiTe) TR, 2exielg

22.92

IS WE | URadd @R HiEM
qehT dTel Al © faeNi Bl g b
forg faff=1 $>¥ ®al gebr drel |
@ AT HH wY F U Bell DI Jel D
eI |

SIMSHTTIR—IRATT TR
Yrenfire! Wk, gevEe

26.16

A H TRME UET Tl AN & ST
B S & g gorfadl o ggar |

TSGR i
ITAI B, TaxEI

40.50

=1 el § @M g e 9 Ao
HICATD Y g GTg FgUDl W SIC]

TIR BT |

Wrenfire! TR, 2exiele

29.12

SEAeeRIES 7 B TS WReHr 3R
oY "ch MR A, s wiss den
affrd del # del B UgA gd kA
M 8 T4 Uglaal &1 e

fafte fagm &R drenfiran
Do,  ASUITHNR AR
IAEfe dEnfie 6,
TERIET

26.16

g9k ¥ Sudel faf=r gdal Sdrel @
foy <guor iR uftremufed S &
UEdM & oY SITAT IR PIFST UM

ATHAEAR—TR qd I

T WEnfreT dRem, 3NIH

50.00

10.

T & Y & Al M g9 H g
T B YEal b FERT & ol AR
AE R (ISO) 17678:2010 H fay 1y
S A (Ge) Sira fafy @ "=rar ud

T DHIHROT HRAT |

BHRATA

31.64

T\ -



WOt 11 — Q¥ Y TV F5 SIgEErT RIITsT Bl Gt

HEd WRY TR WAR Td &

Al 99T BT 3ot

MR G190 R, 2eRETG

03.50

IHRIT H RIS TeRSH

T G0 G, Bexiee

45.21

PR IR Toarfed Irafire
THRINUG & fAuRo & fau gren
TR BHRAT

Urenfird) eI, difed

3. | YR W G9Od U SAIfed WTer | IS Ui G, geNiee 01.73
b SYUNT BT bl
4. | A R Hifcge gRIATGHRN ¥ | SHiteiR— B qcg Ulel 0.1.30

aw~t /9% 6y gu/add 45 dd
AIRTS U H ARG HHOI B
3Mher

Hme Ue g cifaadrdren Rad
TR, T UNUT G (37,
ALTHSR,), TaxmES

14.09

Al # grgell & dAgual (dlE,
T, fea iR SRan) o S
TR AR STl IR B & folg
37T |

Tgarft aRareHT —

() @ heor o=, T8
e

(i) HSTE IRCTIATS SRR,
HIETed!

(iii) feraia fRYeTor Tor=eT
(S3MST)— DIcThIaT FATTLTA

(iv) SEU—qs TARTRINAT

(v) SOMEU—<I=TS WRATRIET

(vi) BN fasm feafdemer, JsgR

99.00

/AT
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41  ISAERET / GSlRoTr

411 U H 9 W BREIRAT (THAIS) BT WTeI GRET 3R AMS eI, 2006 B &R
31 & Id Bl A @rer Usrel & SHRIIR Bl ART R AT SN G- & o7 goiige
BT BIAT & 3Nl ST o9l Bl & | W BRIGINIT b ATsad JaT= bR+ 31l
ISP GOlRY IR & fog ufhan &1 RAffHa @ gRem iR A9 (@ dRIR
BT AT AR IAREIHRYN) fAfF=E, 2011 & Ur@e™=l & Jaiid b1 Sr €1 dar
SN, ST ASA IR USliaxvl & fofy FeiRa o dMesl & o f9R oisdd
yee fHu Sa € a1 uoiiaRvr fhy O €1 g a1 I dged & " H, fahed
wE ooy e forv asaw yem fhar T 8, R i yoR & We oRER
% foru fafdre arsdw I & Ol B | W dRIIRAT §RT W@re SdTel & Ha T
fasha daeT ATSHAAYET /Uslipa fasharell | & BT SUfed BT © IR IAd Rl
G BT & |

412 DHEIF AT TR AGHE / USIRUT & oy urar Heedl AFes Uh.UA.UH.3s d9 ford
https://foscos.fssai.gov.in/assets/docs/KindofBusinessEligibility.pdf &R SUcTel % |

413 39 99y H Py U o1 yuRA & uRumRGwy, fUse |o i H e gRe AR AD
AN, 2006 & TET USHHRYT AR AT @ oIy AT SR dTel THARN & HAw&dT
H Jool@ g dfg s 21 31 HE, 2021 Tb, duld AN AMHDINIAT (FTerg) grRI
Gre HRIGING] DI 84970 Hald AZHd ORI fHy T &, S sl a¥f &1 Jan H
T 45% S1® © | S UBR, 31 #AM€, 2021 B Rl & (AR, T4l /He A
el & SARTT WIfSeIRAT gRT 17,07,190 ISU 3R 74,65,125 TolldROT SNy by U
g, Sl fUe 9y & qa1 H 5T AsHd H ST 31% IR USdRT § 21% @ dfg
DI YA 2| DG /IR ASHA SIRI B AR USHIHRT § g I—dR W AR 12
H§ & s B

s\ -



fosat

RO 12 — BE /T ATGHT TR BT S GABYT FHed H g% IV T

Ci DY A T AT GofiehRoT
2013—2014 14,610 4,66,057 20,73,405
2014—2015 19,250 552,113 23,78,082
2015—2016 24,917 7,08,664 27,64,600
2016—2017 30,413 7,92,780 30,39,762
2017—2018 37,405 7,83,832 31,90,371
2018—2019 46,851 10,44,992 47,97,997
2019—2020 58,538 12,99,887 61,46,239
2020—2021 84,970 17,07,190 74,65,125

TPIT 6 — T TG H AITHT I GoAIHeT B G&IT § GRaRIT IRadT &l Qe qred G

P AT
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fosat

414 T GRET AF oA & ded fefied Ma ST &1 Ieed 9 AFTd IR ADIG
SR—%CY AR BT UABY PR THUHUHUSNE GolldR0T /o™ & forg Soem Sfrae
SIRIA B H W PRIGINAT (THAIA) B G bR dlel GAeThaiasll bl Uh
TRReIfTT TF BT Gold ST & | IRME0 R Jedidd & foy usiigd 12,640 Afhal
H 31 A/, 2021 T@ 761 FSRea 1 7 Aweragde dihar [ &1 iR g\ fhy
Y|

42 BRON

421 2012 H Y D A5, WA ASHRIT AR USHHIIT YUMol (THUANRYH), THATAT Dl
AU Y& B 3R USIARYT @& oy UG WiGCddR SN H ¥ Tah off 3R
& A

AR IAMSE WIehH THEl H B ARl b UgdaH HI T A | U Bledd T ETE
GRET ¥ GEeil U 9 MR HRA H M & Heg H WRGR D SR DI
&F H A Y, W GRET 3R AP (@I BRAR B ATATT AR ITELTHROT)
faffH, 2011 & wUe geod WRAAd fPU MU &R UHUEUE (@R BRAR B
AT R ASTEETRRYT) Feg A=, 2011 &1 /HIGT 17 FqdaR, 2020 BI AfOGRT
frar T iR Raura! & wra fewfrat & afea fear o ) 9 |-,
UHUASIRTH 3AATg HUMell & WIF WX 01 Fde%, 2020 ¥ R I § ¢ ®U H FGre
GRe 3MR ITUTe el Uomell (BRGIN) URY @1 T8 2 |

422 BRSO TG AR AR BERR & A FASS ARG IR W BRI PRl ©
3R AT THUARRTE Uicel & " & Ui RIerdl &I 8 HRal & | BRbN #
IR ©U A THUAARY & FHF YdAIE BN ®, dlih SYANTDHASI Dl BRI BT
STANT &) # gawr 81| vgE uRads FEiaRl @ fay asdd o @1 gfd © ST 3@
AM@IHd Sde gdl IR AMEIRT B8R | SRIGRI & THRI & dad H ifard gwamasil
DI IRHATT -1 AT & AR KIS AETRT Py =NNAT BT AFATST =GN0 & B
H e T 7 S @ SRERAGT & {7 SRITR &A1 ST B8R | BIRDIN &
IRGSIT @rel [RET & oy 99— ‘e Ui’ @ ®U § @ T3 © 3R 9fds
H, BEad® Stexdl & oy iR 3ifdd Afeedl Taldd $R 3AGT IR 31w faar
ST | B A o 3iffee Afeed, 3ifFeisd Red wisferT Hisyd, Weadr e
M B Ugl & BROGN & AR THIhd [HaT ST FaT 2| BRDING V4 20 & Y
HAEPROT DI Wl BB & A G TRE H Ublpd bl 1T 2 e FRleon # gerr
3R IR o T 2|

43 U1 /Y ST &A § UaaE dF Bl WeININe AR
431 UHUETH M, 2006 @ S VI H MW @ Hadw W Gefed wraeme § |
RIS /HY I &3 WRBR WTE GRET ATG<h & ARINTT Hedd W fU-—30 SAMIBR

Y/ = s




# ymuaed AT, 2006 & Wadd @ fou mfie wu A SRR 2| @ gRed
IMH & T T # JAMART AeR (S1aM) 3R @rer gRem SR (THYHN) 2nfire
2| IS T/ HE WG IS 7 Wrel GRET I g ] QA B wre gRew
AMYH (THUERD) 3O i ArfifRd e ok Twuwen & wEemH W aue ey /
Y IRIT TS H ATSHRAT/ TSRO IR Yade &I B HRd = | A= o= |
faey =Imarerdl S8R ARl Al <IETerdl & JfeTdl S ARBRT (T3M) 3R
U ITIARYT eNfie 2 | faffr= at /dg sy &3 § yadd 9F  YesG
e b7 fdarer Aot 13 7 foar & 2

44  THUECH INEFTH BT YaEH

441 UHUHUH JRAFIH, 2006 R SHS dgd §u¢ MY Al R RAFEEH © P
3R Jadd & B T ®U W A9 /FH I &F DI BRI BT 2| @A Saral
@ R IR, gaeE, R iR agfRed T o BT Bl |dtd sl [/
HSeRId UeRl & W gRem O & AfeiRal grr far Smar @ aife ag S
ST oW 6 @ Sael & ey ¥ FuiRa "mel a1 eures fhar o @ ¥ W
AT H T8 WrEl T AU D ITgU A8l UlY S &, UHhUEUE SIS, 2006
@ JN IX & d8d IS[HAS WaHHl & IR HRidTs 8l 81 99 2020—21 & QR
faeafda fy v A1, Ui 9@l IR AMGS) & 31U el Y Y Tl 3R B
TS SS[AD dRATs bl fdavor AR 14 & fear Tar 2|

442 TE GRE DI gie I PRI BRA AR T o H URERIAr o $ o, Uh.UE.TH.
s FRfa MR ek iR T o | @ el (BRGIRA) G 99 IMTiRd
Adsd V0 [Aeid ave e Mo @1 goend &1 2| 39®I IUIRT AdTsd
B, Cdeic 3R SWHeld o 8 W Fdlfeld 8 diel ARFEl & A1 fhar ST ddbar
2| Hgere RISV BT I BIRPING §RT fodl 1 & 3R I8 7 daa e &
forv afedr arafds 990 @ MR W ARM, Sel JUg iR Ser favewy & fow s
TH SYBVT & HU H BRI HRAT 2 | BRDING AR ARFHIRAT Bl F1eT07 H1 ared
AfeRAT & faavor, SH@1 Wimifers Reufa, e g o @ @@= aRWR enfe @
faaRor <s # e gear g1 R e fom Wiew &R Riew # s9 smdie
B H FeH BT 2 | 9 oy AIfEIRAT BT D BIRGIRG VU B AIH | RIefor
P B foIU dEl T B BRPING VT B 1 fhu U fey oy fRieror @ ooy
T 8 B 48 Hel & Hiox Rived § wis a1 8Ia1 81 I8 fby v e & iy
Sced @ T § #eg B QIR ST atel wHa # WiIRgw SmenRa fNier eresferT
DI T |

443 TY 2020—21 P SRF, BIBING b AT ¥ W HRIGRI b 60,222 Feor fey 7w
Siifs BIRBING MR W by Y 71d 99 & PRI § T 11 AT 31d ¢ |

R R\




fosat

444 A1 /HE I AT D AT SSIBE H GUR BRI D [ol, TH.UH.YHE.LSMS. AT/ HY
RIS &A1 @ WTel GRE fOIRT & SMfaaIiRal & |rer difsar SEhRET (1) F5 Mo
PR VST 2| AW IR R, Th 997 § Uh 5T /Bg ARG YS9 & A1 AT AR
R TS AT BIFpE §F A fBar Srar 21 9 diadia | oy fafkre g5 ok
S &l & EEIRG TRl R g9 B Sl 8| 94 2020—21 & GRM, Uh.UHE.0H.T.
s, 7 faf= =i /Bg Id TR & A1 27 dIfSAT BIEhT TF oI fhu |

445 TUHTATHTINE. F I WRI FAEHR AT & dodl § Feqfiar grT iR Sw=
TR SR B JF | M B AT NG vU W URWREG [JaR—{awet 1 ggmar
fear 2 anfes @rer gRem Al R fdaR—{awel 81 9o 3R @rer gRem uikRefas oF o
IR B @ ol TH.UATHNNE. & A= Yool & BRI & aR H SdR
U<l & ST D |

446 TY 202021 & IR, H= AARHR AR B IR dod A@TId B T3 51
UH.UATHURE. & ANGIRAT & I7elrdl, Il /He Iqd & & @ Gl ghl d
37 ARGIRAT 7 &R faf=1 warerat ok favmmt & iRl 3 wrr foram iR @me
JReAT W T AFell R faeR—fawel far|

447 TFRE SRAT FREOMS U BT U A 3 & 3R 97 /HY oy &rF i
WU Y FRET Tl &1 Fared dRd © SR AUl PR AR & SR T
R S g €1 TheEEnanE. 1 Hrnfae Refa, @re uemeif @ Suder,
JERT a1 faire sevRi & IR Afha /falkre IR s, @re avgall anfe &
HId SRgA B AHaT I BB HRPI B &IF H I gY, AUAl qIiNb TRE
ST IR BRA & oIy STalelus & A1ef 1S3 /b NI Ueel & 1), Udh alfSd
R AT AT @7 & | JUH—3TU A H Pl s AR B AER W, I9T 3R
D5 R TR IR R UHUEUENes & IR RUIE uvgd @) W@ 2| g9
AT R FARET Ruiet &1 g 4 A= daa deleeRr 9fifa o do@l, difsar
T 3R Al 3R By eMRAT Ueell & Wi GReTl SMYchi & RS A dodbi H
faaem far 1 3|

45 Pifds—9 A Hafd SU™

451 i SIS AW & IR ety e Ja|] /gfd gRREd a1 & forg sk afiilRes
IMYFT el H W SRIAIRAT & GAem & foly, TH.UHIEISs. 7 ST IR W
frar 6 omara MRl iR Th.oH.ga.UaslE. & ARG TNenamsl (e iR
ol FT yErTeeell Wfdd) g§RT Wre Usrdf @l UNIEvl Harg Javdd Hdalg g |

452 THS @l AR ¥ A, THARITT B SRR ®U W 3ifFers Jded 3R Yeb
YA TR GOl B dlel 17—3(P1d e HeW AT (TARYA) dTel AMdad & 3R

/AT




TR A HRITR BT FAAIeld BT DI TFART &1 T8 o | U Uhdisll, -] Uh.0d.q4.
Q3. ASHE /TSRl &l FHI A1 §A1a 81 el o, &l 91 &l e g &
30T HIS[ET ITSHH /USIBRUT & ATl 30+ WEl HRIGR Bl SR G Bl Al o
g oY | wifdfde sefare /arfe Rew qRael &) & g § ured Bl |1 i
GT AT | ST SIRIH dTel WTel SdTaT 3G & ATHA BT Bled) dls W i fHieror
et fhar AT | 981 99 8 g1 Aeor s—FRerer gRT fhar AT | @ dRIERAT Bl
QTS Py UBR DI B DI J@ 31 fTHR, 2020 qH d@T &1 T o |

46 AN fY T G M @ da (@GR @ e o fog feen—fade

O YA & foY ST Ry Y @ e @ dd (QTRIHRN) @ Ugd Ud U1 UBd ©
e sidvia a8 gHRed fear Sar 8 & s fhy 7 sRamegar @ T UdbM & ddl &
QU WTE oI el H R A Jd9 981 dR UlY IR I8 qrE—-<Sioid H uRafid fear S
2| UhUE.UATRTE. 1 dJReoid FHEdRl §RT ©e SRIGNAT F TYth qidTT i (i)
o g @ forv feenfader oy few €1 39 feenfacen & @rer sREiRAl (Thdien) | e
AP T TOIRMl & Aegd | U @l UdbH & dd (JH8) & U8 & oy qarsed
fFafamel & AMied & fou 799 SR Al @l Seoi &1 ay 202021 & AR, QU W H 14
3R qrEEra fAfaret @& @ FRERIT & gRHe {6y U @ gem & dd (Re) &
AT & oy AMifa far ar o, RS9 31 979, 2021 T AMifhd drarsioTd [AFHidmRl &
F[eT AT 9¢ BY 29 B TS|

47 @R G EE SidT

Y R D G QT GRET JADHINAT & oy D! YR Ugad & WU H UH.UA.UA.T3ATS. §RI
TSR HIF el G (THRMSUHhe]) & HediT 9 Wel GREl WIe Side i IREeH]
g fomed fdar 7| S99 <9 H Wre gRem JIHIRAT & IIAT 99¢ @ B 3feAd], Ere
JReT UTRRIA® T # 961 g <&, ATTANIDAT IR IRETRIAT MY | T el T Sdhe
H gomell @1 3R 31t uReeff M & oIy SIRUWRNSS! S, NI, RIR BIS BT WG
g1 31 #1d, 2021 d®, THUESH (IAH THUHAN & oIy 2) &I USH &_+ & o 12 =i &l
3,160 FIC Side @ AT & oIy TH.UATH.NSMS. gRT fasarsii & &g M |

48 NTSU WTE G GADih (TATHTHIS)

481 TUBTAUALIAE. - WE el & [Af=T Jrucel & MgR WR Al & wres &1 uar
T & oY I Qe GRefl gaAdhidh [daiaa b 2| gadid Yo i A S
3R qUcHD FEHIGT Aisel & Sl AT 1Al /9 9g &3l | Wre GReTl b JeAih
% foIU U SRS @1 UG HRAl & | I§ gADid Ud He@yol #HI UR bl
Y /G ST &3 & HEd U SMUIRA § IfMid: AN A SR RN S
UTS; W W&ol e AR FRE afreor &R emar o iR SusRhT
AURHBROT | 37 AMUGS! BT deol Yed R &

s\ -




fosat

RMHER RIB (% )

-

® g HEEE R ERIN STeT ® T
B T UNIETOT STgERET iR R " yfdteror SR &edr feEtor
B IUYIRHT 3AfereTRar

482 TUHTAUAUIANEG T GOV =g wrer GRemm g & 3fa¥R WR 7 S, 2020 &l fgdig =a
Qrel YR GADid 2019—20 SR fbar| a9 2019—20 & forg, o <Al H, Torrd o
BT aTell T o1, I a8 AT AR HABRIE o | BIC AT H WAl Ugel AR
IS g AR AR HATI Bl WIF AT| bg AN Uasl d derTe, faeell 3iR

3eH g WE 1 WY e B fhar| U8 gEdle UG UH.UEUss. © dd fold
https://fssai.gov.in/upload/uploadfiles/files/Report-State-Food-Safety-Index-08-06-2020.pdf

R foar T B

49 < ¥ @rE gRem uRREIf®T JUTell & geerakel & o TH.NH.IA.IaNs. R IS4l /WY Y
&3 & g |Esiiar

UG UATHAULNS. 3 Il /dg MG TSl & A1 Fasiiar siod R eaer fhe € drfe
RISl /Y MY &3 DI WAl PR o H Wre GRem uIRRefd! T & gge ar™r o
o Y d gadd SR AU & foly ATaedds 3fa<iRa BTl B Fab, UKIE0 USRI
HareE & oy HHEE Sel We | HEsiial 999 b @ld @ ded, JrgAled dRI—ASHl SR
D FTIR IR /FE 59 &3 BT faxi &R Tl HeRar Y& &l Sl 2 a¥ 2020—21
P SR 24 AT/ DHSMRIT U< B B Aol TR B, NHd Fqiad T &3 BT Sooid
frar T € e fov deier ok faxia, < i, \eradr smféa 8, siftm wu faar &k
64.66 HRIS VU P NI SIRT BT TS |

/AT




440 THUETAYH IUEE & foIg qei el |oieror (I e amfee)

4104 W& el AR AMD AMRFH, 2006 DI ORT 44 & gRT W UMDV Dbl @rel GRe
ARG B 3R WTe GRel Yaed UUNfeRi & STuleld &1 Sifd &)+ & forg el
TS AT Uoidl I #=UdT o« & U 9IfRhal e &) S | Uhugey it md @
gRT 16 (2) (1) QT WSRO DI GE GRIGRI H WTel el JaeH Yolell (THUATATH)
@ yerofixer § FRIRTa g\ el & gorae 9 9ea 7 ok feenfader fafde
P & forg fafes a9m & wfhal <l 21 9eg9R, Th.UE.UAURE. o 28 37T,
2018 &I WA JRET AR AFG (@ GRem |uievn) fafrm, 2018 el faam e
3R Hulem & A= &=l & d8d 31 W, 2021 Tb 29 WET FRE HAURIETUT AFFHRON
DI AT < B

4102 UBUEUH (QTel R Suieqon) fafm 2018 @ 90T 111, @US 8(1) & IITERUT H, Hald
TSR] 3R Ioa SIIRGH dTell B8 A0/ Fadrl AT (i) S IUE 3R |15y,
Qe A 20 & SATG B Bredy; (i) Ulogl Afed A AR 7 IATE; (iii) 7B 3R
Bl SdTe, RTaH Aok, HRelRN iR gfomred wffd €; (iv) fe iR 3fer Sdg;
(v) farery aror See SuART & fory i @mer gt (G o gy aror anfq & forg @ men);
3R (vi) TR @E (HeRT) @ fory fHFid 13 IR, 2019 & NS & ded @rel UTRIHRoT
ERT AORIETT HRaET AR #R R AT 2| Bifd, dIfde—19 HEMRI & BRI
S~ R &1 &9 H & 8Y, THAs & URERI & AR AuRIeor o ffaw fafy
31 fA9eR, 2020 A& @ &1 T o |

4103 W AR [T FE B AYRT ARG d H Fae@Hl $H JfHdT oI e+ § I@d
80, ThUHUANINE. §RI AFIAHG Uoidl H9H SRSMSIR Afcfthaem ur. fafics
® AT W UHUAUEUSS. A & iR ST & ASHAYEl Es@ i (I 300
UHATS) B @re HURIETOT UKIET BR el © | 31 AE, 2021 O, 157 @@l H IAlfSe
ORI BT T o7 3R 39 qEeE il &I difee RUE Il / dHaunad Ua=l & 1
AR B T3 2| 399 IS8l /Dg AT TG BT 39 @@l & HEGN & R H
IRIBI H SFGRT Ul BRI 3R g7 UfTOHl H Wel GRafr AR Weadl iHed o3
& foru SRId @eq So ¥ Aeg fAorh |

4104 MR (Bodrs /faTs) @1 oM, A & gHMI 3 & Hag H weodl IR Tewd]
& Gag H PHIWI 3fOh AH W 3Md 2| $H Sdd 8T, UAD 19/ Dhg LRI U9l
A IE AR fhar w1 or fb 9 Th AR AMAG DY S8l UIESBRU 5T D S
% ITAR ST/ A @ 20,/50 GHMEI DI AURIET S| I8 A Hel T o &
BT DI T5 FURIET Bl AN DI AfAYfd BT | ST /A & ghHl & w@radi
§RT PRY S dTell HOKIEo) ORIe 3 e GRell 3R AMe (@ HRAR B AT
3R Uoliexon) fafR™, 2011 @1 IRl IV & ded MEiRd @rel R &R W[odl &
AM®I @ AUTA & Tl o4 H A&e &Il | §uiem H Ugdar I3 Sidl | 84
THMEI BT AT WAl TR W FUR B AR A AT bl FRIE @ Sy

T\ -




fosat

P H A ferfl| 3iffee TR & MER R IR 37 ol & Wwedl (818oi)
ST Y Il €1 31 AN, 2021 Tb 396 W IR 429 G B ghMEI Bl 3iffee fHar
AT o |

411 oAl AMH (BIgoi ST) Ao

4114 GBS bl Aol S dad, Wrel FdOHl Bl o] Fqeadl R Wrel GReT AJuTer
% foT 1—5 (Fgell Uit #) & UM W ST SRl 21 g8 AT @R BRIGR
B WBAT AR WAl & Iod AFDI Bl GERET d1 & oy dieqnzd wadl 2 3R
STHRBIST I JId @e [dded - &1 [dded a1 2| Ig Aol aadd | @re Jal
ISl (SR Y&RI, &, IR I @ & WIF); MSE &1 §d; Jal; AR AR @l
gHHl W AR 2|

4112 UBUEUE (WG HRAR BT AU IR GoiiaRon) faffm, 2011 & Jgga—1v |
MU Bl IR ATh—ABTs & TP B JUR R, g Wl SRIIR BT AT Bldl
2, UG SeREl 98 TS & 39 oieRdl @ JMUR W W AqA™d H el
Mbad fhar ST 8 @R Woodl Sfbd AfSe Yol §RT Udh ST UG &1 STl
21 39 T B IR W TH THOT U AR fHAT S @ R aReR H Sushen
& forv uefia foar S Fadr 21 S99 SUYRHISHT @I I8 Ugar+ & dAce fAad 2 &
I8 WM WS & I 78l | 3 WR AR 9 31fdd @7 ST B ‘3res) ST AF SIrar
gl

4113 THUAUATIE. 4 Woodl e 3iifse o & foy 20 Jd uer oiffse ikl ek
12 9 3f9d oy TRl & Argar & 81 < R H 200 © 319w ufdféa sgeid
RfET Sfifger gEoim e aiffse o) w 21 Ffrd aefie off sfear (wgRfers)
J 29 H grgoi ST Sifee w1 arel ggoia ST siifee woiRat & a=dr 39 @
forg e Ao fadRia @ & S iR ufhar &7 der™ H Heg B |

4114 a9 2020—21 H wedl ST AT & foU 2,905 @rer ufdseEl B AMifha fhar T
of fSTaH | 1,790 7 Whadgdd Wewdl ST &I Ufhar & {1 & forar o)

412 RrerRm FERe gome — @ gRer $hae”

4121 THUATATRE. & UH AFezd Rread dida 8 Rhar 9 ‘& 9w $Hae ¢,
STEl SUMRHT WTel uerelf ¥ et Rierd gt #R dahar g1 Ried o w1 @ fog
UIeat https:/foscos-fssai-gov-in/consumergrievance IR SUST ® | UH.UA.UA.ULTS. §RT
o a1 A9l (BcT S, SHA, Ay, BUgH, AMSTASIAINTGA — IR STHRHT
TAART UIed, UuHeNdIoh, URe 3nfe) & #Argd | Ui fRreral /Twdel & o
THUHUEUSTE §RT U Udhdl Uicd I The WUl dide Uied # \Afhd fhar S
2| UAB g5l B Ts Rrerga /& & Rgans e sifgdia drs g 811 8, 396
SIRgAT & FTAR TrRIffhar Ued &R Hdfd o9 & AR sfediRal iR ywaish

« /4RI




DI UHTETH SMAFTH 2006, ol iR A ET & Waem™i & SIJAR 3Maedd HRATS
% forw eufyd far Srar 21 et @ Sfud fAuem @1 o wu & Rl @
S SR WTel R SMYhi, ISdl /He g el @ ar famer Rard, reat /|y
T & B UeIH FHIET 3R IMaftid dHald AlEdR AAfd &I dodhi @ AIH |
fadmetl & fAue™ @& "Ml B SRl ST ® .

4122 99 202021 & ARM, ES G Hrige IUHRHT RIbad uidad W 3,182 Rrard
Uollhd @1 g off 3R 3Maedsd HRAls @ foly Heafdd ISeRal Hofm T |

4123 SUHDHRI, WY HRITRAT 3R I RauRAal gRT &1 T3 ude & IR o1 & oy,
UG UHA.UA.YSS. & Uh FHUd Scuclisd (Slel W1 W&l 1800112100) & | 99 2020—21
¥ 2oUSYd WX 2,95679 bl bl IR fodr 7|

413 BRIER BAT G 991 DI fen # 99 & SRE & TS s
4431 AIfi® U ¥ aMe Favoh & RGBT P afhar & T B —

fafmior iR T @& BRER d o W@ SRERAT B aiffe f[ARRT 9ifdes vu |
U B DI 3MaegHhdr sl off, e aRUHAERY R FaEd ATSHARNTT ATfereRor
de I fIexforl uga T80 urcl off a1 fdor & g il off | g aR R arfye
faerelt / refarfies fdarofll ored 1 89 R S[AMT SR ST o, Aol 8 Uhdle §RT S¥
U & WRgd R AT T B SR 3 WS URe / HRAR gRT AS AT B | 3 O
H I@d BY, UH.UA.UE.USMS. H AT IRAd $HRH Bl YEag dxd aivds faaxofi /
sfarfie faavoll & Wifdd IRgfadRoT B |JAra B f3ar ¥

4132 i /HE I AT b U A/ doiiaxel Yo PIAM Al & Fare —

TE <@ T fF EE SRERA (THARN) BT 9T G A /USiIaRu & forg
YA DR H BISALAT BT AHAT BT US &1 o difcs MBI 5T /F Y &3
Hael goRl A b ARFH W Yob WIHR aR 8 ¥, e fou gwdieh a1 g
AT TDBR B dlell [Aff= 96 IrRareil d§ ST gsdl 97| UHhAIs & AEg 31
qrell BISASAT Bl &M H WA Y, UHUEUEURTS o Uh DI ol Wil e, o
TSI TSR 3R 19T GolIR0T & folU e &R dTel THBAIST dwoid Wrd | 37T
e TS ST B H FeW gU| S99 I NI Fafdd AT /HE IS &Fl Bl
S ® gRT e fhu U @ # afid emerR (T+1) W exdiaRkd & Skl 2 |

4133 fgd A ed &1 TRl

IaH H BB H ddel Y UHC ed IMT NoRU A ed ISR WR W AR]
2| STHER 2020 ¥, UNe Med SAGH WEl B WM BM BX Y& g | A Fomen H
JftR® IR STANTHAl Bl f[Adhed dad &+ & foly, fgdi e died & Tl
H I fHar T 7 | WS YIaE Ted B §ER A ded & $9 H ggEr T3

S\ -




fosat

g O UEdl W & UHUHTHTRS W WHE § N ol aged godb b A8 b fory
THUAARTH 3R BRGIE D A Thidpd © | 36, S YORY D FAM Ugid D JJAR
ThIpd fHdT ST S8l 50 ATgHd 3R ISR | Heaed g9 I UHUAUALSE &
d% o SSeT Wi H Bl vU W o fhar e iR R e At @ @
H S+ MR R AT fhar Sre |

4134 fieell, SR yow, &0 oY, e, TlRew §Td @ik axa § wog faine ywam
ed @ |

THIS YA ed F 9 DHad TS UUell § $Hy dlel & Jaud DI FART S~
BT B dfedd AR PIAM Ted DI MAeIHAT & ATAR YA eI B D folg
Py YA Ted D AT FaR B AR qGADI I ARL PR A IOl § el &1
RE Uil | fbddl A1 gRads & R - gRebe 8 Sl © AR FeAT d Fura=r a1
BN 2| 3 I A IR YIaE ed B G B @ fol U FEAfd oA
IR IR WR IR AN fBY T T A Ied Bl UAM & foly TRy fhar
=

4135 BIPINT /BIRDIRT TI & 719 | FReon # ifardar —

T ST AHIRAT BT Dddl BRAIRG VU & AIH A A0 o) B Fellg &1 T8
2| BRGING VO & 37 fhy g fot o Seror o1 fAeor 1 89 @ 48wl @
HIiaR Red # wie o) fegr Sgm | ga99 {6y U e & s e & feHior
H Agq ferfl iR o arel 99a H I8 SR SmamRa FRIefoT ersfenT & SR &
T H BT BT |

4136 Ydad AfHUT & U PcmgSss Rulel &1 U

B & oAd By ST & el 8, WSIRAT DI Udh AUS | cd Ua fbar Tan
2 o9 Ares ¥ 9 B il ®R W erael @ Refd, SR oisdd iR Uoliaxol &
Heg H Ad B GHd 2| A1 B, gadd AR B g dd b oy e 8@ g
AT MR UofiRoT Sy dh Wl 9@ Ugd e & Wl ¥

4137 BRON W FuEor Raet ) Syt

THUAUISTS §RT AT U gl uel |Aodieror ¥Rl g1 fby 1y offfe @
3iffee Rurd wRgad & & forg oiffee dnomie Rvew (vuaww) fawfyd fear ar 2
3 3iifsc RUIC & 3T & BRag (@ B 8) & oy Y- SMAGINAT DI ITAT
IR © {7 TUHUE @I BRAN & A1 USHIpd fhar I 7| 9l 3iifse ifawo
Bl SN 2021 B 3fd dP Ued H 2019—20 3R 2020—21 H fby My Jiffee @1 Ruc
WIS B & oI PHET TAT AT | §9 UPR, Ad A A UeT HURIET SN BT AT
RUIc Twdlal iR Wele’ &l BIDIF ScRbd & AIH A JRd Sude 8[|

Y/  wwemwees




4138 TSN /USaRYT @ dHRo B forg <gH e

Ud H, e HRIFINGAT DI TAHDROT B IRIG I U8l U IS4 / GSIBRUT B bRl

P B T 120 o9 ve™ By ST | I8 @i 39 FgeTHR 180 o @1 TS T
414 DI T B YOI

(@) @ GReT 3R AFE (TR HRAR BT A0 AR Ao faf=mm, 2011 # =
HeeE UfhaelE © | 59 WegE fAFE @1 AEIGT 17 qde), 2020 BT AfERId faa
T o7 | fRduRe W Ui fewforal @ wafea fear war 2 9 wenwe faftEi @r
g & oiftm wu A IM iR eiftRgfed fhy oM @ =g 2|

(@) EE PRERI gRT U ®I AR 3fftd GERFTd a1 & forg B # 3R 31fe®

HIT DI SIS |

(M)  UBHTHTHUE & A HAURIETT AR AU bl ST & oIy YArd 3R YATO SHHRoN
P AP Acdd BT AT HRAT |

@) SHE gaM B SR UollaRe & foly df H ghy |

€) T o, MR SR iR yade Al w® e Sfsd weAr |

Gl 13 — THUEOw 3RfAIT 2006 & ST vl /S
W o &F § FadT aF @I FEEe 6xadr (31.03.2021) $1 R & g

T WA e @) wen e e
W giefe  swehe  @ele suefe K

1 | 3fsAM 3R eER 1 3 3 0 14 0 gl
ERAS
2 | ey e 1 13 13 0 44 4 ]
3 | reUIad ew 1 25 1 24 3 0 gl
4 | 3| 1 33 0 4 32 0 gl
5 |fdER 1 38 0 14 14 0 Rl
ST 1 1 1 0 5 0 gl
7 | BUTE 1 27 0 28 57 0 Hi
8 |TeR R TR gdefl 3R | 1 3 3 0 3 0 i
g Uq <
9 |facel 1 11 8 0 15 0 gl
10 | e 1 2 2 0 20 0 gl

S——— .



THUEE T A A P G THUHRN @ §& el
VN giefe  dwehe ol svefe R

11 | ORI 1 33 24 14 192 0 &l
12 | gRamn 1 22 6 0 15 0 gl
13 | fRHmae uew 1 11 12 0 16 0 gl
14 | 99 3R HTR 1 20 20 0 63 0 il
15 | SIRGTE 1 24 45 0 21 0 EH]
16 | Bicd 1 30 23 13 44 186 Rl
17 | axa 1 27 14 0 127 0 gl
18 | R 1 2 1 0 1 0 REl
19 |dergg 1 1 0 0 0 13 BN
20 | HE QY 1 52 0 51 160 0 gl
21 | MERTS 1 7 50 0 215 0 gl
22 | TR 1 16 11 0 22 0 &l
23 | wETe™ 1 11 3 8 8 3 gl
24 | fooiRm 1 8 0 3 2 7 e
25 | AMTets 1 11 3 0 7 0 BN
26 | 3nfssm 1 36 3 34 30 0 gl
27 | qgeN 1 2 1 0 2 0 &l
28 | UoTd 1 25 11 11 51 0 gl
29 | XTSI 1 40 0 34 0 58 gl
30 | Rifé 1 4 3 0 4 0 EH]
31 | dfferrg 1 37 32 0 271 0 &l
32 | AT 1 31 8 0 37 0 gl
33 | g™ 1 8 0 9 3 0 &l
34 | IRES 1 13 11 0 29 0 gl
35 | IR UQT 1 75 73 0 574 0 gl
36 | gf¥e™ e 1 23 28 0 160 0 gl
AT 725 413 247 2261 271
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3-0-a-D—T®INE 3MSAMCIA A BRI DI UG |

v) e H difcad ey ($T) /9 BIHCHTG!(Terdl)—Solag! Rl 99 Wagiies)
(ST / U —RTSIIRTATH) g1 ASC g ASPC e AR I MRS
UTdhe &I UG |
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vi) @E ¥ SEIpd ad (UsReIfd, wiferds o a i) & faweor &1 ugd |
vil) geat @ foIw BHdT-Rd! & fagemo @ ugfi|

viii) T H §{I WRT TAT UIQY dedl B TOMET B GG |
ix) I H e ol A B DI UG |
57  fRmn wfafafdat

571 WM ol 94 (§C—Wth)—2020

5711 U U= RO el &l € 6 <91 # @R dat 1 AT ke 99 o J@T 2 | 39
e ¥ fFues & ot UG UAUATANE o QU H i dal &I UT &I 3MMHeld bR
qAT UM & W WMl BT gal oW H & oIy 25 § 27 3FR<, 2020 A 3fRad
YR @Te del AT §d bRardm off |

5712 IE FALT 16 bR & ool & forg fafr= i /deenfg &= § U e foar
o e ¥R @ &3 e o | T Iodl /Heentad &3 @ @l gRerl el
gRT oIy 7T | AET o&Rl | T 50 <A ol U | o &3t 9 6 W 8 T forg g
S B 27 AT AR 5 FURIT &F & 584 Rl A R/A 4,461 T folw WY A
THAN BT AT Th.UATH.USTS gRI AGd-Yas] 43 JANRICSH o 161 #AMGS! &
forg oieror fam |

57.1.3 W dd ¥d—2020 & I YRUH—

o fIeiftd 4461 AT W 9§ 1371 T (R 30%) U AT A¥H Aasl H f[Aha
IR Y| R R & 5 AT H Af¥HaH T fAwd g, 9 IR U (289), A
g (174), TATHT (115), BTG (88) 3R FAlcd (84) T |

o Ol T 5 U1 fAwd gU, 9 WAl BT Aol (379), ARG T (168), WA e
(134), HTHell & I (132) TAT UMW SIS (118) T |

e JT Wl Urm W & Sm dai H Sf¥ean T (u—fRus) e
wRIEvl H fa%d g, b 919 I IR UIhIsall M Ted ofddll H fdhed gu|

5714 IR AR =i

o fofT Y Al # W I 30 TR T 161 AMGS 4 ¥ U AT 3ff8d H fahe
BU| SR U H ST 50% AT 533 H H 289 A fawdl gU| faweif¥d 16
faf=r @ dal 4 9 I & dd (W6 ddd 2 T oy N) &I BleaR
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TR 4] SRS AFesl § fA%wel & V| WREl @& R g ifddad fawe
gY, S foarema 2 |

o IS JARIT T T HIEUT H YW s W §{Y AHas H [dha gU|

572 T SWQ H€d—2020

5724 WRU QeI GRET AR AFS UEHROT  q9 & A= s/ Heenfid &3l 4 BRI
P AR W 9 S drel 7Y S<ATal bl IO AR GRET BT Teher DR AT AUTAT
@ W WIEl P A T B g &6 12—13 FdaR, 2020 BT RIS ARAI g7
IUTE AIEU—2020 HRATAT o |

57.22 Ufdead 3R fageiyor &1 &=

Jg 9d < & fAfa= oA /Heenfia & # R WR TR Ud |91 BRI AT o |
| H WR, UR, B, UR/BA-smHIRa fASTs &Rk @ —amuiRa e a1 |d
fpar | g SRl & T S WrE GRen ARdiRal grr fow wu | 27’14t/
Hereni¥rd &3 & 535 Al W Bt 2,807 T fU Q| TAT 1 fAveror @ gRenm
3R AM® fafFRE, 2011 & JFAR IS, Sifdes TAT GREAT AFGS] (AN €1, HguD
IR TS ElRR) @ folu \9Md dleferal Hvviic Ay fofics (THivAve)
gRT fdbar |

57.2.3 G UG WA&TU—2020 & &I YR
o T TAT H W 56% UBHUAUHRIR, 2011 HI MUl & Jwd o |

o HUTR H 91% WR W Halltd ITUTel YR TAT| SH 918 f2drad IR HeTerd
S H 78% AU URIT AT | MRAT AR GHA AR Q1d Bl AU 30% WR W
U7 TRAT| JHSHA AR PR gUade H 0% WR WR R[AGH 3guTed g3l (31e1q
Bl W TAT U ART ga) |

o YEHUIfdd MGl H Weodl Hedl AMGs! H IMUdHdH Awhadl (93%) Ul s,

8 WIfdd wic Bree, WER IR Fad, BIfPE, S, dloll, 3R TA. 3NRIT €|

o NG AEGSH H AUMANE AeH <1 I &1 vy ¥ smurededal A A |
57% ¥ JUMHH U IV | JATY, JUHsIhl HI o 0 dderor & wg—& 9
qrex o1 |

5724 IR AR =i

> JffOder Al H WTE GRET IR AMG (FTET HRAR BT TSI 3R IS THR0T)

fafd, 2011 @1 AT IV qT @l R IR AHMe (UdforT SR etdfen)
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fafem, 2011 # fafed wewar iR AH—awE Hadl MR el &1 Udhoida
Il B HEY H U H BHI o H AT TAT IADI W BREINIT §RT
JUTeT fham SIET SUferd & | g IcUrel H UUSIeliddd UH1 & forg Bl i
fafde =€ 21 39 919 @1 & ® @d 8¢ 5 gy & forw g9e sif¥iedw
0.5 Uil 8, gry—amemRa STl & fofg swe! i FMgiRa o faaroia 2|

> HISET Fa&vl § B, YR, 3R WRT & 9T 16% A1 H QTG RIT @l AT
05 W & 1 u$ T |

> o st/ deenfid a3 # smred & Amel AMfdd 8 S wre gRen iRl
S HEH W 9 AIFERT @ WY |

573 I8 A& 2021

57.3.1 MBS AYA(GEAl §RT UIGY HPRE Ul Silfdd UEl & WAl Afar Uiel & Sifad 9rT W)
ureu—dl Bt & Fdl gRT GAR 63T T Wiphfae Hier uard siar 7, {1 wy—Afaedf
$PhEl PRD I YU fARTE uerl I AR w'e & o § O BR odl © | R S
@ TN UHT B oY BIS A B

57.32 TN B BT Meed RRU /3= PR /I39 RRU & smfisor f&ar & fawg 21 g9
qe ¥ fued don 59 Hay H fAvelvuneie Sl Ui dRA @ oY Uh.UH.UEusg o
YEE W Yeb [T BRI Pl +ofg feram| f+ofg feram war f6 qoiR 9 791 forg oimd
AT BRI A T TR IR ARMeror v (IREeTs), 4o 9 e e
& T fow g |

57.3.3 ufdead 3R fageiwor &1 &=

> URAR WTE GRET AR AMS WEdER0T o W8S FAEToT PR B [l PIh—UASISrdl
DI AR Yo fHar o, R 9ok # SUde W8S & A9 YE AT D
[Aeeiyuce S UKl B+ & [of I8 HIEUl Q¥ “R H 11 SIa<], 2021 Bl fdbar |

> T Qe H WS b R{A 675 A ol Y, G AR B 4 AT A 150—150

T (BT 600 ) oy U dorr waywll, Igysl IR AW Yg WS b 2525
T (@ 25%3=75 TE) ferw Mo

> ARG (MSHN—TAUE) Td SIUHIR faeeiyor dfed AT &1 U¥IevT Uh.UH.0H.
3R, 2011 # fAiRa [orem qenm JRemwd AMGSl & MR fHar o @ 71 39
H I S UAUHRIR, UEHISSSIRY, RN &V A, SRR IfAfafd), Uiefi| AT,
q HISRI—TSHIN AT WX BN |

5734 forw ¢ Al &1 fageryor apft fhar Sm =T ¥
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58 §a favelyur @ wRiEvT (MRYUHE) fohe /Suwav / ugha

5841 WTEl GRET IR AMSD (FANTITCAT SR AT faweryon) gerd Hemed fafH, 2020 & fafaH
24 & ITAR UHUHTHANINE Bl gd fAeeiyor @rel wRIefol fhe, IuBR 3frar Ugld &l
AT PR BT MY & | 3ADI TG e GRell ARBIRAT (THUHal) 37 =dt
TRIETOT JRANTRITATSAT §IRT FIRRAT & UIE0T HRAT 31dT Wrel FANTRITATSA §IRT UReqor
dSll AT IR AN OeMT & | gd @re gRien e /Suwax /Ugid | @rel &1 aelv]
TR, TECR, AT YRIETOT GAREd BT B | g Wel WRIeToT fdhe / IuwaR / g IRURS
Tgfdl Bl goidl H gl Bl gfte § d8ck, T & fou ford v w9 @1 gfe |
AR T NI I @1 gt | AR © | UPh.UH.UE.UTE gRT IgHIfad gd @
RIET0T fhe / SUFPR B ST ddal WhI-RT AR FRE & forg fhar s | ga @@
qRIET0T fohe /U /UGfd @ gHa @l Ufhar deel feen—fder ff IR B |

582 TUHUATAUIE - AR.UH.LCl hIA & IJdiid gad @el e fdhe /Iuas /g
@ SgART & oY U SMEAl B Wl IR b oY U |Rfd @1 oA fhar B
AT B TR & FMNHRT / fharadd | usel ! AR ufd=ae 3R fageiyor
el JEfe 9Na gRT e orgHIed Wer Wifdexer gRT fhar S 2|

583 3@ & IR 54 AMGHA! B FHIET B Mg, [T ¥ 33 HT 3fdd: AR fhar 1,
U Pl SFfH 3rgHIeT fhar a1 T ¥ 20 Bl IRAIpd fhAT WAT| 2019 H U
ST DI YOIATT b a6 Hol 124 A& DI FHIET DI ST gl &, [0 A 65 Bl
ifom argAred faar wan, 11 @1 S SrgHIGT AT AT AT Y 48 DI IID
foar 1| JUe Ao A AR QR gal UHUAUAUSIE &I dedise & fold
https://fssai.gov.in/cms/raft.php TR SUE T |

59 @l gRen e dfed

591 UHUATHURNNS. o @ el Afe dfed (QwuauAd) R fear & o te
PN Gl GRET Wi fhe § qr e & Whell el @ oy Afed | 9
2| 39 US ¥ BF W b IR H AR JAT A& W VAR H oA, S8 dsiid
TRy I BRI AT P! AAHAS oW1 MRl | I8 Biel, gar dfad ©, foRmw
B T, BB BIC—BIC UGV AT GR&TT Iole & | S99 UH ANTGRIel W 7, [
fafr=T @ SRl @& Wt 989 Wl e W garr T 2| TEW gy # U,
IRAT, AYHATSID, S, AT BT IR, AATAl AR BieHSH H HAlS TAT HAA T, davail
# @fet o, v SR wige H SufAsir senfe wa feu o wed ¥ g Aarex
100 1T et wRegor, o= Ufas oieror ot enfie €, fby S 9ad B | 379 wqdl &
TANTRITCIR # M | SUeel ARl | deMfd 3T & Sd & | 31afy & SRM
I MR ¥ ST VST ool B ARIH ¥ g Y Whell DI Bl 618 IaG [AdRd by Y|
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Gt 16 — QU H @IET gL FARTITS P VIogaN Ter

PH . oT/FERIRIT & THeaed IR, 2006 1 ThUwed  fadie 31, UHUwWOd
ORI 43(1) @ d8d AN ¥\ 122020 @ SR,

WTel TAETT FANTLTETY PIURT  GRT 98 B 2006 BT

98 B dsd URRI ¥ ©RT 43(2)

I T Tl SR B TS P dsd
T5Y SR BRI I 5 | B 55 e
\':I'\‘:QTI'Q h 4 ﬂ i e

TIRTEATY

1 | 3fSHM 3R MR = — — _ _ _
FIRNEH]

2 |31 wewr — 1 5 — 1 1
3 | TUES We = — — _ _ _
4 || 1 — - — _ _
5 IEEI — — — = 1 _
6 |dSNTe — — — — _ _
7 |oeiNTe - — = - 1 _

8 | TTExT 3R R gdaoll — — 1 — _ _
TAT S99 U4 &I

9 ?T@?‘J NECIRIREE] 1 = 20 _ _ _
faet
10 | — - 1 — 1 _
11 |ToRIa 4 — 10 — 1 1
12 | gRamon - 1 15 - 2 1
13 | feHAreret gaw — — 1 - 1 _
14 |99 3R HR - 1 — 1 1 _
15  |SIRES — - 1 — 1 _
16 | Picd — - 13 - 5 2
17 | 3 6 7 — — 2
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HH . U /HURG &3 UHUHUd AR, 2006 B THUHTE  fadid 31.
gRT 43(1) & T8a 0GR slRfm 122020 @ aifdfeEm,
Wl URIETOT TRANTRATY P YRT  GRT 98 B 2006 DI
5 98 & d8d URMI ¥ ©RT 43(2)
feref TG @Rl IR BT P dsd

oY I LRI L I 5 | B 55 oS
- 1) (0} (0}
S SPIRRIGI | ERIRIIR i! A

29 | IoTRRIH 1 1 5 7 — —
30 |fafes — - - - 1 —
31 | dfe g — 1 17 1 6 2
32 | el TET 1 - 9 - — 3
33 |PBgwr — 1 — — 1 —
34 |STR U 3 4 5 2 1 2
35 | STNIES - - 1 1 — —
36 | uf¥gH 9 1 5 4 - — 1

AR 17 25 151 19 39 19
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61  GTE AT G&Y H

6.1.1 WY IUTGI BT AT @I GReT 3R AP IMSIH, 2006 &I gRT 25 & dga fAfed
Wrel WfeRer & Jifdes § ¥ ue | IfRfm § ug W e T ® fh ag afe
AR H U9 W™ S &1 AT el dr, o Sfafeas sierar S9a favid &+
sl oIk Al &1 Seda BT 81, IereRony Pls SRR 3feral Td §iS are]
3ferdT |feIT WTe 3feET aedl WEER | g @rE, 91 A g e i & fory
e | form AT B sE U fl Sudy ® P ddly WReR, fady amr (e
3R fafame) ifafem, 1992 (1992 &1 W& 22) & ded fhdl Wl a&] & A
R gfome, wfady srerar S e fAfvafid &xa 99 39 ifdfa\ @ g9a Sfdiia
g i iR fifemil & dgad @ witexer g1 fafed AFel &1 e & |

612 WRA ¥ I @ SHUE & [AFIHT & dag § QT Wil 9 f&id 9 ard, 2017
DI @ GRe AR A @) fafgs, 2017 fgfa foy o, 94 @@ smad &
fou e fdarwr Ry U 21 39 TR @TE AR B AKAT B AN FASH
AFY 91 e M7 2| UH.UE.UAURE & IO WG SMUER 9 WIHl i oS,
Drctpral, Jas, oo, @ifed, gfedIRE, 48T, Fisell IR HWUST] R AN ©, ol
TIY B 44 WIF BT BRI A 2 | UHUAIANSTE B e @ smara A
Toel (Thesies) Rade (RiTer faer scxow »R BRiferefeT ¢s) & siatfd W
Yeh d ARE—IC (SSTT I FoagId BAW /Felagid Sl exad (Sl /
SSIeTTE) Ted) ¥ e 7 | e GRET IR AMe (@) faftm, 2017 # SIReW @ STeR
R el @ 9GSl & AT o B IUAY T | SIRIH BT TS ATh by GChHl D
YR TR fHar SIar 8| ThUITHUSS o e IAG & dee § SRay Ude= YoTTel!
(eTRTATH) @& AFes AfREd fay gu 2

6.1.3 WAl Yob F BUT HFGS], JAT Wi I3 DI SRGH SO0, ATITADI BT AJUTA
SCTET TAT SR & < & IER W THUATEUIE S REY I AN D A
W ARUATH Bl Ugel 8 N DR QAT §1 Tb & < TAT T & A 3 ST
SIRgH &1 Wrel gegall & oard & Refd # wem 5 aifoifogs wui &1 100% wfcer
T gIEvr fhar SIar © | 9 T Uh.uaNd fafem gR1 FeiRa Aeel & srged
UQ S UR Wl 20 WUI H W 25% WUfoedd IR W fRAr S 71 9 T
IFEY U S WR a1 &l I Ul § H 5% T folw o g fbedr ol =Ror R
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T HY F U M W AAe BT YRT SO I 8 Sffdl & a1 WUl & 100%
aferee iR gReror fomar Sar 2

6.1.4 SURT B UPH o Q¥ IR T B AP I 3cd SIRgH I e a3l & AT Dbl
Rerfay # werw 5 a1foifas wal &1 100 Ufa &R ogor fvar ar 2 9 A
Thuayd Al § FuiRa AFesi @ o ey U O R 918 & 8 WUl H 9 5%
T forg Sd 2| fE M TROT RO 1w A UR S WR SIS I R SfaEN
IR Bl AT ® AT WUl BT 100% FfEd iR e fhar S g |

6.1.5 UHUATHLRNS & @ mara s gomell (fhaw) Yuzfed &, forae dsd omarfad
G RG3N B AAT & W W Ugdd R dAT Gafed A1 Poob ARHIRAT & S
D AR U B & 98 W IAD /Heay AHT Yoo g1 fAfed wwfdea aon
B W B TR PRAT © aAT 98 BiH e Bl RIfNd ax e o g1 e W
AMRTADH §RT AR Yol (Focdl @ Jdl, oldal &I T U, i IuInT =yor,
a1 offs U¢), SRl & <9 Geell UHO-U3, UH.UH.UH.USE oigwd) a2l 3 Yol
Al fiFegT & ST SR B 2| A /vy R URAd Wl Terdl @l Iifeigd
AR (T3) §RI S DI STl & oAl AT Wred a3l Dl WTel GRem AR AP
Haell faft= fafergal & fafga don wenfid gRem iR T[ordr Gl desi & ufd Sgwudl
DI S PR B fory Ay FRIeron, gfcrerdd dom el fRar S g | T @ Ae s
® AHU W S TR IAURT FHA-UF SR 8] Sl & 3197 JuTa- Rulic SRy
g 7, R A o @1 ofiFaga A fear Srar 2

6.1.6 STIIfId Wrel a&gall oI GRem JARad o)+ & oIy Th.UauauaE o mgifad @re
I3 & JIw > 22 AfARad WIHl (85 3fEl /U<l / NSS! / THs oS / TAHITH)
R f&id 10 A€, 2021 ¥ UHUAUATIAE & SMODHINAT Pl UG SMABRI & wY
# aftd ox fear g1 g9 41, Fisen IR Fwmusaq A wmfia € R vdas uga
AHT Yob ARBINGT gRT fHAT SIIAT o | TH.UEUALIAE & SMUSINAT DI 39 &dlg
TSl /Ul /  JMEHTST / THoIS /UG IR WAdpd MAHINAT & wU H STy
e GRell 3R AMe MMM, 2006 &1 GRT 47(5) & AT UfSd URT 25 AT @re
JReT R A (3mard) fafraw, 2017 @ A 13(1) & G @ TS 2

6.1.7 Difde—19 AEMNI & URSYI H Wl WdT/MMY[d EIEd wU ¥ HRed &= qen
dlpesd ® aRM AUR H Al & fov dfaug Surm foy € R emanfad =
Tl (T TS) TAT W= Dl WAl & oIy SRR iRl FHo—93 (R—U=siRdl) SN
BHRAT A B |

6.2 gre] 3T MR IR

621 T A FERE omell (fhaw) # SUST& 2020—21 & STl & AR WRA H AT
DI ST R G G ARl Y Al audfa a9 SR del; IR WTE a9 @l
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dolicarel wot, fafdy sM, 991 iR Wd, ®iwl, T, e IR ANl TSI SIS
TRl & IfS; Wdldd UEe; Uy o B We Idls; dfeordl, Hell, FiRAT sierar del &
= W & fafafifaar;, diavet, RR®1 iR e, sawr @ik eow A=, #sell 3R
HCIRIEE, R IR g T FHUwdl e ¥ | RGBT @Te axgell w1 frafd
PRI qlel G QY SSMRAT, RIFR, AR, g, HATSI, 3foiclsl, ol JUAY,
Aoifdd 3R X B

spfa 11 — Y 10 Grey A9, ST N ST & ]I

M 10 @ APMET @FE-IR)

5
<
~
%ﬁ B A (THEED) | ICIcIENEIEC)]
8 g t v
2 | B | @2
] 2 s - £
> R3 §§ S8 84 | B3 3., IR 9’8 8N
~ TeRNT o} ") < o — ) 5 I~ 3
R - | 28 | §8 | 83 | 8% | &3 | 88 | @&
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aTEfs | Al @ik qea  sefTE SR, IR et Sy oy | PR
T AR | AR FO W e AT B Ry PO A TR F ey dheif T R S e
T AN TR wgm d | emw | P WS g ARREE oo ik
P WR wE | feas | b, IR TG WGRE ST e
SIS REs; Yrel 4.

WA (TAS)  1640926.7 797997.63 474764.33 72825.47 5228556 48734.56 23257.59 22465.42 20866.12 17323.89
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|

W AT (TACT)  932613.64425050.58 345560.33 339227.19 285976.23 244869.06 132258.24 127351.79 110803.37 57590.09
B AT (o) 525927.79 264570.64 129938.68 175365.5 168028.57 160653.78 124755.76 223667.86 61530.65 49394.03
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622 UBUATHAUINE §RI 3T 2020 ¥ AM 2021 & R ol MY THAT &I H=AT qAqT

STRT

fbu U SOl vEOT-TA BT fdaRer IR 17 # fou v €| 59 S & SRM
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SN fey 5 9 FEfe 9 v Sifd & 9 Wifed sIireTRaEl &1 Sared der
3 YL UTTeha] Heel ATqeheh HITSIT TR DX | 3, Ui SferHIRAT D
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@ foy @@ s SuTTEy @ STRIGId QINl QT JTed Uololl vl & @rel &l
M fasi 01 AS, 2021 THh YA D AMG AT B TDb, S W U
81, AgAd fhar TAT| VA A1 dadl feeell 3R §ds Ul & #egd | & gAd
fg Y|

T fTid 21 3R, 2020 AT 03 faHaR,2020 & 3MSY ERT UH.UA.UA.USME - 01
A, 2021 W 24 HHAl DI AT @RI WUl B A1 IR—SIUH-HE—SigH Jad
TEIOT-U3 1 ol iRl Bx fedr ®, e I8 ghRed fear o we o
ART § dadd TIR—STH WTET BAAT BT & AT 8T |

9. ARd H R W BT S GRREd IRM B WA 9 U9Y b RHEl W
erad fafaaeTs Sfer 99 @ foly Th.od.uaues q @e 3| & Ydy &
22 Wl (§aTE 3TEl /Ul / SMEAE) / THE OIS / UedIgH) W3 ARl &1
MAGa ARBN & wd H ARG fHaT| I8 WU ugel A1 Yob b ARBIRAT
DI TENG W U | Ig Hal, Biedl AR FOMIeTq H & 10 A/, 2021 A UH.UH.
TIURS & AU 3T hrafeld Wi & URUTHERY 8 g |

Wt 17 — fad 1 8T, 2020 W 31 ATH, 2021 TH P AT F GIE AT [ GIEH ide

=g 7,860 |  11,00,204 7,748 10,98,237
Difed ST 3R gAT8 31T 2,038 32,733 1,927 31,451
faeell 5,279 41,079 5,162 40,431
faeell TIleIR 45 1,219 44 1,215
BISAT* 30 13,768 30 13,768
PIABIT 1,933 7,19,916 1,903 7,01,669

/AEETTE——



PIABIT BaTg ST 107 160 102 160
CAUICEST 27 57,024 26 57,006
a8 TR HII 2,097 989 2,058 982
b CERCESSI 14 9,577 14 9,577
HIs— SIUAET =gTaT Wa 31,784|  14,38,605 31,216 14,29,009
HaT* 360 10,765 355 10,694
cfeaRa 1,358 2,78,976 1,328 2,77,865
AT 52,932 | 37,05,016 51,913 36,72,065

aRifed (*) wHl @ sffbe B 10.03.2021 ¥ 31.03.2021 T @ AT & & |

arfiter A 2020-21
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Wrer gIe uivterur iR eyvar-famtor

71 TR SSoN @1 URMEvT — @Rl gReT ARE 3R T (Bed)

741 T GRET 3R AHD S, 2006 B GRT 16(3)(F) & T8d YH.UA.UHUINE DI I
ARl B W Rl AR AFDIGRT § Id AU J&l Al dIex TR < Pl
IS &, S WE SRERT 8 AT Sl W HRIGR] AT HHARI JfFaT 3 wY ¥
Qe RIGR # M =@ed 2| 39 ¥y & SR UTHUATHTRE 7 <¥ # @e
oS Pl ARG o & fou e 17 As, 2017 B @rer GRem URME R JHIOE
PRIHA ARY (AT | I8 @I HRGINRAT & oIy Wrel JRe IR Ad (T SRR B
AT AR IATELIBRoN) fAfF™, 2011 B G IV R SMEIRT el Wl AR
Scqre Al R geg WRIY YRETT BRiHd 2| SHBT 2 fEd—FEeT & degd |
GTe HRERAT § WA B WP T 8 | 39 HRHH BT doll F AART T
qAT A/, 2020 TH T AF ARG @I SSad DI URETT < f&ar | 37 uieror
BRIHA! BT Tag Uleror FeAfidl gRT fhar Sirdr & aom s34 e ufdifera ufderet
grT fau Simd €1 200 9§ 1@ wfRreror wEarfl @ 2,100 URETS BRCH SHINCH &
3T | Wl gsad Bl Wifde UREvr A T Jen @ gren fRmel & e S
AU A So Wre GRE fAFEl & Srgurels | weradr Hell | |re, 2020 H Bifds HSTHRI
@ ol & BRU HifTd URIEV b S H R BRCD hIRRSH 3iergd wx e
BRI

712 HIfdS—19 FEMR Bl & 918 Uh.UE.UHUAE o [F=iad &1 9% $ed ST

®) BRCH BRIBH © AT 3, 2020 H PIfds—19 & IRS UM R W dsad
% foru fouiy SifFase SIeddl ®RI%GH IR fdhar| famsi 7 @ gesad &l
SHh PRER P fem & FRUeT Wios wy 3 ufdenr 39 o ggda 4 B
e famarll @ fou IRy Feml o T8 | T 2,600 UfRMETT HRIGH TSI
feu g, R 78,000 @ B B PIfds & MIR®G U™ WX Ufreror faar
T |

W) SIS JA & IR RY H Wi 28ad I BRed HRIDH & Aaad Hifdd
ORI S d8 BRAT UST AT| IAACAR, 2020 H AHT 19 HRRMET Al W
JTeTgT e gRefl yAdersd UfRierr 3Ry fby MU | difds—19 & fare Surdl

/AT



W ARG HHH DI 31 19 URETT Aregal & Wt fen ar war| af &
SR 7,477 afa wRESE Uf¥eror maifod fey U, R 2,24,720 @rEl Esod
DI TRTEToT AT 1| Kol AATdER A, 2017 H BRCH BRIHA B YA H oldhR
31 A9, 2021 P @R TH UH.TATA.LSME 7 20,160 BRcd FRIE0T AT oy,
¥ 5 o ¥ 3fd @ gsod &l Uiy fear |

72 faffame <ie ufdeor

721 WA GRET AR HEH ¥H, 2011 @ A 2 b G 212 AT 213 H WEl el
IfrETRAT qenm IfIfAa if¥aIREl & ufreror Heaeh Sudy 21 39 AfRw & AR
UHUAUATSS - 99 2016 # 39 AMGIRAT & folw g uflRreor ify dur @1, s
AR I7 URT URIETT & H—wTel gagerd ufRrernr 1 yeM By od § 1 349 A
H THUATEUSTE & Fa—{gad wife f e €|

722 Suad Uit ifd # FeiRa anieelt Rgidl & sgaR 2020—21 & R &s AR1Eo
Ao fy g, e fdaxer fF=mgar &

IS, 2020 — 17 (AT / HERNRAT &3] AT Y Uae, 3/, BTG, ORI,
3R TR BJell qAT 99 iR &9, T IR HeR, faeehl & 850 ¥ ifda fafams
BB AT Wre GREM ARBING], AT Af¥eRal o @rer gRem & gRkuey 4
Pifde—19 faer—FQel R 3iFesa ufReor faar |

TS, 2020 — UfFH &I (18), ST (12), U (18) 3R ERAOM (3) & WeT Fredl
JfereIRal & oy 3l 6 Sells, 2020 ¥ 11 Talls, 2020 ddh Be—(addd 3ifelrs
afRed e BrRied AT fhar 1| | 51 Wie GRefl ARBIRAT Pl TiRefor
gar fdar |

TIR—fEHIR, 2020 — Y U<w (26), FfepA (4) T ulRem md (2) & W& GRel
AIfrpIRAT @ oy fesid 23 FdaR, 2020 & 02 f¥aR, 2020 A& IMS—fIawdy sifarsa
afed e BRiH AT fhar 1| | 32 Wre GRefl ARBIRAT Pl AfRefor
e a3 |

SN, 2021 — JITHT (28) SR fRHMEE U< (6) & W GRET ARHINAI & forw
A 11 SFaN], 2021 ¥ 20 SHAY 2021 A6 IMS—Gadry iFars— uRay uReor
PRIHH JATANSTT THAT AT | B 33 W GRET SMABHINAT BT ufieor feam |

T\ -




Induction Training®
Safety Officers
langana and

SIPIT 12 — T 3IX [BATaeT J<eT & @re] Qe SEHiRal &r
STcTgT NG AR B F& FAlDAl

73 UHUAUEUINS & HHAINRI] BT Fiwefor

UHUHUAUSE & QN 9% H 160 qd—1gad BIfHel ®I & d=i H wfRreror faar | a=i 9=
% fog 31 A<E & HA-UREe I W R URIR ST | (THRIEUauhses))
# ue™ foar wam| 8o uRENRR @ ugel 99 B UREOr fadid 02 WRaN!, 2021 W 12 WA,
2021 T AT 80 UREMERI & & SEN 99 P UM faid 16 HRaW, 2021 | 26 WAV,
2021 TF A7 TAT| S FHET-URMETV & 918 S 99 B (H—Udh A<E Bl &89 R/ AT DR
gfereror e |

/AETTE——



TP 15 — THYATAVSE H TI—[1gFT BIABI S T 39 & GRTT AT BT SFEICT
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AR 3N SO URadT q9r
3 Tge sfeam uge
84  WRA # WENIMA dHINGL Ted UINYl, §&d UiNd dadl & HHI, Al &I dedl FART a2
Jod RadU, HYHE, gad T gle IR FARI M DI gl TSRl & Hed d gRie @re
3R TRAGR 3MER dgd #edyul 2| g9a URueT # T ofiad & &9 &x qfq ==, @,
PRI, gD WA AT HISHId H e GRefl, Weodl a2l WReIHR BR & Ui
ARRGT # AMISTS T FIERITd aRadd oM & folt Th.UH.gH.UeME - 2016—17 H THUATH
(R 3R UIvd SMMER) AT ARA @l A | $9 TS H ol olhx o ¥ WRIIPR 3MER
B AR I TAT Fel UV | d8dk WReA oM & Ufd ann &l Rifdd e @ fog
THUAYH URATSTT Bl ‘ST IISC SISTT AMWAM § gaa o 1, RraH @ gRem aor gy
H Fafa fifrers dor IR-fafgdes M er @ fafrs afafaferlt enfia €1 ==
fRagR®l T ARTRS! BT WA BRI Y I8 WA 10 Sells, 2018 P Yo [hAT TAT| I8
I S WA W & digd B & ARBR & b &I BRIHAT fAq @ee R e,

Y ARA 3R U0 WA & AJHU £ | S sC ST & o wWW § Al gRIEd
Gy, WRAIR @Y 3R e @ |

82 ¥c Vsc sfeur o faf=T ugdl & IfPRRYT 3R HeAfa a9; AifeReT e uva & sfdher;
yaTdY foharaas & folv 3y AFfeeie o9 dol s Wigc SfSdl Usd & ded Imafid fhu
S drel fafi= drdwAl § aol dF & folU Uh.UHTHTSIE o UH iaR—HaTerdl ddre
Afifa fed @ ¥ | ugell 9% fAE 15 SHAN], 2021 BT TS | HRATS B FTH a9 & forg
Tl /g AR & 1Y ST T—3TelT By JIAR—HATRI] d8d W &1 TS| §9 dSdb] &l
WA JIARRYT @ &3 & Ugd AT, &0l &1 Uit & 9 H Y fqaR gds &=AT aof
Ufed HRAE & IR H MU o 2|

83 R WE T WRAGR 3MMER Pl 1T <71 & fog a¥ & INM SSY ¢ B s
Fed FIgER &
i) TgFT R T D BIMPR gATET | g9 P (ol DT A H Rl Uk HUSS] Dl
Arfdran A 25% EiRa & arer fafasi & ifeRge |
i)  cEfonT iR uew wadl fafEl @ orftgEEn, N o/ 9l @ e |
qern fadre craferT sruemy & g €, YA HucHl b gdl, Nl G, FHoll, Bol a9,

SR—he, ol TDRT R AU TAT LRI 3MER A ((IRSIY) H IThT INRTEM g1
e § |

/AT




iii) 2022 9% TE—He Gad ARA & L B U B & o A6 01 SaR), 2022 dH
el 3R ARl § gi—he B A IRIGAR 2% I IAGe T Wre Sdral H§ Alva
el 3R 9T WRIER 2% ¥ 3Ff¥d @ Hael faf Al & Siferg=m |

iv) Thdl H TAT I U GRIAd Wi R WReIPR AR JHREd dA & forg
Qe GRET 3R AMG (el gedi & oy GRIAd Wl iR Hdferd amerR) fafaH, 2020
B SR |

84 202021 & SRM SC VSC SfSAT B HB Ugll & Geg § W

SC YIS SfSAT U @ Sidia GREW, WReAH] dAT WEl IMER Hadl oy Ayl ysdll #
Wi gafd gs, e fJeRvr FEgaR @

841 HdTodl 3ATdhcl-

ISl 3Mbel (BTSlA (ST ANHT BT ¥ We HRIGR H W Weodl & AFdl H
UR AT T IR W1 @ Gy IuHlaansii o giad feed gam § dJerar &
2| 39 AISET BT e |ar ufdsEl (@ledl, Wenel, % sdle), JhRal, fAeE &1
gHHI TAT A DI Faxl gl H N fbar S a1 ¢ | AfFdds smersii &1 Jre
PBIA D 9l AT AMHeT ol | AT B9 dTel Wl HRITNT AT MMl w2
P Ahd ©, a9 § eodl fbd difse USRI gRT Sifd & ST | @Te
AR = 29 eI UeT ST YOIl g 12 I Yol &l eadl b 3AMSe
P forw AIar €1 B 39 9HI T H W@Edl SMbod JAMfSe BT dTel 200 I I1fdd
aRIfeTd Frewdr fdbed SiifSer €1 NI, 9Rd oAl uRyg o 9 Ufhar # ol ar
% foTU oodr afieeld diifec TORIAT &I AIAr °4 &1 Aol 95 2| d9 2020—21
@ SR TSl 3Mdbed Aol & fov 2,995 @rer ufoss™i 7 9™ e, =8 & 1,790

9 Ahedgdd Ufhar w g7 A |
842 W (ST B WD AHTHY MU0

AT GTff Il B U URIR P WE gead A AU b &l H fashanail
DI AL WrEl GRET AT DAl § R H R axd TGl & WR Tl Hedrol
P A G B oIy AAIRd BT B Uh U © | 59 Usdl d 3Aquid o enfid
WM R YAE IR /8sal fhU S 8, S9! UgaE o SqdT Jfifse fhar Siar
2 JAT D TR secld Pl YRV URIE0T AT Sar © | F1 AR Ahelargded OxT
BT TR TSI U TG I dI J-IAl < & ol &/ YEIfora &) fear Siar g1 a9
® SR 9 Wl 3 sNfeaR o g & geafiiR dfer, aMiE 3R sNsfidprRar
SAfdferT AR, Wsar (Fe7 uq¥l), ORI <dl #fex (BH=d UQeD); Ioaly UTa=RIaR
AR, UTOATERY; W RaqdR @AY SO Mfauelith gR Uied, BEIYRA 3R eeliy]
BT dehexd WM AfeR, Bwx (AR rg); WHIAREU JeRg™ dfex (A5 faeel);

S——
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s ARAR M N A9ffd, g ([(ER); iR ddc Ake AfeR, oidr, IRORN
(STR U<w) &I JEIOTG fham T/ T| 31 A/, 2021 9% Hol 39 oM RIFI &I JATO
forar < g 2

843 'WW ¥IC %S &9

WS ¥IT K 89 & g fTemE &k wifid 89 arel e hg Al & S+d
AMT TAT TS HE Bl JUrEdT DI S DI Ud WU Blcall 9 I & WR ddb dAldhR
SUHIFRI B[R iR Wee Mg HIvH &7 e < 2] W Wie he &4’
ABOT e BE B 997 arel famarti / g/ Wl &1 Uh U491 &g 8 R |
80 TfTeTd AT 3N Afd HMT W R iR a3 Ao fAear € iR I8 89 Jord
AETE R Tl HeE MaTIGansl B [T GRdl 8| B B ggEre & forw &9
B URMAS Jiffee fHar Sar & dn fasameil &1 Anieee 9 URiEv <a) HHAl I g
IR ITH GUR o Sar 2 qedd o fog siftm &iffSe fasar Simar @ den S9e 9=
SHBT 1T AT @R geTor fhar AT 1 9¥ @ SR 5 3R B4l Bl W T
hE B9 B WU H AN fbar Ar qer I fadie 31 A, 2021 dF 25 FiT HS
gl B W T B 89 B wI A YA fHam ST gaT € 9 22 T WIT %E &
EIEDICIE IS
844 AT SR ST Bl AR Heoll Hel

8.4.41 S USl B YIS < H HHSTd SCPIU & HEFH § Alel Hell AR Al B
AT HiSAT H GRe TAT WSl & Gel bl Bl HRAN & dlich SUFRHISH bl GRIGRIT
Bl AR Aol i b | Wee AT AN Ba 3R Feoll del BT AR IRy
Told IR &R fordl 7 & 3R Il Ud HeRnaa &l &l Saadd & folg 9ol 131
2| UHTATANSE 7 Holl iR Afsoral & Hay # frmfaRad Anfeedf de +ff o fag
&

o TUIH 1 & Wall B A UBbls — R B IUR’ W ARG Ale d@n

04 /2018.
o Thdl T dAferdl W Reax” & IR # Anfeel Alc WA 05,2018
"REITSS © WTe RAT & e, ATl qen {gRem Sur” wRAnfesff e den

13 /2020

84.42 Ig s USH T | ficell @ 5 Bl IR Feofl AfST, STRIES BT 1 ST g T Bl 1
HE BT FHOE-—gd @ Sifam siffee «fed 2|
845 S \3C HUH

I I SR & Hul H RIS, WRIGR TAT WEl Ao BT 9grdT o | IR

/AT




faf=1 AFES & MR W d9HId ¢ U 8, e IR DUl Bl b bl
SIAT & d7 S 'S¢ NIsc »ud & ©U ¥ yHIfvg fhar Sar 21 §9 dFcsi | @rE
GReTT JUM, WRYHR TNl YR gfie & HEl Wrel &1 Iuyae GAfRad wrEr 3iR
e W b 99 & fv dudl § afeal § Srredar 4T wRAT IR 8| 2020—21
P SRIF 53 HUAl Bl ‘S Vsc DU P wd H YA fHar Tar| 599 dio sled
TS Ha3M Hex, TR, sl fafics, hed fSfasH, oifa haed), Hds; amMial
Blced, dMa g, faur forfics, dHicd,; agase! MEl TR, YoM, Sder qdied
femery, fRAre Ueer I 8| Ugell IR JMEATS! Bl a2l Sl & AU HUdl Bl
3C VST DU & wU H AT fHaAr |

846 < NIST W (SN

8.4.6.1 SC VST Ihel HRUDH BT &I T JR&ll, N0l R Weedl & N H Whell dedl H
qAT ITd HEIH ¥ WIS H SIRddl UGl BRAT & | @E-UM B AEd Sidd b

BT H YA | ho! & UIGH AT UIGAGR BRIHHAI § WTel AT UINoT Hl gIid
®U ¥ UM BIAT AR & | SIRUA PHRIHA & 3fiid 3[d Tb 53,043 Ihell Bl

ol fhar T gar 2 |

8.4.62 Thall H A W 3R WRAHR AER FHARAT B & folt 9§ & IR @ gref
IR AFS (Whell geal & forg QAT @rer iR dgford eR) faffd, 2020 sregfe
fpar war| fafgd & g faRvad Fegar @

o Iho URWR H JRiT W Tl WReIHR IER GEREd w1 & oy Thal
TTRAT B TN,

o Thol URAR H TAT I H—URT GRIEW 3R WRADBR 3MER Bl qeral T,

o IHt URWR H YAl IHD ARI 3R 50 HIleX & SRR H Thel g=di & oy 2Afdd
IHNT, IAT g VT dTel @1 BT Ao iR s wR o,

o Hifed iR RN
847 3T NEC WIA
8471 'SC RSC WIH USA BT LI TN, IANIgDl TN Neld BIHd bl FRldd AR

WRIAR W DI UL GRS PR 8| AFGS] Bl R B dlel eld Il
P D AR /YA AT YHU—UF & HIH H ‘S Vg wIH b w9 ¥ fafgd fear
ST 2 |

8.4.7.2 TE UBAl STy, 2019 H IRH &I g ol qAT Hefdd Nefd W1l &l Afby Arflar]
@ 9Ig 201920 H 3 Al DI FHION fbar 7T o7 | Jds Hgel YeTd &I Bl Uysed

R R\
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XAd I © ®U H yHI fear war 2 9§ waufa Rah deRS i a Xed
wWIHE, o5 iR e fIER efid vord WM, feell &yt fbar war| qu
2020—21 & SR TSIEXT ¥Id W T W yHIford fhar a7 |

848 IC WIgC o fbe

8.4.8.1 UHUATHURMES ERT IR @ 3 ST ISC <o [dhe T AT § SWIHATS B arefl
e Yool 8, foed R, WReIe) dol 6l WU & 378H |auli Bl FHs
% foly Rl UfRreror Hgerel doT gexufded ¢ (S7hic~ic difsal, Yfaefdd! dre TerR,
UReR, Yol S1fe) € e W Sl WR @& [@RIGH iR W HRIGdR g
far <1 |&ar 7|

8.4.82 ST ISC Tl fhe TR ‘AT UfRIeT0T FoTss U A AT B ol IS 37 153 AfRrerep! (Tt o1
Uf3eto)) &I Td 99 & folv SiFasT wich Mfd fhar r or| difds—19
HEENT Bl <gd gU fr=faiad & fou sifelrss giierr $risa smaifid fey 1w

() T ulETed — UH.UE.UH.USTS, SR R JoTell AN dg (TTUegsaiRed)
AT YU o TWIRIGYH 3ifh Sear (Huawens) & do B ey
AT B = TSV U, Y, BIATe, facol, eRIN, IRGS, HicH,
q QY HERTE, AR, UG, SO, e Ahg, Stk Q¥ StRiEs 3R
Uf¥ed S @ 38 TeI ARSI i uRRiea fdhar| ufteror 1 = H# 9 iR
JelTs, 2020 H IifFerms faw Q|

(i) <rog ufRerdl o1 UfReor IS uftetdl §RT Uh.UH.U9.U.eTs, UIUaUHeREl 3R
FroTwens & I W A BIfHGT dF Gerdar 9 faar = iR U ufderr
PRIHH S D FEAN ¥ JAINT fby Y| 31 A, 2021 Tb 5T URIETD B
09 3iTFeTg UfRE ArIfSTd fby ST g 8, TH 252 oy UfRefdi ol 45 15
WRiderept B ufdreror far |

849 W& {GOIBRYI

8491 TS WBIChdIT AR Hex (THUBSRHN) U YA ¥ & < & Gaol IR o
[IF—T ARHN] GREAT -1 HIRADHAI H TRl F3eIPR0 Bl g WR R Ml o &
[T YA FR JET & | a9 2020—21 & IR DIIdS—19 AR & HedoR TH.UG.ARAl
T 3foled ISR, BRI TAT SINTRGT Brihd mAIfrd fhu |

8.4.9.2 SMY[THAIRN & HE YIGIPRU DI Fldl o« & foly gy, del, ddel, Hal AR FEx
GIEPd Th (SUHTH) W IR AR S fpg g, f wei, e
Il q1 AR & A=~ BauRe! 7 417 fo@r| arad & ggaldvor H ol
oM B Iy =T WR B by AR fby | AR @ forg ARl B Ua Sifetrg
TRIEToT BRI B TS |

. /AEEETTTE——




8.49.3 W &I e H, IuHIGR H SNRwddl AN B, YRA &I Fr=feiRad sl ufmmil

e JMScqd U@l (Fortifying Food, Fortifying India)
o SfEA TS (YIIIPRU W oikF TAT &I BRIBRI DRI BT ATEDIR)
o g &

o T JRR AR (http://www.theawareconsumer.in/magazines/) (fdHaR, 2020 — &I
BRIDRI DR DI DR, STl AR BRI, 2021 — FGeld R R IS
CAMEEICE)

o~

e SHHARE ol W MUSH IR BN # o #A1E d& f$foea fagme

o I Sl SR & T UTS ¢ AIs 98 9% XUl (48 WRdl’ ol H ggeldpd uareit
B IWIRT ¥ TR M5 AT ST ol W Mbd

8494 TMET & YFgeldrvl W Jl &g Rl H oy fhed avais T AT SUHIGS H
SIMTRGAT S~ B © folv S I I d1 @re iR Arduifae faawor favmT &t
WSl 7| ATSHEIVA A D AT Ggelhd drdel & Had IR FHII DI Blrsdd
o & forg W uew & O Rl H smssdl wfafafeRt @ g | gE ggelhd e
(SUwed) R oY e W a5 T8 qAT Hifcdl & MRl 3R SuHIaisil H SIRTwdd]
A TG ATE B TS |

8.49.5 WY 3R MY Bl THH T & o, Ahe 3R Do YSR & HJ I FGaxl ©R
H Bifchigs AEBR & Iudedl GHRed dd & U FAIHoT SIS AT
DI g | S D] HHAIRAT & A By ARIETT RIS W AWRMSIT B T M
d BIfcHhIss BRI Bl de1dT ¢ T 3R SUYRHII Bl SHb WRY o™i & R H
JRId B 9D | I9d GIeldv ¥ T UReR 3R STeR 991N Y SR 3R qed
Irell FHMI IR USRI B @ oIy FHAlcd, Y U 3R IR IS Il Bl D]

MY @1 T3 |

8.4.96 TeTTHYIP & dR WX, UHUHUHTRS - H 3R ASRE &7 Ioiard SR fhar o8
gfafeFes 4 ASRA & gl iR WReg F41 ¥ Jlldhld &I | SHS eldl, ARDHR
ERT HAIford dRIBAT H Ggeldd 3MMBR Bl AUAM & foly HOTd 5T & HT Uh
JfeaR Y smafoTa fasar T o |

8.4.97 facell Y & AT sl H W GGeIdRu & HIIad R &HAT [FH0T BRI
fear T |

s\ -
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I, e iR Har @nssw) wfafafti

85 W J& AR AMG AMFIH, 2006 & SITAR AR WEl YRET AR AFD  HIEHIOT
(THUHTATRNTS) BT < R # GRfAd 3R WReda Ao gHiad &3 &1 ifeer 2| rfafras
B URT 16 (B) THYAUHTRATS ®T I8 JARFT -7 & folv T I $H3H IS T NS el
2 RS9 S, SUMRhIsl, s2gd uIfcdl iR Uaridl & | Wi &I Ifed a¥iel iR A
@ eI | don 9, fraaiy, g iR aue SIHER a8 99 & SR, ST Ise
Afsar afed sifFars— de 3R AT / Uil |fed Afholisd dAegH Tl &I SUART HRb
IR & A= ATgdl | PIfde—19 & dold RAURSI B GRIET Ao AR WRIPR 3R
Hael giauT uee @ IR 59 Gdy H fRifera |

86 'R BWR T, WHT TE Teor

UHURUAUSTE - ofldl 98IgR WIS RIS FReE Sfledl  (Tedvaeayy) & |earm o
TAAIUHTAY, TR § HeR BR |, T TS gt (FUHUINH) O AU B 8 | SHH e
IR T daell & AfRGIRET & T9T w0 9 e a1 &1 &) § § 9e 9941 ©
3R U @re Weel Aifcal SR BRIl Bl el <A1 St ANl Ud WiFe &Fl b ol WRegdR
g | 950 HISSYH B @ BN < 3R e BR Hs, ©c U8 g 7 16 fQAFaR, 2020 &I
IR & M divor faRmsi § 9 g, gl o9 fRde] gR1 I ardi @1 s A |
I/ 950 HISSYT B & 428 IMUHNI URIESN & dI9 ‘ST IS SISAT AT, AR <D
Shasr # Sfad o9 @ 78 g HIo S M UG WiMe qFl @ v WReaye & uR Aifaar
3R Bl BT geM@T & WR I Bl AR ST BT |

87 W FRET IR NN § WIaRl & A | (AHn)

TeHI%T WTe GREAT AR UNUT & &F H BM B dlel URERl P UPH Wicad © | aoHH H,
fa=foRaa ard daf & Ao 59 Hcdd @I RWd & — THIREE i THififedd afiRed
(TaieR) S dex; TAIRIE it the CarlaiorRe—3 AT (QUBTE! (3)); sfead srefes
TAIRUEE (MESIY); 3f¥T BeveH i Bfer) TAIRUE  @guseiy); sfeas afwe
TAIRUEE (QEUAY); $feTs ufeerd gou TEIRiveH (@mgdiven); dur <Le g 3in
SSAT (TITHINE) | 39 Fcad & AeRdl ARPIT WX RO BEl, @e Aedadl e &l
A UeE B TS ST 39 AR & Ae qel € W Acad H affferd 81 dared €1 98 @t
RSTgd & U # S NIgC Sf3AT AT BT wHfH BR Ahdd ¥ 99 B <R, S WIsc sfear
® vy W o3 AR 3R w1 AT AT &1 75| B A P 10 7Y dUR Y
fpu T SR gaHE H 18 AT /WY Iog & H 30 Ridl duex B R ® R |

O usdl 9HER U3 ORI fear a1 S99 39 d& fafr=r auexi g1 Garfora i

/AT



M ¥ IUAL THIeled & ARIH § ARG HT 9 U fdhar 11, R S9a
&= H SIENT S Al B |

QO TP T W WG B UihAT BT GEREGT PR & oIy |1 Juexi & 7eE A
U HIRGe vy I gemar QA AT of i b AT & QR e gReE, Wil
GGEIBRYT, TAUHUAUH Bl HH HRAl, ¢ Id1 DI FHC HRAT |

QO #EM &1 goord H fafr=T wfafafEdi @ forg ue <riele gRenfera fdbar wm e
3R HIS U&eE PR dlel duex &l Al & s o1 | 349 wfafafear § gHlked
foar a7 6 | RagR®T iR Oy $U ¥ dUek & B Iolgadl bl AFIER

gHrRed @ |
88  ¥c Igc SfSAT BT geIa1 <1 & fory smaifoa gl / wferanfRrang

8841 TUHUAUAWRME 7 TR IR WRIGR AN & N H IUARHI B SIwd g
% forg 3 SifFerrsa Aol / ufcrifEl &1 W s far | s99ar faaror /1 g
8

882 UHUHUAWNS - hs Rived fao ufoaifiar # wi7 forr &k feheR wreseH, W
TR RGBT §RT @ Il 99 [REPR & {77 THUHEUARNS $I AU+l 5¢ II5C
SfSaT gga iR a9 2050 & forg 110 <=M A 1,300 ¥ SIAF IMASHI & YA & a1
Y 9 wrgAferRel # FAT TAT| 39 UEA BT I 9IRA H UH U wfos gHReEd
FRAT T T8 R fE DI U W™ § guR R dear & foy ag-favgs @
ToTell Sftedior & "edd ¥ gREd IR §ad @re e Sude B 6 |

883 Ic VT ool ($REH)— T FAKN B dHoudl S ST IfSA & dsd fAff ugall
BT JUA 3R g IR fAfFdl IR yads &I gerdr 39 & fou i/ dgInfid
YTl & 9 Up TN & w9 § P T3 2| 39 ], 9B S ol /g
oY F<ell Bl USeE H GUR & foly URT -1 3R ORI DI SHH AASA B D
forg uicfed &) 21 §¢ Wsc doldl H @t 186 el /el &I AMifa fdHar T

oT | U 7ol /TER BT BUY 500,000/ — (BUA UE ARG HH) P JJar A U
foar a1 2|

884 Fc vigT VRIS doior I (FTvell II)— 3 oiol &I I fenerdl § IR vd
ARRAHY Ao & AR & A7 & folv B @ a9 s 9T BT o™ SoTHT
IR 99U W B = WY IMBR &I IMedl b f[ABRid oxa & oy Heavd &,
IR PRAT AR AT G911 2 | SIRA 11 16 JAFCaR, 2020 H 20 SR, 2021 qH
GREX SR BICUT®! &l Afaaiiar ofi | s <eis] § |el 4,987 Thall o 9T forar |

S————
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8.85 SEIN 4 THD, Il SN T Bl BH BYd B [0 21 &7 P gAldI— AH S DI
IRT FH @ forg 21 g AR IR smafsd o 8, R a@s T e,
I R TAT BT BH A B AH IR @RI Gema A= By T

886 YV P VHIS—VIINIPBY GpId Pl [Qf Glagifiiar— ‘s se U’ 999 & U b BU
H THUAUATRTS - HHATRAT Bl YIoT Hdell WRIBR ATedl I fAbRId HRd & oIy
e iR Hrearzd fdar| fasa @rer fdaw, 16 JFCaR, 2020 B BRI Wly: WA
i, TR A AMe WRIHR b & Al afcifirar & smae fdhar = o
faorar =feFl &1 THraTaTeTE g e @1 TE gwae # fafyd fear

88.7 PH THH SIAIBY GBI Bl ILIT FAld— TRRIB |Io[ I dl Q= § v dHav—
s THH B WIT W WRY W Ufddel TG U$dl © | Sy, HH TG Bl SUAN
PP MM AR W WY O Il Wl Ul & IhH & A5 IR d¥idl & ax #
AN o SITeadT 91 & folU, 27 SHaRl W 15 BRANl, 2021 ddb \¥Fd ol dlec
HiHT oo’ BT AT adeiel dRId | fHIT TT| 9RT & B &3 § ¥ Tdh fbal
&3 faRre 4199 & Wie iR gad 9 §Hsidl by 91 &H T9dh b1 SUANT dRb
Aol difieds HISH IR &R+ & oy o 3R U el §Ha™ @l <l | AR
WA H S| 200 | Sy ufopft A fAf= &=t | 4 ar 2 afeal @ I
AR AT forar| WY uiE Aol /Sl Bl Ahe REBR SR AT UF W R
[CRIBSININ

888 Wiic HICIT b TIear YT @l [Afer miagifia— a8 9 A/, 2021 HOAIEH
G & IJTHR W ARANY ANRGI & 9/ TaraR AR WRIGR GHT IS Bl I1d]
D o e @ S off R 5 9 om T @ gHend WReTaR AR | N |
Tg gferfrar ot Seral @ W@ U @ e 9 dnl @ fag oY | Jdes 60
ufafical &1 wic ddE Ra YW §& § M BT SQ iR S 1000/ — TUI 6
T RIBR fedm g |

889 el SAETY HGIIFIG— YRA™ Ul Hell 5000 A& YR FHINET ¥ G 8s
2| TIlfh ARAI Ud boll T9I d A IR fIqEh sl &k Wil gRT o<W
# Y MY AT IMEl B PR Feayel WU 9 fIefad g8 21w fafre
gre yaref § o Ufaeifie geanl 9 Js €1 Sl bl SRhSaRY PR b foly,
THUHTHUATS §RT 59 9 3ii-elgd @rel giaery ufoifidr & i agsiel v9 ¥
fpar T o1 | wIss 50 wfAfedl @I 1000/ — ¥U IS & b YRR A AT
foam e |

/AT
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Plant Protein Rich Breakfast

fia] e | (@i /

Recipe Competition

Share innovative and tasty
regional breakfast recipes
s H 3 - s 3
L Eat Right Challenge \. || using plant protein and win
An annual Challenge for cities and districts to adopt exciting prizes.
and implement Eat Right initiatives.
-

- -

-
=0 - 60 Best Entries will be

awarded a cash prize of

Rs. 1000 each
Submit your recipe by

= & S : - 31st March, 2021

food stety safe wod haslthior “ciirems for at: https://bit.ly/3dC67rR

through the fosd food options by adoption and |

regulatory enabling the demanding
wnviranment wupply wda hanithinr disty

o © >

\\v/ . o s P

- e -

Registration open from 1st - 31st of July, 2020 on
www.fssal.gov.in/EatRightChallenge/home

S il L it
.-..'.:;:_“ g:::?fzty A (@i = e .

POSTER | PHOTOGRAPHY
(ONLINE COMPETITION

Dapout v '. _ (s# {:;Igiguu _ﬁ NetProFaN
Theme: : =

Cotegories:

[ |
/? ant Fight Postar Compatition Eat Right Photography

] i Competition

@ Eat Right
Uiz

1} Poster- Competition to be held 2) Photography
in2 levels, Level- Class 9-12
level tclass 35
level 2 class 6-8

Reverts o ecogin

School wil conduct the competition and 'Win cash rewards worth Rs, 10,000
W ploed thew best 3 sntries pas level for 400+ cash prites and participation

Extended till -
poster and bedt § photographs on the contificate for il
wibsite fssal gov n/CreathvityChallenge by

_ .
1E" December, 2020

J ™
Play the Quiz & Win Cash Prize* ,

Participate on

% fssaigov.in/CreativityChallenge |17 creativity-challenge@fssal gov.in % =
@ on-2s217402 - I www.qunz.mygov.ml .
SIPIT 16 — Gl TGS BT ST

arfiter A 2020-21




89 HRIHH/ ¢S WM/ U

89.1 [3=7 @rer gerr faaw— ay 2020 @1 oW, "WrE e I B RRERN 27 b ATH0,
fa=q e gRem a9 07 S, 2020 BT IYAA WU H HART TAT| T§ MY HE A
A IS 89 9 Bl FEila o e Pifide—19 F8MN & aRE |l & oy gRier
Ao @ e Sudear gHREd @1 | 39 @8 W), Udh ANGIH Al HRMERRY
(@IfIS—19) HEMRI & IR WE JGERl & oy @Wel ¥@q@dT 3R gRe feenficer;
ARSI & oy “PIfds—19 & IR FEl WU R 5—csdd d IAAl /Dg AT gl
@ forg w0 @GR gEdie o MhT g Srfafy S gadH, du wWRed $iR
IRIR BT H3 §RT SN &I T8 | 39 AqER TR WY Td YRAR Hedvl I5d Hll
s el HAR @9 W SuRed o |

89.2 357 @rel [eqv— 16 S7Fgey, 2020 B faxq Wrel fiaw qYsrel wU A FAR[T AT Sf
Y, A dal w@Red R IRaR wearor w1 7 U, AR, dRed— gier” fawy
TR BHRIHA DI I B | I8l 9 TR W Whell & oI g Ase fhufefaed
Tefor’, T AT feM iR T |hs WISSyM, B & A1 ARER H UHUAUATS
ERT ‘g W R (FARN) iR w8 ferad / feenfder o vafda fog) g9 s@wR
R WRA U4 URAR el I 73 sh e AR @9 o SuRerd o |

893 HS BUVCT U Toflq¥ 9— UHUATHGSS - 20—21 HRaN, 2021 &I g AR 0T, 5
facell W U W IR e el Hrishd &1 Ao b, [ et iR e

JTall P HEIERT H I Y WRIPR Aol Bl Uae a1 7| e uieh dedl
DI BH AN I BH B & oY +F g arel BIfichIss @E yaRil & SN W
SRl A A1 g fhar war o | faoidmei o wifichigs ke 94 fau Ty |

/AETTE———



89.4 $E9 BHS 2021— YHUHTHTSMS 4 §S9 NS 2021 H N o7 | SHBI AN 1Ty
3R SENT #ATel 3R g8 YHIYH HeRid i gfear (SdRiens) gRT 20-21 #1d,
2021 &1 feaT vauifioree #1¢, Uex Agel | fhar T of | <¥ H Wl R Ao
BT IguTer GHRed bR b U Wre gReM rqUTeld WUMTell (BIRePINT), Wrel S
TP ol (Thad), @re gRer U1l 3R JHIoE (BICd), @i R 3R 31y
HRIHH o A= SifFcigT ©ie®d &1 uee= fear |

STPIT 18 — $SH BE 2021 Bl FAD

810 WUEM YWDl IR HAR A &1 fde™

9§ & IRM, A= FameE |l @1 fueE e T g s wse sfeur €99 W sc
ST ST (S3TRRMS) Ul I UM IR oM @ fov =i /9 = &3 @ foly Ud
IS S ©; We JAqarl & foy wad b /39 @ R wu 3 R 9 @req @ fog
Grel YR SR Tesdl fQenHer; ‘d&a Y Wl Wid 87 Ub s—Y%id Sl M Sdr & fofg
HIoF 3R Ul 3R §C ST Ul WR THAID] ARSI P AR URURS el H Igarg
PRAT 2; S W H BRI, Pioioll, faafdemerl, Sidli, IRUdrel 3T Wi 3¢ s dud &
foq eiiNS g&; < RIBTRY IR e Ygolaxvl IR/ 1Y &3l & foy U gRaa;
PRAET IRRE FEFN & R WE Jaddl & oy Wre geodl AR e feenesr o
e URTSHl § B BRA Al HAN /W GaTddd & ¢ Qe &1 9o &R drall

U ANGRE SESl © ; Rierdl & oy @ gRer Tssdd |
MM SIAT I MMl ¥ SUAe I”H & oy 37 §—9a9 &I d9dge W SIal 137 |

D\ -
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The Food Safety and Hygiene
Guidelines for Safe Reopening
of School Canteen/Mess

SIPIT 19 — AT T TG GRAR HearT T3 §IRT T Jeadl &1 fadraT
811 MyGov, ARl HIfeAr iR 3 Al & 9IH § SIRTwddl

8.11.1 ST HISAT I I— UHTAUALSMS o Bagd, S IR feaer o fafv= |
ARG wiehH & AgH ¥ DIfds AT Hazl, WE GRET AR W B WRIBR
amedl 3R g fafid smuee AfRA MU+l o9 SIRTS&dT ARl & AUS w9 | SUART
fpar | ArR&al ¥ Sed & fog afifes @1 dve @ oremar wIig g JH afssral &
SEHTE dRd gY U (99T 3ifFelrsd WIS, Y4 MqaR’ &1 o far 1 |

8112 BIfds SIMTHGdT UNIG— THUIUHTRS 39 AIvd Hf$AT o1 FUd wy A SYANT
PR B T AP FERT BT DITS—19 HSMRI & P G H ST SRaATS & A1

/AT




ANTGRE &R H #e Hdl A | Wre GRew, ARk Wewdl i, T & WReIaR
THUATHGTE & JAMTBING vedd W fdal R ST H &1 URe A 2020 B Y37
A 5 HEH DI @Y & foy fafr= Arera JIfSar wiehi| o) STl Y| A Tdie / UReR
https://fssai-gov-in/cms@coronavirus-php TR ST % |

8.11.3 MyGov & AN ¥ SNwddl dIfedi— Pifds & 7T H YRIET 3R R 81 & forg
IRl 3R AEET R MyGov ©WehiH & A § 91 SIFTwddl & oy dfefac
FARIT 30 APhs IT 60 Hbhs & oy dIfSAT FY Y |

8114 3D 3IfCdl, THUNTHURTS gRI fafd= Siimeddar fawal o f wioe § e &
SE @ foy e e, ged Uve d@i @ HHI DI X BRI B (ol [T FGGIdRvl
T dM; ¢ BT W SINTHGdL, Whell gedl @ foly fyeae wieor anfe R w1 o
SITedal & forg Aifsar aQ 7| 39 dif$dl &1 @Ued Ugd & foy @lcayy |fd
fafy sl & wRa far S g

8115 TIdl & HARIH W SINTHGdl— 3¢ I3 sisdl R = wpia el sk @ gaan
D AT /SRS H FT =T AR MaeIHARN DI SISl =ol, Sre! fhar
3R S & dal W YAIRG AT AT | IuHRhel @ Rifed d- & folw graeA
R A IASHHR @ (AN ST 60 Wbs BT Y dIfSAT SIHATH ‘3o | TSI
A |l SR fhAr T |

8.11.6 el oi@— A= aifelrsa ufFerell § el 28 g WalR¥d fby U |

8.11.7 MyGov W 3iHdgT s¢ sc fdaui— 'S¢ ge [FaS” ThuduHTss gRT Wel gReT,
U], WM B GRIPR ATl AR Fad @rel Al d gR H <Y W D A H
STl UaT XA & ol Ueb Ueel & | 39 TfAfAfEr &7 9eeg ARSI &1 34 Ao
D Al H IR B D [y He™ BRI, Idled HRAT AR FeH 9T § 3R
IRUMFRGHRY TR ARG I FfhdT & AEgH H I9h WY H FUR 3R IADI B[]
BT B | fdast 1 fadaR, 2020—31 SaNl, 2021 T AT AT | AW 100 HfrRrdy
Pl 1000/ — BUI P Tba QREPR A R fbar war| fdas d ool 86,988 UfawrHral
= 9T form |

8.11.8 TRY 3R HAUHEH! ATTeAST SRl HRIS— THUTHUAUSNTE JRATAd & ATI—A1
gAY FRfdl & HHARAT © fIv ‘S Wge, ST AT (Hel @R, dad wU |
TRl R ARAE & Ub RIS MIRTG @1 g | $9H SITHddT Wi & = @
w0 H fAdapyel TRe F WM, Iqary G AR Fel U0 & Hged UR AISTT Db RET
P ARH 9 ARSI H Hex BR Afed W3R #SRHE, VIVAMAYR (d1aER) & H=eIT0a®,
. S avlce WIRRR; i 9um R, 3ieifts faoiar iR IRe awhr iR e faevs,
S Rrar wi, gmor faRivs &1 ardr |ffera o |

—————
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fisal @t fsaf | @i | £ neorn

FSSAI

This February, learn about
locally available seasonal fruits and vegetables

: and their benefits!
#Rempe Ay <& Stay Tuned |
RO Vi vaar . . EVERY MONDAY, WEDENESDAY AND FRIDAY

Relish and Revamp Your Meals Using Fresh Local and
Seasonal Fruits & Vegetables Produced in India.

STAY TUNED FOR DELICIOUS RECIPES, TIPS AND MORE.
(e Dw'u--m na- @m-ﬂ-ﬂm urm.--_

- fosat | gt
Eat Right

To Stay Fit For Life

STPIT 20 — WIET HISAT & 7egHq | TTedHar d &I [FAgary

/AT



STEIT-9

HIe

91  Dlsad UleHcRIA HieH (o)) HYad g WY & Wel UG $HY |69 (Th.Ual) Tor fasg
WY |G (S Ua.3l) Bl FIH JR—IRDBRI AT 7, e 189 ¥aw (188 AW <
IR Th A WG (83)) T Predd IUMEGRI & WY B &l $H 3R 3T AR
Afcat ghlea s & foau gaferd i @ a9a a9 & fog 1963 9 wRRA 2 |
ARA dledd UfeTHeRIT HHZE &1 1964 W I © 3R SIORIER @l dA9d iR &t
gfhar # S1OHT ANTE T R&T 2 | YRA HISad I d6d! # Afhd B F 9N ofdl & AR 3=
AT T AE—IMANTT B § FSINT xal ©, o I8 GHRed & 9 (& R
AMG FERT & G99 IRd & G2 W & | T A1 |

92 df & ERM THTAUHGRNS IRA & VKR Bl Wud fig (@) & w0 § $RRd &
R UH ITRTE AFD & fabg & forv dread ol # Afhy wg | 9r7 forar St @
IR B IR AR H GRefm AR [ Afadl 1 GHed w7 & v =< Aeayol
2| Pread YIoRCRIA B IR IHd WIS MR B §6b agsid wU H AR T UH

Y & IATRIST P 916 Bg | Y 2020—2021 Bl @M & IRE FFfoRad dread dadl wfafafern

gs:

93  dlead dodl # WrfierI

931 YRd™ UfdfAfdsa 3 il 2020—AT 2021 @Y AN & SR IMAFIT fAEfeIlRad
adera doat H 9 foran, St wfaffREeatl 7 g fear & wra & &= @1 a9
T R H9ed fhar 9 |

B, Prodd UfHeRIT HHITH & 43d1T 9 (AT 43) |
. AUl B RGN FAfd & 7991 IR 80di WF (AISUAIRH) |

T 9 Al R elsed dAfd &1 32a7 FF (RIS 32) |
g Pledd AR AEMR R ARiEuaas«l & SU A |

. WG Bel Ud Afdl W blead A (ARIAUwd 29) @1 20@1 FFA—UAER
ERI B BT |

IRA $I IfeTerc § JAT ydlad el |G, # ge iR RR dicel & "Dl Bl
AT 43 §RT WIHhd DISad AFDI & ©U H FMPpd fbar T |

D T\ -
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94 SU—IMAM R BRIl Aftd A TR

941 HRA 1 PRI Bledd AA & IfAdl FEGIRIT d8di § Wihy wU W AR o, gYe
yed fhar 3R 9Rd & FEl iR f2dl @ I wu 4 wqgd

P, Plodd 3R FEEN" R ARASTRISAT SU—AMT |

g fagm @ e 9 96t Rgld & Kedcd @ oM W ARISvaasdl
SY—AfT |

T gI IR fadaE e WHadd BRISNA-9Rd o URRT & fow umus/
SUARN PIRATSAET HHS! (ARIUTHRMEY) & foly gd &g 9=dd & dR W
HRT fora |

" 2021 H B dTCll 4T Hiead dodl B ATHU B TG DI 98D |
S, ARSI (RIS 32) & 324 9F @ WY H HRAGUASISU—IUE G |
95 ISR PSR WIS g, MR (@RIRT) & swee o fog denfa fRenfde

951 TIANIG & forg &R fenfaesn o Senfda fear = © | |enfed fenfiewi o 9e=
faerydmell @ ThUNTHwRE & durfd iR IR—wifdfde Merl & oy iR amue W)
R RAURDI & FHEAY & AT DlSad T A &1 eI Aftdfera 2

96 W GReEl 3Mura gfafhar yomel

¥ & SR, QT GRer MuTd ufafar gomell & folv ve wuvan fasfia @ 18, e Seed
AT IR AR FAFT afdfshar & AE | AaoiHe WRed & foy §9ifad a1 g Sikew &
T4EE PRAT & | S ARE DI UMl T SMABINAT DI ddel ARDIT T UR FfAfhar e
@ IO IHAM SR JAIRIT W &M dfad B § FeH a9Rl ©, IR Sy SHHT 3D
Sdamrferd A 7 |

/AT
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AATTET TG

101 UHUATH AfAFTIH, 2006 & AR, WET UGN Pl FTRIST AISHl & AT FEANT H FoR
P folU dg WRPR 3R IS BRI B IS MR Th-Id! TR TGF BT B AT
2| W IR FaRTEET RN 3R IR—IRBN el gRT 99hi R fHy 70 o &
A=Y Bl AT FGMA1 <7 AR IATRIEI Thileb] APl R ERe] @I AFDI & drd ATHU]
P F1AT <7 | 39 AR & 9T & ©9 H THUFTAUSS g 2020—2021 & QRIA [AHetRad
B T @ B

102 HISET BERT GgA |Hsil & d8d gs Qe Al wR b &1 aHay

1021 Rl ®R IET SSiy (TAUIRTE) 3R ThUHTHTes & di9 Wrel gRell |ganT
IR (THYHAY) BT AR, B & dR—a¥Idl W bl B & [oly 11 3R, 2020
B IRA H Roilels & Iedrgt AR 3fedel, THUAUALRITS & A1 agd3iel dodh SIS
B g ol |

1022 SHadl HRATS:

B, URIAe SN HAd & 91 GgdNT 9Hsid & ded ey o i sy <
& forg 10 fAdeR, 2020 @1 A= w3l /AT & AT e ARMS aderd
Jod NI @1 TS | 37 =Rl H YdY & dexie R AReror /afRa
wpia ufhar, FaEd I @ FEFeT gorel (TIUHHITE) IR BIhd & U8,
SASId THONHRY B UREREG WIPia, Sifdd Il & fofw sl Ar=gar
THsiaT IR 9 & 79 R SIfUdpd Bl o9 SRl § AUR & FART A
T A e o |

G D 9%, guilels UeT & A1 USCll R Hd Bl d8d der, 2020 H AT
P s oA, Nrad AT vell gRT Tafad fafdree eaf w ==t @ g o | e &l
¥ soldeih THONAROT, Sifdd THTONeRET, TR—SIUH Sfsaraq offe & Gefed aaf
B S |

T Roilcls U8 & A1 GAY WRMAY HA @I 9% 25 HRAWl, 2021 DI SMANSIA @
T Taf @& v # ydw & dexwmg, Ao ik @Ra A Wi ufevar w®
PRI YT TR SRR BT & U 3Tl HeH, THhUIUATRTS H dIssud
HTh YHIOTH IISTET STUETIRN &I FHIET UR 3MEdH, Soldgli—d YHIUH R 8,

T\ -
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IR—SIUA e+l & foly YR @ UdATfad Maeaehdrsil IR g 3R g
ToraT e W) Al faffmior aReR saRTener |EanT &1 goiiaxer |ffod o |

. TassT N0, dRIaEd Searg, guilels iR G T ddicT, e, ThUaTATsS
% drF UHUHUHUSs SR UHURIS, ullds & drd dHsidl |- & doaragrs #
R-SNTHRN THoOE & A W 3R 9faw @ fafafe w® ==l o= & forw
3 TRAN), 2021 Bl G 9o IMATIT @l s o |

1023 TG WrET GRET WIRIAROT (STHYR)

SUBUAU & I IESIdl SO & doarau § 25 fde), 2020 B ‘Sl U 3R
SIREH 3Mdere &l AT TR SUBUHT-—UHUAUHTRIE a4l MEifvid @ s, o
UHUHATHTSE & dRS SMEGIRAT Ud SUGUHY 3R RUR Fe, dfesiad AR ofdaradd
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eI IH] AR & yagsl & IR AR falad qeu ggfd & R W 3R I9H
fAfde = & o gaR yeM fHar e 2

9y & IR fFd FURHT H ghg /HH D HeY W, eIBM R Bl degaR AR fhar S
=

Ec AU B Lo

IR, IS, TS 3R 3 R Al @ @¥E R 8F a7l g & JJokd g B
w9 H i@l fHar Srar 2 |

fafaer =g

IR oA FT Bl ISP W [HU o4 & 98 H 5 94 F 3 &1 3afy 89 W a2
T /S fear ordr 2
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fosat

8. BN 3T

81  WRPRI A BT AEHA Il & AR W fHar Sirar 2| grtifes, et o< ad
H T g™ SR R Bl HoRl 31 A1 ¥ Ugel W Bl & SR I dadd H
3ol fa<fi 99 # e BT ©, e Bl HId B8 & SR W @i fbar Siar
2 3R TS 99 R BT qGell A7 & w9 H Q@ S ¢ |

82 USINId USHfI & WGRI FEMI &I WGl & MIR W A & ot g iR fAfd
MRS of@ih & AJwU MRS /e & d8d golird e & wd H
AT 7

83 NG T DI R XA & ol RPN MM DI ITANT I A1 b I9 ay &l
M & wU H AMT oAl &, o a9 9% ura fhar S 7 |

84  THT IMUR W IMbBfoid YD AIEH Bl AN o ST Il & IR 3= Jod ux H
TIAT B HY | SR S B
9. =it ga1 o i
91  fAQel HaT # & Al BT GIhA offad & dRIE W ydfed fafHa &R o fdan
AT 7
92  dre UREURRN, fa<el gar 01 SR 1] SaIRAT 99 & 3fd # ¥aferd faFma ) W
gRaftd @I St € 8iR aRumit a1 /81 &1 srael uRml & arta § qArford
fopar Srar &, Ife el ga1 <Idr srad |uikEl 9 9dfoT 2, iR o AWal H o
AT ST 7 |
IR 27 — IAMHRAD <TG SR wr@ren o) femeft
P,  AHRAD IAN

1. STHRAd garg

11 TR¥eRY & fIvg <@ S &0 & ¥U H WeHd T8 & — (1 9§ I )
AR

12 f=Afafed @ ded #:
— WIRRY §RT/ & IR A & T8 d% TR — 9 I (T a9 9 )

— % B WY $wpee 6y MU 4 — 20 = (T af T 3E)
13 ffEfoRed & d9g # fGarfeq 4
— M IR — B 966 TS (Td a9 ST 9.66 IRIS)
— fIh - IR T (Td ¥ 3 TR)
— TR 7\ &=— IR I (Td ¥ 3 TR)

14 3Pl & IR—SREGIF & fog wifiéal 9 o< q@l & |§dg (T 99 S0 )
H, oifes ufafie grr faarfed AT 11 U@ &_A &7 QT
foar T v T

/A



2, o mfcragar
GoTTd @l W fsares =g e SR IR UrEg drel el B AT Hed— U T (T
¥ B0 )

g Eet ) Ruftr
YR Wrel GRE 3R AFd IR WRed Ud YRR ool JATed & Femdfie o
H e Gifdfed wriexer & Rl WU @re gRem iR AEe ARfH 2006 @ AT B
TS B U8 IR WHR gRT gof $u | fag—uifida g | safew, gaa@! a@ies Sifaat sfidaR
SIUH3IR 3R AR Us O |l wR el 8l 81 IR & oidied Rigid ok =i
Heg H 9 UPR &

1. g9 SERETL R SR i
UeE B T W GAAN FHERR, FoT iR MR BT Hed MR 1 gdR # gl R8Il

2 S BH W HH o U § SR TE G IR & a_IeR B 2| a9 & <R i # gfg
BT THE HROT HHaTRAl /wféat w1 Ry U M @ IR & BR 2 |

PRI

fa<ig a¥ 2014—15 #, W®ROT 7 U9 . 3rATd AAAGF0023K W faaT & |
BH SYHCT 06 @ aR H

fa<ia av 2017—18 #, Wifdraor 9 Sgwd G srifd 07AAAGF0023K1Zv W faaT & |
2. o=l a1 oM

2.1 ALIATS.UP. JAYR UR ATehfcrd AT DI Hed
% fHar T TR AT
ol AT IR Heed (AN |fza)
2.2 faeeh gor § =
®) IraT
) foxig dwerml /d@f &1 faeeh gar 9 @
UEINNECIE NI URIE BN B
) I Y
9 R HHRE
BN AR ARG
fafdy <
23 SIS
THRAET MR R Fafd &1 Jed
arstl & e
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3. focia faavoil & sRgfa iR R @] dWigen g1 Ry v MufRa oeg R mailRd &
4, R & @

TIAROT & o § Ui gs MRt frefaRed wu # aiffea &—

1) WY AR URIR Gl A, YRA WRGR A I ad g™

2) fafdy wregdl @ ura MRRT S SIS god, ad 4o @Rl R TS, JAET SHT W)
1ol 3R o fafder wifel, amfa

5. @ HuRr (e &k waa Ay
HURRT & Sfla golipa fhar a1 & s foflg a9 # o F8rIar e bl $F R b
T B 3R JEJER, 3rae Ul TR SN T Jederd datd Hfe . [ smenRa aie
3R A AR & AR T 47§ |

6. sffel @ fMdwedd sual # quifed fear T 2|

7. fUoe a¥ & 3ifdsi B WEGIVT §RT YA TU TOlIRR gRT FgiRd iR Gy 1Y ureg
@ AR STl |l AaLId: A AT B, YAAdhd /YAaRed iR gAMfT fhar T 2

8. A 1 W 27 &I 31032021 TP & o UF AR I [T BT FAG a8 & 31T 3R
I W S A ATET © FAD M T 7
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a9 2020-21 & fau widat = fear ww afim

ZSS(}li

s 1

1 |® Us i 158,591
2 | ddicens Hrerel 625,000
3 | PR ww 685,500
4 |FweH 1,848,570
5 |fFue 111,864
6 | THemSHITNRY 18,357,846
7 | UASISHT 5,563,601
8 | Sdeddr uRye 1,439,600
9 | THeY — IR U< 173,425,000
10 | UH3IRL — USlE 13,743,000
11 | Ui — PAlC®H 21,118,000
12 | UH3IRL — rET 6,599,000
13 | UHRIY, — BXINTS 18,290,000
14 | UH3IR] — 59 Bl IR 32,669,000
15 | QH3IRY — RI5¥ Bl & 39,829,000
16 | TH3IR] — BaxmEs 5,000,000
17 | UHRIg, — 31 31,268,700
18 | TH3IR] — fOd=Ig=H 816,740
19 | THRIR] — 3T_M & ¥Y § A 500,000
20 | QHAY — TSR 10,469,000
21 | UHRIY — I JToTl &F el 5,845,000
22 | UHRIRY — WAl Pl IR SRETS 20,585,500
23 | UHSI — I Bl IEM O IR HIER 22,563,500
24 | UHRIR] — TSNTE Bl Mg 3,324,500
25 |UHRY — B8R @l gaM 24,108,000
26 | gHAIY — BRI 3,790,350
27 | THIIRL — FART 12,804,500
28 | UHeIY — fEwrad uewr 21,919,500
29 | GHIIRY — foreae=IgRA 34,305,000
30 | UHRIRL — HHTe 19,465,000
31 | THRIRY — Y 3fSHM UG PR 17,239,000
32 | UHRIR — W& UQY 92,682,000
33 | UHRlY — 3Ifsem 10,344,000
34 | UARIY — ANTClS &l SR 5,995,000

arfiter A 2020-21
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ZSS(Zi

35 | UHSIY — SIS Rl 4,259,500
36 |Sc Wge FAKRN e 135 e/ forel 93,000,000
37 | B IR WrE W JANTRIETY 132,000,000
38 | TS¥ B A WrE NI JANTRIEg 54,000,000
39 |RTSY BT A WIEl UNIE JANTRITATY 6,800,000
40 | gewroltg fasmi gaRTemer |rerd 5,000,000
41 | SITel 98TgR ARSI TSI 3fehTaH! 938,493
42 | HIF BgaR™ 48,08,0271
43 | IMSIMEUHUICT a1 YRS 8,120,588
44 | JSIMSHATET / TAMSUBEITH / ATHATSIHR AR/ TSR T / ISR Hle 2,288,829
45 | AMMSHIVR — THRIRHATH BexIETE 4,023,500
46 | TSR HIAA 8,821,295
47 | TSR — I VWb FIRTITAT 2,500,000
48 | IMSHIRR 400,000
49 | TaTHTEITETA qor 6,288,624
50 | SHUAdQH fol. 19,420
51 | UHSIT ORI 49,560
52 | fafed ifer) eEi sriey gws 1,000,000
53 |7 Swsrel 2ot gl 6,400,000
54 | feere ISR @rE gensid [Oeg fagetyor e 81,317
55 | HIUHISIMR — HITHCIRRIAE (HR) 269,889
56 | WITHAMSIR — HAUHTIIRIE (TRITa)) 625,000
57 |9pRME REEe 1,032,756
58 | EA® @re dUT SNy WIS AT IAYR 6,000,000
59 | HTUBUS / IRUBUS TANTLITeAT 34,936,798
60 |HIUBHSIY YR 2,000,000
61 |fIa a5 997,808
62 |AUUAUH — UASISE! 625,000
63 |dIUASTH IHAT Ufa” 354,000
64 | dleTSTH 23,541
65 |URme Jsmfa 13,500,000
66 |3MEHaEE TR 6,800,000
67 |3MSCRIl — UHhUAUHUATS JHg 1,000,000

AT 1,12,97,25,051
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2019-2020 & faw wifdan =t fear e etfim

ZSSOLi

1 TI% BT 3AfAH 913,498
2 | UUBUEST (@) R 200,000
3 | 9ePR TS ARl &. fer. 2,500,000
4 | dwEged 119,000
5 | ®=d gl ol 6,860
6 | VX SIAUHC TSI BT 1,243,164
7 | AUBUA BleTdhrdr 6,212,447
8 | WIUBhCIeReTs — AR 556,750
9 | enSyuwl difed 374,400
10 | HITHIMERR — HIUHEIRRRTS 377886
11 | HIVHAERAR ST ST A% cralafol] 96750
12 | fewre vHumTe miTErETe 389,500
13 |USds %hs REd US YA ¥ 1,000,000
14 | SMMST pifed 146,900
15 | TqOId SR Tl TS 400,000
16 | THUIE SR ToiT BIeidhrdl 400,000
17 | R oA 1,000,000
18 | TSR HIBMEUHST DR 1,000,000
19 | SMSHIRIR = WIeMEdY 147,463
20 | Sscl UBUEUTA gWg 1,496,725
22 | B PrgaR 56170139
23 | IFA Dlelgd A-oHe afdd 34,524
24 | I ST SIAUHS qred 506693
25 | M SRS 3MH HE cdlaiol 100,000
26 |vHa Red e R I 1,000,000
27 | TR 97,500,000
28 | TAdIRA e 128,054,212
29 | RIS %8 US UiHd 9agRel sfean 1,000,000
30 | =g AIENT ofSiol aeld 43,000
SIASEIESINSEIN 11,014,312
32 | UAemSuBmeINH gRarom 178,000
33 | #ARM sEr=Ye 284,450
34 | SIEo vAelfehd od 1,000,000
35 | IFEfFSr oM% dretdrar 140,600
36 | farer o= 1,000,000
37 | Sy UA 3M 14,651

Gyl 31,66,21,924

arfiter A 2020-21
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2018-19 & fo@ wiféai @t fa=m = arfim

1 | R BR TR g foa e 50,000
2 |¥R BR STAWC B UsaRe HfT 53,900
3 |l Her uAeSd 3,859,818
4 | S8R0 11,800
5 | SSHITR e MBS PIei 126845
6 |3T9 ST P raxals 125,143
7 |37 e M cIRilaton Rad 200,000
8 | smscrden 414,180
9 |fRme Widw gs dewde . fo. 50,000
10 | TAERIRAT fe. 15,000,000
11 | UTSUBCISUH HUSel SRATOM 170,000
12 |3 oeRgl feurdde, draidbrar 214,113
13 | garferd] Sdegue old 186,098

Cg) 2,04,61,897
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T8 2017-18 @& faw wiéa = fa=n = e1fim

1 SIPER(EERSICNE) 1,000
2 TI% BT AH 825,859
3 RIS Tcdd 10,114
4 JTTeT 157,500
5 TR TS RN 3,000,000
6 dlemsud e 5849
7 Agd SIS M heNe <& 247,500
8 PEINEIERETY 224,400
9 ReAT @Te T IATRITeAT 176,500
10 RE IR 3iSud FHisiad 10,982
11 |33 U@ o yaR feened 58,374
12 | gaqUIc SWRM Toidl, g3 117,500
13 ST 199,881
14 3y ¢ UMM SmHTSSIe 1538546
15 | SIS A% SHHAITD AT 235,000
16 | AU SHRAYH AR 48,300
17 R Ud YRAR HedTol HATerd 7,650
18 | UAUdIUS 98 faoel! 94,400
19 | 7eFd SIS 3% HS Ch 160,000
20 IR IATEHAl TRYS 7,080
21 T REd ¥Her BRI 414,000
22 | TAUATH gded US UdoidIeH 725,417
23 PIRISIE 2,000
24 | DA HAeeH! 153,400
25 AR Wl Uy 1,999,939
26 AR SMUYR Haegd uRk¥g 796,500

AR 1,12,17,691
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¥ 2016-17 @& faw widat = fa=n = e1fim

1 | @1 Rm 436,824
2 |ErR® feve duer Ries) 150,000
3 | deR TS @l 129,906
4 |fos™ vd qafaRor o 550
5 |fIeed g9 g% 2,292
6 HHSNI B SfSTT S 8,000
7 | EEe @@ iR eivy mRm 112,000
8 |didlssygst 162,104
9 |IMfRd AR gs TAvENT & oy 65,510
10 |fa= v g9 wER Aoy 1,100,121
11 | SRRACRIC B SR SfSAT HIeRied M HSIRA 638
12 | 3TTSATSIY 25,000
13 | 3T &S YR 5,000
14 |SIHE M SHHIHad e 235,000
15 | FUTAT SHIRHYHE Aleged 1. fol. 47,081
16 |7 g% X 2,156
17 | TIRISHITHRTTS 13,479
18 | TIRITRUIg=YH 199,308
19 |wfad SfeT e 22,576
20 |RIORM golagifad 49,328
21 | HETd IRAENT AR YA UdhIeH!, HIUTH 68,950
22 | THUHUHE] UARIRUAUA—HT 64,400
23 | ¥hld dHacedl afdRm un for. 138,000
24 | MR Wl UTEreRoT 1,265,000

Exyl 43,03,223
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9 2015-2016 & fe@ wiféat st feam wam arfim

ZSS(}li

4
:
S|,
3
o

1 | & M 358170
2 |¥gd TaTHe THATSS] dehIR UIRITIE 35000
3 | <IFSdTel SURA g, 57000
4 |9 SR g9 AR o™ 5472119
5 | uwdlers, gws 100000
6 | uwdiams, gws 100000
7 | gE @ Warg 18583
8 | I dw Harg 144786

IR 62,85,658

T8 2014-15 @& faw widat = fe=n w=r 1fim

1 |fasmus &R g% geR feemerd 4647
2 | gH d.b. Sher, dfed 76523
3 |digd. omErd 26966
4 |wErfa gfeTe Sifad 21840
5 |dgd SEIYT % heNiel Ca. 150000
6 |RRY AW Qe (qerediy ) 62750
7 | U ydEE I, TS 35955
8 |UhsIU BTG 67250

AT 445,931

T8 2013-14 @& faw widat = fe=n w=r 1fim

1 | fIsue iR g9 yaR fFeened 47,575
2 | AU 46,000
3 | IdEdhar aikvs 1,000
4 | farery ufRietor qor gey Hwem 2,000

AT 96,575

B———



fa<i@ a9 2008-2009 ¥ 2012-2013 de Uifedr ol fEar T=r oW

1 iy o for. 14,134
2 | 3Rae IRAT Wl URIRHRUT IR 2,167
3 | wfdepa IfeRl =S 10,000
4 | oRIFT IMRABRY SIgAdIET FeTarerar 10,000
5 | WiAepd AfeERl W—dc a=s 10,000
6 |97 | 1,200
7 | IYRH TE GRE, SR SR HER 245,073
8 PHSIIA 3MMH ST SIS 1,850,000
11 | <8 TSgeeH Us e 264,900
12 |<F U U 227,802
13 |fIsmoe &R g ¥yeR Feened (Siedn) 4,456,977
14 | SU e, gadiensyly, IEAgETS 1,002
15 | fhepl 79,750
16 |WErNIfdd fdeell TlUTh STdhraH! 50,000
17 | TauadAnL sfear fon 16,414
18 |Sfeur ¢ UMM SmiATseIRH 200,000
19 | ¥RAR Udud R, §TeR 437,698
20 | FIEel SREGE YeIeH 4,743,444
21 | g9, fdesaM un fo. miorEmE 200,000
22 |W< T AMRIC! (MSSITHTA) SRR 456,400
23 | JUUATHSRUE e dU] US Weed QeI 161,600
24 | SuMCEI® A= 110,000
25 | SUMQEd (% TS dl) U 44,394
26 | SUMee® TEEel 10,000
27 | SUMQE® — BiABEr 62,336
28 | SUMeIe geg 90,000
29 | ggl I RIrad iH 196,363
30 |YrareR g 5,625
31 [IRdl WdaR 4,237
32 | U9 WEER 10,000
33 | U9Ud. AR 86,400

AT 1,40,57,916
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Frafera ware Fdwe dJEmfian(xanea, seaor w@ ardior )

Office of the Principal Director of Audit (Health, Welfare and Rurai Development)

TR Tiee, °3 e — 110 002
Indraprastha Estate, New Dethl - 110 002

&I UOA.F/ O CH O 1S./7-17/2021-22/ v

G

g, YRT w1,
T T YRAR HedlvT FATAT,
oo aram, 7% fas-110001.

v @€ 2020-21 ¥ AT ARAT EET FHOT v AWE G0, aE e &
W guE dEmeder gfaaes)

HEYET,

# 0l wEm W vd mee wiftewor, a8 Redt  of 2020-21 & werm
T AW H 9 I GV T Aween sy # 9 gRT d@T ¥ 9ed o7
T & AT T a g |

mﬁwﬂaﬂmﬁaﬁammﬁfﬁﬁaﬁﬁ?,ﬁamﬁw
% a0 A, g6 FHET F TU ARG F TAF 0T FERE TNTF & Hrea §, §Fgarer
AT H@, 7% faEe-1100124, A S5k T |

Fom a7 gATRaa B oA & gud dmlen sfded & @@ & a4t weEt ¥
TR 95T ®% § ugd aiffe J@ist @ el BT (Governing Body) ZA AT
FIRI FO fomm S qun 3w o gieftma #X B 202021 F d@r ofem whed o
SETHIET AT T FE F oA W @ § GEe @l oF ant & Smrdien wiade @
GG FATOIT §HE & 9CH R TS A I T 8@ |

e gidded 1 G JerE va 8 Sl ae @ weelua welt it & e
F Za R e @ I ¥ | gus Jwedan Sed & Bl e o e
oHa AeAfafEa swedaor (disclaimer) g &Y

TG Tiode AW w9 F S F R quw damden ok w1 D s
81 oy 5w & % REaly oRafa g & o) ssh F R s me 2

HaERT,
HATTAF:, TYafe
| f /
"
(wfior FAR TR
v (T.oA.S-)
; 91-11- | DGACR, Building, I.P. Estate, New Delhi-110 002
E:x g‘} -n-;ggg;: e-mail : pdahwrd@cag.gov.in
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HEAT, TUASI/ U6, UH.UH.313./7-17/2021-22/ 870 fe=ter: osl 33( 2072

HRAM ey WV TF AEE WOEon A Reedl & yye  dwmaden
gfddes U o@ralET geohE & ufa, st T9her H{WeT, IAS, ede, HRAE @ed
TIEAOT Ud HIAS OO, FEET U6 TREN FedUT FHod, TF & T Had, Fledl U3, 15
faeelr, -110029, F HraRTF FAERET & AT H Ao F |

mﬂmﬁmmaﬁrauﬁﬁmﬁﬁﬁaﬁﬁa?mamﬂ
vedd B T A, 3@ FAET B W AR F A AgrA@rler: d wEed, 9,
ST I AR, A3 Rew-1100124 & A AT

—
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aﬂmzmﬂuﬁ '\Lﬁqﬂ%ﬂ/

(FEioT FAR FFA)
s (v Sk

&I T OH.S.|/ TR, T3S,/ 7-17/2021-22/ LTI
A WET HWUT 0§ Aed WMOEIor, a9 ool &1 quF ool yfades

JUT AW GAOYT FEd AR (WE FER), SRa § BaTE @ Jgedn
et @7 T, 9, SlACATl IUTEAT AN, =19 feeen-110124 1 33T & suel § |

T¢ U7 AR SIGIdET ((qRLT el va vy o) & e @ Sid
foram 5 w1 |

W:mﬂtrﬁ

&
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IRd & FRIF® U9 A8l Eriied &1 ARAN Wl gRel 3R AMG Ao
@ 31 A/, 2021 B GG 9§ B A@ W
S oIl qE ufides

g9 RE® Ud AEl oarNiEd (G, wipdl gd War @ o) MfafEE, 1971 & aRT 19 (2) @ faid 31 #d,
2021 @1 R & AR ARAT W GRET 3R AMD TMAHROT (IR0 & Jod ud, iR g4l fafy &1 |ara
9Y & 3T Ud Y ofdl MR WIRGAT T WA ol B o & g | 39 o< faarfort @1 SReia
YRA WTe YR SR AMS WPV & Weee Bl & | g9RT SxRalded g faxii faaxforal & oramaden &
IR W 3 I Fhe HRAT 2 |

2] 3 YIS orERlen ufaded H aifferor, S oraied AfoEl oaied AF@l iR gddiaReT s &
AeS ¥ IRl & HeY H bddl @b GIdeR b IR H YRd $ [HFb Ud "l d@uiEd bl fewfor
fafafée €1 fafd, frosi vd faftdl ifeea va frawfrssan) @ e 3 fxiig dF—<At iR serar—as—frsares
TEqell SANG WR oIEl 3@dld, afe dIs &, FReor Ruret /Higeh siffse Rurel & Aregd | T 9 & Sl
=

3. B UB OIS WRA H AW A1 ol AFdl & JAR [HAT 5| 39 AFDl H aen B P
B9 AU AMfSc B IISHT 39 YHR §491¢ AR S 39 YR T~ &N b 8H difdbd IMmearay A ov b
i fAaRPR awgRe orgg aviF ¥ Jad © | olifec d R a=irl & IR & W= o Al ok udbeH
BT IRV B MR TR Sird BT el Biar 21 offfee § yded g1 ol & fou wyaa figial ik amefs
Al B ATheAd & A R TRl & T IRGAIBRUT BT G-I HRAT W MASA Bl & | 89 39
d W fIea 2 & &R oammRen § R 9 & fou Sugw MR 2

4, 3O ST & JAMER W §H Grod B o fbi—

i) B 9 | I IR WG Ui dR o €, S g Had 9 SR AT & SR RO gHR)
ofETaRien @ o Srawre o |

ii) 9 vftdes W IffE< oM U3, M Td @ o SR Wikl Ud A ol 9Rd WReR & fad
HATHI gRT SrHIfad ol & FHM T6U & JJIR IR fby 1Y 7 |

iiii) BARI A H ARV g1 SUgd oi@Efedl R 3 |t Rere 3@ MY €, & Ul afgal & san
Sifg | <@ H oM B

iv) g 98 W gfad axd § -

P. dofg dfie

B gResRET

$11 I IRTRRET @EE-8): TUd 23.07 RIS

F1.11  UIRGROT RT 4884 TG SUI & Jifhd Hod & AHA o & G+ dlel HritaR AS /TR HeIRR / Hias
anfe &1 Mye™ far a1 2 iR S Rl uRewRiEl @ggdl 8) 3 ¥ Oeil -1el T 2| 399 ol H W)
oRerafmEt ok Gofl 48.84 Ag TUA 31 & TS |

®12  qOEE aREURED, Fo, A s @ERET 11) — 720.05 WRIS 30

$421  JATGA—11E (0, A0H AR =7 yRFwafrn) H, wi¥exor 7 AfF foxrr 9=1s wae = 3R eIl
forn Sgdiet g ¥fide & Siafd wFen 1534 TS TUY iR 228 dRIE TUY T F|

oy, aRd H WEaRU § a5 & foY 17.00 FRIs W R T JHs & foU 253 FRIs IR @ UH HId
R BT YA BB 29.01.2020 F 28.01.2050 TP 30 a¥l & oY U ST W & oy UgT meR W A
&3 (A 1306 I Hiex iR 11873 @ He) faww W fom 1 Ffd, wfexer 7 92 w® g e @ g,
safere aE R oA 8 (el uRewRE) & Siaeta Y Ut W Wad /4fY & oidqiid uRafed B @Ry
3R IR gl &1 dfy & SRME uRIEd 8 AT | 39 TR, gaq aRewREal d§ gRefrd 19.62 e vUd

D\ -




fosat

B AR (A5 & I 17.09 BRIS TUY 3R A1 JH&g & fol¢ 253 PRIS BU) Iad= Fearrdl (1H) H 19.62
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1.1

1.2

o/

ZSSéll

Overview

The Food Safety and Standards Authority of India (FSSAI in short), also referred to as the
“Food Authority’, was established in September, 2008 under the Food Safety and Standards
(FSS) Act, 2006 (Act No. 34 of 2006), primarily for laying down science-based standards for
articles of food and to regulate their manufacture, storage, distribution, sale and import to
ensure availability of safe and wholesome food for human consumption. Its detailed mandate
is given in Section 16 of the FSS Act, 2006. The Act was operationalised with the notification
of Food Safety and Standards Rules, 2011 and six Principal Regulations with effect from the
5% August, 2011. Since then, FSSAI has traversed a long way in meeting its mandate under
the Act.

In line with the motto of ‘inspiring trust, assuring safe and nutritious food, the Food Authority
has worked relentlessly to fulfil its mandate through the following approach:

» setting globally benchmarked regulations, standards and guidelines;

» facilitating compliance through licensing, registration, inspection, audit and improved
laboratory network;

regulating imports for ensuring safety of imported food products;

building capacity of regulatory staff, laboratory personnel as well as food business
operators and food handlers;

» promoting eat right initiatives in the true spirit of convergence;

» leveraging IEC (Information, Education & Communication) and BCC (Behaviour change
communication) techniques to build a food safety culture;

embracing technology to streamline processes;
forging strategic partnerships to generate and exchange knowledge and best practices;

actively participating in Codex meetings and forging bilateral agreements with foreign
governments and international organisations to promote co-ordination of work on food
standards and other food safety related issues

This chapter highlights an overview of the activities and achievements of FSSAI for the
reporting year 2020-21 in alignment with the approach described above. The details are given
in the relevant chapters.
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1.3

1.4

1.5

1.6

1.7

1.8

1.9

1.10

1.11

The Food Authority met on four occasions in the year under report and took several important
decisions. However, it continued to function with a truncated strength in the absence of
appointment of Members against available vacancies under clauses (b), (), (d), (e), (f) & (g)
of sub-section (1) of Section 5 of FSS Act, 2006. Special invitees were, however, invited to
ensure that deliberations in the Authority were broad based.

Central Advisory Committee (CAC) advises the Food Authority on a number of issues and
ensures close co-operation with various stakeholders such as food industry, consumer
organizations, research institutions and State food authorities. The CAC met on four occasions
during the year and discussed several important issues.

The Scientific Committee (SC), which is primarily responsible for providing scientific opinion
to the Food Authority, held three meetings (35%, 36t and 37t) during the year and made
various recommendations to the Food Authority.

During the year, 21 subject specific Scientific Panels (SPs) were functional. These 21 Scientific
Panels held a total of 62 meetings and made recommendations on formulation of standards
and other related matters relating to the respective subjects.

The Scientific Committee commissioned a number of Working Groups to deal with specific
issues.

In view of CoVID 19 pandemic, the Food Authority as well as other statutory and non-statutory
bodies held meetings during the year in virtual mode.

Considerable progress has been made towards framing of regulations covering new standards
as well as amendments of existing standards for various articles of food. The regulations are
constantly reviewed and necessary amendments are carried out as required. During the year
2020-21, 30 final notifications and 19 draft notifications were issued. Final notifications included
three Principal Regulations namely, Food Safety and Standards (Safe food and balanced diets
for children in school) Regulations, 2020; Food Safety and Standards (Foods for Infant Nutrition)
Regulations, 2020; and Food Safety and Standards (Labelling and Display) Regulations, 2020.

Final notifications also included a number of Amendment Regulations relating to new /
revised standards of food products. Besides, some amendments have been carried out to
place restriction on use of certain ingredients/products. Amendments relating to reduction
of trans-fats limits to not more than 2% by weight in all oils, fats and not more than 2% by
weight of oil and fats present in processed food products to achieve the target of a ‘Trans-fat
Free India by 2022’ are among the key amendment regulations finally notified during the year.

Three Guidance Notes were issued by FSSAI during the year to create awareness and better
understanding among the public on issues of concern around food safety. FAQs were also
issued in respect of certain regulations to clarify the scope and provisions of the regulations.
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1.12

1.13

1.14

1.15

1.16

Under the Scheme for support to R&D projects having relevance to the FSSAI mandate and
other emerging issues related to food safety, FSSAI has so far funded 21 joint projects out
of which six have been completed; ten other completed projects were reviewed by National
Steering Committee and recommended for final closure; and five projects are ongoing at
different stages of progression.

FSSAI has a sanctioned strength of 824 posts now. A majority of these posts were sanctioned
in 2018 only. Also, the Recruitment Regulations for various posts were notified on 01 October,
2018.The process of recruitment against sanctioned posts on regular basis as per the provisions
of the Recruitment Regulations was initiated thereafter. During the year, final results of direct
recruitment process initiated in the year 2019 covered under 3 advertisements namely DR
01/2019, DR-02/2019 and DR-03/2019 were declared on completion of recruitment process
and a total of 185 selected candidates out of 275 posts covered under DR-02/2019 have already
joined the organization while the other successful candidates are in process of joining. A
few officers have also joined at higher levels based on results of DR-2/2019 and DR-03/2019.
37 officers have also joined FSSAI on deputation during the year. Consequently, manpower
availability has increased considerably and will make the working of FSSAI more robust.

States/UTs are an important partner and primarily responsible for ensuring compliance of
the provisions of the FSS Act, 2006 and Rules and Regulations made thereunder. States/UTs
continued to strengthen their administrative set up for enforcement. As on 31st March, 2021
there are a total of 725 Adjudicating Officers, 660 Designated Officers and 2,531 Food Safety
Officers.

Due to concerted efforts made in this regard, considerable progress was made in respect of
licensing and registration of Food Business Operators (FBOs) under FSS Act, 2006. As on 315
March, 2021, a total of 84,970 Central licenses were issued by the Central Licensing Authorities
(CLAs) while the Licensing authorities of States/UTs had issued 17,07,190 licenses and 74,65,125
registrations marking an increase of 45% in respect of Central licenses and 31% and 21% in
respect of State licenses and registrations respectively over the previous year.

The Food Authority continued to support State/UTs authorities through meetings of CAC, Video
Conferences (VC) and participation in State level steering committee meetings for effective
enforcement of the provisions of FSS Act. During the year, FSSAI conducted 27 VC sessions
with various States/UTs.

Regular surveillance, monitoring, inspection and random sampling of food products continued
to be undertaken by the food safety officials of respective States/UTs to check for compliance
against the provisions of FSS Act, Rules and Regulations made thereunder. The details of
samples of food analysed, found non-conforming and penal action taken against the defaulting
Food Business Operators during the year 2020-21 is given in Table 1.
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Table 1 - Progress on enforcement metrics for 2020-21

S.No. Enforcement Metric Numbers
1 food samples analysed 1,07,829
2 total samples found non- conforming 28,347

non-conforming samples-unsafe 5220

non-conforming samples-sub standard 13,394

non-conforming samples-labelling defects/misleading/miscellaneous 9,733
3 number of civil cases launched 24,195
4 number of civil cases decided 15,532
5 amount of penalty imposed in civil cases 49,92,23,333
6 number of criminal cases launched 3,869
7 number of criminal cases decided 520
8 amount of penalty imposed in criminal cases (in rupees) 83,23,601
9 total amount of penalty imposed (civil & criminal) (in rupees) 50,75,46,934

1.18 FSSAI has developed and introduced from 01 November, 2020 across India a more efficient
online portal called Food Safety and Compliance System (FoSCoS) to replace Food Licensing
and Registration System (FLRS). This has addressed the complaints of slowness of the earlier
system and rationalised and simplified the process of licensing and registration. Further, FoSCoS
is envisaged to be a ‘One-Stop Compliance Portal’ for food safety. Already, payment gateways,
FoSCoRIS, audit module, online return filing module and hygiene rating module have been
integrated with the System. This has facilitated the Food Business Operators in submission of
applications, making payment, submission of annual returns etc.

1.19 FSSAI has developed a web based mobile app called ‘Food Safety Compliance through Regular
Inspection and Sampling’ system (FOSCoRIS) for inspections and sampling for monitoring, data
collection and data analysis in real time basis. States have been advised to conduct inspection
only through FoSCORIS. During the year, 60,222 inspections of food businesses were carried out
through FoSCoRIS. This system has also been integrated with FoSCoS for bringing transparency
in inspections.

1.20 FSSAI has launched a State Food Safety Index to measure the performance of States on food
safety and nudge them to perform better. This index is based on performance of States/UTs
on five significant parameters, namely-Human Resource and Institutional Data; Compliance;
Food Testing Infrastructure and Surveillance; Training and Capacity Building; and Consumer
Empowerment. On the occassion of Second World Food Safety Day on 7% June, 2020,
appreciation was given to States/UTs with better rank in the State Food Safety Index, 2019-20.

1.21 To strengthen food safety ecosystem in States/UTs under MoU framework, FSSAI approved
work proposals of 24 States/UTs and released an amount of Rs. 64.66 crore.

1.22 Under Food Safety and Standards (Food Safety Auditing) Regulations, 2018, FSSAI has
recognised 29 food safety auditing agencies for carrying out food safety audit with regard
to compliance to the hygiene and sanitary requirements specified in Schedule IV of Food
Safety and Standards (Licensing and Registration) Regulations, 2011. It has been decided that
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1.23

1.24

1.25

1.26
1.27

1.28

the food businesses holding Central License and falling in identified six high-risk categories/
kind of businesses will be subjected to mandatory auditing by the Food Authority. FSSAI also
completed audit of 157 slaughter houses as well as 396 meat shops and 429 sweet shops
regarding compliance of hygiene and sanitary requirements. Gaps identified during audit
would help improve FSMS compliance at these places.

To strengthent the food testing infrastructure, a number of steps were taken during the
year 2020-21. 39 State Food Testing labs, which were continuing under transition provison
of Section 98 of the Act and had not taken any steps to seek NABL accreditation have been
discontinued from the ambit of FSS Act. This coercive action has forced such labs to initiate
steps to obtain NABL accreditation. During the year, 2 State Food Testing Lab which obtained
NABL accreditation and 4 other labs were notified for primary testing. Contract was awarded
to successful PPP partners for establishing and opertionalising FSSAI's two more Referral labs
at Chennai Port Trust and JNPT, Mumbai under PPP mode and these Referral labs are expected
to become functional soon. During the period, 54 applications for approval of Rapid Testing
Kits/equipments under RAFT Scheme, 2019 were scrutinized of which 33 were finally approved,
one was provisionally approved and remaining 20 were rejected.

Under the Central Sector Scheme for “Strengthening of the Food Testing System in the Country
including provision for Mobile Food Testing Labs” (SOFTelL) rolled out during 2016-17 for
three years with an outlay of Rs. 481.95 crore (Rs.400.40 crore:non-recurring, and Rs. 81.55
crore:recurring), pending approval of the Government for further extension of the tenure of
the Scheme, a grant of Rs. 1.00 crore was sanctioned/released towards strengthening of State
Food Testing Laboratories (SFTLs) during the year. With this, 39 SFTLs in 29 States/UTs have
been strengthened with a total sanctioned/ released grant of Rs. 313.98 crore. A grant of Rs.
4.12 crore was also released to Central/Referral Food Laboratories, Pune for upgradation raising
the total approved grant for Referral labs to Rs. 32.20 crore. Further, during the year, 2 more
modified mobile food testing labs (Food Safety on Wheels) were delivered to States raising
the total FSWs provided to States/UTs to 90 (60 FSWs to 32 States/UTs and 30 modified FSWs
to 11 States/UTs).

To create an effective network of Sample Management System (SMS) with cold chain facilities
across all States/UTs to ensure that the samples collected reach the laboratories without
deterioration, sample collection devices have been provided to various States/UTs. These have
already been delivered and installed in 22 States/UTs while these are in the process of being
installed in another 8 States/UTs.

A number of manuals & methods of analysis were finalised during the year.

FSSAI conducted Edible Oil, Milk Products and Honey Survey to assess the quality and safety
of these products in respect of which concerns regarding their quality and safety have been
repeatedly highlighted. The Survey would help identify hotspots of adulteration for taking
remedial action.

In the context of COVID-19 pandemic, FSSAI took special steps to ensure uninterrupted food
services/supply. Import clearances of food items and food testing laboratories (National
Food labs at NCR and Kolkata and FSSAI accredited private labs) were classified as essential
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1.32

1.33

1.34

services during the lockdown. Several compliance requirements by FBOs in matter of licensing/
registrations, submission of half yearly/yearly annual returns etc. were deferred till 31t
December, 2020.

It is the responsibility of Food Authority to ensure safety of food imported into India. The Food
Authority was earlier directly regulating food import at 22 points of entry at six locations viz.
Delhi, Mumbai, Kolkata, Chennai, Tuticorin and Kochi through its own Authorised Officers. It
has begun directly regulating food import at an additional 22 points of entry at 9 locations
including at Mundra, Kandla and Krishnapatnam Ports w.e.f. 10" March, 2021 by posting its
own Authorised Officers at these points. During the year, a total of 52,932 imported food items
weighing 37,05,016 Metric Tonnes (MTs) were handled by FSSAI. Of these, NOCs were issued
to 51,913 items, weighting 36, 72,065 MTs.

To ensure uninterrupted supply of imported crude oil (edible grade) and food grains in the
country during the period of lock down, Authorised Officers were instructed to carry out
visual inspection on the very same day the consignment arrived and upon satisfactory visual
inspection, draw samples and issue provisional NOC without waiting for the analysis report
from the laboratories. Directions were also given for prioritizing clearance of pulses.

FSSAI has made it mandatory the requirement of Non-GM-cum-GM free certificate accompanied
with imported food consignment of 24 crops w.e.f. 01 March, 2021 in order to ensure that
only Non-GM food crops are imported.

FSSAI's flagship Food Safety Training and Certificaion (FSTaC) programme for training food
handlers in good hygiene and manufacturing practices, hitherto being run on physical mode,
switched to online platform due to CoVID 19. FSSAI started online awareness course on
COVID-19 preventive measures under FoSTaC for food handlers in April, 2020. In this context,
nearly 2600 trainings were conducted and more than 78,452 food handlers were trained.
Regular trainings for Food Safety Supervisors under FoSTaC for all the 19 training modules
were started in online mode in October, 2020. Awareness course on CoVID 19 measures was
integrated with the 19 training modules. During 2020-21, 7,477 regular FoSTaC trainings under
online mode were conducted and 2,24,729 food handlers were trained.

For regulatory officials viz. Food Safety Officers and Designated Officers, FSSAI conducted
training on CoVID 19 related food safety guidelines during April-June, 2020 through online
mode in which 850 regulatory personnel participated. Regular induction trainings programme
for 116 newly recruited Food Safety Officers of various States/UTs were also conducted in online
mode. Further, 160 newly recruited officers in FSSAI were also given two weeks’ classroom
training followed by one week ‘on-the-job’ training in two batches.

FSSAI continued with its activities under Eat Right India movement to provide people safe
food, healthy and sustainable diets. The Eat Right India adopts a judicious mix of regulatory,
capacity building, collaborative and empowerment approaches to ensure that food is good
both for people and the planet. Important initiatives include food fortification, Hygiene Rating
Scheme, Blissful Offering to God (BHOG), Eat Right Home, Eat Right School, Eat Right Campus,
Eat Right Station, Clean Street Food Hub, Clean Vegetable and Fruit Market, Repurpose Used
Cooking Qil (RUCO) etc.
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1.35

1.36

1.37

1.38

1.39

Social and Behavioural Change (SBC) approach of FSSAI is associated with creation of an
ecosystem of trust and cooperation with all stakeholders to share equal responsibility of food
safety. With this collaborative approach, FSSAI has partnered with multiple stakeholders viz.
Government/Private Institutions, Professional Associations, Organisations etc. for creating mass
awareness around food safety and eating right and empower people to make decisions and
modify behaviours regarding food choices. During the year, various Information, Education
and Communication (IEC) activities were undertaken to educate stakeholders and consumers
about Eat Right initiatives, food safety and essential elements of the FSS Act, Rules &
Regulations. Several competitions and challenges were undertaken to create awareness
around Eat Right Initiatives. Information was also disseminated to various target groups by
using online channels of communication including print, electronic & social media as well as
offline mediums including events/ exhibitions, melas and trade fairs etc. Many resource books
and communication materials were launched. The e-Books were made available on the website
for easy access by general public.

During the year, India continued to participate actively in the Codex work for development of
international standards. India participated in 43rd session of Codex Alimentarius Commission as
well as meetings of its Executive Committee, other Committees, Sub-Committees and Working
Groups all of which were held in virtual mode. CAC in its 43™ session adopted standards
for Chilli sauce, Mango Chutney and Ware Potato as proposed by India as Approved Codex
standards.

Further follow up action was taken in respect of existing signed cooperation agreements
with New Zealand, European Food Safety Authority and France. Several meetings, mostly in
virtual mode, were held between officials of FSSAI and representatives of other countries/
international organisations to discuss issues around food safety.

Given the critical importance of technology for a regulatory body with a mandate as broad
and overarching as the Food Authority, Food Authority is leveraging Information Technology
(IT) to the maximum extent. FSSAI launched Pan India, a revamped Licensing and Registration
System called FoSCoS to replace Food Licensing and Registration System (FLRS). Further, many
of its flagship portals such as FICS, FoSTaC Training Portal, INFOLNeT etc. were strengthened
with new features. All principal activities of FSSAI are being fully supported by systems and
portals develped by the IT Division.

FSSAI continued to take steps to support increased use of Hindi in its working. Meetings of
Official Language Implementation Committee are being held quarterly. Four workshops were
held and newly recruited officials as also other officials were encouraged to use Hindi in official
work. Divisions with best performance in use of Hindi were given Shield in recognition of
their efforts. Hindi Pakhwara was celebrated with competitions on Noting and drafting, Essay,
Debate and Translation which attracted great interest. Ist, Second, Third winners were given
Cash prizes. Consolation prizes were also given.
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Chapter-2

Duties, Governance Structure and Human Resource

2.1 Enactment of Act

2.1.1 The work on consolidation of food laws into a single statute had been on the anvil for
some time, especially after the Central Government declared its intent in the budget
speech of then Hon'ble Finance Minister in 2002. The work pertaining to consolidation
of various Acts and Orders governing food was entrusted to the Ministry of Food
Processing Industries. The Food Safety and Standards Bill, 2005 was enacted as the
Food Safety and Standards Act, 2006 (Act No. 34 of 2006) once it received the assent of
the President of India on 23rd August 2006. Subsequently, the Act was published in the
Gazette of India (Extraordinary) Part |, Section 1 on 24th August, 2006. Various provisions
of the Act came into force on various dates through several notifications in this regard
viz. notifications dated 15" October, 2007, 28" May, 2008, 18t November,2008, 9t
March, 2009, 315t July, 2009, 29t July, 2010 and 18t August, 2010.

2.1.2 Vide Cabinet Secretariat’s notification under Govt. of India (Allocation of Business) Rules,
1961 dated 17th Sept, 2007,the subject “Food Safety and Standards Act, 2006” was
shifted to the Ministry of Health & Family Welfare from the Ministry of Food Processing
Industries. Vide the Ministry of Health and Family Welfare ‘The Food Safety and Standards
(Removal of Difficulties) Order, 2007 dated 15th October, 2007, in sub-section (1), in
clause (c) of Section 6 of the Food Safety and Standards Act, 2006 relating to Selection
Committee for selection of Chairperson and Members of the Food Authority, for the
word ‘Health; the words “Food Processing Industries” were substituted.

2.1.3 The Act has been amended vide the Food Safety and Standards(Amendment)
Ordinance, 2008 dated 7th February, 2008, which was replaced by the Food Safety
and Standards(Amendment) Act, 2008 dated 28th March, 2008 amending Sections 3,
5 and 6 thereof.

2.1.4 The passing of the Food Safety and Standards Act, 2006 (FSS Act) led to the establishment
of the Food Safety and Standards Authority of India (FSSAI) on 5t September, 2008.
This decision marked a paradigm shift from a fragmented to a unified food regulatory
ecosystem with a more holistic approach of ensuring safe and wholesome food as
opposed to just prevention of adulteration.
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The Food Authority’s mandate as envisaged in the FSS Act is to regulate manufacture, storage,
distribution, sale and import of food to ensure availability of safe and wholesome food for

Food Safety and Standards Authority of India

2.2 Mandate of FSSAI

human consumption and for matters connected therewith. The duties and functions of the
Food Authority have been prescribed under Section 16 of the Act. An overview of the same
is presented in Table 2.

Table 2 -Overview of duties & functions of the Food Authority

@ Set Direction ® Strengthen .
- _.I- v l’ o
o ‘E:.: Capacities

Science Consumer

Based Focused

i
Set standards of
identity for articles
of food
Set standards for
labelling and claims
Set limits for
additives,
contaminants,
residues etc.
Develop guidelines
for methods of
sampling & analysis
Implement
appropriate
border controls for
imported food items
Conduct risk
analysis including
assessment,
management and
communication of
risks
Develop guidelines
for laboratory
accreditation &
notification
Develop guidelines
for accreditation of
certification bodies
Conduct survey of
enforcement and
implementation of
FSS Act

Provide scientific
advice and
technical support
for framing policies
Lead R&D activities
in areas such as
consumption and
risk exposure,
incidence and
prevalence of
biological risks,
contaminants, rapid
alert system etc.
Develop crisis
management
protocols for food
safety

Develop framework
for scientific
cooperation,
exchange of
information

and expertise,
implementation

of global best
practices

Provide scientific
advice and
technical support
to improve relations
with international
organizations

Provide training
to strengthen
capacities of
staff of food
authorities at
national and
state levels,
food business
operators

and other
stakeholders
within the food
safety ecosystem

Provide
appropriate,
simple, timely
information

to consumers
and relevant
stakeholders
Communicate
about opinions
of scientific
committees and
panels in a timely
manner

Share results of
scientific studies
Disclose annual
declarations

of interest by
members of Food
Authority, advisory
committee,
scientific
committee and
scientific panels
etc. in relation to
meeting agendas
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@ Set Direction Science ® Strengthen . Consumer
w e - £ l’ —~
= Based ‘E: Capacities Focused

N
¢ Guide state level e Develop risk
authorities on assessment
matters related methodologies
to food safety & e Promote
standards consistency
between

international and
domestic standards

e Contribute to the
development
of international
technical standards

2.3  Composition of the Food Authority and its meetings during the year

2.3.1 As per Section 5 of the FSS Act, 2006, the Food Authority shall consist of a Chairperson
and the following twenty-two members out of which one-third shall be women, namely-

Table 3 -Members, other than the Chairperson, of the Food Authority (Section 5)

7 members not below the rank of Joint Secretary to
represent Ministries or Departments of Central Government
dealing with Agriculture, Commerce, Consumer Affairs, Food
Processing, Health, Legislative Affairs, Small scale industries
who shall be members ex-officio

2 representatives each from consumer organizations and
farmers’ organizations and 1 from retailers’ organizations

5 members to be appointed every three years on rotation;
one each in-seriatim from the zones specified in first
schedule of the Act

a) 2representatives from food industry including one from
small scale industry
b) 3 eminent food technologists or scientists

2.3.2 In addition, as per Section 9 of the Act, Chief Executive Officer of the FSSAIl is the
Member-Secretary of the Food Authority.
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2.3.3 The Chairperson, the Chief Executive Officer and Members of the Food Authority are
appointed by the Central Government. The Head quarter of the Authority is located at
FDA Bhawan, Kotla Road, New Delhi-110002.

2.3.4 The composition of the Food Authority during the year 2020-21 was as follows:

Figure 1 - Composition of the Food Authority, 2020-21

Ex-officio Members under

Chairperson Member Secretary (CEO) Section 5 (1))

Dr. G.S.G. Ayyangar
(from 25.02.2020 to
31.05.2020)

Mrs Rita Teaotia Shri Arun Singhal

As per Table 4
(from 01.06.2020) P

Table 4 - Ex-officio members of the Food Authority during 2020-21 under Section 5 (1) (a)

Designation Ministry

1 |Dr. Reeta Vasishta Additional Legislative Department, Ministry of Law &
Secretary Justice

2 | Dr. Mandeep Kumar Bhandari | Joint Secretary Ministry of Health and Family Welfare

3 | Shri Atish Chandra Joint Secretary Ministry of Agriculture & Farmers Welfare

4 | Shri Diwakar Nath Misra Joint Secretary Ministry of Commerce & Industry

5 [Shri Anupam Mishra Joint Secretary Ministry of Consumer Affairs, Food & Public

Distribution
6 |Ms. Reema Prakash Joint Secretary Ministry of Food Processing Industries
7 |Smt. Alka Nangia Arora Joint Secretary Ministry of Micro, Small & Medium Enterprises

2.3.5 4 meetings of the Food Authority were held during the year 2020-21 on 29t" May, 2020
(30th), 20t" October, 2020 (31°%), 22" December, 2020 (32"9) and 23 March, 2021 (33rd)
respectively. Due to COVID-19 pandemic, all the four meetings were held in virtual
mode. As no members were appointed by the Central Government during 2020-21
under clauses (b), (c), (d), (e), (f) & (g) of sub-section (1) of Section 5 of FSS Act, 2006
consequent upon expiry of the term of the members in previous year(s), these meetings
of the Food Authority were held with a truncated strength. There were, however,
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special invitees from Federation of Indian Chambers of Commerce and Industry (FICCI),
Confederation of Indian Industry (Cll) and All India Food Processors’ Association (AIFPA)
in all the 4 meetings. Commissioners of Food Safety Gujarat, J&K, Karnataka, Manipur,
Dadra & Nagar Haveli and Daman & Diu were also invited as special invitees in 32"
and 33" Meetings of the Authority.

24  Central Advisory Committee (CAC)

241

24.2

Section 11 of the FSS Act, 2006 provides for establishment of the Central Advisory
Committee (CAC) and Section 12 delineates its functions. The primary mandate of
the Committee is to advise the Authority on the work programme, prioritization
of work, identification of potential risks and knowledge management. The CAC
ensures close co-operation and co-ordination among the Food Authority, the
State enforcement agencies and the organizations operating in the field of food.

Central Advisory Committee was re-constituted vide Notification dated 5t July, 2019
for 3 years under Section 11 of Food Safety and Standards Act, 2006. During the year
2020-21, four meetings of CAC were conducted wherein Food Safety Commissioners
and other officials of States/UTs, representatives of various Ministries and Departments,
besides officials from FSSAI, participated and discussed food safety related issues.

2,5 Organizational Structure of the Food Authority

2.5.1

National

Laboratories

Besides its headquarters at New Delhi, the Authority also has regional offices located
in Ghaziabad, Mumbai, Kolkata and Chennai. Further, FSSAI has branch offices at
Guwahati and Kochi and import offices at Tuticorin, Krishnapatnam and Mundra. There
are two National Food laboratories at Ghaziabad and Kolkata with their extension
counters at Sonauli and Raxaul respectively.

Figure 2 - Organisational structure of the Food Authority

FSSAI HQ

New Delhi

Regional
Offices

NFL
Ghaziabad

NFL Nortern Region, Eastern Region, Southern estern Region
Kolkata Ghaziabad Kolkata Region, Chenna Mumbai

| |

Extension
Counter Sonaul

Extension Branch Office, ] Branch Office, Import Office, Import'Ofﬁce, Import Office, ]
i Counter Raxaul Guwahati Kochi Tuticorin Krishnapatnam Mundra
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2.5.2 During the year, the Food Authority approved opening of new branch offices at
Delhi, Chandigarh, Bhopal, Mumbai, Ahmedabad, Chennai, Bengaluru, Hyderabad,
Visakhapatnam and Kolkata as well as import offices at Attari, Kandla, and Raxaul. The
Authority also approved the opening of National Food Laboratories at Mumbai and
Chennai. These offices/laboratories will become operational in near future.

2.6 Divisions of Food Authority at Headquarter
FSSAI has following Divisions at the Headquarter:
e  Human Resources & Finance Division

e General Administration and Policy Coordination Division (also comprising Parliament,
Legal, Official Language and RTI Branches)

e Social and Behavioural Change Division

e Information Technology Division

e Science & Standard Division-l

e Science & Standard Division-Il

e  Quality Assurance Division-|

e  Quality Assurance Division-ll

e  Regulatory Compliance Division

e Lab Training & Surveillance Division

e  Training Division

e Trade and International Co-operation Division

2.7 Human Resource

FSSAI has a sanctioned strength of 824 posts at various levels. Post-wise details of all the
sanctioned posts in FSSAI are given in Table 5.

Table 5 - Post-wise sanctioned strength of FSSAI

S. No. Name of Post Pay Level Sanctioned Strength
1 Chairperson 17 1
2 CEO 15 1
3 Executive Director 14 2
4 Advisor 14 2
5 Director 13 16
6 | Chief Technology Officer 13 1
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S. No. Name of Post Pay Level Sanctioned Strength
7 Principal Manager 13 1
8 Joint Director 12 32
9 Deputy Director 1 44
10 | Assistant Director 10 22
11 | Assistant Director (Tech.) 10 60
12 | Food Analyst 10 10
13 | Technical Officer 7 255
14 | Central Food Safety Officer 7 74
15 | Assistant Director (OL) 10 1
16 | Hindi Translator 6 3
17 | Administrative Officer 8 25
18 | Assistant 6 76
19 | Junior Assistant Grade - | 4 12
20 | Senior Private Secretary 8 7
21 | Personal Secretary 7 17
22 | Personal Assistant 6 39
23 | Senior Manager (IT) 12 2
24 | Manager (IT) 11 2
25 | Deputy Manager (IT) 10 4
26 | Assistant Manager (IT) 7 10
27 | IT Assistant 6 6
28 | Senior Manager 12 2
29 | Manager 11 8
30 |Deputy Manager 10 16
31 | Assistant Manager 7 8
32 | Junior Assistant Grade - Il 2 12
33 | Staff Car Driver (Ordinary Grade) 2 3
34 | Multi Tasking Staff (MTS) 1 50

Total 824
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2.8

29

2.10

Recruitment Status in FSSAI

2.8.1

2.8.2

Direct Recruitment-The Recruitment Regulations for various posts were notified on 1t
October, 2018 and the process of recruitment as per provision of the Recruitment
Regulations was initiated. Accordingly, applications for direct recruitment against
various posts were invited vide Advertisement Nos. DR-01/2019 dated 25t January,
2019, DR-02/2019 dated 26™ March, 2019 and DR-03/2019 dated 16™ October, 2019.
All the stages of selection process of these advertisements viz. document scrutiny/
Computer Based Test (CBT)/written examination/skill test/interview (as applicable)
have been completed. A total of 185 successful candidates out of 275 posts covered
under DR-2/2019 have already joined the organization and the remaining candidates
are expected to join shortly. Further, based on the final results of few posts covered
under DR-01/2019 and DR-03/2019, two candidates for the posts of Director (Pay
Level-13), one candidate for the post of Chief Technology Officer (Pay Level-13) and
five candidates for the post of Food Analyst (Pay Level-10) have since joined on direct
recruitment basis.

Deputation- Applications were also invited for filling up of 73 posts on deputation basis
vide advertisements dated 03t June, 2020, 28™ September, 2020 and 16" December,
2020. Consequent upon their selection, 37 officers have joined FSSAI on deputation
basis during 2020-21.

Internal Complaints Committee for women employees

In accordance with the Hon’ble Supreme Court Judgement in the Vishakha and others v State
of Rajasthan (1997) case and the Sexual Harassment of Women at Workplace (Prevention,
Prohibition and Redressal) Act, 2013, an Internal Complaints Committee (ICC) has been
constituted in FSSAI and it is ensured that the same is effective and functional at all times.
The Committee did not receive any complaint during the year 2020-21. However, there were
correspondence in a sub-judice case which were promptly attended by the Committee.
Training on the Sexual Harassment Act and gender sensitization has been provided to the
newly recruited employees.

Vigilance matters

2.10.1 Vigilance Unit of FSSAI deals with complaints received through various sources

against the employees of FSSAI at the Headquarter, Regional Offices and Laboratories
under the guidelines issued by Central Vigilance Commission (CVC). If, prima-facie,
irregularities are attributed to an official(s), then further appropriate action regarding
initiation of disciplinary proceedings is taken. CVC is also consulted, wherever
required as per guidelines. During the period 2020-21, 37 complaints were processed/
disposed of.
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2.10.2 Vigilance Awareness Week, 2020 was observed from 27t October, 2020 to 2"
November, 2020 at FSSAI (HQ) and all the Regional Offices and Laboratories. This
year, the theme of Vigilance Awareness Week was “Satark Bharat, Samariddh Bharat
(Vigilant India, Prosperous India). On this occasion, a pledge to maintain honesty,
transparency and integrity in all spheres of life was administered to all officers and
staff on 27 October, 2020. This was followed by a written quiz competition to test
the knowledge of employees on vigilance. A workshop/sensitization program was
organized on 2nd November, 2020 in which an external expert was invited for a talk
on the theme of the Week. On this occasion, cash prizes of Rs.2,000/-, Rs.1,000/- and
Rs.500/- were distributed by the Chief Executive Officer to the contestants who stood
first, second and third respectively in the quiz competition.

2.11  FSSAl's Day-Care Centre

FSSAl's Day Care Centre for kids- “Nanhe Kadam” is functioning at FSSAI Headquarter, FDA
Bhawan, Kotla Road, New Delhi for facility of women employees working in FDA Bhawan and
in other government offices in the neighbourhood.

212 Gym

A modern air-conditioned Gym is functional at FDA Bhawan premises to cater to the need
of fitness conscious staff working in FSSAl HQ and CDSCO and for the benefit of fitness
enthusiasts of nearby area.

2,13 Medical facility

2.13.1 For benefit of staff working at FSSAI's Headquarters, a Specialist Medical Consultant
has been engaged on a part-time basis (for two hours,twice in a week). Employees
get free medical consultation from the Specialist. Some basic essential medicines, as
prescribed by the Consultant Doctor, are also provided to the staff free of cost.

2.13.2 A number of camps were organised during the period for conducting both Rapid
Antigen and RTPCR tests of staff working in FDA Bhawan for detection of COVID-19.

2.14  Steps taken during 2020-21 for acquiring additional space for FSSAl’s requirements.

2.14.1 Chennai Port Trust had allotted a space of 1306 sq mtr. at 2"4 and 3" Floors of Central
Documentation Complex Building to FSSAI on long term lease of 30 years for which
a lump sum payment of Rs. 17,09,04,516/- was made to the Chennai Port Trust. The
lease agreement for 30 year lease was executed on 17" August, 2020 for the period
29.01.2020 to 28.01.2050. The space is being utilised for establishing a National Food
Testing Laboratory under PPP mode, for which contract to the selected partner has
been awarded, as well as for housing Southern Regional Office, Chennai.
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2.14.2

2.14.3

2.14.4

2.14.5

2.14.6

2.14.7

2.14.8

2.14.9

JNPT allotted space measuring 11,873 sq ft (8,116 sq ft at Ground floor and 3,757 sq
ft at first floor) in Trainee’s Hostel building at JNPT Township, Navi Mumbai on long
term lease basis of 30 years. Lump-sum payment of Rs. 2,52,95,102/- was made to
JNPT and possession taken. The lease agreement for 30 years lease was executed
on 26™ August, 2020 covering the period 29.01.2020 to 28.01.2050. The space is
being utilised for establishing a National Food Testing Laboratory under PPP mode,
for which contract has been awarded to the selected partner, as well as for housing
import office of Western Regional Office, Mumbai. The plot of land measuring 2, 500
sq meters earlier allotted by JNPT has been surrendered.

A multi-storeyed building (2 levels basement +Ground Flour+2 Floors) is being
constructed at NFL, Ghaziabad complex creating space of approx. 60,000 sq ft
at an estimated cost of Rs. 46.26 crores. M/s NBCC India Limited is the Project
Management Consultant for the project. The construction is in progress and is likely
to be completed by March, 2022.

In an effort to meet the continuous growing demand for office and lab space at
various places, FSSAI has occupied 1,333 sq. ft. area at 1st floor, BSNL, Erragadda
CSC Building, Hyderabad @ Rs. 60/- per sq.ft. allotted by the BSNL on lease basis for
nine years. The lease agreement was executed on 26" March, 2021.

Northern Regional office, Ghaziabad has taken over the office accommodation at
LPAI Attari, Cargo Terminal, Punjab having approx. 21.60 sq.mtr. on monthly rental
basis area @ Rs. 938/- per sq.mtr.

FSSAI has opened new import office at Mundra Port, Gujarat having office space of
2425 sq.ft @ Rs. 25.25/- per sq.ft. for three years. The leave & license agreement was
executed on 15 December, 2020 and is upto 14t December, 2023.

FSSAI has opened a new import office at Krishnapatnam Port, Andhra Pradesh having
office space of 1,421 sq.ft. @ Rs. 25.25/- per sq.ft for three years. Leave & license
agreement was executed on 12t January, 2021 for three years covering the period
14.01.2021 to 13.01.2024.

FSSAI has taken initiative to acquire premises on hiring basis at Visakhapatnam,
Bengaluru and Ahmedabad to open its offices at these places.

\\\\\

To cater to the increased strength at its Headquarter consequent upon joining of
new recruits, the Ministry of Health and Family Welfare has allotted appx. 17,000 sq
feet space at MMU Building, adjacent to FDA Bhawan, New Delhi. Possession of same
was taken in August, 2020. Space is being renovated and the same will be occupied
soon for office.
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Chapter-3

Standards and Regulations

3.1 Overview of Scientific structure of FSSAI

The FSSAIl's major scientific arms are the Scientific Committee (SC) and Scientific Panels (SPs).
Both these bodies provide necessary scientific opinion and assist in development of standards
through a well-defined process. In addition to these two statutory scientific entities, the Food
Authority has also established some non-statutory bodies which interface with the Scientific
Committee and Scientific Panels. The overall structure of science related works and the bodies
associated with it are schematically indicated below:

( Food Authority )

Statutory bodies Non-Statutory bodies
® Assistin developing & setting standards | _________ > ® Assist SPs/SCin risk assessment
<----- EEEEY - ; ;
® Scientific inputs/opinions ® Provide data / research inputs

Issue based scientific opinions ® Collate information for global forum

Non-specified foods/claims approval

(Sde“tiﬁcC°mmi“eej‘:::::::::::::::::::::;{ C°"Zﬁ§f,;‘2?ég’;‘“°“ ]7

a

Scientific -~ Network of Scientific Co-operation
( Working Group )‘_’ Panels __-_-_-_-_-_-_-_-_-} for Food Saf;ty S(CAF;K:\ISd Nutrition
etSCo

Figure 3 - Scientific work at FSSAI vis-a-vis its statutory and non-statutory bodies

3.2 Scientific Committee

3.2.1 Section 14 of the FSS Act, 2006 provides for the constitution of the Scientific Committee
comprising the Chairpersons of the Scientific Panels and six independent scientific
experts not belonging to any of the Scientific Panels. The Committee is responsible
for providing scientific opinion to the Food Authority, general co-ordination necessary
to ensure consistency of the scientific opinion and, in particular, with regards to

the adoption of working procedures and harmonisation of working methods of the
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3.3

3.2.2

Scientific Panels. The Scientific Committee provides opinion on multi-sectoral issues
falling within the competence of more than one Scientific Panel and sets up working
groups on issues which do not fall within the competence of any of the Scientific Panels.
The Scientific Committee chooses a Chairperson from amongst its members.

During the year 2020-21, Scientific Committee held three meetings. These meetings
were held on 11t August, 2020 (35" meeting), 25" November, 2020 (36™)and 18t
February, 2021 (37t).

Scientific Panels

3.3.1

3.3.2

3.33

Section 13 of the FSS Act, 2006 provides for establishment of subject specific Scientific
Panels which consist of independent scientific experts to act as the risk assessment
bodies and give their considered scientific opinion.

The Food Authority has been empowered to reconstitute the Scientific Panels by adding
new members or by omitting the existing members or by changing the name of the
Panel as the case may be. The Scientific Panels choose a Chairperson from amongst its
members.

The list of 21 subject specific Scientific Panels functional during the year is as under-
] Functional foods, Nutraceuticals, Dietetic Products and Other Similar Products.

=  Method of Sampling and Analysis.

] Food additives, Flavourings, Processing Aids and Materials in Contact with Food.
=  Contaminants in Food Chain.

=  Biological Hazards.

=  Pesticide Residues.

» Labelling and Claims/Advertisements.

=  Genetically Modified Organisms and Foods.

=  Fish and Fisheries Products.

=  Nutrition and Fortification.

=  Sweets, Confectionery, Sweeteners, Sugar & Honey.

=  Water (including flavoured water) & Beverages (non-alcoholic).

=  Qils & Fats.

=  Milk and Milk Products.

=  Meat and Meat Products, including Poultry.

Annual Report 2020-21




!Ssal // Food Safety and Standards Authority of India

3.4

3.5

20

3.3.4

»  Cereals, Pulses & Legume and their Products (Including Bakery).

] Fruits & Vegetables and their Products (Including Dried Fruits and Nuts).
=  Antibiotic Residues.

=  Spices and Culinary Herbs.

=  Packaging.

=  Alcoholic Beverages.

During the year, these Scientific Panels met on more than one occasion and cumulatively
held 62 meetings to discuss the issues under their consideration.

Expert Committees

3.4.1

3.4.2

An Expert Committee on organic foods constituted to make recommendations on
various issues arising out of implementation of the Organic Foods Regulations held
three meetings (6™ to 8t") during the year.

An Expert Committee was constituted vide Order dated 14" September, 2020 to
develop mechanism for issuing no objection/pre-regulatory clearance to Food Business
Operators for conducting human intervention studies for generating efficacy and safety
data in food. It held two meetings (15t and 2"9) on 23 November, 2020 and 26 March,
2021 respectively.

Working Groups

3.5.1

3.5.2

Working Groups (WGs) are commissioned by the Scientific Committee (SC), after
approval of CEOQ, FSSAI to deal with specific matters or matters which do not fall within
the competence of any of the Scientific Panels (SP); and/or to provide opinions on
multi-sectoral issues falling within the competence of more than one SP. The SC, while
commissioning a WG, defines the terms of reference (ToRs), including the time-frame
within which a task is to be accomplished, and also coordinates functioning of such
WGs. The membership of WG is drawn from among the members of the Scientific Panels
(SP) and Scientific Committee (SC) but it may also include relevant external experts
who are not part of any of the SPs or SC. However, number of such external experts
in a WG shall not exceed 50% of the total members of the WG. Chairperson of the WG
is appointed by the SC from those who are either a member of SC or SP.

Following Working Groups have been constituted :

& Working Group to review issues related to vitamins and minerals under FSSR and
other nutrition related issues. It looked into the standards where vitamins and
minerals have been mentioned in FSSR.
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& Working Group to review the safety and efficacy of use of vitamins and minerals
from natural and/or synthetic source under Food Safety and Standards (Fortification
of Foods) Regulations, 2018. It looked into the representation of AMUL based on
SC recommendation.

& Working Group on Methods of analysis for ingredients and products covered
under Nutraceutical Regulations. It was constituted to address concerns regarding
methods of analysis related to ingredients/products falling under scope of the FSS
(Health Supplements, Nutraceuticals, Food for Special Dietary Use, Food for Special
medical purpose, Functional Food and Novel Food) Regulations, 2016.

& Working group on Processing Aids to identify and recommend processing aids
being used and likely to be used by the industries, recommend residue levels; to
examine and recommend enzymes derived from genetically modified sources to
be used as processing aids.

& Working Group on Food Colours for Risk assessment of food colours, review of
nomenclature, current permissible limits and existing standards of food colours

& Working Group on Sajji Khar for onsite examination of the manufacturing of
Sajji Khar, risk analysis of ingredients and preparation of a monograph with
recommendation of a proposed standard.

&  Working Group on Cell based meat (Cultured meat) to understand the possible
regulatory pathways for cultured meat in India.

& Working Group regarding Front of Pack Labelling to review the threshold values
of fat, sugar and salt for all food categories and sub-categories.

& Working Group regarding formaldehyde to study and review formaldehyde related
issues in fish and fisheries products.

& Working Group to undertake review of flavouring substances for its safety and
recommend a positive list of flavours.

& Working Group (electronic WG) on “Perfluoroalkyl and Polyfluoroalkyl Substances
(PFAS) in food contact and packaging materials. It will collect available scientific
information/data on the PFAS, prepare a position paper based on collated
information and to provide recommendations on usage of food contact materials
containing PFAS.

& Working Group on ‘Development of standards for food additives and processing
aids’

& Working Group for discussion on comments received on project proposals under
NetsCoFan-SPG
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3.6

3.7

3.8
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3.53

Some of these working groups met on more than one occasion during the year 2020-21
to consider the issues before them, while few others are still to commence their work.

Approval of Non-specified Food/ Food Ingredients

3.6.1

3.6.2

The Food Safety and Standards (Approval for Non-Specified Food and Food Ingredients)
Regulations, 2017 enable the Food Authority to approve any non-specified food
(other than proprietary food) and food ingredients including novel foods, new food
additives, and new processing aids and food ingredients consisting of or isolated from
microorganisms, bacteria, yeast, fungi or algae. The Regulations provide for constituting
an Expert Committee (EC) to examine the applications (complete with scientific inputs
about the product under consideration which shall be provided by the applicant).

Initially, one Expert Committee was constituted. However, to speed up the process of
approval of non specified food, three Expert Committees were constituted vide order
dated 14t December, 2020. The Expert Committees met frequently to consider the
applications. During the year 2020-21, 87 applications were received for approval of
non specified foods and 12 products were given approval.

Approval of Claims

3.7.1

3.7.2

The Food Safety and Standards (Advertising and Claims) Regulations, 2018 are notified
to establish fairness in claims and advertisements of food products and make food
businesses accountable for such claims/advertisements in order to protect consumer
interests. The Regulations, under its various schedules, lists specific claims that are
permitted to be made by FBOs without seeking prior approval of the Food Authority.
For approval of non-standardised claims, Expert Committee for approval of Claims
examines the applications (and scientific evidence provided therein) that seek prior
approval of a non-standardized claim either related to health and/or nutritional benefit.

During the year 2020-21, 13 applications were received seeking approval of a non-
standardized claim either related to health and/or nutritional benefit. The Expert
Committee met on two occasions during the year to consider the applications.

New Regulations/Amendment notifications/draft amendment notifications published
during the year 2020-21

3.8.1

During the year 2020-2021, following three final Principal Regulations were notified:

e Food Safety and Standards (Safe food and balanced diets for children in school)
Regulations, 2020.

e Food Safety and Standards (Foods for Infant Nutrition) Regulations, 2020.

e Food Safety and Standards (Labelling and Display) Regulations, 2020.
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3.8.2 Inall, 30 final notifications and 19 draft notifications have been issued during the period.
List of final notifications notified during the year is at Table 6. List of draft notifications
notified during the year is at Table 7. A complete list of Principal Regulations notified
by FSSAI so far is at Table 8.

3.9 Network for Scientific Cooperation for Food Safety and Applied Nutrition
“(NetSCoFAN)”

3.9.1 Section 16(3)(e) of the FSS Act, 2006 mandates the Authority to build and promote
scientific cooperation, exchange of information, development and implementation of
joint projects, exchange of expertise and best practices in the area of the responsibility
of the Food Authority. Pursuant to this mandate, FSSAI has established a network of
research and academic institutions working in the area of food and nutrition. This
network is referred as “Network for Scientific Cooperation for Food Safety and Applied
Nutrition (NetSCoFAN)” The Network comprises of eight groups of institutions working
in different areas as under:

Group Origin Group

01 05
Biological 's ‘ "m Food of Plant

_02 | ¢ w 06
Chemical J- h ~ Waterand
Group ‘ ‘ Beverages

Group

03 .ﬁ%@ ’p 07

Nutrition an T 2 Food Testing

Claims Group Group
- v
04 i ﬁ!’:‘ ":ﬁﬁ.:.zmg - 08.

Foo(;i§ of AGnimaI Safer and Sustainable
rigin Group Packaging Group

3.9.2 The major objectives of NetSCoFAN are summarized below:-

o Build a scientific network for knowledge collation and its use in standard
development.

o Disseminating research knowledge among stakeholders.

o Providing common platform for research convergence to avoid duplication of
work.

o Createrisk assessment capacity in the country, especially to prevent risks/outbreaks.
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3.9.3 The major areas of activities/functioning of NetSCoFAN groups are:

Identify research gaps in respective areas, formulate/evaluate research proposals
for funding and also review the projects funded by the Food Authority.

Carry out and facilitate research work, conduct surveys and other related activities
“through collaboration and sharing of testing facilities & instrumentation, electronic
resources, research methodology, sample collection methods, testing protocols
and so on.

Collect, collate and develop a data base on food safety issues for risk assessment
activities to facilitate the work related to development of standards.

Conduct horizon-scanning by collating, analyzing information/data on existing
and emerging food safety risks and issues in the respective areas.

Research Projects

3.10.1

3.10.2

3.10.3

3.10.4

Existing Scheme of Research & Development projects relevant to the mandate of
FSSAI and other emerging issues related to food safety/ Surveys for Food Quality
and Safety is now merged with the NetSCoFAN (Network for Scientific Cooperation
for Food Safety and Applied Nutrition) as per the approval of the Food Authority at
its 30t Authority meeting. The Evaluation and Monitoring Committee (EMC) in the
said Scheme is also substituted by the NetSCoFAN Group Steering Committee for
the 15 level screening of the new proposals and review and monitor of the ongoing
research projects, whereas, NetSCoFAN, National Steering Committee (NSC) will be
the approving Authority for commissioning of projects and survey studies. The
FSKAN Portal, which is an online mechanism for submission of new proposals as
well as review and monitoring of the ongoing project is also merged with NetSCoFAN
webpage.

Till now, FSSAI has funded twenty one joint research projects, out of which six have
been completed, ten completed project were reviewed and recommended for final
closure by NSC and five are ongoing at different stages of progression.

List of five ongoing research projects is at Table 9. List of ten completed research
projects reviewed by National Steering Committee and recommended for final
closure is at Table 10. List of six completed/closed research projects is at Table 11.

The Second meeting of the National Steering Committee was held on 19t & 20th
January 2021 to review activities of Groups under NetSCoFAN and also to review the
progress of ongoing research projects as well as to review the new project proposals.
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3.11

3.12

Launch of SPAN-COM

SPAN-COM draws its name from the Scientific Panels (SPAN) and the Committee (COM) which
will serve as a useful guide to the experts who join the Scientific Committee, the Scientific
Panels and other Committees as they are new to the systems and procedures at FSSAI. The
document will provide a glimpse of FSSAI activities to the new expert members and also to
provide clarity on their roles and responsibilities.

SATl ~p i
j Trust, Assuring ‘

4
- T

~ f Health and Family,

Figure 4 - Launch of SPAN-COM

MoU between FSSAI and CSIR

On 7" August, 2020, FSSAI signed a Memorandum of Understanding (MoU) with Council of
Scientificand Industrial Research (CSIR) for collaborative research and information dissemination
regarding food and nutrition. This MoU will enable identification of technologies and programs
to be developed in the area of food safety and nutrition research, along with recognition of
innovative technologies available with CSIR for deployment by the Indian businesses and/or
for regulating compliances. It will also seek collection of data regarding food consumption,
incidence and prevalence of biological risk, contaminants in food, identification of emerging
risks, their mitigation strategies and introduction of rapid alert system. The two organisations
will collaborate towards strengthening the quality assurance of laboratory network across the
country aimed at development and validation of methods for reliable reporting on quality and
safety of food products.
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Figure 5 - Signing of MoU between FSSAI with CSIR in presence of
Hon’ble HFM and Hon’ble MoS

3.13 Guidance Notes

3.13.1 During 2020-21, following Guidance Notes were prepared and uploaded on FSSAI’s
website:

<> Guidance note on Food for Special Medical Purpose.
<> Guidance Note on Safety and Quality of Meat and Poultry.

< Guidance Note on Safe handling, processing & consumption of poultry meat
and eggs during bird flu outbreak.

3.13.2 All the Guidance Notes issued so far are available at https://www.fssai.gov.in/cms/
guidance-notes.php

3.14 Frequently Asked Questions (FAQs)

Frequently Asked Questions (FAQs) on different regulations as indicated below were prepared
and uploaded on FSSAl's website during 2020-21.

< Food Safety and Standards (Health Supplements, Nutraceuticals, Food for Special
Dietary Use, Food for Special Medical Purpose, Functional Food and Novel Food)
Regulations, 2016
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3.15

<> Organic Food

<> Advertising & Claims on Food Products

<> Food Safety and Standards (Approval of non-specified food and food ingredients)
Regulations, 2017

Mapping of food products with corresponding testing parameters as per Food Safety
and Standards Regulations for functioning of InFoLNet Version. 2

3.15.1 FSSAI has piloted InFoLNet (Indian Food Laboratory Network) which is primarily a
Track & Trace National Lab Network, which targets all aspects on details of samples
allocated to the Labs and integrate process of sample testing at different stages,
thereby simplifying overall process of sampling and testing of food commodities.

3.15.2 For the purpose of testing of food commodities through InFoLNet version 2, FSSAI
mapped food products under the mandate of FSSAI with its corresponding regulatory
requirements with respect to quality and safety parameters in accordance with the
provisions of Food Safety and Standard Regulations. The data has been uploaded in
the system and InFoLNet version 2 has been made operational.

Table 6 - List of Final Regulations notified during the year 2020-21

S. No. Final Regulations Notified on

1. | Food Safety and Standards (Food Products Standards and Food Additives) | 23.06.2020
First Amendment Regulations, 2020 relating to microbiological standards
for meat, milk and fruits and vegetables and the requirement for Salmonella
in poultry (Chicken) meat.

2. | Food Safety and Standards (Food Products Standards and Food Additives) | 09.07.2020
Fourth Amendment Regulations, 2020 relating to Canned or Retort Pouch
Meat Products, Comminuted or Restructured Meat Products, Cured or
Pickled and Cooked or Smoked Meat Products, or both, Dried or Dehydrated
Meat Products, Cooked or Semi-Cooked Meat Products, Fresh or Chilled or
Frozen Rabbit meat, Marinated Meat Products, Fermented Meat Products.

3. Food Safety and Standards (Food Products Standards and Food Additives) | 09.07.2020
Second Amendment Regulations, 2020 relating to Wheat Bran, Non
Fermented Soybean Products.

4. | Food Safety and Standards (Food Products Standards and Food Additives) | 09.07.2020
Third Amendment Regulations, 2020 relating to standards of Rice, Chia
Seeds, Gari (Cassava product), Edible Cassava Flour, Roasted Bengal Gram
Flour -Chana Sattu, Ragi Flour, Almond Kernels, Coconut Milk Powder
(Non Dairy), Mixed Masala Powder, Spice Oleoresins, Tejpat, Star Anise and
Phytostanol.
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S. No. Final Regulations Notified on

Food Safety and Standards (Prohibition and Restrictions on Sales) First
Amendment Regulations, 2020 related to sale of beverages containing
artificial sweeteners through vending machines.

21.07.2020

Food Safety and Standards (Laboratory and Sample Analysis) First
Amendment Regulations, 2020 w.r.t. Rapid Analytical Food Testing Kit,
Equipment or Method.

21.07.2020

Food Safety and Standards (Food Products Standards and Food Additives)
Fifth Amendment Regulations, 2020 prescribing standards for frozen beans,
frozen cauliflower, frozen peas and frozen spinach.

23.07.2020

Food Safety and Standards (Contaminants, Toxins and Residues) First
Amendment Regulations, 2020 related to limit of Metal Contaminant,
Aflatoxin and Mycotoxin.

07.08.2020

Food Safety and Standards (Packaging and Labelling) First Amendment
Regulations, 2020 relating to Display of Information in food service
establishment.

21.08.2020

10.

Food Safety and Standards (Food Products Standards and Food Additives)
Sixth Amendment Regulations, 2020 related to new standards for low
lactose / lactose free milk and dairy permeate powder and definition of
mozzarella cheese.

02.09.2020

11.

Food Safety and Standards (Safe food and balanced diets for children in
school) Regulations, 2020.

04.09.2020

12.

Food Safety and Standards (Food Products Standards and Food Additives)
Seventh Amendment Regulations, 2020 to amend regulations 3.1 and
Appendix A.

16.09.2020

13.

Food Safety and Standards (Advertising and Claims) First Amendment
Regulations, 2020 w.r.t. claims for edible vegetable oils.

09.10.2020

14.

Food Safety and Standards Food Products Standards and Food Additives)
Eighth Amendment Regulations, 2020 related to the provision of additional
additives (sorbitan monostearate) and microbiological requirements for
spices.

09.10.2020

15.

Food Safety and Standards (Food Products Standards and Food Additives)
Ninth Amendment Regulations, 2020 related to the insertion of Appendix
‘C’ w.r.t. Processing Aids.

09.10.2020

16.

Food Safety and Standards (Laboratory and Sample Analysis) Second
Amendment Regulations, 2020 related to removal of inconsistency
regarding two sets of laboratories mentioned in the regulation and those
notified from time to time and the clause regarding the analysis fees for
the food samples.

15.10.2020
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S. No. Final Regulations Notified on

17. | Food Safety and Standards (Prohibition and Restrictions on Sales) Second | 20.10.2020
Amendment Regulations, 2020 related to removal of the clause regarding
mandatory certification of Agmark for certain food products.

18. | Food Safety and Standards (Import) First Amendment Regulations, 2020. 20.10.2020

19. |Food Safety and Standards (Prohibition and Restrictions on Sales) Third | 26.10.2020
Amendment Regulations, 2020 related to limit of Total Polar Compounds
in unused/fresh vegetable oil/fat.

20. |Food Safety and Standards (Labelling and Display) Regulations, 2020. 17.11.2020

21. | Food Safety and Standards (Foods for Infant Nutrition) Regulations, 2020. 04.12.2020

22. |Food Safety and Standards (Fortification of Foods) First Amendment| 18.12.2020
Regulations, 2020.

23. |Food Safety and Standards (Alcoholic Beverages) First Amendment| 18.12.2020
Regulations, 2020.

24. | Food Safety and Standards (Food Products Standards and Food Additives) | 29.12.2020
Tenth Amendment Regulations, 2020 related to: (i) Deletion of Bellier Test;
(ii) Reduction in trans fat; (iii) Cherries with stem; (iv) Processed fruit juice;
(v) Processed vegetable juice; (vi) Cashew Kernel; (vii) Colouring Foods;
(viii) Definition in 2.5.1; (ix) Animal Casings; (x) Frozen Egg Products; (xi)
Egg Powder; (xii) Liquid Egg Products; (xiii) Pickled Eggs; (xiv) Pasteurized
Fish Sausage; (xv) Pasteurised Crab Meat; (xvi) Gelatin from fish processing
waste; (xvii) Baking Powder; (xviii) Water Chestnut Flour (Singhare ka atta);
(xx) TSS content in the fruits and vegetables.

25. |Food Safety and Standards (Prohibition and Restrictions on Sales) First| 12.01.2021
Amendment Regulations 2021 w.r.t. incidental occurring of Khesari Dal in
gram/pulses

26. |Food Safety and Standards Authority of India (Transaction of Business | 13.01.2021
and Procedures for the Scientific Committee and Scientific Panels) First
Amendment Regulations, 2021 related to revision of quorum of meeting of
the Scientific Committee or Scientific Panel or Working Group and drawing
up of agenda in consultation with Chairperson of the concerned Scientific
Panel or Scientific Committee.

27. |Food Safety and Standards (Prohibition and Restrictions on Sales) Second | 02.02.2021
Amendment Regulations 2021 relating to limits of trans fats in Food
Products.
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S. No. Final Regulations Notified on

28. | Food Safety and Standards (Food Product Standards and Food Additives) | 04.03.2021
First Amendment Regulations, 2021 relating to Amendment to Regulation
2.3, Fruit and Vegetable Products: (a) Inclusion of standard of Monk fruit
under 2.3.6 “Processed Fruit Juices”;(ii) Amendment to Regulation 2.4 Cereal
and Cereal Products: (a) Biscuits (b) Bread and Bread-Type Products (c) Jowar
(Sorghum grains) (d)Maida (Refined Wheat flour) (e)Semolina (Suji or Rawa)
(f) Breakfast Cereal (g)Pearl Millet Flour (h)Sorghum flour;(iii) Amendment
to Regulation 2.8 Sweetening agents including Honey (a) Sucralose;(iv)
Amendment to Regulation 2.9 Salt, Spices, Condiments and Related Products
(@) Cumin (Whole & Powder)(b) Iron Fortified Common Salt (c)Dried Thyme
(v) Amendment to Regulation 2.14 and 2.15 Gluten free food and Foods
specially processed to reduce gluten content to a level 20-100 mg/kg (a)
Review of Gluten free and Low gluten product standard(vi)Amendment to
Chapter 3: Substances added to Food

29. |Food Safety and Standards (Prohibition and Restrictions on Sales)Third | 08.03.2021
Amendment Regulations, 2021 to prohibit blending in Mustard Oil.

30. |FSS (Food Product Standards and Food Additives) Second Amendment| 18.03.2021
Regulations, 2021 related to Standards of Shea Butter and Borneo Tallow.

Table 7 - List of Draft Regulations notified during the year 2020-21

S. No Draft Regulations Notified on

1. Food Safety and Standards (Food Product Standards and Food Additives) | 21.07.2020
Amendment Regulations, 2020 w.r.t. new standards of Dairy Analogue and
revision of standards of Ghee and other Milk Fat Products.

2. Food Safety and Standards (Prohibition and Restrictions on Sales)| 23.07.2020
Amendment Regulations, 2020 related to incidental occurring of Khesari
dal in grams/pulses.

3. Food Safety and Standards (Food Products Standards and Food Additives) | 27.07.2020
Amendment Regulations, 2020 relating to standards of Shea Butter and
Borneo Tallow/lllipe butter.

4. Food Safety and Standards (Contaminants, Toxins and Residues) Amendment | 20.08.2020
Regulations, 2020 related to MRLs of pesticide, Tolerance Limit of Antibiotic
and Toxins.

5. Food Safety and Standards Authority of India (Transaction of Business and | 27.08.2020
Procedures for the Scientific Committee and Scientific Panels) Amendment
Regulations, 2020 related to revision of quorum of meeting of the Scientific
Committee or Scientific Panel or Working Group and drawing up of agenda

in consultation with Chairperson of the concerned Scientific Panel or
Scientific Committee.
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Food Safety and Standards (Prohibition and Restriction on Sales) Amendment
Regulations, 2020 prescribing addition of Indigo Caramine or Brilliant Blue
up to 10ppm in non-edible ice.

ZSSOLi

S. No Draft Regulations Notified on

27.08.2020

Food Safety and Standards (Food Product Standards and Food Additives)
Regulations, 2011 with respect to Soya sauce, walnut kernel, grape seed
oil, exemption of imported expelled oil from refining, black pepper, dried
sage, fermented soya products, oat products etc.

27.08.2020

Food Safety and Standards (Organic Foods) Amendment Regulations, 2020.

27.08.2020

Food Safety and Standards (Packaging and Labelling) Amendment
Regulations, 2020 prescribing the revision of label declaration on the
package of food which is permitted to contain the sweetener.

16.09.2020

10.

Food Safety and Standards (Food Product Standards and Food Additives)
Amendment Regulations, 2020 w.r.t the standards of raw edible oil, multi-
source edible vegetable oil, dehydrated vegetables, protein rich atta,
multigrain atta, mixed millet flour, revised standards of honey, requirements
for animal feed, dry sweet basil, hemp seed, use of food additives in iced
tea, microbiological standards for food grain etc.

26.10.2020

11.

Food Safety and Standards (Health Supplements, Nutraceuticals, Food for
Special Dietary Use, Food for Special Medical Purpose, Functional Foods
and Novel Foods) Amendment Regulations, 2020.

29.10.2020

12.

Food Safety and Standards (Fortification of Foods) Amendment Regulations,
2020 w.r.t the standards of fortified milk powder.

10.11.2020

13.

Food Safety and Standards (Import) Amendment Regulation,2020 related
to inclusion of registration and inspection of foreign food manufacturing
facilities.

10.11.2020

14.

Food Safety and Standards (Packaging and Labelling) Amendment
Regulations, 2020 w.r.t labelling of multi-sourced edible vegetable oils.

10.11.2020

15.

Food Safety and Standards (Prohibition and Restrictions on Sales)
Amendment Regulations, 2020 to prohibit blending in Mustard Oil.

10.11.2020

16.

Food Safety and Standards (Licensing and Registration of Food Businesses)
Amendment Regulations, 2020.

17.11.2020

17.

Food Safety and Standards (Fortification of Foods) Amendment Regulations,
2020 for making fortification of edible oil and milk mandatory in India.

04.12.2020

18.

Food Safety and Standards (Packaging) Amendment Regulations, 2021 w.r.t.
non-transparent packaging material for water.

18.01.2021

19.

Food Safety and Standards (Import) Amendment Regulations, 2021 related
to sampling of food imported for captive use or production of value added
products for hundred percent exports.

04.03.2021
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Table 8 - List of Principal Regulations notified by FSSAI currently in force

S. No. Principal Regulations currently in force

R Food Safety and Standards Regulations

1. Food Safety and Standards (Licensing and Registration of Food Businesses) Regulations,
2011.

2. Food Safety and Standards (Food Product Standards and Food Additives) Regulations, 2011.

3. Food Safety and Standards (Prohibition and Restrictions on Sales) Regulations, 2011.

4, Food Safety and Standards (Packaging and Labelling) Regulations, 2011

5, Food Safety and Standards (Contaminants, Toxins and Residues) Regulations, 2011.

6. Food Safety and Standards (Laboratory and Sampling Analysis) Regulations, 2011.

7. Food Safety and Standards (Food or Health Supplements, Nutraceuticals, Foods for Special
Dietary Uses, Foods for Special Medical Purpose, Functional Foods and Novel Food)
Regulations, 2016.

8. Food Safety and Standards (Food Recall Procedure) Regulations, 2017.

9. Food Safety and Standards (Import) Regulations, 2017.

10. | Food Safety and Standards (Approval for Non-specified Food & Food Ingredient) Regulations,
2017.

11. | Food Safety and Standards (Organic Food) Regulations, 2017.

12. | Food Safety and Standards (Alcoholic Beverages) Regulations, 2018.

13. | Food Safety and Standards (Fortification of Foods) Regulations, 2018.

14. | Food Safety and Standards (Food Safety Auditing) Regulations, 2018.

15. | Food Safety and Standards (Recognition and Notification of Laboratories) Regulations, 2018.

16. | Food Safety and Standards (Advertising & Claims) Regulations, 2018.

17. | Food Safety and Standards (Packaging) Regulations, 2018.

18. | Food Safety and Standards (Recovery and Distribution of Surplus Foods) Regulations, 2019.

19. | Food Safety and Standards (Safe food and balanced diet for children in school) Regulations
2020.

20. | FSS (Labelling and Display) Regulations, 2020.

21. | FSS (Foods for Infant Nutrition) Regulations, 2020.
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S. No. Principal Regulations currently in force

Transaction of Business Regulations

Food Safety and Standards Authority of India (Transaction of Business at its Meetings)
Regulations, 2010.

Food Safety and Standards Authority of India (Procedure for Transaction of Business of
Central Advisory Committee) Regulations, 2010.

Food Safety and Standards Authority of India (Procedure of Scientific Committee and
Scientific Panels) Regulations, 2010.

Administrative Regulations

Food Safety and Standards Authority of India (Salary, Allowances and other Conditions of
Service of Officers and Employees) Regulations, 2013

Food Safety and Standards Authority of India (Recruitment and Appointment) Regulations,
2018

V.

Rules

The Food Safety and Standards Rules, 2011.

Food Safety and Standards Authority of India (Salaries, Allowances and other Conditions
of Service of Chairperson and Members) Rules, 2008

Table 9 - List of Ongoing Research Projects

Project Title Name of the Organisation Sanctioned Budget in

Rupees in lakhs and
duration

Development of standard protocols | ICAR-Central Inland Fisheries | 29.12
and molecular tools for fish food | Research Institute, Kochi 02 years
authentication for food safety and
quality assurance.

Nutritional quality and safety | ICAR- National Research |30.74
evaluation of common processed | Centre for Grapes, Pune 02 years
products of grapes.

Estimation of Carcinogenic | National research Centre on | 50.00
and Mutagenic compounds in | Meat, Hyderabad 02 years

processed meat.
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Project Title Name of the Organisation Sanctioned Budget in
Rupees in lakhs and

duration

4. Monitoring of heavy metal in |ICAR-Central Inland Fisheries | 50.00
finfish and shellfish species along | Research Institute, Kochi 02 Years
the Indian Coast and possible
mitigation measures.

5. Short term study for generation | National Institute | 36.97
of the occurrence data of heavy | of Food Technology | 40 days
metals in chocolate and cocoa | Entrepreneurship and
products. Management (NIFTEM),

Sonipat.

Table 10 - List of Completed Research Projects reviewed by the National
Steering Committee (NSC) & recommended for final closure

Sl. No Project Title Name of the Organisation Sanctioned
Budget in
Rupees in lakhs
1. Occurrence of acrylamide, a heat|CSIR- National Institute for 27.68
induced food toxicant, in processed | interdisciplinary Science and
food products of India; Mitigation | Technology (NIIST)
strategies and health risks.
Kunitz Trypsin Inhibitor & Phytic Acid [ ICAR- Indian Institute of 37.80
in Soybean: Assessment of various | Soybean Research, Indore.
methods of estimation & profiling of
commercial varieties, promising Germ
plasm and Soy-based products in India.
Functional components and | ICAR- Central Citrus Research 35.84
antioxidants analysis of citrus fruit for its | Institute, Nagpur
potential application in food industry.
Assessment of the Quality of Vegetable | CSIR- Indian Institute of 2292
Oils while frying and formulation | Chemical Technology,
of safety guidelines for fried oils for | Hyderabad.
repeated frying.
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Sanctioned
Budget in
Rupees in lakhs

Food Safety and Standards Authority of India

Sl. No Project Title

Name of the Organisation

Comparative studies of artificially
ripened fruits ripened with various
artificial ripeners for identification of
changes in chemical composition and

the residues of artificial ripeners.

CSIR-
Chemical Technology (IICT),
Hyderabad.

Indian Institute of

37.16

Species identification to check
adulteration of cheaper quality meat

in meat.

ICAR-
Centre on Meat, Hyderabad.

National Research

40.50

of Data on Pesticide
Residues and Metal Contaminants
in Edible Vegetable oils of different

regions.

Generation

Institute of
Technology,

CSIR-
Chemical
Hyderabad.

Indian

290.12

Development of novel methodologies
for the identification and quantification
of oils in blended, interesterified and
adulterated oils based on triglyceride
structure, fatty acid composition and
minor constituents.

Centre for
Research,  CSIR-
Institute of
Technology,Hyderabad

Lipid
Indian
Chemical

26.16

Application of DNA bar coding to
detect contamination and substitution
form different herbal products available
in the market.

CSIR- North East
of Science and Technology,
Assam

Institute

50. 00

10.

Validation and Standardization of
the GC analysis method given in ISO
17678:2010 for determination of milk
fat purity in bovine milk other than
cow's milk

National Dairy Research

Institute, Karnal

31.64
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Table 11 - List of Completed/Closed Research Projects

SI. No Project Title Name of the Organisation Sanctioned Budget

in Rupees in lakhs

1. Assessment of total implication | National Institute of Nutrition, 03.50
of khesari dal on human health | Hyderabad

2. Experimental Neurolathyrism in | National Institute of Nutrition, 45.21
Goats Hyderabad.

3. | Assessment of consumption of | National Institute of Nutrition, 01.73
Processed & Non processed foods | Hyderabad
in India

4. | Pesticide and Antibiotic Residues | ICAR- Central Institutes of 01.50

in fish and fisheries projects: | Fisheries Technology, Kochi
Evolving framework for fixation
of MRLs

5. | Assessment of chemical | Food and Drug Toxicology 14.09
contaminants n fresh/packaged/ | Research  Centre, National
bottled tender coconut water Institute on Nutrition (ICMR),
Hyderabad

6. |Study to generate baseline data | Collaborative project: i. Export 99.00
on the occurrence of metals | Inspection Agency, New Delhi
contaminants (Iron, Lead, [ii.  Punjab  Biotechnology
Copper, Cadmium, Chromium, | Incubator, Mohali iii. Export
Manganese, Nickel and Zinc) in | Inspection Agency (EIA)
vegetables. -Kolkata Laboratory iv.
EIA- Mumbai Laboratory v.
EIA- Chennai Laboratory vi.
University ~ of  Agricultural
Sciences, Raichur.

36 Annual Report 2020-21




Food Safety and Standards Authority of India

o/

ZSSéll

Food Safety Compliance

4.1 Licensing/Registration

4.1.1

4.1.2

4.1.3

All Food Business Operators (FBOs) in the country are required to be registered or
licensed under Section 31 of the Food Safety & Standards Act, 2006 to commence or
carry on any food business. The Food Safety and Standards (Licensing and Registration)
Regulations, 2011 regulate the procedure for grant of licence and registration to
FBOs. The licence /registration are issued as per the prescribed eligibility criteria
for Central Licence, State Licence and Registration. In case of Central/State Licence,
a Unique License Number is granted for different kinds of businesses for carrying
out food business at a particular premise for which licence has been granted. The
FBOs are required to buy and sell food products only from, or to, licensed/registered
vendors and maintain record thereof.

Eligibility Criteria for Central or State Licence/Registration is available at FSSAI web
link https://foscos.fssai.gov.in/assets/docs/KindofBusinessEligibility.pdf

The number of FBOs applying for registration and license under the Food Safety and
Standards Act, 2006 has increased significantly in the last few years as a result of
concerted efforts made in this regard. Till 315t March, 2021, 84,970 Central licences
have been issued to the Food Business Operators by the Central Licensing Authorities
(CLAs), which is an increase of about 45% compared to the previous year. Similarly,
as on 31.03.2021, 17, 07,190 licences and 74, 65,125 registrations have been issued
by Licensing Authorities of States/Union Territories which is an increase of about 31%
in State license and 21% in registrations as compared to the previous year. Year-wise
progress in issuance of Central/State licenses and registrations is given in Table 12.
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Table 12 - Year-wise progress in issuance of Central/State License and Registration

Central License State License Registration
2013-2014 14,610 4,66,057 20,73,405
2014-2015 19,250 5,52,113 23,78,082
2015-2016 24,917 7,08,664 27,64,600
2016-2017 30,413 7,92,780 30,39,762
2017-2018 37,405 7,83,832 31,90,371
2018-2019 46,851 10,44,992 47,97,997
2019-2020 58,538 12,99,887 61,46,239
2020-2021 84,970 17,07,190 74,65,125

Figure 6 - Diagrams reflecting change in numbers of license and registration over the years
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4.1.4 Digital Mitra Scheme under Food Safety Mitra Scheme seeks to create an ecosystem
of facilitators assisting Food Business Operators(FBOs) in filing their application for
FSSAI Registration/License by offering standardized door-step services at low cost.
Out of 12,640 persons registered for training and assessment, 761 Digital Mitra
successfully completed the process and were certified till 315t March, 2021.

4.2 FoSCoS

4.2.1 Food Licensing and Registration System(FLRS), introduced in 2012, was one of the
main software applications for licensing and registration of FBOs and was in operation
in all States/UTs. Further, FLRS had been rolled out in all the 16 zones of Indian
Railways. On the basis of inputs and feedback from FBOs and regulatory staff, several
gaps were identified both in the Regulations relating to licensing and registration
and in the IT platform. Taking into consideration the feedback and Government’s
emphasis on ease of doing business without, however, compromising food safety,
comprehensive changes in the Food Safety and Standards (Licensing and Registration
of Food Businesses) Regulations, 2011 were proposed and draft FSS (Licensing and
Registration of Food Businesses) Amendment Regulations, 2011 were notified on
17t November, 2020. Comments received from Stakeholders have been compiled.
Simultaneously, FLRS online system has been replaced with revamped Food Safety
and Compliance System (FoSCoS) across the country from 15t November, 2020.

4.2.2 FoSCoS functions on cloud based server with upgraded software and hardware and
aims to resolve the often reported issue of slowness of existing FLRS portal. FoSCoS
essentially has the same flows as FLRS, so that users have convenience in using
FoSCoS. The cardinal change is the methodology of licensing for manufacturers which
now shall be based on standardised product list. Mandatory documents have been
rationalised with reference to Kinds of Business and many paper based declarations
have been replaced with online declaration which would promote ease of doing
business for the food business operators. FoSCoS is envisaged to be the one-stop
‘Compliance Portal’ for food safety and, in future, will be escalated to have more
modules for functional needs. Some of the modules such as audit module, online
Return filing module, Hygiene Rating etc. have already been integrated with FoSCoS.
New version of FOSCoRIS App 2.0 has also been fully integrated with FoSCoS bringing
efficiency and transparency in inspections.

4.3 Administrative setup of enforcement machinery in States/UTs

4.3.1 Chapter VIl of the FSS Act, 2006 contains provisions relating to enforcement of
the Act. The State/UT Governments are primarily responsible for the enforcement
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of the FSS Act, 2006 in their respective jurisdictions through the institution of the
Commissioner of Food Safety. The team under the Commissioner of Food Safety
includes Designated Officers (DOs) and Food Safety Officers (FSOs). Food Safety
Commissioners (FSCs) have been appointed by all States/UTs. They undertake the
task of licensing /registration and enforcement through DOs and FSOs. Adjudicating
machinery includes Adjudicating Officers (AOs) and Appellate Tribunals, besides
Special Courts and Ordinary Civil Court. The details of the administrative set-up of
enforcement machinery in various States/UTs are given in Table 13.

4.4 Enforcement of the FSS Act

4.4.1

4.4.2

4.4.3

The implementation and enforcement of FSS Act, 2006 and Rules and Regulations
made thereunder primarily rests with the State/UT Governments. Regular surveillance,
monitoring, inspection and random sampling of food products are undertaken by
the officials of Food Safety Departments of the respective States/ UTs to check that
the food products comply with the laid down standards. In cases where the food
samples are found to be non-conforming, recourse is taken to penal provisions under
Chapter IX of the FSS Act, 2006. Details of samples analysed, found non-conforming
to the prescribed standards and norms and penal action taken during the year 2020-
21 is at Table 14.

To bring transparency in food safety inspection and sampling, FSSAI has introduced
digital inspection by developing web based mobile App called Food Safety
Compliance through Regular Inspection and Sampling System (FoSCoRIS). It can
be used with hand held device like Mobile phones, Tablets and Desktops as well.
FoSCoRIS replaces manual Inspection and serve as an empowering tool not only
for Inspection but also for monitoring, data collection and data analysis in real time
basis. FOSCoRIS enables senior officials to view details of the officers conducting
inspections, their geographical location, food premises being inspected etc. The
Inspecting Officers are able to capture the images and upload the same in the
system. All State Authorities have been advised to conduct inspections only through
FoSCoRIS App. Any inspection conducted without FoSCoRIS app shall be fed into
the system within 48 hours of completion of inspection. This would help in building
national database of the inspections conducted and would lay foundation for risk
based inspection scheduling in the time to come.

During the year 2020-21, 60,222 inspections of food businesses have been carried out
through FoSCoRIS which is about 11 times more than FoSCoRIS based inspections
carried out in the previous year.
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444 In order to improve interface with the States/UTs, FSSAI is conducting Video
Conferencing (VC) Sessions with the officers of Food Safety Departments of States/
UTs. Normally, a video conference session is organised on a weekly basis with one
State/UT at a time. State specific issues and workable solutions to these issues are
discussed in these interactions. During the year 2020-21, FSSAI conducted 27 Video
Conference Sessions with various States/UTs.

4.4.5 FSSAI has also increased interaction with States by participating in the State Level
Advisory Committee meetings and through highest level visit to discuss food safety
issues and to take stock of implementation of various initiatives of FSSAI for improving
the Food Safety eco-system.

4.4.6 During the year 2020-21, four meetings of Central Advisory Committee were held
wherein Food Safety Commissioners and other officials of States/UTs, various
Ministries and Departments besides FSSAI, participated and discussed food safety
related issues.

4.4.7 Surveillance is an integral part of Regulatory Compliance and States/UTs regularly
conduct surveillance activities and carry out intensive surveillance drives as per
their surveillance plans. FSSAI has shared an Annual Surveillance Plan with States/
UTs with flexibility to chalk out their annual surveillance plan taking into account
certain factors like geographical location, availability of food items, active/specific
surveillance drives during festivals or specific occasions, degree of risk associated
with food commodities etc. Based on the activities done in their respective areas,
States and UTs are submitting surveillance reports to FSSAI from time to time. This
plan and surveillance reports have subsequently been followed up in various Central
Advisory Committee meetings, Video Conferences, and other meetings with Food
Safety Commissioners of States and UTs.

4.5 COVID19- related steps

4.5.1 To ensure uninterrupted food services/supply and to facilitate food business
operators in logistic supply chains during the lockdown period, FSSAI reiterated and
clarified that import clearances of food items and testing services by FSSAI's notified
laboratories (including both public and private laboratories) are essential services.

4.5.2 Further, FBOs, other than manufacturers, were temporarily allowed to operate their
businesses on the basis of application having 17-digit Application Reference Number
(ARN) generated upon online application and fee payment. FBOs, whose FSSAI license/
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registration were expiring were allowed to continue their food businesses with their

4.6

4.7

4.8

existing license/registration without any late fee. Compliance regarding filing of
statutory Half-yearly/Annual Returns was also deferred. No routine inspections were
to be done except in case of high risk food products etc. Where feasible, inspections
could be done by e-inspection. Various reliefs to FBOs were extended upto 315t
December, 2020.

Guidelines for collection of Used Cooking Oil (UCO)

Repurposed Used Cooking Oil (RUCO) is an initiative to ensure that unhealthy used cooking
oil does not re-enter the food value chain and is converted into bio-diesel. FSSAI has issued
guidelines for collection of Used Cooking Qil (UCO) by Biodiesel Manufacturers from Food
Business Operators. The guidelines provide terms and conditions for enrolment of Biodiesel
Manufacturers for collection of Used Cooking Qil (UCO) from Food Business Operators (FBOs)
through its authorised collection agencies. During the year 2020-21, 14 more Biodiesel
Manufacturers across the country were enrolled for collection of Used Cooking Qil(UCO) from
Food Business Operators raising the number of enrolled Biodiesel Manufacturers to 29.

Food Safety Smart Jacket

Food Safety Smart Jacket has been conceptualized and designed by FSSAI in collaboration
with National Institute of Fashion Technology (NIFT), as a mark of professional identity for all
the Food Safety Officers across the country. It will usher in enhanced efficiency, professionalism
& transparency in the system of Food Safety Ecosystem, apart from bringing visibility of FSOs
in the country. Food Safety Smart Jacket have proviso of RFID Tag, Camera, QR Code to make
system more transparent. Till 315t March, 2021 orders were placed by FSSAI with vendors for
supply of 3160 smart jackets to 12 States for being provided to FSOs (2 for each FSO).

State Food Safety Index (SFSI)

4.8.1 FSSAIl has developed State Food Safety Index to measure the performance of states
on various parameters of Food Safety. The Index is a dynamic quantitative and
qualitative benchmarking model that provides an objective framework for evaluating
food safety across all States/UTs. This index is based on performance of a State/
UT on five significant parameters, namely; Human Resource and Institutional Data;
Compliance; Food Testing Infrastructure & Surveillance; Training and Capacity
Building; and Consumer Empowerment. Weightage pattern of these parameters are
as under:

4.8.2 FSSAl released the Second State Food Safety Index 2019-20 on 7t June, 2020 on the
occasion of 2"d World Food Safety Day. For the year 2019-20, among the larger States,
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Parameters weightage (in %)

B Human Resource and instructional Data ¥ Compliance
& Food Testing Infrastructure and Surveillance ®  Training and Capacity Building

= Consumer Empowerment

Guijarat was the top ranking State, followed by Tamil Nadu and Maharashtra. Among
the smaller States, Goa came first followed by Manipur and Meghalaya. Among UTs,
Chandigarh, Delhi and Andaman Islands secured top ranks. The Index is available
on FSSAI web link https://fssai.gov.in/upload/uploadfiles/files/Report_State_Food_
Safety_Index_08_06_2020.pdf

4.9 MoU between FSSAI and States/UTs for Strengthening of Food Safety Eco-system in the
Country

FSSAI has signed Memorandum of Understanding (MoU) with States/UTs for strengthening
of food safety eco-system in the country by way of assisting States/UTs in having necessary
infrastructure for enforcement and compliance, equipping labs with testing equipments and
in mobilizing resources for carrying out special camps, inspections, awareness drives, etc..
Under the MoU frame work, financial and technical assistance is provided to the States/UTs
as per approved work-plan proposals. During the financial year 2020-21, work plan proposals
highlighting the areas where both technical and financial support is required were finalised
with 24 States/UTs and an amount to the tune of Rs 64.66 crore was released

4.10 Third Party Audit for FSMS compliance

4.10.1 Section 44 of the Food Safety and Standards Act, 2006 empowers Food Authority
to recognize an organization or an agency for carrying out food safety audit and
checking compliance with the Food Safety Management Systems. Section 16(2)(c) of
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the FSS Act empowers Food Authority to frame regulations to specify the mechanisms
and guidelines for accreditation of certification bodies engaged in certification of
Food Safety Management Systems (FSMS) for food businesses. Accordingly, FSSAI
has notified Food Safety and Standards (Food Safety Auditing) Regulations, 2018 on
28th August, 2018 and has recognized 29 food safety auditing agencies upto 31
March, 2021 under various scopes of auditing.

4.10.2 In pursuance of Part Ill, Section 8(1) of the FSS (Food Safety Audit) Regulations 2018,
the food businesses holding Central Licenses and falling in six high-risk categories/
kind of businesses namely (i) Dairy products and analogues, excluding products of
food category 2.0;(ii) Meat and meat products including poultry;(iii) Fish and fish
products, including molluscs, crustaceans, and echinoderms; (iv) Eggs and egg
products; (v) Foodstuffs intended for particular nutritional uses (e.g. Food for infant
nutrition etc); and (vi) Prepared Foods (catering etc) have been mandated for auditing
by the food authority vide order dated 13t August, 2019. However, keeping in view
the situation arising due to COVID-19 pandemic, the last date for mandatory audit
of premises of FBOs was extended up to 315t December, 2020.

4.10.3 Considering the role of slaughter houses in ensuring supply of clean and safe meat,
FSSAlis conducting food safety audit of all Central and State licensed slaughter houses
(approx 300 FBOs) through an agency M/S RIR Certification Pvt. Ltd, recognised by
FSSAL Till 315t March, 2021, audits were completed in 157 slaughter houses and audit
report of these slaughter houses have been shared with the States/ UTs. This will help
the States/ UTs to get an insight into the functioning of these slaughter houses and
take appropriate steps in ensuring food safety and hygiene at these establishments.

4.10.4 A lot of hygiene and sanitary issues are reported with regard to sweet (halwai/ mithai)
shops, meat shops etc. In view of this, each State/ UT was requested to nominate a
city wherein FSSAI would reimburse the cost of audits conducted for 20/50 shops
each of sweet/ meat shops depending on the area of State. The audit would help
ascertain the compliance of standards of food safety and hygiene prescribed under
Schedule IV of the Food Safety and Standards (Licensing and Registration of Food
Business) Regulations, 2011 by sweet/meat shop owners. Gaps identified in audit
would enable these shops to improve on their hygiene practices and provide safe
food to general public at large. Based on the audit score, the agencies also provide
hygiene rating to these shops. Till end of the year 2020-21, audits were conducted
in 396 meat shops and 429 sweet shops.
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4.11 Hygiene Rating Scheme

4.11.1 Under Hygiene Rating Scheme, food establishments are given a rating on a scale of
1-5 (in smiley symbols) for their hygiene and food safety compliance. This scheme
encourages food businesses to ensure high standards of hygiene and sanitation and
allows consumers to make informed food choices. This scheme is currently applicable
to Food Service Establishments (such as restaurants, cafes, diners and other eating
places); Sweet Shops; Bakeries; and Meat Shops.

4.11.2 Comprehensive checklists have been created based on the criteria a food business
needs to meet hygiene and sanitation standards as per Schedule - IV of FSS (Licensing
and Registration of Food Businesses) Regulations, 2011. The food business is then
audited based on this checklist and awarded a rating by a Hygiene Rating Audit
Agency. A certificate is generated based on this rating which may be displayed for
consumers at the premises. This helps consumers identify if the place is hygienic or
not. A rating of 3 and above is considered a ‘Good Rating

4.11.3 FSSAI has recognised 29 Third Party Audit Agencies and over 12 other agencies for
conducting Hygiene Rating Audits. There are more than 200+ trained hygiene rating
auditors conducting hygiene rating audits across the country. Quality Council of India
(QCI) has developed a scheme for recognising Hygiene Rating Audit Agencies who
will be specifically involved in conducting Hygiene Rating Audits in the country and
scale up the process.

4.11.4 In the year 2020-21, 2995 food establishments enrolled for the Hygiene Rating
Scheme out of which 1790 successfully completed the Hygiene Rating Process.

4,12 Grievance Redressal Mechanism- “Food Safety Connect”

4.12.1 FSSAI has an online grievance portal namely ‘Food Safety Connect’ where a consumer
can register complaint relating to the food articles, including presence of harmful
chemicals in food items. The portal to register complaint can be accessed at https://
foscos.fssai.gov.in/consumergrievance. Complaints/Concerns of consumers and FBOs
received by FSSAI through various other channels (Web Portal & Mobile App, Help
desk, Emails, WhatsApp, Twitter, Facebook, INGRAM - National Consumer Helpline
portal, PMOPG, posts etc.) are also consolidated by FSSAIl into a single portal i.e. Food
Safety Connect Portal. A unique code is generated against each lodged complaint/
concern, prioritized according to their risks and then forwarded to concerned State
Designated Officers and FBOs for necessary action as per provisions of FSS Act, 2006,
Rules and Regulations made thereunder. Proper disposal of concerns are regularly
monitored and taken up with Commissioners of Food Safety, States/UTs through
Quarterly Reports, performance review of States/UTs and periodical Central Advisory
Committee Meetings.
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4.12.2

4.12.3

During the year 2020-21, 3,182 grievances were registered on the ‘Food Safety
Connect’ Consumer Grievance Portal and taken up with concerned authorities for
necessary action.

To address the queries of consumers, Food Business Operators and other stakeholders,
FSSAI has a dedicated helpline (Toll Free No. 1800112100). During the year 2020-21,
2,95,679 customer calls were attended at the Helpdesk.

4.13 Initiatives undertaken during the year towards Ease of Doing Business

4.13.1

4.13.2

4.13.3

Discontinuation of submission of Annual Return in physical form-

Food Business Operators engaged in manufacturing and import kind of businesses
were required to submit Annual Returns in physical mode which quite often resulted
in loss of these Returns during transit and/or late receipt of Returns to concerned
Licensing Authority. Non-receipt of Annual Return/Half Yearly Return on due date
attracts penalty even though FBO may have filed it earlier and sent it by speed
post/courier. Keeping the same into account, FSSAI has completely done away with
physical submission of Annual Return/Half Yearly Return by making provision for
their online submission.

Operationalization of online license/registration fee payment mode for States/UTs —

It was noted that Food Business Operators(FBOs) were facing difficulties in making
payment for State food license/registration because most of the States/UTs were
accepting fee only through Treasury Challan for which FBOs had to visit different
Bank Branches that accept Treasury Challan. Considering the difficulties faced by
FBOs, FSSAI opened a Central Pool Account wherein the FBOs applying for State
License and State Registration were able to submit their fee online in Central Account
which transfers the amount to the respective States/UTs in the account provided by
them on regular basis (T+1).

Integration of Second Payment Gateway-

At present, only one Payment Gateway i.e. RazorPay payment gateway has been
implemented nationally, in the FoSCoS. Since October 2020, the payment gateway
has been working with minimal issues. To provide redundancy in the payment system
and a choice to user, integration of 2nd Payment Gateway has been proposed.
PayUBiz payment gateway has been identified as the 2nd Payment Gateway which
is already engaged with FSSAI and integrated in FLRS and FoSCoS for collection
of Central License fee. Now, it will be integrated as per the methodology similar
to RazorPay where the funds pertaining to State License and Registration will be
centrally pooled in FSSAIl's Bank of Baroda Account and then remitted to respective
States’ Account on T+1 basis.
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4.13.4 Closure of State Specific payment gateways in Delhi, UP, MP, Tamil Nadu, West Bengal
and Kerala-

Multiple payment gateways not only create the problem of managing numerous
codes in a national system but also clutter the system in communicating with several
payment gateways and implementing schedulers for updating payments as per the
requirement of individual payment gateway. Any change also becomes difficult to
implement and is prone to errors. These States have been requested to accord their
consent for closure of State-specific payment gateways and completely switch to
uniform payment gateway implemented nationally.

4.13.5 Mandatory Inspections through FoSCoS/FoSCoRIS App-

All State Authorities have been advised to conduct inspections only through FoSCoRIS
App. Any inspection conducted without FOSCoRIS app shall be fed into the system
within 48 hours of completion of inspection. This would help in building national
database of the inspections conducted and would lay foundation for risk based
inspection scheduling in the time to come.

4.13.6 Availability of Customised reports for enforcement agencies

With the launch of FoSCoS, a comprehensive search tool has been provided to
authorities through which they can search for status of applications at any stage,
issued licenses and registrations. They also have easy access to database of expired
licenses and registrations for initiating enforcement activities.

4.13.7 Availability of Audit Reports on FoSCoS

Audit Management System (AMS) has been developed by FSSAI for submission of
Audit Reports of audits conducted by FSSAI recognized Third Party Auditing Agencies.
To make the availability of these audit reports to the enforcement authorities for
further action (if any), AMS has been integrated with FoSCoS. All audit agencies were
asked to feed the reports of audit conducted in 2019-20 and 20-21 in the portal
by end of January, 2021. Thus, now onwards the audit reports of third party audit
agencies will be available to FBOs and Regulator instantly and seamlessly through
FoSCoS interface.

4.13.8 Time window for renewal of License/Registration

Earlier, 120 days window were given to food business operators to renew their
license/registration prior to date of renewal which is now increased to 180.

4,14 Going ahead

(@) A comprehensive revision of Food Safety and Standards (Licensing and Registration
of Food Businesses) Regulations, 2011 through amendment is under process. Draft
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Amendment of FSS (Licensing and Registration of Food Businesses) Regulations, 2011
have been notified on 17.11.2020. Stakeholders’ comments have been compiled.
These Amendment Regulations are expected to be finalised and notified shortly.

(b) Addition of further functionalities in FoSCoS for strengthening of compliance by Food
Businesses.

() To establish a wide network of accreditation and certification agencies for audit and
checking compliances with FSMS.

(d) Increase in Licensing and Registration coverage.

(e) Focussed sampling, inspection and enforcement activities.

Table 13 - Administrative Setup of enforcement machinery in States/UTs under
FSS Act, 2006 (as on 31.03.2021)

Name of State FSC No. of No. of FSOs No. of DOs Status of
AOs Appellate
Full Part Full Part .
Tribunal
Time Time Time Time
1 Andaman & Nicobar Islands 1 3 3 0 14 0 Yes
2 Andhra Pradesh 1 13 13 0 44 4 Yes
3 Arunachal Pradesh 1 25 1 24 3 0 Yes
4 Assam 1 33 0 4 32 0 Yes
5 Bihar 1 38 0 14 14 0 No
6 Chandigarh 1 1 1 0 5 0 Yes
7 Chhattisgarh 1 27 0 28 57 0 Yes
8 Dadra & Nagar Haveli and 1 3 3 0 3 0 Yes
Daman & Diu

9 Delhi 1 11 8 0 15 0 Yes
10 Goa 1 2 2 0 20 0 Yes
11 Gujarat 1 33 24 14 192 0 Yes
12 | Haryana 1 22 6 0 15 0 Yes
13 Himachal Pradesh 1 11 12 0 16 0 Yes
14 Jammu & Kashmir 1 20 20 0 63 0 Yes
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S. No. Name of State FSC  No. of No. of FSOs No. of DOs Status of

A0S Full Part Full Part Ap!) sliate

Time Time Time Time fribunat
15 | Jharkhand 1 24 45 0 21 0 No
16 | Karnataka 1 30 23 13 44 186 No
17 | Kerala 1 27 14 0 127 0 Yes
18 Ladakh 1 2 1 0 1 0 No
19 | Lakshadweep 1 1 0 0 0 13 No
20 | Madhya Pradesh 1 52 0 51 160 0 Yes
21 Maharashtra 1 7 50 0 215 0 Yes
22 Manipur 1 16 11 0 22 0 Yes
23 | Meghalaya 1 11 3 8 8 3 Yes
24 | Mizoram 1 8 0 3 2 7 No
25 Nagaland 1 11 3 0 7 0 No
26 | Odisha 1 36 3 34 30 0 Yes
27 | Puducherry 1 2 1 0 2 0 Yes
28 | Punjab 1 25 11 11 51 0 Yes
29 | Rajasthan 1 40 0 34 0 58 Yes
30 | Sikkim 1 4 3 0 4 0 No
31 Tamil Nadu 1 37 32 0 271 0 Yes
32 | Telangana 1 31 8 0 37 0 Yes
33 Tripura 1 8 0 9 3 0 Yes
34 | Uttarakhand 1 13 1 0 29 0 Yes
35 Uttar Pradesh 1 75 73 0 574 0 Yes
36 | West Bengal 1 23 28 0 160 0 Yes

Total 725 413 247 2,261 271

Note: FSC=Food Safety Commissioner, AO=Adjudicating Officer, DO=Designated Officer,
FSO=Food Safety Officer.
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Table 14 - State-wise details of samples analysed, found non-conforming to the prescribed
standards and norms and action taken during the year 2020-21

Break f N
red (_lp orsion Civil Cases Criminal Cases
Conforming Samples
Total

No. of number of

Name of State/UT Samples  Samples
Analysed found non-
conforming

Sub Standard
Labelling defects/
Misleading/
Miscellaneous
No. of cases
launched
Penalties Raised
launched
No. of cases
Penalties Raised

1 [Andaman & Nicobar 700 0 0 0 0 16 16 321500 0 0 0
Island
2 |Andhra Pradesh 2329 383 45 168 170 223 291 2173000 31 8 75000
3 |Arunachal Pradesh 169 15 1 4 10 1 15 173000 1 0 0
4 |Assam 672 109 19 77 13 39 11 682000 2 0
5 Bihar 1224 144 66 26 52 100 55 615000 12 0 0
6 [Chandigarh 292 32 6 18 8 42 54 740000 15 0 0
7 |Chhattisgarh 834 165 32 92 41 246 163 3844000 28 0 0
8 |Dadara & Nagar Haveli 75 1 0 1 0 1 1 38500 0 0 0

and Daman & Diu

9 Delhi 1509 214 46 49 119 243 30 1294000 66 58 | 1470000
10 |Goa 329 31 8 22 1 1 2 1742000 0 0 0
11 |Gujarat 13284 1056 71 688 297 899 543 40041000 41 1 30001
12 [Haryana 2596 696 97 363 236 651 481 5040028 | 103 1 500
13 [Himachal Pradesh 1568 420 17 929 304 204 34 1068025 14 5 0
14 [Jammu & Kashmir 4094 871 48 443 380 1554 330 4595800 32 2 0
15 [Jharkhand 581 216 97 43 76 204 54 1350200 65 0 0
16 [Karnataka 5217 319 77 101 141 151 21 168200 47 4 61100
17 |Kerala 6971 1020 | 543 216 261 422 445 5914800 | 274 7 55000
18 [Ladakh 0 0 0 0 0 18 18 174100 0 0 0
19 |Lakshadweep 0 0 0 0 0 0 0 0 0 0 0
20 |Madhya Pradesh 10886 2162 92| 1124 946 2228 1896 84565980 | 126 29 | 1150000
21 |Maharashtra 4733 874 | 227 527 120 911 307 9213800 795 80 26000
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22 |Manipur 235 19 17 1 1 4 5 240000 0 0 0
23 |Meghalaya 48 0 0 0 0 0 0 0 0 0 0
24 |Mizoram 23 2 0 1 1 0 0 0 0 0 0
25 |Nagaland 60 1 0 1 0 0 0 0 0 0 0
26 |Odisha 1037 272 53 164 55 131 96 679500 33 0 0
27  [Puducherry 5 1 1 0 0 22 20 142000 0 0 0
28 [Punjab 6721 873 77 582 214 966 972 15220500 64 7 | 103000
29 |Rajasthan 7343 2054 | 339| 1100 615 584 337 6963600 56 0 0
30 |Sikkim 32 0 0 0 0 0 0 0 0 0 0
31 |Tamil Nadu 10766 3443 | 1221 651 1571 1463 1368 16273500 557 235 | 4769500

32 |Telangana 894 98 16 47 35 44 22 205000 14

33 |Tripura 17 6 1 4 1 0 0 0 0 0 0
34 |Uttar Pradesh 20613 12479 | 1921 6513 4045 12514 7810 | 291410300 | 1486 72 | 483500
35 |Uttarakhand 905 255 9 239 7 285 118 4101000 6 0 0
36 |West Bengal 1067 116 73 30 13 18 7 233000 1 1 100000
Total 107829 28347 (5220 | 13394 9733 24195 | 15532 | 499223333 | 3869 520 | 8323601
Total penalty- 507546934
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Food Testing and Surveillance

5.1 Notification of Food Testing Laboratories

5.1.1

5.1.2

5.1.3

5.14

As per Section 43 of the Food Safety and Standards Act, 2006, FSSAI is to foster an
ecosystem for testing of food at food laboratories for compliance with the food safety
standards. Food testing ecosystem serves the following major functions:

» Analyse and test foods/food commodities (domestic as well as imported) against
the prescribed quality and safety parameters and enable enforcement of food
laws/regulations.

» Assist in market surveillance activities to ensure that the food products being
sold are standardized and are sold in compliance with the standards prescribed.

» Be a part of the risk assessment framework including those during food related
incidences and in turn aid in development of food standards or guidance
documents.

» Be an integral part of the network to harmonize, develop or validate testing
methods.

» Create awareness about food testing and food standards, especially among the
consumers.

The food testing laboratories can be used by the regulators, consumers and food
business operators to ensure compliance of food laws at all levels.

As per Section 43 (1) of FSS Act, 2006, the Food Authority may notify food laboratories
and research institutions accredited by National Accreditation Board for Testing
and Calibration Laboratories or any other accreditation agency for the purposes of
carrying out analysis of samples by the Food Analysts under this Act.

As per Section 43 (2) of FSS Act, 2006, the Food Authority shall establish or recognize
by notification referral food laboratories to carry out the functions entrusted to the
referral food laboratory by the Act or any rules and regulations made thereunder.

In exercise of the powers conferred by clause (e) of sub- section (2) of Section 16
read with Section 43 of the said Act, the Food Safety and Standards Authority of India
notified the Food Safety and Standards (Recognition and Notification of Laboratories)
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Regulations, 2018 in November, 2018. The ibid Regulations cover all the procedural
requirements for the recognition and notification for laboratories such as types of
laboratories, criteria for recognition and notification, renewal, audit & investigation,
obligations of the laboratories, suspension, de-recognition, audits, etc.

5.1.5 In order to foster ease of doing business; to bring about transparency; and, to have
a proper system for reviewing and monitoring the activities of food laboratories on
a single platform and thereby improving the quality of food testing in the country,
the Food Authority is now recognizing food laboratories only through the unified
approach of laboratory accreditation/recognition/ approval system of National
Accreditation Board for Testing and Calibration Laboratories (NABL), which also has
other regulators viz. Export Inspection Council (EIC), The Agricultural and Processed
Food Products Export Development Authority (APEDA), Tea Board, Indian Oilseed and
Produce Export Promotion Council (IOPEPC).

5.1.6 State Food Testing Laboratories (SFTLs) were continuing under transition provision of
Section 98 of FSS Act, 2006 for more than 10 years without having NABL accreditation,
which is the primary criteria to be a food laboratory under FSS Act, 2006. However,
after repeated requests, when even the process for obtaining NABL accreditation
was not started by some labs, it was decided to discontinue such labs. Accordingly,
39 SFTLs have been discontinued from the ambit of Section 98 of FSS Act, 2006,
with effect from 31st December, 2020. These will be re-instated as and when these
obtain NABL Accreditation. However, those non-accredited SFTLs which had initiated
process for NABL accreditation have been allowed to continue under Section 98 of
the Act.

5.1.7 During the year 2020-21, 2 SFTLs viz. State Public Health Laboratory, Guwahati and
State Central Public Health Laboratory, Jaipur, which were continuing under Section
98 of FSS Act 2006, obtained NABL accreditation, and therefore, these 2 labs have
been notified by FSSAI u/s 43 (1) of FSS Act, 2006. During the year, following 4 new
laboratories have also been notified as food testing laboratory u/s 43 (1) of FSS Act,
2006 for primary testing of food samples—

S. No. Name & location of laboratories

1 Vimta Labs Ltd, Noida

2 Eureka Analytical Service Pvt. Ltd., Kundli, Haryana

3 ProComm Laboratory, Vashi, Mumbai

4 Centre fo Food Research and Analysis (CFRA), NIFTEM, Kundli, Haryana
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5.2

5.1.8 Further, Centre for Food Research and Analysis (CFRA), NIFTEM, Kundli, Haryana has
also been notified as a Referral Laboratory under Section 43 (2) of FSS Act, 2006.

5.1.9 As on 31 March, 2021, the Food Authority had a network of 231 laboratories
comprising of 212 laboratories for primary testing, recognized & notified under Section
43(1) of FSS Act, 2006 and 19 laboratories for appellate (referral) testing recognized
& notified under Section 43(2) of FSS Act 2006. The sector-wise composition of all
the laboratories recognized and notified by FSSAI is given at Table 15.

Table 15 - Sector-wise composition of Notified Primary and

Referral Food Testing Laboratories

Primary Food Testing Laboratories Numbers
(under Section 43(1) of FSS Act 2006)
1 | State Food Testing Laboratories 17
2 | Labs of Central Government Institutes/Autonomous Bodies 25
3 | Private Food Testing Laboratories 151
4 | State Government Laboratories under Transition Provision* 19
Total Primary Food Testing Laboratories 212
Referral Food Testing Laboratories
1 Labs under Central Government Institutes/Autonomous Bodies 17
2 | Food Authority’s Own Laboratories 02
Total Referral Laboratories 19

(* SFTLs under the transition provision under section 98 of FSS Act 2006)

5.1.10 Notification of food testing laboratories by the Food Authority is a continuous
process based on voluntary application of the laboratories. However, the Food
Authority proposes to encourage and notify private food testing laboratories in
States where none is presently available as well as increase the number of state food
laboratories or notified laboratories where their number is less. State-wise number of
FSSAI notified laboratories, State/Public Food Laboratories, Referral laboratories is at
Table 16.

Food laboratories directly under the Food Authority

5.2.1 Two of the 19 Referral laboratories are under the direct control of FSSAI viz., National
Food Laboratory-Ghaziabad (NFL-G) and National Food Laboratory-Kolkata (NFL-K).
NFL-G has been developed as state-of-the-art model food testing laboratory on
public-private-partnership (PPP) mode. Likewise, NFL-K is also being renovated and
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upgraded as state-of-the-art model food laboratory.

5.2.2 FSSAl is also coming up with two more National Food Laboratories, one each at
Jawaharlal Nehru Port Trust (JNPT), Mumbai and Chennai Port Trust (CPT), Chennai
on PPP mode. For this, a tender was floated and after following due procedures,
the work related to setting up and operationalization of NFL, JNPT was awarded to
M/s Vimta Labs Ltd., Hyderabad and that of NFL, CPT was awarded to M/s National
Collateral Management Services Ltd., Mumbai. These PPP partners are in the process
of establishing these NFLs at respective locations shortly.

5.3 National Reference Laboratory

5.3.1 As per Regulation 3 of Food Safety and Standards (Recognition and Notification
of Laboratories) Regulations, 2018, the Food Authority may recognize any notified
food laboratory or referral food laboratory as National Reference Laboratory (NRL)
for the purpose of developing methods of testing, validation, proficiency testing and
Training.

5.3.2 FSSAI has recognized 12 notified food laboratories as National Reference Laboratory
(NRL) under Regulation 3 of Food Safety and Standards (Recognition and Notification
of Laboratories) Regulations, 2018 for the functions as specified in the regulations
for a period of three years from 8t August, 2019. Also, two notified food laboratories
have been recognized as Ancillary National Reference Laboratory (ANRL) for acting
as a support facility to all the NRLs for a period of three years from 8t August, 2019.
MoU has been signed with all these 14 NRLs/ANRLs. The Handbook of Guidelines for
NRLs and ANRLs containing the background, obligations, financial regulations, etc.
as a part of MoU has also been shared with the laboratories. An annual grant of Rs.
25 lakh to each of NRLs and Rs. 10 lakh to each of ANRLs has been earmarked for
undertaking various activities. During the year, 40% of total grant i.e. a grant of Rs.
10 lakh each to 11 NRLs (except 1 NRL i.e. EIA-Kochi for GMO analysis as FSSAI is
awaiting GMO Regulations) and Rs. 4 lakh each to ANRLs was released.

5.4 Central Sector Scheme for Strengthening of the Food Testing System in the country
including provision for Mobile Food Testing Laboratories

5.4.1 A Central Sector Scheme for “Strengthening of the Food Testing System in the
Country including provision for Mobile Food Testing Laboratories” was approved
on 315 August, 2016 by the Ministry of Health and Family Welfare with an outlay
of Rs. 481.95 Crore (Rs.400.40 Crore — Non-recurring, Rs. 81.55 Crore — Recurring)
for implementation during the period 2016-17 to 2018-19. The proposal for further
extension of the Scheme was referred to the Government. However, pending formal
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5.4.2

5.4.2.1

5.4.2.2

54.3

5.4.3.1

5.4.3.2

approval of the Government, some funds were released for strengthening of State/
UT primary food testing labs/referral labs. Important components of the Scheme
include:

(i) Strengthening of State Food Testing Labs;

(i) Strengthening of Referral labs;

(iii) Provision of mobile food testing labs to States/UTs; and
(iv) Capacity Building of lab personnel.

The relevant details are given in succeeding paragraphs.
Strengthening of State Food Testing laboratories

Under this component of the Scheme, nearly 45 State Food Testing Laboratories
(SFTLs) are to be strengthened at an estimated cost of more than Rs. 12 crore per
SFTL, subject to the readiness of the State/UT governments. This cost includes Rs.50
lakh towards creation/renovation of physical infrastructure for installation of three
high-end equipments (HEEs) viz. GC-MSMS, ICPMS and LC-MSMS, Rs.8.50 crore for
procurement of HEEs (including 7 years’ manpower and 5 years’ Comprehensive
AMCQ), Rs. 60 lakh towards consumables and contingencies and Rs. 3.00 crore for
setting up of a microbiology laboratory. The estimated cost for establishment of a
new laboratory in North Eastern State is Rs. 3 crore.

During the period 2020-21, due to COVID 19, only a grant of Rs. 1.00 crore was
released towards strengthening of SFTLs. With this, 39 SFTLs in 29 States/UTs have
till now been taken up for strengthening with total released grant of Rs. 313.98 crore.

Strengthening of Referral Food Testing Laboratories

This component of the Scheme envisions strengthening of Referral Food Testing
laboratories with high end testing facilities as per Food Safety and Standards
Regulations (FSSRs). The estimated grant for upgradation of each referral laboratory
is Rs. 3 crore for bridging the gap in the existing and required test facilities as per
FSSRs for a few major equipment facilities.

During the period 2020-21, one more referral laboratory viz. Central/ Referral Food
Laboratories, Pune was taken up for upgradation with a few high end equipments
for which a grant of Rs. 4.12 crore was released. With this, a total grant of Rs. 32.20
crore have been approved till now to 11 referral laboratories for procurement of high
end equipments out of which Rs. 27.66 crore has been released.
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5.4.5

5.4.5.1
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// Food Safety and Standards Authority of India

Provision for Mobile Food Laboratories

Under the Scheme, nearly 60 Mobile Food Testing Laboratories (MFTL) referred to as
Food Safety on Wheels (FSW) [one in every 20 districts, with at least one in each State/
UT] were to be provided to States/UTs across the country to address the issue of lack
of food testing infrastructure in the remote areas and also cater to the basic analytical
needs of consumers. These mobile laboratories are operated by the respective State/
UT Governments or their agencies/NGOs etc. The estimated cost of creation of one
MFTL, its refurbishment and laboratory equipment is Rs. 38.5 lakh approximately,
including GST. Besides this, a recurring grant of Rs. 5 lakh/year is also being provided
to States/UTs towards POL (petrol, oil and lubricants) and consumables.

FSWs are utilized for various functions such as (i) surveillance and creating awareness
regarding the food safety in remote areas in the State, large public congregations,
schools and consumer organizations; (ii) transporting samples picked up from
remote areas to the nearest food testing laboratory; (iii) education of the consumers
in various aspects of food safety laws and common hygiene practices; (iv) on the
spot test facilities for qualitative adulteration of common food items like ghee, milk,
khoya, sweets, edible oil, non-permitted food colours in various foods like namkeens,
spices, prepared foods etc. Each FSW can test >54 parameters qualitatively across 7
different food categories. In addition, each FSW has a provision for performing simple
microbiological tests if the States so desire.

Since inception of the scheme, a total of 60 FSWs were sanctioned and delivered to
32 States/UTs FSWs. Almost all the FSWs already delivered have been operationalized
by the States/UTs during the period.

Modified Food Safety on Wheels (FSW) with more testing facilities

Towards scaling up of food testing, awareness and capacity building as per the vision
document, a new version of FSW called modified FSW has been designed. A fully
fabricated modified FSW (alongwith equipment, a few hand-held devices/rapid Kkits
and microbiological testing) costing ~Rs.37 lakh (approx.) excluding GST, is being
provided to States/UTs. Besides, a recurring grant of Rs.5 lakh/year for three years
towards operational expenses is also being provided.

During the period, two more modified FSWs were delivered to States raising the total
number of modified FSWs delivered to 30. The States to which these 30 modified
FSWs have been delivered are: Arunachal Pradesh, Bihar, Gujarat, Haryana, Kerala,
Madhya Pradesh, Manipur, Meghalaya, Mizoram, Punjab and Rajasthan.
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Figure 7 - Internal view of the FSW Figure 8 - External view of the FSW

5.4.6

5.4.6.1

5.4.6.2

5.4.6.3

Capacity Building on Food Testing

Capacity building is an essential component of strengthening and up-gradation
of food testing laboratories eco-system in the country. The ultimate objective of
this activity is to ensure that all the state food testing laboratories attain the NABL
accreditation and bring them at par with best of the laboratories in the country. All
the notified laboratories, state food laboratories and referral laboratories are eligible
to participate in this programme.

The COVID-19 pandemic has triggered new ways of learning. During 2020-21, total
410 online training programs were organized by FSSAI in coordination with three
training centres viz. Food Safety Solution Centre (FSC); Centre for Microbiological
Analysis Training (C-MAT) NFL Ghaziabad; and International Training Centre on Food
Safety and Applied Nutrition (ITC-FSAN), Mumbai for various target groups where
67,285 persons participated. These included laboratory personnel of Government/
private food testing laboratories, officials of Bhutan Food Regulatory Authority,
Food Safety Officers of various States/UTs, food business operators, personnel from
manufacturing and export industry, Students, Consumers, Chefs, Research Associates,
APEDA Officials, etc.

The main objective of these online training programs was to give knowledge and
information about potential chemical and microbiological hazards in the laboratory.
The training included subjects like handling of common microbiological lab
equipment & calibration, Standard method validation and quality control procedures,
references and resources, safety data sheets (SDS), personal protective equipment,
fume hoods, chemical spill response, chemical waste disposal, flammable liquids, and
compressed gases, additional information about the laboratory safety management,
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analysis of vitamins using LC-MS/ MS in nutraceuticals and dietary supplements
and live training ICP-MS (Trace Elemental Analysis). Besides technical subjects, the
training programmes also included general topics like safety of food additives and
its regulation, label checks in imported foods, myth buster with regard to CoVid 19,
food safety at home, training on INFoLNeT, PCQI training, Eat Right Challenges.

Figure 9 - Glimpses of online training programmes
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5.5 Implementation of Sample Management System in States/UTs at district level

5.5.1 FSSAl is in the process of creating an effective network of Sample Management
System (SMS) with cold chain facilities across all States/UTs of India. Under this
scheme, sample collection devices are being provided to the food safety machinery
at district level. The SMS has following components-

»  Portable Chill Boxes and Backpack-style Sampling Bags to be utilized by the Food
Safety Officers. These boxes/bags would aid in proper collection and storage
of perishables that need low temperature for transportation and maintain the
sample integrity as well.

» Vehicle Mountable Cold-chain enabled Boxes to be utilized by Designated
Officers or Food Safety Officers. These boxes would further ensure that the
samples picked-up from the fields reach the laboratory or food safety machinery
as quickly as possible.
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» Deep Freezers and normal storage cabinets of sufficiently large capacity (~1500
litres) to be utilized by Designated Officers for storing counter-parts of the
regulatory food samples.

5.5.2 Till 315t March, 2021 SMS components have been delivered and installed in 22 States/
UTs as per their readiness for implementation of the scheme and the requisitions
received. These States/UTs include Arunachal Pradesh, Assam, Bihar, Goa, Gujarat,
Haryana, Himachal Pradesh, Jammu & Kashmir, Chandigarh, Chhattisgarh, Delhi,
Kerala, Karnataka, Madhya Pradesh, Maharashtra, Manipur, Meghalaya, Nagaland,
Tamil Nadu, Tripura, Uttar Pradesh and West Bengal. Another eight (08) States/UTs viz.
Andaman and Nicobar Islands, Odisha, Ladakh, Mizoram, Punjab, Rajasthan, Sikkim
and Uttarakhand have also received the SMS components and are in the process of
installation.

Figure 10 - SMS components

-

Compact cabinet chiller, Freezer, Ambient | Vehicle mounted freezer unit | Portable chill box | Back pack

5.6 Manuals /Methods of Sampling and Analysis

Based on the recommendations of the Scientific Panel on Methods of Sampling & Analysis
and Scientific Committee, following Manuals & methods of analysis have been approved by
the Food Authority during the year:

(i) Revised Manual of Method of Analysis of Foods - Mycotoxins.
(ii) Revised Manual of Method of Analysis of Foods - Oils and Fats.
(iii) Revised Manual of Method of Analysis of Foods - Spices, Herbs and Condiments.

(iv) Method for detection of 2-Acetylfuran-3-Glucopyranoside (AFGP)/ 3-O-a-D-
Glucosyl Isomaltol, in honey by LC-MS/MS.

(v) Method for the estimation of A613Cfm_glu, A&'3C__, and Foreign Oligosaccharides
in Honey by Elemental Analysis (EA)/Liquid Chromatography (LC) - Isotopic Ratio
Mass Spectrometry (EA/LC-IRMS).
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(vi) Method for analysis of Fortificants in Foods (Pyridoxine, Folic Acid and Zinc).

(vii) Methods for analysis of Formulated Supplements for Children.
(viii) Method for determination of Total Count of Pollen and Plant Elements in Honey.

(ix) Method for determination of Iron Filings in Tea.
5.7 Surveillance Activities
5.7.1 Edible Oil Survey (BOOST-SAFE)-2020

5.7.1.1 It has often been reported that edible oils are being adulterated and sold across the
country. To address this concern, FSSAI conducted a PAN-India Edible Oil Quality
Survey during 25-27 August, 2020 to assess the quality of edible vegetable oils in
the country and to identify the hotspots of adulteration.

5.7.1.2 The Survey was carried out in 16 different oil-types across various States/ UTs
simultaneously and covered areas up to district level. The samples were picked up
by the Food Safety Officers (FSOs) of the respective districts of the States/UTs. The
number of samples picked up from metro cities was approximately 50 while that
from other regions ranged from 6-8. A total of 4,461 oil samples were picked up
from all over India covering 584 districts in 27 States and 5 UTs. 43 FSSAI recognized
laboratories were involved in analysis of the samples on 161 parameters.

5.7.1.3 Key findings of the Edible Oil Survey-2020

e Outof 4,461 samples analysed, 1,371 samples (almost 30%) failed in one or more
of the parameters. 5 States with maximum sample failures are Uttar Pradesh
(289), Tamil Nadu (174), Telangana (115), Chhattisgarh (88) and Karnataka (84).

e The top five oil-types that failed were Mustard Oil (379) followed by Soybean
Oil (168), Blended Oil (134), Groundnut Qil (132) and Palm Oil (118).

e In majority of the oils, it was also found that maximum number of samples
(irrespective of States) failed in the chemical tests, followed by fatty acid profiles
and erroneous labels.

5.7.1.4 Results and Discussion

e Almost 30% of the total samples analysed failed in one or more of the 161
parameters tested. In Uttar Pradesh almost 50% i.e. 289 out of 533 samples
failed. Further, out of the 16 different types of edible oils analysed, all except
Flaxseed oil (in which only two samples were picked up) failed in most of the
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5.7.2

5.7.2.1

parameters. The locally available brands of Mustard Oil recorded the maximum
number of failed samples which is quite alarming.

e Apart from this, prominent brands also failed in some parameters in this oil
survey.

Milk Products Survey-2020

Food Safety and Standards Authority of India conducted a PAN-India Milk Products
Survey-2020 during 12-13 November, 2020 to assess the quality and safety of milk
products sold during the festival period across all States and Union Territories of
India and to identify hotspots of adulteration.

Scope of Sampling and Analysis

The survey was carried out across various States/ UTs of India simultaneously and
covered areas up to district level. The milk products covered in the survey were
Khoya, Paneer, Chhena, Paneer/Chhena based dessert and Khoya based dessert. State
Food Safety Officers (FSOs) were involved in the collection of milk product samples.
A total 2,807 samples were collected from 535 districts across 27 States/UTs. The
samples were analysed at National Collateral Management Services Limited (NCML)
for chemical, biological and safety parameters (heavy metals, contaminants and
pesticide residues) as mandated by Food Safety and Standards Regulations (FSSRs),
2011.

5.7.2.2 Key findings of the Milk Products Survey-2020

e  Of all the samples tested, 56% were compliant to FSSR, 2011 requirements.

e  Manipur showed highest compliance at 91% followed by Himachal Pradesh and
Meghalaya at 78% each. Goa and Daman & Diu showed compliance at 30%
compliance each. Andaman and Nicobar Islands showed the least at 0% (i.e.
none of the samples being compliant).

e In microbiological parameters, maximum failures are observed for hygiene
indicators (93%) which include Aerobic plate count, Yeasts & Molds, Coliforms,
E. coli, and S. aureus.

e  Amongst chemical parameters, adulterants are a major cause of worry. Of the
non-compliant samples, adulterants accounted for 57% of failures. However,
type of adulterants was beyond the scope of this survey.

5.7.2.3 Results and Discussion

» Compliance with the general hygiene and sanitary requirements as specified
under Schedule IV of FSS (Licensing and Registration of Food Businesses)
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Regulations 2011 and FSS (Packaging and Labelling) Regulations, 2011 for
packaged products were lacking in most samples and required to be adhered
to by FBOs. There are no limits specified for Aflatoxin M1 for milk-products.
Considering that the maximum limit for milk is 0.5 ppb, it is worth considering
setting limits for milk-based products.

» In the current survey, about 16% of the Chhena, Paneer, and Khoya samples
were found to be containing Aflatoxin M1 above 0.5 ppb.

»  Stricter monitoring through food safety officers must be implemented especially
in States/UTs where the percentage of non-compliant samples is higher.

Honey Surveillance, 2021

Honey is the natural sweet substance produced by honey bees from the nectar of
plants or from secretions of living parts of plants or excretions of plant sucking
insects on the living parts of plants, which the bees collect, transform by combining
with specific substances of their own, deposit, dehydrate, store and leave in the
honey comb to ripen and mature.

However, the adulteration in honey with Golden Syrup/ Invert Sugar/ Rice Syrup
is a concern. To address the said concern and to generate analytical data on the
same, FSSAI decided to conduct surveillance on honey. It was decided that samples
would be obtained from the market. Samples of pure honey would be obtained from
Central Beekeeping Research & Training Institute (CBRTI), Pune.

Scope of Sampling and Analysis

» Food Safety and Standards Authority of India had given approval to CALF-NDDB
to conduct honey surveillance, which conducted it on 11t January, 2021 across
the country, for generating analytical data on the honey available in the market
as well as samples of pure honey.

» In this survey, 675 samples of honey, in total were collected, which included
150 honey samples collected from each of the 4 zones of India (in total 600
samples) and 25 pure honey samples each obtained from monofloral, multifloral
and honey blends (25x3=75 in total).

» Testing of the samples is being done as per standards prescribed in FSSR 2011
for all quality and safety parameters together with Arsenic (ICP-MS) and TMR
analysis. The major focus would be on SMR, SCIRA, pollen count, diastase activity,
proline content and fructose glucose ratio.

5.7.3.4 Analysis of collected honey samples are currently underway.
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5.8

5.9

Rapid Analytical Food Testing (RAFT) Kit/Equipment/Method

5.8.1

5.8.2

5.8.3

Regulation 2.4 of Food Safety and Standards (Laboratory and Sample Analysis) First
Amendment Regulations, 2020 mandates FSSAI to approve Rapid Analytical Food
Testing Kit, Equipment or Method. The purpose is to facilitate carrying out on the
spot field testing by Food Safety Officers (FSOs) or Mobile Testing Labs or to improve
speed and reduce testing costs in food laboratories. The rapid food testing kit/
equipment/method ensures “faster, better, cheaper” real-time testing of food. The
rapid food testing kit/equipment/ method are better in terms of their size, faster in
terms of their total run time and cheaper in terms of cost effectiveness as compared
to conventional methods. The rapid food testing kits/equipment approved by FSSAI
are intended to be used for screening and surveillance purposes only. The guidelines
mentioning the procedure for approval of rapid kit/equipment/method are in place.

FSSAI has constituted a Committee for scrutinizing of applications received for
approval of Rapid Analytical Food Testing (RAFT) Kit/ Equipment/ Method under RAFT
Scheme. The recommendations of the Committee are ratified by the Scientific Panel
on Methods of Sampling and Analysis and approved by the Competent Authority
before adoption/implementation.

During the period, 54 such applications were scrutinized of which 33 were finally
approved, one was provisionally approved and remaining 20 were rejected. Since
inception of RAFT Scheme in 2019, a total of 124 applications have been scrutinized
of which 65 were given final approval, 11 were given provisional approval and
remaining 48 were rejected. The complete information related to RAFT Scheme is
available on the website of FSSAI at link: https://fssai.gov.in/cms/raft.php.

Food Safety Magic Box

5.9.1

FSSAI has developed a Food Safety Magic Box (FSMB) which is a ‘Do-it-yourself’ food
safety testing kit and aims to be a pedagogical tool to educate school children.
This initiative would enhance engagement, build a scientific temper and unleash
creative potential amongst students through simple and fun experiments around
food. It is a small sized, light weight portable box that contains few basic chemicals,
small instruments and safety gadgets. It also has a companion guidance book that
illustrates testing across various food products in a very simple way through pictures.
It can perform tests to determine adulterants like water, urea, detergents, starch,
pulverised soap etc. in milk; starch and artificial colours in spices and condiments;
mineral acid in beverages, adulteration in sugar and honey. In all, more than 100
super easy tests, including sensory tests, can be performed. These are hands on
science experiments which can be done at school using materials available readily in
their laboratories. During the period, a total of 618 boxes were delivered to various
schools that were selected through Eat Right Challenge across the country.

Annual Report 2020-21




zssal // Food Safety and Standards Authority of India

Table 16 - State-wise number of Food Testing Laboratories in the Country

State/UT Food Testing labs notified State Food State Food Referral
under Section 43(1) of FSS Laboratories Laboratories Laboratories
Act, 2006 under discontinued notified
Section 98 from the under
of FSS Act ambit of Section
State Other Section 43(2) of FSS
Institutions 98 w.e.f. Act, 2006
31.12.2020

Government Private

1 |Andaman & Nicobar Islands - - - - - .

2 |Andhra Pradesh - 1 5 - 1 1

3 |Arunachal Pradesh - = . - - -

4 |Assam 1 = - - - _

5 |Bihar - - - = 1 -

6 |Chandigarh - - - - - .

7  |Chhattisgarh - - = = 1 -
8 |Dadar & Nagar Haveli and| - - 1 = - -
Daman & Diu
9 |GNCT of Delhi 1 - 20 = - -
10 |Goa - = 1 - 1 _
11 |Gujarat 4 = 10 = 1 1
12 |Haryana = 1 15 _ 2 1
13 |Himachal Pradesh = = 1 = 1 =
14 |Jammu & Kashmir - 1 - 1 1 -
15 |Jharkhand - - 1 = 1 -
16 |Karnataka - - 13 - 5 2
17 |Kerala 3 6 7 - - 2
18 |Ladakh - - = - - .

19 |Lakshadweep - - - = - -

20 |Madhya Pradesh - - 8 1 - -
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State/UT Food Testing labs notified State Food State Food Referral
under Section 43(1) of FSS Laboratories Laboratories Laboratories
Act, 2006 under discontinued notified
. Section 98  from the under
Government Private of FSS Act ambit of Section
State Other Section 43(2) of FSS
Institutions 98 w.e.f. Act, 2006
31.12.2020
21 |Maharashtra 2 3 25 2 13 3
22  |Manipur = = = = 1 =
23 |Meghalaya - - - 1 - -
24 |Mizoram - - - - - -
25 |[Nagaland - - - 1 - -
26 |Odisha - - 1 1 - -
27 |Puducherry = = = = 1 =
28 |Punjab - 1 2 1 - 1
29 |Rajasthan 1 1 5 7 - -
30 |Sikkim - - - - 1 -
31 |Tamil Nadu - 1 17 1 6 2
32 |Telangana 1 - 9 - - 3
33 |Tripura - 1 - - 1 -
34 |Uttar Pradesh 3 4 5 2 1 2
35 |Uttarakhand - - 1 1 - -
36 |West Bengal 1 5 4 - - 1
Total 17 25 151 19 39 19
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Chapter-6

Food Imports

6.1 Food Import in a nutshell

6.1.1 The import of food products is one of the mandates of Food Authority prescribed
under Section 25 of the Food Safety and Standards (FSS) Act, 2006. The Act defines
that no person shall import into India any article of food in contravention of the Act
or any rules and regulations made thereunder, i.e., any unsafe or misbranded or sub-
standard food or food containing extraneous matter and also if there is no import
licence for importing food products. It also provides that the Central Government
shall, while prohibiting, restricting or otherwise regulating import of articles of food
under the Foreign Trade (Development and Regulation) Act, 1992 (22 of 1992), follow
the standards laid down by the Food Authority under the provisions of this Act and
Rules and regulations made thereunder.

6.1.2 For regulating the imported food products into India, Food Authority had notified the
FSS (Import) Regulations, 2017 on 9th March, 2017, wherein the detailed procedure of
food import has been encapsulated, thus making the food import clearance easier to
comprehend. Also, FSSAI has its own Authorized officers present at 9 locations namely
Chennai, Kolkata, Mumbai, Delhi, Kochi, Tuticorin, Mundra, Kandla & Krishnapatnam
covering 44 Points of Entry (PoEs). The Food Import Clearance System (FICS) of FSSAI
is an online system which is integrated with the Customs’ ICE-GATE (Indian Customs
Electronic Commerce/Electronic Data interchange (EC/EDI) Gateway) under SWIFT
(Single window interface for facilitating trade). Customs Department implements
the Risk Management System (RMS) under SWIFT. The FSS (Import) Regulations,
2017 provides for selective sampling & testing of food article on the basis of risk
profiles which is assessed on a combination of factors & accordingly, FSSAI has set
the parameters for Risk Management System (RMS) to be applicable in Food Items.

6.1.3 RMS has already been implemented by Customs through Customs’ ICEGATE in
consultation with FSSAI based on the certain criteria like risk category of the food
items, compliance history of the importers and country of origin etc. In case of high
risk food items from the same country of origin and same importer, 100% sampling
and testing is done for first five commercial consignments. If all the samples are in
conformance to the standards laid down under relevant FSS Regulations, then 25%
sampling for next 20 consignments is done. If all the samples are cleared then, in
all subsequent consignments 5% sampling is done. In case of sample failure at any
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stage, the complete history of the importer becomes zero and the consignments are

6.2

6.1.4

6.1.5

6.1.6

6.1.7

then again subjected to 100% sampling and testing.

In case of low risk food items from the same country of origin and same importer,
100% sampling and testing is done for first five commercial consignments. If all
the samples are in conformance to the standards laid down under relevant FSS
Regulations, then for all subsequent consignments 5% sampling is done. In case of
sample failure at any stage, the complete history of the importer becomes zero and
the consignments are then again subjected to 100% sampling and testing.

The Food Import Clearance System (FICS) of FSSAl is a paperless process, wherein the
Food Importer/CHA upon arrival of the imported food articles at the point of import
and after receiving examination order from the Customs Authorities concerned, files
an Integrated Declaration form as specified by Customs and the form is forwarded in
FICS. Submission of mandatory documents (Ingredients List, Specimen copy of label,
End Use Declaration, Bill of Entry, Country of Origin Certificate, FSSAI License) and
other essential documents in FICS by the importer is also through online mode. All
the documents submitted by the Importer/CHA are scrutinized by Authorised Officer
(AO) and visual inspection, sampling and testing is done to determine whether the
imported food products conform to the safety and quality standards established
and laid down under various Food Safety and Standards Regulations. If the sample
is found conforming, then ‘No Objection Certificate’ (NOC) is generated failing which
‘Non-Conforming Report’ (NCR) is generated and conveyed online to the Customs.

To ensure the safety of imported food products, FSSAI has notified FSSAI Officials as
Authorised Officers (AOs) at additional 22 food import entry points (at Airports/Ports/
ICDs/SEZs/LCSs), including Mundra, Kandla and Krishnapatnam, w.ef. 10t March,
2021 which were earlier manned by Customs’ Officials. The FSSAI's officials at these
Airports/ Ports/ICD/SEZ/LCS have been notified as Authorised Officer under Section
25 read with Section 47(5) of FSS Act 2006 and Regulation 13(1) of FSS (Import)
Regulations, 2017.

In view of the Covid-19 pandemic, FSSAI has taken certain measures in order to
ensure un-interrupted food service/supply and to further facilitate trade during
lockdown, which includes the issue of Provisional No Objection Certificate (P-NOC)
to the consignments of imported crude-oil (edible grade) and food grains.

Food Import Trade summary

6.2.1

As per data for the year 2020-21 available in Food Import Clearance System (FICS),
major food categories being imported in India are animal or vegetable fats and
oil; prepared edible fat; edible vegetables; edible fruit and nuts; peels of citrus
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fruits or melons; oil seeds and oleaginous fruits, miscellaneous grains seeds and
fruits, coffee, tea, mate and spices; dairy produce; birds eggs; natural honey; edible
products of animal origin; preparations of vegetables, fruits, nuts or other parts
of plants; beverages, vinegar and spirits; sugars and sugar confectionery; fish and
crustaceans, molluscs and other aquatic invertebrates, etc. Top countries exporting
food commodities to India, in terms of quantity, are Indonesia, Myanmar, Malaysia,
Ukraine, Canada, Argentina, Tanzania, USA, Mozambique & Iran.

Figure11 - Top 10 Food Categories, Products and Country of Origin

TOP 10 FOOD CATEGORIES(QUANTITY-WISE)

-
S
Qo B Quantity(MT) ® Invoice(Lacs)
% ™~ m
= o -
b a E m
« a = ot o0
& 5@ e % ~ o o o o = @ ~N © o @ o
~ 0 32 e " g e n 0 <~ =& @~
2| 53 | 449 | 23 | 38 | 55 | g% | g5 | o%
m g rn: m ) '55 rr_:n o~ g = ; 0 0 m o
l l I ~ m n < m m ~ fr:'a m g =) : :
— - - - R . S
Animal or Edible Edible  Oil seeds Dairy Preparatio Fish and
vegetable fruit and and produce; ns of crustacea
vegetables . . Sugars
fats and and nuts; oleaginou Coffee Tea birds eggs; vegetables Beverages and sugar
oil and . peels of sfruits mateand natural fruit nuts vinegar g molluscs
. certain . . . _.._confection
their T e citrus miscellane spices honey; orother and spirits or and other
cleavage tubers fruits or ous grains edible = parts of aquatic
products... melons seeds... products... plants inverteb...

W Quantity(MT) 1640926.7 797997.63 474764.33 72825.47 52285.56 | 48734.56 23257.59 22465.42 20866.12 17323.89
M Invoice(Lacs) 988120.22384536.87545644.51 37335.29 164193.28 37220.54 29541.5 39135.76 19537.29 17074.71

TOP 10 PRODUCTS (QUANTITY WISE)

<
9
o W Quantity(MT) ® Invoice(Lacs)
o
(42}
2
N 2
[=2] 5 m =)}
a § 3 g : ] e w0
Cn = = o O = 55|
g h S 5 0 g R < © o~ —
wn < 0 0w o 0 0 o N~ ™~ w 0
3 M o5 M O 0 o T i [ T =i 0 M 0 @D m
g & 2 | N8 | I | g8 | 28 | g8 | 88
& S 3 o S I = 332 Q&
I i I I 1 i I . ¢
) [T
I | | R | R T | N
CRUDE TOOR D(E:Elljf?JlEM Yé;lﬁ\)lN LIGHT
CRUDE SUNFLOW WHOLE ALMONDS
CROP ED (DESI FRESH SPECKLED
PALM OIL ER SEED RED LEMON IN SHELL
(RAW  SOYABEA  CHICK RED KIDNEY
EDIBLE OILOF = LENTILS (RAW (RAW
PULSSES) N OIL PEAS) DELICIOUS BEAN -
GRADE IN EDIBLE (IN BULK) PULSES) NONPAREI
BULK  GRADE IN (CAJANUS (AESE) EDIBLE e Sl L VARIETY) ARREE HAW
BULK CAIAN) GRADE IN ARIETINU PULSES
BULK M)

W Quantity(MT) 932613.64 425050.58 345560.33 339227.19 285976.23 244869.06 132258.24 127351.79 110803.37 57590.09
W Invoice(Lacs) 525927.79 264570.64 129938.68 175365.5 168028.57 160653.78 124755.76 223667.86 61530.65 49394.03

70

Annual Report 2020-21




S
Food Safety and Standards Authority of India zssal

TOP 10 COUNTRIES OF ORIGIN(QUANTITY-WISE)
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® Quantity(MT) 552109.3 399462.16 369157.52 274098.18 266095.99 245722.9 226331,22 177906.7 129204.21 115981.3
M Invoice(lacs) 350252.72243193.51227610.71173922.49 97014.8 160699.8 172902.58282418.36 67481.69 138858.07

6.2.2 The details regarding the number of samples drawn & NOCs issued by FSSAI for
the period April, 2020 to March, 2021 is at Table 17. During this period, a total of
52,932 items containing 37,05,016 Metric Tonne (MT) of imported food products,
were handled by FSSAI. With regard to NOC, 51,913 items, weighing 36, 72,065 MTs
of food were issued No-objection certificate.

6.3 Food Import- Important decisions for facilitation of smooth trade taken during the year
2020-21

a. Inorder to ensure un-interrupted food service/supply and facilitate trade during
the lockdown, directions under Section 16 (5) of Food Safety and Standards Act,
2006 dated 39 & 16t™ April, 2020 (valid till 30" May, 2020) were issued regarding
the issue of Provisional No Objection Certificate (P-NOC) to the consignments of
imported crude-oil (edible grade) and food grains by instructing the Authorised
Officers to carry out visual inspection on same day the consignment has arrived
and upon satisfactory visual inspection, draw samples and issue provisional NOC
without waiting for the analysis report from the laboratories.

b. To ensure uninterrupted supply of pulses in the country, FSSAI vide order dated
9t November, 2020, informed that importer of pulses may carry out advance
filing of Bills of Entry in the FICS Portal of FSSAI, and the Authorized Officers were
directed to facilitate and carry out Food Import Clearance process on priority
without delay for the consignments of imported pulses.

¢. In order to ensure the quality of honey and prevent misuse of imported
Golden Syrup/ Invert Sugar Syrup/ Rice Syrup in production of honey, FSSAI
issued directions dated 20" May, 2020 to all the importers/ FBOs importing
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the said products into India to submit necessary documents at scrutiny stage

before clearance to concerned Authorised Officers regarding details of the
manufacturer(s) with end use to whom the aforesaid imported food items will
be supplied. Further, AOs were directed to carry out clearance of aforesaid
products only after ensuring the necessary documents and fulfilment of other
requirements of FSSAI and also they would share the details of the cleared
imported consignments of the aforesaid products with the concerned Central
Designated Officers.

Vide orders dated 20™ April, 2020 & 28t October, 2020, it was decided to allow
the import of Food for Special Medical Purposes i.e. Food for Inborn Errors of
Metabolism and hypoallergenic conditions till 15t May, 2021 or till their standards
are notified, whichever is earlier and such imports shall continue to be permitted
through Delhi and Mumbai Ports only.

Vide orders dated 215t August, 2020 & 3™ December, 2020, FSSAI made
mandatory the requirement of Non-GM-cum-GM free certificate accompanied
with imported food consignment of 24 crops, w.e.f. 15t March, 2021, in order to
ensure that only Non-GM food crops are imported into India.

In order to put in place a robust regulatory framework at the Points of Entry to
ensure safe food imports in India, FSSAI notified FSSAI Officials as Authorised
Officers (AO) at 22 more food import entry points (at Airports/Ports/ICD/SEZ/
LCS) which were earlier manned by Customs’ Officials. This was pursuant to
opening up of new FSSAI import offices at Mundra, Kandla and Krishnapatnam,
w.ef. 10th March, 2021.

f Food Import Clearance for the period 15 April, 2020 to 315t March, 2021

through FICS
No. of Food  Total Quantity Number of Quantity
Item Imported (MT*) issued NOC Belonging to
NOC issued
(MT)

Chennai 7,860 11,00,204 7,748 10,98,237
Kochi Sea & Air Port 2,038 32,733 1,927 31,451
Delhi 5,279 41,079 5,162 40,431
Delhi NCR 45 1,219 44 1,215
Kandla* 30 13,768 30 13,768
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No. of Food  Total Quantity Number of Quantity
Item Imported (MT*) issued NOC Belonging to
NOC issued
(MT)
Kolkata 1,933 7,19,916 1,903 7,01,669
Kolkata Air 107 160 102 160
Krishnapatnam* 27 57,024 26 57,006
Mumbai Air Cargo 2,097 989 2,058 982
Mumbai Sea Port 14 9,577 14 9,577
Mumbai-JNPT Nhava Sheva 31,784 14,38,605 31,216 14,29,009
Mundra* 360 10,765 355 10,694
Tuticorin 1,358 2,78,976 1,328 2,77,865
Total 52,932 37,05,016 51,913 36,72,065

Data for (*) marked places is for the period 10.03.2021 to 31.03.2021
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Chapter-7

Food Safety Training and Capacity Building

7.1 Training of Food handlers-Food Safety Training & Certification (FoSTaC)

7.1.1  Section 16 (3) (h) of FSS Act 2006 mandates FSSAI to provide, whether within or
outside their area, training programmes in food safety and standards for persons
who are or intend to become involved in food businesses, whether as food business
operators or employees or otherwise. In terms of this mandate, FSSAI launched its
flagship ‘Food Safety Training & Certification’ programme on 17t May, 2017 to train
food handlers in the country. It is a large scale training programme for food business
operators on good hygiene and manufacturing practices based on Schedule IV of
Food Safety & Standards (Licensing and Registration) Regulations, 2011. Objective of
this initiative is to inculcate a culture of self compliance among the FBOs through
this capacity building initiative. The programme started growing organically and till
March, 2020 nearly three lakh food handlers were trained. The trainings are being
managed by Training Partners and being delivered by the trained trainers. More
than 200 training partners and 2,100 trainers are part of the FoSTaC ecosystem.
Food handlers were being trained physically and their connection to the food safety
experts became helpful for them to comply with the food safety regulations. However,
during March, 2020, due to the outbreak of COVID pandemic, physical trainings were
restricted and entire FoSTaC ecosystem switched to the online platforms.

7.1.2 Following two major steps were taken by FSSAI following outbreak of COVID 19
Pandemic:

(@) FSSAI started online awareness course on COVID -19 preventive measures under
FoSTaC programme especially for the food handlers in April, 2020. Experts
volunteered to train food handlers irrespective of their kind of business. Special
classes were conducted for the street food vendors. Nearly, 2600 trainings were
conducted and more than 78,000 food handlers were trained on COVID-19
preventive measures.

(b) Regular trainings for Food Safety Supervisors under FoSTaC programme in
physical mode had to be stopped initially during the lockdown period. Online
Food Safety Supervisor trainings on the 19 training modules were started
in October, 2020. Awareness course on COVID 19 measures was integrated
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with the 19 training modules. During the year, 7,477 regular FoSTaC trainings
were conducted and 2,24,729 food handlers were trained. Overall, since the
commencement of FoSTaC programme in May, 2017 till 315t March, 2021, FSSAI
conducted 20,160 FoSTaC trainings in which more than 5 lakh food handlers
have been trained.

7.2 Training of Regulatory Staff

7.2.1 Clauses 2.1.2 and 2.1.3 of Chapter 2, Food Safety and Standards Rules, 2011 provide
for training for Food Safety Officers and Designated Officers. Considering this
mandate, FSSAI devised a Training Policy for these officials in the year 2016 according
to which Induction as well as refresher trainings are being provided to them. This
policy also covers the newly recruited FSSAI officials.

7.2.2 Following the guidelines laid down in the training policy mentioned above, several
trainings have been organised in the year 2020-21 as per details below:

April-June, 2020- More than 850 regulatory officials including Food Safety Officers,
Designated Officers etc. of 17 States /UTs, namely, Andhra Pradesh, Assam,
Chhattisgarh, Gujarat, Haryana, Himachal Pradesh, Jharkhand, Kerala, Manipur,
Nagaland, Odisha, Punjab, Tripura, Chandigarh, Dadra & Nagar Haveli and Daman &
Diu, Jammu & Kashmir and NCT of Delhi were trained on COVID -19 guidelines in
respect of food safety through online mode.

July, 2020- 6 days’ Induction Training of Food Safety Officers (FSOs) of West Bengal
(18), Odisha (12), Punjab (18) and Haryana (3) was conducted through online mode
from 6t July, 2020 to 11t July, 2020. Total 51 FSOs were provided training.

November-December, 2020-8 days’ Induction Training of FSOs of Andhra Pradesh
(26), Sikkim (4) and West Bengal (2) was conducted through online mode from 23™
November, 2020 to 2"4 December, 2020. Total 32 FSOs were provided training.

January, 2021-8 days’ Induction Training of FSOs of Telangana (28) and Himachal
Pradesh (5) was conducted from 11t January, 2021 to 20t™ January, 2021 through
online mode. Total 33 FSOs were trained.
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Figure 12 - Few glimpses of online induction training of FSOs of Telangana and
Himachal Pradesh

7.3 Training of internal employees of FSSAI

Induction training of 160 newly recruited FSSAI officials on all India basis was held in two
batches. Two weeks’ classroom training of both the batches was conducted at National
Institute of Health and Family Welfare (NIHFW), New Delhi. Classroom sessions of first batch
having 80 participants were held from 2" February, 2021 to 12t" February, 2021 and that of
second batch having 80 participants were held from 16" February, 2021 to 26™ February,
2021. The class-room training was followed by one-week field exposure/on the job training
for both the batches.

Figure 13 - First Batch of newly recruited FSSAI officials
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Figure 14 - Second Batch of newly recruited FSSAI officials

LR

Figure 15 - Inauguration of Induction training of newly recruited FSSAI officials in Batch 1
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8.1

8.2

8.3
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Chapter-8

Social and Behvioural Change
& Eat Right India initiative

Safe foods and healthy diets are critical in the context of India's high burden of food borne
diseases, under-nutrition, micro-nutrient deficiencies and growing incidence of obesity and
non-communicable diseases (NCDs) like hypertension, diabetes, heart related diseases etc.
In view of this and to bring about social and behavioural change among citizens around
food safety, hygiene and healthy diets in all spheres of life- at 'Home', 'School, 'Workplace|,
Places of Worship or while 'Eating Out, Project SNF (Safe and Nutritious Food) was initiated
by FSSAI in 2016-17. To scale up these initiatives thereby making a healthy food environment
across the country, and educating people on getting good health with right nutrition, the
Project SNF was extended and transformed into the ‘Eat Right India’ Movement covering a
wide spectrum of activities, both regulatory and non-regulatory on food safety and nutrition.
This movement was launched on 10t July, 2018 by engaging with key stakeholders and
citizens. This initiative aligns with Government’s focus on public health through its three key
programmes, namely, Swachch Bharat Mission, Ayushman Bharat and Poshan Abhiyaan. Eat
Right India has three pillars namely: Eat Safe, Eat Healthy and Eat Sustainably.

FSSAI constituted an Inter-Ministerial Steering Committee to create convergence and
consensus on various Eat Right India initiatives; monitoring & impact evaluation and extending
necessary guidance for effective implementation and scaling-up of various programmes to
be undertaken under the Eat Right India initiative. The first meeting was organised on 15t
January, 2021. To facilitate action, several inter-ministerial (one-to-one meetings) with various
Ministries/ aligned Department(s) have also been convened. The purpose of these meetings
is to brainstorm collectively on how areas of convergence can be identified and new ideas
to align goals and decide on the actions required to be taken.

A few regulatory measures taken during the year to promote safe food and healthy diets
include :

i) Notification of Regulations prescribing a limit for Total Polar Compounds (TPC) in
cooking oil at a maximum of 25% to avoid the harmful effects of used cooking
oil.

ii)  Notification of Regulations on labelling and display providing, inter-alia, for
general and specific labelling requirements such as ingredients list, nutrition
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information, energy, total fat, trans fat, total sugar and salt along with their
contribution to Recommended Dietary Allowance (RDA) etc.

iii) Notification of Regulations to reduce trans-fats to not more than 2% by weight
in oils and fats and not more than 2% by weight of oil and fat present in food
products by 15t January, 2022 to achieve the target of a ‘Trans-fat Free India’ by
2022.

iv) Notification of Food Safety and Standards (Safe food and balanced diet for
children in school) Regulations 2020 for ensuring safe food and healthy diet in
and around school premises.

8.4 Progress in respect of some Eat Right Initiatives during the year 2020-21

Considerable progress was made in respect of many of the important initiatives for safe,
healthy and sustainable food under Eat Right Initiative as discussed below:

8.4.1 Hygiene Rating

Hygiene Rating Scheme is aimed at improving the standards of food hygiene in food
businesses and to enable the consumers to make informed choices while eating out.
This scheme is being implemented in food service establishments (hotels, restaurants,
cafes, etc.), bakeries, mithai (sweet) shops and meat retail shops. Food Businesses
opting for ‘Hygiene Rating’ after complying with the regulatory requirements can go
for self-assessment which would be verified by the Hygiene Rating Audit Agencies.
FSSAI has recognised 29 Third Party Audit Agencies and over 12 other agencies for
conducting Hygiene Rating Audits. There are more than 200+ trained hygiene rating
auditors conducting hygiene rating audits across the country. Further, Quality Council
of India (QCI) has developed a scheme for recognising Hygiene Rating Audit Agencies
to scale up the process. During 2020-21, 2,995 Food Establishments enrolled for
Hygiene Rating Scheme of which 1,790 successfully completed the process.

8.4.2 BHOG (Blissful Hygienic Offering to God)

BHOG is an initiative to encourage Places of Worship to ensure the health and
welfare of the pilgrims, by educating food handlers in the premises and vendors in
the surrounding area about proper food safety and hygiene. Under this initiative,
places of worship where offerings are cooked/ handled are identified, audited, and
basic training is imparted to the food handlers. After successful completion of all
the steps, the identified place of worship is recognized/ certified. During the year,
9 places, namely Shri Dighambar Jain Sidhi Shetra Kundalgiri Mandir, Damoh &
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Shri Omkareshwar Jyotirling Mandir, Khandwa (Madhya Pradesh); Tara Devi Temple
(Himachal Pradesh); Arulmigu Papanasanathar Temple, Papanasam; Melmaruvathur
Swayambu Arulmigu Adhiparasakthi Siddhar Peedam, Kanchipuram & Arulmigu
Kalyana Venkataramanaswamy Temple, Karur (Tamil Nadu); Swaminarayan
Akshardham Temple (New Delhi); Shri Mahavir Sthan Nyas Samiti, Patna (Bihar); and
Sankat Mochan Mandir, Lanka, Varanasi (Uttar Pradesh) were certified. Overall, till 315t
March, 2021, 39 Places of Worship have been certified.

Clean Street Food Hub

Clean Street Food Hub aims to upgrade the existing and upcoming street food
eateries and provide consumers with safe and hygienic local eating experiences by
raising the quality of street food vending to the level of food courts and established
hotels and restaurants. A Clean Street Food Hub is a hub or cluster of vendors/
shops/ stalls selling popular street foods, 80 per cent or more of which represent
local and regional cuisines and meet the basic hygiene and sanitary requirements.
These clusters of street food vendors are certified through a process of initial audit
to identify gaps, improvement through hand holding and training of vendors, final
audit for verification and thereafter sustenance through routine inspections and
testing. During the year, 5 more Street Food Hubs were certified as Clean Street
Food Hub and overall as on 315t March, 2021 25 Clean Street Food Hubs have been
certified and another 22 are under process.

Clean and Fresh Fruit and Vegetable Market

Aim of this initiative is to address the safety and hygiene issues in the unorganized
fresh fruits and vegetables markets via cluster approach across the country and ensure
safe fruit and vegetables to the consumers. Detailed Scheme Document for ‘Clean
and Fresh Fruit and Vegetable Market’ initiative has been developed and shared with
States/UTs for implementation. FSSAI has also released following Guidance Notes
relating to fruits and vegetables:

e  Guidance Note No. 04/2018 on‘ Artificial Ripening of Fruits Ethylene gas —-A Safe
Fruit Ripener’

e  Guidance Note No. 05/2018 on ‘Stickers on Fruits & Vegetables’

e  Guidance Note No. 13/2020 on ‘Pesticides: Food Safety Concerns, Precautions
and Safety Measures

This is a new initiative. Final audit before certification in respect of 5 fruit and
vegetable market in Delhi, one in Uttrakhand and one in Goa is pending.

Annual Report 2020-21




o
Food Safety and Standards Authority of India Ssal

8.4.5

8.4.6

8.4.6.1

8.4.6.2

8.4.7

8.4.7.1

Eat Right Campus

The 'Eat Right Campus' initiative aims to promote safe, healthy and sustainable food
in campuses such as schools, universities, colleges, workplaces, hospitals, tea estates
etc. across the country. Benchmarks have been created on four different parameters
based on which campuses are evaluated and certified as 'Eat Right Campus’ These
parameters include food safety measures, steps to ensure provision of healthy and
environmentally sustainable food and building awareness among the individuals in
the campus to make the right food choices. During 2020-21, a total of 53 Campuses
have been certified as ‘Eat Right Campus. These include Taj Hotel & Convention
Centre, Goa; ITC Limited, Foods Division, Ranjangaon Factory, Mumbai; Apollo
Hospitals, Tamil Nadu; Wipro Limited, Karnataka; IIT Gandhinagar, Gujarat; Jawahar
Navodaya Vidyalaya, Himachal Pradesh. For the first time, new campuses in the form
of Anganwadi Centres and Jails were certified as Eat Right Campuses.

Eat Right School (ERS)

Eat Right School program aims at creating awareness about food safety, nutrition &
hygiene among school children, and through them among the community at large.
Since, food habits are developed early in life, adequate coverage of food and nutrition
both in curriculum and extracurricular activities at the school level is essential. 53,043
schools have been registered under ERS program so far.

Food Safety and Standards (Safe Food and Balanced diets for children in school)
Regulations, 2020 were notified during the year to ensure safe food and healthy
diets in schools. The main elements are as under:

e  Responsibilities of School Authority to ensure safe food and healthy diets on
school premises;

e  Promotion of safe and healthy foods in and around the school premises;

e  Restriction on marketing and advertisement of food high in fat, salt and sugar
to school children in school premise or within range of 50 meters;

e  Monitoring and Surveillance.
Eat Right Station

The ‘Eat Right Station’ initiative is designed to ensure that safe and wholesome
food is served to passengers, visitors and railway officials. Railway Stations that fulfil
benchmark criteria are recognized as ‘Eat Right Stations’ through plaques and/or
certificates of excellence.
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8.4.7.2 This initiative was started in July, 2019 and 3 stations were certified during 2019-
20 through the active involvement of the concerned Railway Authorities. The first
railway station to be certified was Mumbai Central Railway Station. Subsequently,
Chhatrapati Shivaji Maharaj Terminus Railway Station, Mumbai and Anand Vihar
Terminal Railway Station, Delhi were certified. During 2020-21, Vadodara Railway
Station was also certified.

8.4.8 Eat Right Tool Kit

8.4.8.1 Eat Right Toolkit developed by FSSAIl is an easy to use comprehensive package with
a simple training manual and interactive tools (Infotainment Videos, activity cards
flyers, posters, games etc.) to inculcate key messages of eating safe, eating healthy
and eating sustainably which can be used by the front line health workers and other
grass-root functionaries.

8.4.8.2 To create a pool of National and State trainers (Training of the Trainers) to smoothly
conduct ASHA training on the Eat Right Toolkit, an online platform was organised.
In view of the COVID-19 pandemic, virtual training sessions were planned for:

() The National Trainers -a total of six national level resource personnel from
FSSAI, National Health Systems Resource Centre (NHSRC) and Voluntary Health
Association of India (VHAI) trained the National Trainers (38) from Arunachal
Pradesh, Assam, Chhattisgarh, Delhi, Haryana, Jharkhand, Karnataka, Madhya
Pradesh, Maharashtra, Manipur, Punjab, Rajasthan, Tamil Nadu, Uttar Pradesh,
Uttarakhand and West Bengal. The trainings were conducted on virtual platform,
in two batches in June and July, 2020.

(ii) The State Trainers Training was organised by the National Trainers with the help
of national level resource personnel from FSSAI, NHSRC and VHAI in collaboration
with the States. Till 315* March, 2021, 09 sessions of online training of State
Trainers were conducted covering 252 State Trainers and 45 State Observers.

8.4.9 Food Fortification

8.4.9.1 Food Fortification Resource Centre (FFRC), since its inception, has been making
continuous efforts to promote large-scale food fortification across the country in the
open market as well as the government safety net programs. During the year 2020-
21, in view of COVID-19 pandemic FFRC adapted its efforts by conducting webinars,
workshops and awareness online.

8.4.9.2 National Level Webinars on Milk, Oil, Rice, Maida and Double Fortified Salt (DFS)
were conducted with multiple stakeholders from the industry, development partners
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8.4.9.3

8.4.9.4

8.4.9.5

8.4.9.6

and the Government to promote fortification on the supply side. Multiple state level
webinars were done to scale up Rice Fortification. A training workshop for dairies
was conducted online for Manipur.

On the demand side, to create awareness among consumers, articles in leading
magazines in India were published

e  Outlook magazine (Fortifying Food, Fortifying India)

e India Today magazine (Article on Fortification and CEO interview)

e  Grah Lakshmi magazine

e  The Aware Consumer magazine -http://www.theawareconsumer.in/magazines/)

[December 2020 - CEO interview, Jan and Feb 2021 - full page advertisement
on fortification]

e  One-month digital advertisement on Dynamite news in English and Hindi.

e  Showcase on channel Zee Zest in show The Grand Trunk Rasoi with Chef Harpal
Singh Sokhi using fortified staples and telling its benefits.

Short films on Rice fortification in all regional languages were created and disseminated
to state officials and Department of Food and Public Distribution for consumer
awareness. |EC activities on collecting community feedback on consumption of
fortified rice in three districts of Madhya Pradesh under ICDS scheme were done.
Short films on DFS were also made and disseminated to dispel myths and promote
consumer awareness.

In order to align demand and supply, sensitization workshops were conducted with
NAFED and Kendriya Bhandar to ensure availability of fortified staples in their retail
stores. Multiple training workshops were also conducted with their sales staff to
enable them to promote fortified staples and inform consumers about their health
benefits. Posters and danglers on Rice Fortification were created and supplied to the
state of Karnataka, Andhra Pradesh and Uttar Pradesh to display on fair price shops.

On the advocacy front, FSSAI had a State visit to Assam and Mizoram where the
delegation met the Chief Minister and Health Minister of Mizoram. In addition to
this, a webinar was conducted with the State of Meghalaya for adoption of fortified
staples in the government run programs.
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8.4.9.7 Capacity building program on implementation of Staple Food Fortification in
Anganwadi Centres for the State of Delhi was done.

Information, Education and Communication (IEC) Activities

8.5

8.6

8.7

84

As per the Food Safety and Standards Act, 2006 the Food Safety and Standards Authority
of India (FSSAI) is mandated to ensure safe and wholesome food across the country.
Section 16(g) of the Act mandates FSSAI to take all such steps to ensure that the public,
consumers, interested parties and all levels of panchayats receive rapid, reliable, objective
and comprehensive information through appropriate methods and means. During the year,
various IEC activities were undertaken to promote Eat Right Initiatives and facilitate and
educate stakeholders about safe food and healthy diets amid Covid-19 through competitions
and by utilizing different channels of communication using both online modes including
print, electronic & social media and offline mediums including events/exhibitions

Centres for Food Planet and Health

FSSAI in collaboration with The Lal Bahadur Shastri National Academy of Administration
(LBSNAA) has set up ‘Centre for Food, Planet and Health’ (CFPF) at LBSNAA, Mussoorie, with
an objective to inculcate among the officers from the Indian Administrative Services, the
competence to think and act in a holistic manner and promote policies and actions on food
that are healthy for both people and the planet. The Course team of 95™ Foundation Course
and Centre for Food, Planet, and Health organized a guest talk by Ms Rujuta Diwekar, one
of the top nutritionists of India on 16" December, 2020. She spoke on the topic ‘Eat Right
India’ to raise awareness amongst the 428 Officer Trainees of 95" Foundation Course about
'Eat Right India' campaign, the essence of proper nutrition in our day-to-day lives and to
promote policies and actions on food that are healthy for both people and planet.

Engagement with professionals in Food Safety & Nutrition (NetProFaN)

NetProFaN is a network of professionals working in the field of food safety and nutrition.
Currently, members from the following seven associations are a part of this network -
Association of Analytical Chemists (AoAC)India Chapter; Association of Food Technologists-
India [AFST(I)]; Indian Dietetic Association (IDA); Indian Federation of Culinary Associations
(IFCA); Indian Medical Association (IMA); Indian Public Health Association (IPHA); and Nutrition
Society of India (NSI). The membership was also extended to any individual such as students,
food critics etc. who wish to join the network but are not members of any of the seven
Associations. They can support the Eat Right India movement as an ambassador. During 2020-
21, many activities and monthly challenges on the theme of Eat Right India were conducted.
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As many as 10 new chapters were launched and currently 30 city chapters are functional
across 18 States/UTs.

8.8

First newsletter was released which provided an insight to all the activities conducted
by various chapters so far and also a learning experience for other chapters to adopt
from readily available templates of activities which can be replicated in their region.

To ensure uniform messaging a monthly theme was promoted through all the
chapters such as food safety during monsoon, food fortification, reducing HFSS,
eliminating trans fats to name a few.

A template for different activities was circulated at the beginning of the month and
the best performing chapter was recognised. These activities ensured participation
from all stakeholders and specially student ambassadors of the chapter.

Challenges/Competitions conducted to promote Eat Right India

8.8.1

8.8.2

8.8.3

8.8.4

The FSSAI also conducted a number of online challenges/competitions for consumer
awareness about safe and healthy eating. The details are as under:

FSSAI participated in the Food System Vision Competition and was adjudged among
top ten finalists for the Food System Vision Prize by the Rockefeller Foundation, United
States for its Eat Right India initiative and vision 2050, among a pool of over 1,300
applicants from 110 countries. It aims to ensure a future in India where everyone can
have access to safe and sustainable foods through a multi-disciplinary ‘Food Systems
Approach’ to improve their health and well-being.

Eat Right Challenge (ERC)- This Challenge is envisioned as a competition among States/
UTs to recognize their efforts in adopting and scaling up various initiatives under
Eat Right India and promoting regulations and enforcement. Further, it is meant to
motivate States/UTs to improve performance and encourage others to join. A total of
186 Cities/ Districts were enrolled in the Eat Right Challenge. Grant of Rs. 5,00,000/-
(Rupees Five Lakh Only) to each district/city has also been released.

Eat Right Creativity Challenge Il (ERC II)- This Challenge aimed to tap the creative talent
of students and engage, excite and enable them to inculcate healthy dietary habits,
starting young and encourages schools to create an environment of healthy and safe
food. ERC Il was a poster and photography competition from 16™ October, 2020 to
20t January, 2021. A total of 4,987 schools participated in this Challenge.
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8.8.5

8.8.6

8.8.7

8.8.8

8.8.9

// Food Safety and Standards Authority of India

21 Day Challenge to reduce Salt, Sugar & Fat in Diet- To motivate the public at large,
a 21 day challenge series was conducted, wherein each day easy and quick tips on
reducing Salt, Sugar and Fat were shared.

Ghar ki Rasoi- A Healthy Recipe Competition- As a part of FSSAI's effort to become an
‘Eat Right Campus, employees were engaged and encouraged to incorporate healthy
eating habits. A healthy recipe competition called ‘Ghar ki Rasoi: Tasty Bhi, Healthy
Bhi’ was organised on World Food Day, 16th October, 2020. The winning recipes were
featured in a book designed in house by FSSAI.

National Low Salt Cooking Challenge- A step towards creating healthy eating: Excess salt
consumption has adverse impact on health. Hence, to increase awareness among
people on the importance and ways to cook commonly consumed foods using less
salt, “National Low Salt Cooking Challenge” was organized from 27t January-15t
February, 2021 virtually. The challenge invited submission from teams consisting of
the nutrition and culinary community to prepare a complete nutritious meal from
one of the six regions of India using less salt without compromising the taste and
flavour of the food. More than 200 participants competed in a team size of 4 or 2
from different regions. Top five winners/ teams will be awarded a cash prize and a
certificate.

Plant Protein Rich Breakfast Recipe Competition- It was launched in March, 2021 on the
occasion of protein day to promote innovation and healthy cooking among Indian
citizens while preparing healthy breakfasts to kick-start their day. This competition
was open for all cooking enthusiasts from all communities. The best 60 entries will
be awarded a cash prize of Rs.1000/- along with their name printed in the Plant
Protein Rich Recipe Book.

Food History Competition- Indian cooking derives from a 5000-year-old timeline.
Indian cooking has however evolved significantly over time and by varying influences
brought into the country by the foreign rulers and travellers. There are various food
items that are associated with historical events. To document the same, an online
Food History Competition was organized virtually this year by FSSAI. The best 50
entries will be awarded a cash prize of Rs. 1000/- each.
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Figure 16 - Launch of Challenges/Competitions
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Events/ Trade Shows/ Exhibition

8.9.1

8.9.2

8.9.3

World Food Safety Day- In alignment with the year 2020 theme, “Food Safety is
everyone’s business’, the World Food Safety Day was celebrated virtually on 07t
June, 2020. It was dedicated to all those in the supply chain who have ensured the
uninterrupted availability of safe food for everyone during this COVID-19 pandemic.
On the occasion, a guidance note ‘Food Hygiene and Safety Guidelines for Food
Businesses during Coronavirus (COVID-19) Pandemic’; e-handbook on “Eat Right
during COVID-19” for citizens and rankings of the State Food Safety Index for States/
UTs were released by the Chief Guest, Dr Harsh Vardhan, Union Minister for Health
and Family Welfare. Shri Ashwini Kumar Choubey, Minister of State for Health and
Family Welfare was also present on the occasion.

World Food Day- On 16 October, 2020, World Food Day was celebrated virtually. Dr
Harsh Vardhan, Hon’ble Union Minister for Health and Family Welfare presided over
the event on the theme “Grow, Nourish, Sustain - Together” He also launched the
“Eat Right Creativity Challenge” for schools, the “Eat Smart City” (challenge) by the
FSSAI in partnership with Smart City Mission and The Food Foundation, UK and a
number of books/guidelines on the occasion. Shri Ashwini Kumar Choubey, Minister
of State for Health and Family Welfare was also present.

Food Fiesta and Flowers Show- FSSAI organized a Fusion and Food Fiesta event on
20th -21st February, 2021 at New Moti Bagh, New Delhi showcasing healthy recipes
while mainstreaming safety and hygiene practices. An awareness campaign on usage

of Fortified Foods with +F symbol to reduce micronutrient deficiencies etc. was also
initiated. Winners were given fortified food hampers.

Figure 17 - Glimpses of Food Fiesta and Flowers Show
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8.9.4 Indus Food 2021- FSSAI participated in Indus Food 2021, organized by Ministry of
Commerce & Industry and Trade Promotion Council of India (TPCI) on 20th -21st
March, 2021 at India Exposition Mart, Greater Noida demonstrating various online
platforms like Food Safety Compliance System (FoSCoS), Food Imports Clearance
System (FICS), Food Safety Training and Certification (FoSTaC), Food Testing and other
programs to ensure compliance of food safety standards in the country.

Figure 18 - Glimpses of Indus Food 2021

8.10 Development of resource books and communication materials

During the year, various resource materials, viz. ‘Eat Right India Handbook, a comprehensive
guide for States/UTs to adopt and scale-up Eat Right India (ERI) initiatives; Food Safety and
Hygiene Guidelines for Safe Reopening of School Canteen/Mess’ for food businesses; ‘Do you
Eat Right?” an e-Book which translates technical concepts on food and nutrition and Eat
Right initiatives into simple conventional style for the general public; ‘Orange Book’ for Eat
Right Campus like workplaces, colleges, universities, jails, hospitals etc. across the country;
Daily Recommendations and Food Fortification, a handbook for States/UTs; Food Hygiene and
Safety guidelines for food businesses during Corona virus Pandemic, a guidance document
describing guidelines for employee’s/food handler working in food establishments; ‘Food
Safety Guidebook’ for Teachers were launched. The eBooks were made available on the website
for easy access by the general public.
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Figure19 - Release of Resource Books by Hon’ble HFM

8.11  Awareness through MyGoyv, Social Media and other Sources

8.11.1 Social Media Outreach- FSSAI extensively used its public awareness material including
COVID precaution messages, tips on food safety and healthy eating habits and other
regular updates through different social media platforms like Facebook, Instagram
& Twitter. In addition to every day’s posts for citizen engagement, a special online
series via social media, Recipe Ravivaar, was organised covering recipes from local &
seasonal vegetables.
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8.11.2

8.11.3

8.11.4

8.11.5

8.11.6

8.11.7

8.11.8

COVID Awareness Series- FSSAI had been using its social media extensively to help
guide communities with an appropriate course of action in the unprecedented times
of COVID-19 pandemic. Two posts, in Hindi and English from the official handle of
FSSAIl incorporating key messages of food safety, personal hygiene practices, healthy
eating habits, social distancing and other valuable tips for citizens were taken out on
various social media platforms since the beginning of March, 2020 for a period of 5
months. These tweets/posters are accessible at https://fssai.gov.in/cms/coronavirus.

php

Awareness Videos through MyGov collaboration- Short videos of 30 seconds or 60
seconds were developed with celebrity endorsements on tips and precautions to
stay safe and healthy during COVID times for mass awareness via MyGov platform.

Further, a set of videos on various awareness topics including simple tips to
check adulteration in food; benefits of food fortification to address micro nutrient
deficiencies; awareness on Trans fats; adulteration tests for school children etc. were
also developed by FSSAI for mass awareness. These videos are circulated via different
modes including whatsapp for wider outreach.

Awareness via TV- Various Scroll Messages on Eat Right India and other necessary
requirements related to licensing/ registration of food businesses were telecast on
DD News, DD Kisan and DD Regional Kendras. A 60 second video campaign ‘Aaj se
Thoda Kam' starring Shri Rajkummar Rao (Actor) was also released on Doordarshan
to educate consumers.

Featured Articles-A total of 28 articles were featured in various online magazines.

Online Eat Right Quiz on MyGov- “Eat Right Quiz” is an initiative by the FSSAI to
create awareness among people across the country regarding food safety, nutrition,
healthy eating habits and sustainable food practices. This activity aims to engage,
excite and enable citizens to improve their food habits and consequently their health
and wellbeing through an interactive learning process. The quiz took place from 15
December, 2020- 31t Jan, 2021. Top 100 performers were awarded a cash prize of
Rs. 1000/-. A total of 86,988 contestants participated in the quiz.

Health and Wellness Online Awareness Series- A series of lectures on “Eat Right, Eat
Sustainably” were organized for the employees of FSSAI Headquarter as well as
Regional Offices. It included a talk by Prof. Dr. Harald Stossier, Founder of VIVAMAYR,
the Centre for Modern Mayr Medicine in Austria; Mr Sangram Singh, Olympic Winner
& Motivational speaker & Fitness Expert; Dr Shikha Sharma, Nutritionist, through
video conferencing on the importance of mindful eating, fasting and right nutrition
as part of the awareness series.
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Figure 20 - Highlights of awareness through social media
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9.1

9.2

9.3

o/

ZSSCll

Codex

The Codex Alimentarius Commission (CAC) is a joint inter-governmental body of the Food and
Agriculture Organization (FAO) and World Health Organisation (WHO) of the United Nations
with 189 Members [188 Member countries and one Member Organization (EU)]. Codex has
worked since 1963 to create harmonized international food standards to protect the health
of consumers and ensure fair trade practices. India is a member of Codex Alimentarius
Commission since 1964 and continues to be a partner in the international food standards
development process. India actively participates in the Codex meetings and cooperates in
hosting and co-hosting Codex Committee meetings to ensure that India’s concerns/issues
are taken into consideration while developing international standards.

FSSAI continued to function as the National Codex Contact Point (NCCP) of India, and
participated actively in the Codex work for development of international standards that are
fundamental to ensuring safety and fair practices in international trade of food products.
The meetings of the Codex Alimentarius Commission and its subsidiary bodies took place
virtually after a gap of almost a year. Various Codex related activities were undertaken during
the period 2020-21.

Participation in Codex meetings

9.3.1 The Indian delegation attended the following virtual meetings held during the
period April 2020-March 2021 where the delegations ensured that India’s concerns
were largely addressed.

a. 43" session of Codex Alimentarius Commission (CAC43).

b. 79t and 80t sessions of the Executive Committee of the CAC (CCEXEQ).
c. 32" session of Codex Committee on General Principles (CCGP32).

d. Subcommittee of CCEXEC on Codex and pandemic.

e. 29 session of Codex Committee on Processed Fruits and vegetables (CCPFV29)-
working by correspondence.

Standards for Chili sauce, Mango Chutney and Ware Potato as proposed and chaired
by India were adopted as Approved Codex standards by CAC43.
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9.4 Working groups including sub-committee and workshops

9.4.1 India actively participated in the following meetings in addition to the main Codex
sessions, providing inputs and appropriately presenting India’s concerns and interests:

a. CCEXEC sub-committee on “Codex and pandemic”.

b. CCEXEC sub-committee on the Application of the Statements of Principle
concerning the Role of Science.

¢. Incoming and Outgoing Regional coordinators workshop-India participated
in the capacity of former Regional coordinator for FAO/WHO Coordinating
Committee for Asia (CCASIA).

d. Working group meetings corresponding to the main Codex meetings scheduled
ahead in 2021.

e. CCASIA-US Colloquium regarding the 32"d session of CCGP (CCGP32).
9.5 Revised Guidelines for working of National Codex Contact Point, India (NCCP)

9.5.1 Working guidelines for NCCP have been revised. The main features of the revised
guidelines include establishment of Codex coordination groups with merging of
the statutory and non statutory bodies of FSSAI and inclusion of wider range of
stakeholders.

9.6 Food Safety Emergency Response System

During the year, a framework for Food Safety Emergency Response System was developed,
which aims at managing a potential or confirmed risk to public health through a timely and
coordinated response. Such a system also enables food authorities to focus on prevention
and preparedness, rather than only reacting to individual events, and therefore, has a greater
long-term sustainability
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10.1

10.2

Chapter-10

International Cooperation

In line with the FSS Act, 2006 the Food Authority is required to provide scientific and technical
assistance to the Central Government and the State Governments for improving cooperation
with international organizations. The Food Authority shall also promote co-ordination of
work on food standards undertaken by international governmental and non-governmental
organizations and promote consistency between international technical standards and
domestic food standards. As a part of this activity, FSSAI has been a part of the following
during the year 2020-2021.

Activities carried out under existing signed cooperation agreements

A. New Zealand

10.2.1 A virtual meeting with the High Commissioner of New Zealand in India and
Chairperson, FSSAI was held on 11 August, 2020 to discuss modalities regarding
implementing the Food Safety Cooperation Arrangement (FSCA) between Ministry
of Primary Industries (MPI) and FSSAI.

10.2.2 Follow up actions:

a.

A preparatory virtual meeting with various Ministries/Departments was held
on 10t September 2020 to finalise activities under the cooperation agreement
with Ministry of Primary Industries. Discussions included areas of provisions for
the port of entry inspection/expedited border clearance process, identification
of focus on respective National Food Control System (NFCS), mutual acceptance
for electronic certification, Mutual Recognition Agreement for organic products
and trade issues in products such as buffalo meat and tropical fruits.

Subsequently, the first Consultation Forum meeting with New Zealand side
was held in September, 2020 wherein discussions were held in specific areas
as identified by both sides. Broad areas included discussion regarding electronic
certification, issues regarding organic certification, non-GM assurance etc.

A second consultative forum meeting with New Zealand side was held on 25t
February, 2021 to discuss next steps for signing of Implementing Provision
for Port of Entry, Inspection and Expedited Border Clearance Process, update
on FSSAI's review of BIS mark certification scheme requirements, cooperation
on electronic certification, update on India’s proposed requirements for non-
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GM assurances and registration of foreign manufacturing premises laboratory
cooperation on milk quality testing.

d. A virtual meeting between H.E. Brent Rapson, Acting High Commissioner, New
Zealand, and Ms. Rita Teaotia, Chairperson, FSSAI was held on 3rd February, 2021
to discuss the Non-GMO Certificates issue and future activities under the aegis
of MoU between FSSAI and MPI, New Zealand.

10.2.3 European Food Safety Authority (EFSA)

Under the aegis of the MOU with EFSA, a “EFSA-FSSAI discussion on data collection
and Risk Assessment capacity building” was held on 25 September, 2020 wherein
senior officials from FSSAI and delegates from EFSA and Embassy of India to the EU,
Belgium and Luxembourg participated.

10.2.4 France

A meeting was held between the Counsellor for Agricultural Affairs, Embassy of
France in India, and Director (Trade & IC), FSSAI on 2" March, 2021 to formulate a
work plan for cooperation under the aegis of MoU with ANSES (French Agency for
Food, Environment and Occupational Health & Safety) for this year.

10.3 Trade Facilitation through meetings with Trade Partners

i. CEO, FSSAI participated in the virtual meeting with USFDA on 25™ August, 2020 to
discuss about the possibilities of signing MoU between USFDA and FSSAI, training
opportunities and knowledge sharing on Import Alert System of USA and detailed
analysis of PREDICT system.

ii. Officials from FSSAI contributed their inputs in the “Bangladesh Food Safety Authority
(BFSA) — World Bank Group (WBG) virtual event on “Food Safety: Improving Food
Safety, Levelling the Playing Field in the COVID Era” held on 11t November 2020.

iii. FSSAIl's Officials and Mr. Tomasz Janczak, Second Secretary of Poland, discussed the
requirements of Non-GM cum GM-Free certificates to accompany imported food
consignments in the virtual meeting held on 2" December, 2020.

iv. Officials from FSSAI participated in 11%" JWG between India and EU held on 9t
December, 2020 on Web to Review of action points of last meeting i.e. 10th India-
EU JWG Meeting, EU policy developments (“farm to fork” strategy-state of play),
Requirement for non GM-cum-GM free certification for food.

V. Officials from FSSAI contributed in the 3™ Joint Working Group (JWG) meeting on
Food Processing between India and Denmark held on 18t December, 2020 on issue
related to food safety.
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Vi.

Vii.

viii.

Xi.

Xii.

Xiii.

Xiv.

XV.

Officials from FSSAI participated in the WHO information session on Food Safety
Summit held on 12 January, 2021 and informed the participants in the session
about the Eat Right Initiatives taken by FSSAI.

Officials from FSSAI contributed in the 4t virtual conference with Bhutan officials
on 13 January, 2021 to discuss the action points arising out of the visit of Hon’ble
Minister for Commerce and Industry to Bhutan.

Meeting with Australian High Commission Counsellor Dr. Yuke Lork with FSSAI's
Officials was held on 2nd February, 2021 to discuss change in Australia export
certification, GM-free certification food import, foreign food manufacturing
(registration/Inspections).

A meeting between Mr Juan Rolando Angulo Monsalve, Ambassador, Embassy of
Chile, with CEO, FSSAI to discuss bilateral issues was held on 11t February, 2021.

Officials from FSSAI participated in the 13t meeting of the Joint Working Group
(JWG) on Trade between India and Bangladesh held on 16-17t February, 2021 to
discuss issues in recognition of food testing laboratories.

Officials from FSSAI discussed the FSSAI-U.S. Food and Drug Administration
Regulatory Partnership on Shrimp in the virtual meeting with USFDA on February
27, 2021.

Officials from FSSAI participated in the “2"4 Heads of Food Agencies Forum Meeting”
held virtually on 1°t March, 2021.

Officials from FSSAI participated in the 7t JWG meeting on Agriculture between
India-Germany held virtually on 02"4 March, 2021 to discuss about the upcoming
capacity building programmes and cooperation in the area of food safety.

Officials from FSSAI contributed in the meeting of Coordination Committee on
Agriculture and Agro-processing under India—Russia Strategic Economic Dialogue
(IRSED) through VC, held on 10™ March, 2021 on the matters pertaining to food
safety.

Officials from FSSAI participated in 9th India-France JWG meeting on Agriculture
at New Delhi in March, 2021 to discuss cooperation in the fisheries sector through
Agence Francecaise de Development. Discussions were also held on organic products,
re-certification of French products imported into India, Non-GM Certification for 24
imported products, Phytosanitary Certificates for transformed products, Draft FSS
(Import) Notification dated 16" November, 2020 on registration and inspection of
foreign food manufacturing facilities. road map for MoU between ICAR-INRA-CIRAD.

Annual Report 2020-21




o/
!Ssal // Food Safety and Standards Authority of India

Chapter-11

Digitalisation, Leveraging Technology &
e-Governance at FSSAI

11.1  Role and Responsibilities of the IT Division of the FSSAI

11.1.1 During past several years, FSSAI has been leveraging technology to enable a series
of reforms, bringing food safety and nutrition together, focusing on consumer
empowerment, while rapidly working through partnerships and convergence. With
altering paradigms of Information and Communication Technology (ICT), the three
years old Information Technology (IT) Division of the FSSAl is on a constant endeavour
to cater to the most of its diverse requirements to provide all kinds of ICT support to
various stakeholders and all divisions of the FSSAI in infrastructural support, hardware
support and in development of software application/portal support.

11.1.2 The main task of the IT Division is to develop, deploy and support IT infrastructure
that ensures ease of access for internal staff of all divisions of the FSSAI, partner
organizations, food businesses, consumers and other stakeholders of the authority.
The presently established IT Division, in-housed at FSSAI, comprises of about 36
personnel that includes Project Coordinators, domain expertise at various levels and
with a variety of skill-sets etc.

11.2  Strengthening of IT Infrastructure in FSSAI

11.2.1 [T infrastructure has been significantly strengthened both at New Delhi headquarters
and at Regional Offices:

(i) Bandwidth for the Internet connectivity at all offices has been enhanced and as
on date it is 300 MBPS at FSSAI Headquarter at Delhi through PGCL, 100 MBPS
through NIC dedicated for E-office and 12 MBPS at all other Regional Offices. At
NIC Data Centre, there are six Servers for FLRS (now FoSCoS), with total allocated
resource: 292 Core CPU, 224GB RAM and 20.252TB HDD.

(ii) Cloud Adoption: Various website, micro-sites and other application portals are
now running from BSNL cloud. FSSAI has adopted "Cloud First" strategy for
hosting all its new applications on Internet which helped in reducing the time
and cost required.

(@) At BSNL Cloud, for FICS, there are now three VMs with total Allocated Resource:
14vCPU; 40GB RAM; 2240GB HDD. In addition, services of BSNL Cloud for all
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11.3

11.4

(iii)

other 40+ websites/portals (11VMs) with total Allocated Resource: 16vCPU; 28GB
RAM 1040GB HDD for all Websites have been taken.

At National Cloud Services ‘Meghraj’ of NIC, the Food Safety Compliance System
(FoSCoS) application is already hosted. It provides a reliable, cost-effective and
robust infrastructure with proper disaster recovery functionalities. It has eight
VMs with total allocated resource: 112vCPU; 224 GB RAM and 3620 GB HDD.

FSSAlI Headquarter and Regional Offices are now equipped with Video-
conferencing facility and regular video conferencing is being conducted
internally and with officials of the State Governments, as and when required
resulting in better co-ordination among these cutting travel and other costs
drastically.

11.2.2 With this, all applications will adopt to very secure Cloud Architecture ensuring
Speed, Security, Greater Accessibility, Lower Costs, Scalability and Flexibility.

System/ Software Applications / Portals

11.3.1 Digitalization in FSSAI has stepped up its focus — from concept to commission,
resulting in creation of various new application ecosystems, new data ecosystem
which, in turn, will spur new products, services, channels and portals to create
ecosystem for consumers to adapt its models. Key digital initiatives include
introduction of following Software Applications, Portals and Micro-sites -

a.
b.

(8

f.

Food Safety Compliance System (FoSCoS)
Food Import Clearance System (FICS)

Indian Food Laboratories Network (INFOLNET)
Food Safety Training and Certification (FoSTaC)

Food Safety Compliance through Regular Inspection & Sampling System
(FoSCoRIS) APP

Eat Right India and other Micro-Sites Digitalization Initiatives

Besides sustaining above mentioned major applications, several new tasks rolled out
during the year 2020-21 are described below in brief.

A. Food Safety Compliance System (FoSCoS)

(a)

Food Safety Compliance System (FoSCoS) is operational Pan-India w.e.f 1st
November, 2020 which has replaced existing Food Licensing and Registration
System (FLRS) (operational since 2011) | FoSCoS (earlier FLRS) is one of the major
software applications of online licensing platform that facilitates Licensing and
Registration System of the FSSAI and is operational Pan India including all 16

Annual Report 2020-21




!Ssal // Food Safety and Standards Authority of India

zones of the Railways of the Country. FoSCoS was launched successfully and is
running smoothly. It is available at https://foscos.fssai.gov.in/. It has additional
functionalities with the intent to make it simpler, faster and comprehensive

so that FBO is able to get food license or can get registration certificate with
ease. The system architecture of FoSCoS is based on state-of-the-art technology
and uses Microservices that allows it to break into number of independent
collaborating components.

(b) Some of the important developments in respect of FoSCoS completed in the
year 2020-2021 include -

1. The FoSCoS application has implemented Pan India RazorPay Payment Gateway
and fee is collected centrally and is transferred to bank account details of States.

Migration of active licence and registration data from FLRS system.
Fortification application module in FoSCoS.
Kind of Business (KOB) wise document list generation.

Launch of FoSCoS for Railways FBOs Pan India.

ool s Y

Integration of Audit Management System and Hygiene Rating System with
FoSCoS.

7. Launch of FoSCoRIS App for conducting inspections with various new
functionalities.

8. Auto-generation and auto-rejection of licence and registration applications for
all stages except inspection.

9. AxisBillDesk Treasury Payment integration for State of West Bengal.
10. MP Online Payment integration for State of Madhya Pradesh.
11. E-Challan and SBI E-PAY Payment integration with State of Delhi.

12. Migration Activity from FLRS to FOSCOS completed in the month of December
2020.

13. PayUBizz implementation for All India Central/State/Registration.
14. New Districts Mapping in FoSCoS being taken as a continuous process.
15. Auto Refund and Auto Reconciliation in RazorPay and PayUBizz.

B. Food Import Clearance System (FICS)

(@) The Food Import Clearance System (FICS) is an Integrated Web based System for
the Process of Clearance of Imported Food into India and is also integrated with
Customs’ ICEGATE system. The Food Import Alert System (FIAS) has also been
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embedded into FICS, available at https://fics.fssai.gov.in/ that enables Custom
Officers for food rejection at Ports.

Some of the important developments in respect of FICS completed in the year
2020-21 include:

FICS-FoSCoS integration- An API is developed by FoSCoS and consumed by FICS
to authenticate and capture the details of FSSAI License (importer) in FICS.

2. Message exchange for Provisional NOC- Earlier there was no message exchange
for Provisional NOC for perishable & pre packaged retail items. The clearance at
ports was happening by issuing physical copy of PNOC. Now from 1st January,
2021 automatic message service has started between FSSAI & Customs.

3. Reporting Server- A separate reporting server is provided to FSSAI ports for the
purpose of search & reporting to divert the traffic load from production server.
The link is shared with concerned officers.

4. Training Server- A separate training server is provided to stakeholders for creating
awareness about the application process flow.

5. Addition of new ports & point of entries- 2 new Ports (Mundra & Krishnapatnam)
and 22 new Points of Entry are added in FICS. All are operational from 10t
March, 2021.

6. Single window Bill of Entry Count- A provision has been made in Director(Import)
login to check the count & status of bills of entry received through single
window.

7. AO Clarification Provision- Authorised Officer can seek independent/subsequent
queries after scrutinize by Technical Officer.

8. End Usage Declaration- Provision for uploading document is disabled and new
fields are introduced to capture the End Use information.

(c) Ongoing developments:

1. SEZ Integration

2. DGFT Integration

3.  Optimization of dashboards

C. Indian Food Laboratory Network (INFOLNET)

Indian Food Laboratory Network (INFOLNET) is an IT solution for integrating all
categories of Labs which are involved in any type of food sample testing. This system
helps in planning and execution of surveillance activities by the States. Some of the
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6

7.
8.
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new features introduced in INFOLNeT in the year 2020-21 are:

Provision for Digital Signature of test reports.

Product vs parameter database updated according to the standards.
Lab Equipments list included.

Data analysis on testing samples.

Make easier for Lab to update their Profile.

Dynamic listing of Labs in FSSAI Lab Admin login and provision to enable/
disable a Lab.

Product Survey feature

Third party LIMS integration with InFoLNeT.

Food Safety Training and Certification (FoSTaC) Training Portal

FoSTaC is the food safety training and certification portal for all Food Business

Operators (FBOs) across the food value chain. Training and Certification has now

become a key function of FSSAL. In addition to the online resources, it has three type

of training modules viz. Basic, Advance and Special.

Some of the important developments completed in the year 2020-21 in respect of
FoSTaC Portal include-

1.

2
3
4.
5
6

10.
11.
12.

COVID registration Link.

COVID courses created.

Dashboard modified according to COVID courses.
Assessment status updated: inclusion of ABSENT field.
Trainee registration: Form updated with multiple checks.

Matrix for minimum time and maximum seat capacity developed for automatic
approval of training calendars.

Links created for online modules of study material of ppts, pdfs and text
documents

Check on trainers and assessor availability has been incorporated.

Offline and online module of training calendar created with links of training.
Check on assessment date and time and end date and time incorporated.
Mapping of all existing trainers to new COVID courses.

Trainee registration from TP module updated as per new form requirement.
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11.5

11.6

E. Hygiene Rating Portal

Developments during the year 2020-21 include :

1. Incorporation of FoSCoS with Hygiene Rating.

2. All modules updated of DO/FSO/Commissioner according to FoSCoS.
3. License numbers corresponding FBO IDs have been updated.

4. 6 APIs incorporated as per new FoSCoS.
5

APl made by FSSAI which gets reflected in FoSCoS corresponding to hygiene
ratings done.

F. Audit Management System

Developments during the year include:

1. Whole project has gone live in the defined period.

2. Auditor/Agency module synced according to FoSCoS modules.
3. License details made according to FoSCoS requirements.
4

APl made by FSSAI which gets reflected in FoSCoS corresponding to AMS audits
done.

Collaboration with MyGov Platform

FSSAI has undertaken collaboration with MyGov team to increase the reach of food safety
programme and other initiatives through MyGov platform which has a wider reach. Under
Eat Right India Programme, an online Eat Right Quiz campaign covering areas like healthy
eating, safe food, consumer empowerment, food regulatory ecosystem, etc. was started on
the MyGov Platform viz. https://quiz.mygov.in/quiz/eatright-quiz. After the successful event
of Eat Right Quiz Programme, another campaign ‘Expert Speaks’ has been initiated where a
small duration video tip by Experts on eating right is made available on the MyGov Platform.

Social Outreach/Digital Connect

11.6.1 As in the past, many new communication channels have been introduced to reach
end- consumers directly, which act as a direct link between consumer and the FSSAI.
Now, FSSAI has a considerable presence on Facebook, Twitter, YouTube and Instagram
- four of the most widely used social media platforms.

11.6.2 FSSAI has also toll-free helpline desk and its helpline number has been circulated
through the connect mediums. All the complaints/queries coming from the above
mentioned multiple channels are being auto-redirected to web portal/ mobile APP-
Food Safety Connect.

11.6.3 A Portal on Eat Right India has been developed that aims to ensure health and well-
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being of people by promoting safe food and healthy diets through coordinated multi-
sectoral approach. All independent Eat Right initiatives portals will be brought
under this integrated Portal of the FSSAL.

Provision for online exam for trainers for Digital Mitra is in progress.

A new look integrated website of the FSSAI has been designed and developed looking
into latest trends in the website design. Information has been structured in a more
convenient way so that citizens can search for data in effective way. All applications
and initiatives of the FSSAI can be easily accessed through this integrated website
available at https://fssai.gov.in.

An online training program created for the FSOs will ensure that the Food Safety and
Standards (Fortification of Foods) regulations are understood well which will help in
assuring quality of the fortified products. Website available at https://ffrc.fssai.gov.

in/training/

Table 18- List of FSSAl’s websites/portals and other Digital Initiatives

1 FSSAI Integrated website main (Bilingual) https://fssai.gov.in

2 Food Safety Compliance System (FoSCoS) https://foscos.fssai.gov.in/

3 Food Imports Clearance System (FICS) https://fics.fssai.gov.in

4 Food Safety Training and Certification (FoSTaC) | https://fostac.fssai.gov.in

5 Food Fortification Resource Centre (FFRC) https://ffrc.fssai.gov.in

6 Indian Food Laboratory Network (InfolNET) https://infolnet.fssai.gov.in/

7 Food Product Identity Verification System (FPIVS) | https://fssai.gov.in/fpivs

8 Food Culture https://fssai.gov.in/foodculture

9 IFS Quick Access https://fssai.gov.in/IFSquickaccess

10 | Hygiene Rating https://eatrightindia.gov.in/hygieneRating

11 |Food Safety Knowledge Assimilation Network | https://fssai.gov.in/fskan
(FSKAN)

12 | FSSAI Internship Portal https://fssai.gov.in/internship

13 | FSSAI Recruitment Portal https://fssai.gov.in/recruitment

14 | FSSAI Trainers Portal https://fssai.gov.in/trainers

15 | FSSAI Scientific Panels Portal https://fssai.gov.in/scientificpanels

16 | Diet4Life https://diet4life.fssai.gov.in

17 | Detect Adulterations with Rapid Test: DART https://fssai.gov.in/dart

18 |Food Safety Compliance through Regular | https://foodregulatory.fssai.gov.in/foscoris
Inspection and Sampling System (FoSCoRIS)
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19 | Food Regulatory Portal https://foodregulatory.fssai.gov.in/

20 |Jaivik Bharat: Organic Integrity Database https://jaivikbharat.fssai.gov.in/

21 | Save Food Share Food Portal https://sharefood.fssai.gov.in/

22 | FSSAI e-Comments Portal https://fssai.gov.in/comments

23 | Eat Right Movement https://fssai.gov.in/EatRightMovement
and several micro-portals for individual
initiatives.

24 | Repurpose Used Cooling Oil (RUCO) https://fssai.gov.in/ruco/

25 | Frequently Asked Question Mentor (FAQS) https://fssai.gov.in/fags

26 | FSSAI Eat Right India Initiative Website https://eatrightindia.gov.in/ and several

micro-portals for individual initiatives.

27 |Network of Professionals in Food & | https://fssai.gov.in/NetProFaN
Nutrition (NetProFaN)

28 | State Food Safety Index (SFSI) https://fssai.gov.in/sfsi

29 |Food Import Clearance Training of Authorised | https://fssai.gov.in/fictac
Custom Officers

30 | Audit Management System https://fssai.gov.in/AMS/

31 Food Safety Connect https://foscos.fssai.govin/
consumergrievance/

32 | FSSAI Covid Portal https://fssai.gov.in/fscovidportal/

33 | Food Analyst Exam Portal https://fssai.gov.in/cms/fae-jae.php

11.7  Way Forward: FSSAI has started many new initiatives

1. The new Food Safety Compliance System (FoSCoS) is launched with various new features
and the application will have some new features soon.

2.  New Food Imports Clearance System (FICS) application will be developed and launched
by the end of 2021-22.

3. INFoLNeT 2.0 launched with various new features. More features to come. Surveillance
portal and Integration of INFOLNeT with LIMS.

4. Aadhaar authentication will be integrated to FoSCoS and FICS.
5. Integration with PAN, Aadhaar, CIN & GSTN.

6. Portal for Recognition of Laboratory to be developed.
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Rajbhasha

121 9RO GTE GRETT 3R AFd UIAHRo] i WRaN drd R & & axe & foy ufdag
g1 Al s ufdgar & MM # @e WiPeRe gRT YR WRGR @ ST |ifd @
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(i)  STOMIYT AT AAfT @ ddi BT N AT ¥u 9 UG faArel | fear Sar
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RGN BRI B BT Aferor fear |

(v) wfereRor § R & warr § g8 Wi & Sen oF & fog B8 @ wanr e |
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Suad gl @ foy vgm RER, i (ReR, i RER 3R diaT REPR &
BU H PHI 4000 / —BU, 2500 /—BUY, 1500 /—BU 3R 750 /— BUY Bl N & TS oY |
S @Al 9¥ & QRH Falfd BRI B dTel ITGURTT Bl FHING &) & folg bl T8
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dop-ip] BT H fEd & JART Bl 9@l o @ oy IsfSAeiMi—he BR oie & Iidid H
[I9rs T ufafie &1 5000 /— SUIB! Fdha RN H GREPA [HAT TAT| RIBR IR0 FARE
H e Heled ° |l fIoimell Bl Fde RIRT SR WO U | R R |
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(vi) 9§ & SR WRI TG URAR HeATU HATAT &I ST BRI Affa @& dedl #
@Tel UIedRor &1 ufdiHfee fhar |

(viii) & TETT SR STMTIT H BRIRA AMEBIRIT IR HHARAT F IRER G WA STRI
RYT T |

12.3 394l Hr

WRBR DI I[STATY I DI AUTAT B b oTg IroTT AfAFR—IH &1 &R 3(3) BT Srgurer
P B oIy wiifaRTT & "eaqul SES & S | RS H Jgare dRAr SR & |
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Chapter-13

RTI Matters

Details for the Year 2020-21 (01.04.2020-31.03.2021)

1 | Summary of handling | Opening | No. of Applications No. of cases | Decisions | Decisions
of RTI applications Balance | applications |received during | transferred | where where
during the period received as | the period to other requests/ | requests/

transfer from | (including cases | public appeals appeals
other public | transferred to authorities | rejected accepted
authorities other PAs) u/s 6(3)
u/s 6(3)
Requests 117 290 1150 184 8 1236
First Appeals 7 0 133 0 0 98
Disciplinary cases No. of cases where disciplinary action taken against any officer One
No. of officials Total No. of CAPIOs | Total No. of CPIOs designated Total No. of AAs designated
designated as designated
CAPIOs/CPIOs/AAs
Nil 27 27

4 | No. of times various provisions were invoked while rejecting requests
Relevant Sections of RTI Act 2005

Section 8 (1) Sections
C d e f g H i j 9 11 24 | others
0 0 2 0 0 0 0 0 0 0 0 0 6
5 | Registration Fee Collected (in Rs.) u/s | Addl. Fee collected in Rs. u/s | Penalty Amount Recovered (in Rs.) as directed
7 (1) 7(3) by CIC u/s 20 (1)
<2380 3 2024 0

6 | If the Public Authority made any changes in regard to its rules/regulations/procedures as a result of requested
information by the citizens, please provide the summarized details of the changes (max. 500 chars) - NIL

7 | Block V (Details regarding Mandatory Disclosures)

Is the Mandatory Disclosure | If Answer of (A) is No- Is there any | If Answer of (A) is Yes- Provide the details/URL
under Section 4 (1) (b) posted on | other medium of dissemination? | of webpage, where the disclosure is posted.
the website of public Authority? | Provide details below.

Yes N.A https://www.fssai.gov.in/upload/uploadfiles/files/
RTI_Information_Section_22_01_2020.pdf

B | Last date of updating of Mandatory disclosure under section 4 (1) (b) 22.01.2020

Has the mandatory disclosure been audited by third party as per | If Answer of (C) is Yes- Provide the details/
DOPT OM No. 1/6/20011-R dated 15.05.2013? URL of webpage, where the Audit report is
posted.

No -
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Food Safety and Standards Authority of India

BALANCE SHEET AS ON 31-03-2021

ZSS(}li

(Amount in Rs.)

CORPUS/CAPITAL FUND AND LIABILITIES Schedule Current Year Previous Year
Corpus/Capital Fund 1 6,67,66,83,748 4,80,37,34,124
Reserves And Surplus 2 - 2,34,65,151
Earmarked/Endowment Funds 3 = =
Secured Loans And Borrowings 4 - -
Unsecured Loans And Borrowings 5 - -
Deferred Credit Liabilities 6 - -
Current Liabilities & Provisions 7 75,45,45,201 59,95,13,590

TOTAL 7,43,12,28,949 | 5,42,67,12,865
ASSETS
Fixed Assets 8 23,07,31,708 24,54,63,809
Investments-From Earmarked/Endowment Funds 9 - -
Investments-Others 10 - -
Current Assets, Loans, Advances Etc. 11 7,20,04,97,241 5,18,12,49,056
Miscellaneous Expenditure = =
(to the extent not written off or adjusted) -

TOTAL 7,43,12,28,949 | 5,42,67,12,865

AD (F) DIR (F) CEO, FSSAI

PLACE : NEW DELHI
DATE : 10.11.2021
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INCOME AND EXPENDITURE ACCOUNT FOR
THE YEAR ENDED ON 31-03-2021

(Amount in Rs.)

INCOME Schedule Current Year Previous Year
Income from Services 12 46,61,86,539 56,38,76,750
Grants/Subsidies from Ministry of Health & Family Welfare 13 1,75,11,59,341 2,74,19,93,501
Grants/Subsidies from Other Agencies 13.1 - 16,97,272
Fees/ Subscriptions 14 - -
Income from Investments (Income on Invest. from earmarked/ 15 1,688 -
endow. funds transferred to funds)
Income from Royalty, Publication etc. 16 - -
Interest Earned 17 31,83,96,692 28,06,61,979
Other Income 18 2,96,21,910 9,54,41,639
Increase/(decrease) in stock of Finished goods and work in progress 19 - -
TOTAL (A) 2,56,53,66,169 | 3,68,36,71,141
EXPENDITURE
Establishment Expenses 20 24,40,97,021 19,80,40,480
Administrative Expenses etc. 21 78,84,47,721 51,83,33,117
Repair & Maintenance Expenses 22 7,17,99,928 5,90,10,343
Expenditure on Grants, Subsidies etc. 23 4,64,595 1,10,34,55,278
Depreciation 24 3,59,56,198 3,24,09,141
Interest 25 9,76,41,290 -
TOTAL (B) 1,23,84,06,753 | 1,91,12,48,359
Balance being excess of Income over Expenditure (A-B) 1,32,69,59,416 1,77,24,22,782
Transfer to Special Reserve - -
Transfer to/from General Reserve - -
BALANCE BEING SURPLUS/(DEFICIT) CARRIED TO CORPUS/ 1,32,69,59,416 | 1,77,24,22,782
CAPITAL FUND
Significant Accounting Policies 26
Contingent Liabilities and Notes On Accounts 27
AD (F) DIR (F) CEO, FSSAI

PLACE : NEW DELHI
DATE : 10.11.2021
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SCHEDULES FORMING PART OF BALANCE SHEET

AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 1 - CORPUS/CAPITAL FUND:
Balance as at the beginning of the year
Add: Contributions towards Corpus/Capital Fund

Add/(Deduct): Balance of net
transferred from the

income/(expenditure)

Income and Expenditure Account

Current Year

Previous Year

4,80,37,34,124

1,32,69,59,416

3,03,13,11,342

1,77,24,22,782

Add: Capitalization of Capital Fund 52,25,25,057 -
Add: Amount transferred from Endowment fund 2,34,65,151 -
BALANCE AS AT THE YEAR - END 6,67,66,83,748| 4,80,37,34,124

SCHEDULE 2 - RESERVES AND SURPLUS:

1. Capital Reserve:
As per last Account
Addition during the year

Less:Deductions during the year

2. Revalution Reserve:
As per last Account
Addition during the year

Less:Deductions during the year

3. Special Reserves:
As per last Account
Addition during the year

Less:Deductions during the year

4. Opening Bank Balance added during the year:

Current Year

Previous Year

ICICI Bank 2194 (SBY) - 98,444
ICICI Bank 2456 (CSC) = 2,33,66,707
TOTAL - 2,34,65,151
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 3 - EARMARKED/ENDOWMENT FUNDS

a) Opening balance of the funds
b) Additions to the Funds:
i. Donations/Grants
ii. Income from Investments made on account of funds
iii. Other additions (specify nature)
a) Capital Expenditure - Plan
b) Capital Expenditure - Non Plan
) Gifted Capital
e) Staff Subscription to GPF
f) Interest credited in GPF Account
g) Refund of Advance
iv. Accumulated Reserve
v. Transfer to Corpus fund
Total (b)

CURRENT YEAR

PREVIOUS YEAR

Fixed Asset Fund

Fixed Asset Fund

TOTAL (a+b)

¢) Utilisation/Expenditure towards objectives of funds
i. Capital Expenditure
- Fixed Assets
- Others
- Disposal of unserviceable material
- Depreciation during the year
Total

ii. Revenue Expenditure
- Salaries, Wages and allowances etc.
- Rent
- Other Administrative expenses
- Advance to staff
- Final Payment to Staff and Artists
- Transferred to Unclaimed Balances
- Final Withdrawls by staff
Total

TOTAL (<)

NET BALANCE AS AT THE YEAR-END (a+b-c)
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

Current Year

Previous Year

SCHEDULE 4 - SECURED LOANS AND BORROWINGS
1. Central Government
2. State Government (Specify)
3. Fiancial Institutions
a) Term Loans
b) Interest accrued and due
4. Banks
a) Term Loans
- Interest accrued and due
b) Other Loans (specify)
- Interest accrued and due
5. Other Insitutions and Agencies

6. Debentures and Bonds

7. Others (specify)

TOTAL
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

Current Year Previous Year

SCHEDULE 5 - UNSECURED LOANS AND BORROWINGS

1. Central Government

2. State Government (Specify)

3. Financial Institutions

4. Banks:

a) Term Loans

b) Other Loans(specify)

5. Otherlnstitutions and Agencies

6. Debentures and Bonds

7. Fixed Deposits

8. Others (Specify)

TOTAL - -

SCHEDULE 6 - DEFERRED CREDIT LIABILITIES: Current Year Previous Year

a) Acceptances secured by hypothecation of capital equipment - -
and other assets

b) Others - i
TOTAL - -
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 7 - CURRENT LIABILITIES AND PROVISIONS
A. CURRENT LIABILITIES

1. Acceptances

2. Sundry Creditors

Current Year

Previous Year

a) For Goods/Services (as per Schedule-7.1) 11,04,58,635 8,63,98,188
b) Others (as per Schedule-7.2) = =
3. Earnest Money Deposits 11,39,910 6,60,910
4. Interest accrued but not due on:
a) Secured Loans/borrowings
b) Unsecured Loans/borrowings
5. Statutory Liabilities:
a) Overdue - -
b) Others (Duties & Taxes for the Month payable in next F.Y) 49,68,601 70,39,731
6. Other current Liabilities:
a) Deductions from Salaries 63,98,284 8,06,131
b) Stale Cheques 26,14,074 22,99,199
¢) Security Deposits Received 1,78,95,914 1,79,95,914
d) FRSL Old Pending Payments - (7,095)
e) Wrong Credits by Bank 7,05,000 -
f) GST Reverse Charges & Relief Fund Payable 4,249 96,669
g) Superindentent of Tax Guwahati 832
7. State License and Registration Fund : -
a) 39 Virtual Accounts at BOB 52,71,31,186 8,26,34,267
b) Receipts from CSC 2,44,58,428 9,68,50,700
¢) Designated Officer -
8. Unspent balance of the grant at the end of the year:
a) Unspent Grant at the end of the year 5,87,70,088 30,47,38,976
TOTAL (A) 75,45,45,201 | 59,95,13,590
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

B. PROVISIONS

1. For Taxation
2. Gratuity
3. Superannuation/Pension
4. Accumulated Leave Encashment
5. Trade Warranties/Claims
6. Others (Specify)
a) Rent Rate & Taxes Expenses
b) Office Expenses
) Supply & Material Expenses
d) Travelling Expenses
e) TDS Payable
f) Relief Fund
g) Suspense

TOTAL (B)

TOTAL (A+B)

75,45,45,201

59,95,13,590

SCHEDULE 7.1 - SUNDRY CREDITORS FOR GOODS/SERVICES

Current Year

Previous Year

1 Leave salary and pension contribution - 4,85,456
2 Member of scientific panel - 2,21,394
3 Accredited private laboratories claims 10,19,53,111 8,42,65,215
4 Arbro pharmaceuticals limited 2,19,233 2,19,233
5 Asian scientific industries (Delhi) 2,56,409 2,56,409
6 Drawing & distribution officers - 11,800
7 Export inspection agency Kochi = 27,104
8 ICAR unit CIFT Kochi - 977
9 University of kolkata - 1,40,600
10 Lal Bahadur Shastri = 7,70,000
11 135 cities and district 35,00,000 -
12 CSC State funds 44,88,500 -
13 Gurusons Communication Pvt Ltd 35,382 -
14 Online eat right quiz 5,000 =
15 Revival 1,000 -

TOTAL 11,04,58,635| 8,63,98,188

1

SCHEDULE 7.2 - SUNDRY CREDITORS FOR OTHERS

Interest Expenses Payable
TOTAL

Current Year

Previous Year
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SCHEDULE 8 - FIXED ASSETS (Amount in Rs)
Sl No Description Rate of GROSS BLOCK DEPRECIATION NET BLOCK
Dep- [ Costvaluation As Additions during the year Deductions Cost/valuation at | As at the beginning of | On opening balance | ~ On additions | On deductions Totalupto | Asatthe Current | Asat the Previous
at beginning of Additon upto Addition After during the year the year-end the year during the year | during the year | during the year the year-end year-end year-end
e 03102020 03102020
A | Building:-
a) | RO, Kolkata (Civil & Electrical Work) 10% 5240885 o o o 5240885 DM 303681 o ° 2507753 233132 3036813
b) | RO, Chennai (Civil & Electrical Work) 10% 5465606 ° ° ° 5465606 16,80,400 378521 = s 20,5891 3406685 3785206
¢ | HQ, FDA Bhawan (Civil & Electrical Work) 10% 23079990 : : : 23079990 58,13,889 1726610 : > 7540499 1,55,39491 1,7266,101
d) | Top Floor (Wooden Structure) 40% 25180953 = = = 25780953 19217339 26,2546 = > 2,1842,785 39,38,168 65,63614
€) | Gym and Day Care Building 10% 23349783 = 23349743 234974 2014717 = 436451 18913292 21014769
f) | NFL Ghaziabad Building 10% 64510492 o 64510492 325505 6128497 o 9354002 551,56470 61284967
q) | Building at Mumbai (PTH) 10% 18148614 992,597 ° 19141211 1432741 16,71,587 99,260 3203593 15937618 16715867
B. | Plant, Machinery & Equipments
a) | Lab Equipments 15% 68,39,020 = = = 68,39,020 43,2987 376,460 = > 47,05,747 2133213 2509733
b) | Water Pipeline 15% 288891 = = 288891 226993 9285 = 236,78 52613 61898
o) _| Machinery & Equipment 15% 53754964 13166993 40038 = 6696199 6349050 71,1087 1978052 : 1,5437,989 5,15,24,006 47405914
d) | Machinery & Equipment (Kolkata) 15% - - 254391 - 254391 - 190797 - 190797 2353164 -
€) | Machinery & Equipment (Mumbai) 15% ° 1209651 ° 1209651 ° 90,724 s 90,724 11,18927 s
f) | LED Fittings 15% 2480589 = 2480589 1071451 211371 = 1282822 1197,767 1409,138
q) | Paper Shredding Machine 15% 5,508 = = 5508 43 764 = 1171 4331 5095
C. | Maruti Ciaz (2) 15% 1511028 = 15,1108 652665 128754 = 781419 729609 858,362
D. | Furnitures & Fixtures 10% 21895310 o 442800 o 22338110 7905567 1398975 AL ° 93,2682 13011429 13989745
Furnitures & Fixtures (Chennai) 10% ° 205834 ° 225834 ° ° 11292 ° 11292 21458 s
Furnitures & Fixtures (Guwahati) 10% - - 2371946 - 237946 - - 11,897 - 11,897 226049
Furnitures & Fixtures (Ghaziabad) 10% - - 34102 - 34102 - - 1,705 - 1,705 32397
Furnitures & Fixtures (Mumbai) 10% - 213752 - 213752 - g 10688 g 10688 203,064 g
Top Floor (Interior Furniture & Fixture) 10% 2,997,028 29907028 66,93570 2301346 - 91,94916 20712112 23013458
E. | Office Equipments - - - - - - - -
1 | Electronic Attendance Machine 15% 206,364 : : : 2,06,364 106498 14,980 : > 121478 84,886 99,868
2| Photocopy Machine 15% 5219198 = = = 5219198 31,38408 312,119 = > 3450527 17,68671 2080791
3| Refrigerator 15% 472993 = = = 472,993 231828 36,175 = s 268,003 204990 241,166
4 [ Room Heater 15% 489 = = = 489 13064 4475 = : 17539 25360 29836
5 | Scanning Machine 15% 16649 - - - 16649 130,908 5338 - - 136,46 30250 35,588
6 | Vaccum Cleaner 15% 7790 = 779 6,481 195 = s 6,682 1,108 1303
7| VGA Switcher & Splitter 15% 233,188 = = = 233188 128152 15755 = > 143907 89,281 105,036
8 | Beetel Twin Phones 15% 17440 = = = 17440 10812 994 = s 11,806 5634 6628
9 _ [ Mobile Phones 15% 574539 = = 574539 1,95852 56,803 = : 252655 321,884 378687
10__| Cordless Phones/ Micro Phone 15% 1146706 o o o 1146706 27047 131469 o ° 401716 744990 876459
11| Fax Machines 15% 229930 = = = 229930 188023 6,286 = s 194309 35621 41,907
12 | Gyser 15% 59022 : : : 59022 208717 512 : > 26599 32413 38,145
13 | Micro Wave 15% 58,509 = = = 58,509 18890 5943 = > 24833 33676 39,619
14| Oil Field Radiator 15% 25,365 = 25,365 21446 588 = 2,034 3331 3919
15| Voltage Stablizer 15% 25,950 18,588 o o 44538 21854 614 2788 ° 25,057 19281 40%
16 | Water Dispenser 15% 150,162 = 150,162 26426 18560 = 44986 105176 13736
17| Audio Conference System 15% 1817,526 : : : 1817526 1143268 101139 : > 1244407 573119 6,74,258
18 | Video Conference System 15% 2672500 = = = 26,72,500 1247454 213,757 = > 1461211 12,11,289 1425046
19 [ LCDAEDTV 15% 5439,508 = = = 5439508 2519341 438025 = : 29,57,366 2814 290,167
2| PlasmaTV 15% 2568875 = = = 2568875 2178804 58511 = : 0371315 331,560 390072
21 | Pumpset 15% 8173 = = = 28173 16,569 1741 = ° 18310 9863 11,605
22 | Tata Sky & EPRS System 15% 29495 = = = 29495 24,59 735 = s 25331 4,164 4900
23 | Siemen Hi Path 1150 Digital & Optipoint 15% 861,793 = = = 861,793 653021 31316 = > 6,84337 177456 208773
24| Speaker 15% 140055 = = = 140055 54249 12871 = s 67,120 72,935 85807
25 [ CCTV Camera 15% 1231845 = 1231845 115702 16742 = 28314 948721 1116144
2 | Digital Camera 15% 83,050 11,861 o 94911 61,217 2366 1779 ° 7142 23489 15,774
27| Office Appliances 15% 3553458 = 2,100 = 35,55,558 880595 400930 158 s 1281682 273876 2672804
28 | Blue Ray Disc Player 15% 99,000 : 99,000 79510 2924 : > 82434 16,566 19491
29 | LCD Projector 15% 313925 = 313925 194883 17,856 = 212,739 101,186 1,19043
30| Cooler 15% 165807 188772 = = 354579 95,547 10539 28316 : 134402 20171 70260
31| Franking Machine 15% 344940 o 344940 271038 11,085 o 28,13 62817 73,902
32 | Visicooler & Deep Freezer 15% 152,267 - - 152,267 92,135 9020 - 101,155 51,112 60,132
33 | Phone 15% 51,653 50394 71691 : 173738 26,785 3730 12936 > 43451 130287 24,868
34| TATA Sky 15% 760 = = 762 6,574 157 = 6731 891 1,048
35 | Air Conditioner 15% 703217 326411 67,066 = 1096754 26150 66,255 54001 s 381775 7149719 441697
36| Voice Recorder 15% 6490 = = 649 3826 400 = 4206 2264 2664
37| Transformer 15% 12,53,668 - - - 1253668 697409 83439 - - 780848 472800 556,259
38 | Borewell Summer Sevel 15% 55,968 = = = 55,968 18,565 5610 = s 2175 31,793 37403
39 | Gym Equipments 15% 787,055 = 787,055 118058 100350 = 2,18408 568,647 6,68997
40| Medical Instruments 15% = 6778 6778 s 1017 s 1017 5761 2
41| Trolly Bags 15% = 9900 9900 : 1485 : 1485 8415
42 | Wall Fan 15% o 19490 19490 ° 2924 ° 2924 16,567
F. | Computer Peripherals
1 | Computer & Laptops 40% 26680391 8275 1151453 : 27840119 2269230 1593664 233601 > 24523495 33,16624 3984161
2| UPS & Battery 40% 82,5721 = = 8255721 66,95.286 624174 = 73,19,460 936,261 1560435
3| Printer & Scanner 40% 7269806 = = = 7269806 5406920 745154 = s 6152074 1117732 1862886
4 [ Cisco 2821 Security Bundle 40% 171306 o o o 171306 160334 4389 o ° 16473 6583 10972
5 | Computer Software 40% 62,49,848 = = ° 6249848 5695485 221,745 ° ° 917,30 332618 554363
6 | Library Software Sysyem 40% 2,28800 : : c 228800 208744 2 : = 228,766 34 56
7| Networking Equipment 40% 4303915 = = = 4303915 3109613 47111 = > 3587334 7,16,581 11,94302
8 | Web Cam 40% 114916 = = = 114916 93032 8754 = s 101,786 13130 21,884
9 [ Server 40% 12134397 = = = 12734397 11968112 306514 = : 12274626 45971 766,285
10| San System Hard Disk 40% 3578379 - 3578379 2863419 285,984 - 3149403 428976 714960
G. | Library books 40% 49,63,103 = 183,600 = 5146703 47,9836 65,946 36720 s 49,00902 245801 164866
TOTAL (A) 38,78,13,644 148,00,119 64,2399 = 409037751 142349849 33163921 219001 > 17,83,06,049 23,0731,708 245463809
| Previous Year 23652124 43661117 120494403 = 387813644 109940702 1,9805,285 12603857 s 142349849 245463809 1371431
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)
SCHEDULE 9 - INVESTMENTS FROM EARMARKED/ENDOWMENT FUNDS| Current Year | Previous Year

1. In Government Securities = =
2. Other approved Securities = =
3. Shares - -
4. Debentures and Bonds - -
5. Subsidiaries and Joint Ventures - -

6. Others (to be specified) - .

TOTAL = -

SCHEDULE 10 - INVESTMENTS - OTHERS Current Year | Previous Year

1. In Government Securities = =
2. Other approved Securities = =
3. Shares - =
4. Debentures and Bonds - -
5. Subsidiaries and Joint Ventures = =
6. Others (to be specified) {FDR with Banks} - -
TOTAL - -
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC.

A. CURRENT ASSETS:
1. Inventories
a) Stores and Spares
b) Loose Tools
¢) Stock-in-trade
Work-in-progress - Northern Region (CHEB)
2. Sundry Debtors
a) Debts Outstanding for a period exceeding six months
3. Cash balances in hand (including cheques/drafts and imprest)
4. Bank Balances:
a) With Scheduled Banks:
- On Deposit Accounts
- On Regional Offices Saving Accounts

- On Saving Accounts with Headquarter & Others

Current Year

Previous Year

45,90,000

90,884

3,83,17,67,463
11,05,15,311
1,13,24,47,826

45,90,000

90,884

3,05,77,85,586
10,17,61,853
1,03,38,37,935

- TDS Deducted on FD's 5,89,65,759 4,16,43,304
- TDS Deducted on (other than FD) 14,98,088 -
- Saving Bank Account (SBY) 2,24,21,523 1,33,48,731
- Saving Bank Account (CSC) 1,13,868 16,14,650
b) With non-scheduled Banks:
- On Current Accounts = =
- On Deposit Accounts - =
- On Saving Accounts - -
5. Post Office-Savings Accounts - -
TOTAL (A) 5,16,24,10,723 | 4,25,46,72,943
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC. (Contd.)
B. LOANS, ADVANCES AND OTHER ASSETS
1. Loans
a) Staff
b) Other Entities engaged in activities/objectives similar to that of the Entity
) Other(specify)

2. Advances and other amounts recoverable in cash or in kind or for value to
be received

a) On Capital Account
b) Prepayments
¢) Others

Current Year

Previous Year

- Security Deposits 3,04,65,650 3,04,65,650
- Central Drugs Standards Control Organisation (60% Share) 11,01,18,779 9,33,83,062
- Export Inspection Council (Mumbai) - 11,76,473
- Advance given in the F.Y 2020-2021 (Annexure I) 1,12,97,25,051 -
- Advance given in the FY 2019-2020 (Annexure I) 31,66,21,924 42,40,03,023
- Advance given in the FY 2018-2019 (Annexure ) 2,04,61,897 2,11,32,015
- Advance given in the F.Y 2017-2018 (Annexure ) 1,12,17,691 1,17,68,020
- Advance given in the F.Y 2016-2017 (Annexure I) 43,03,223 56,20,186
- Advance given in the FY 2015-2016 (Annexure I) 62,85,658 62,85,658
- Advance given in the FY 2014-2015 (Annexure ) 4,45,931 4,45,931
- Advance given in the F.Y 2013-2014 (Annexure ) 96,575 96,575
- Advance given during F.Y 2008-2009 to F.Y 2012-2013 (Annexure I) 1,40,57,916 1,40,57,916
- Advance Rent Chennai Port Trust 15,34,02,084 15,87,30,084
- Advance Rent JNPT Mumbai 2,27,88,466 2,50,90,122
- Advance Income Tax (Appeal) 2,26,97,685 2,26,97,685
3. Income Accrued
a) On Investments from Earmarked/Endowment Funds
b) On Investments - FD 2,59,505 86,55,738
¢) On Loans & Advances -
d) Others
4. GST Adjustable 19,51,38,484 10,29,67,975
TOTAL(B) 2,03,80,86,519 92,65,76,113
TOTAL(A+B) 7,20,04,97,241| 5,18,12,49,056
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 12 - INCOME FROM SALES/SERVICES

1) Income from Sales
a) Sale of Finished Goods
b) Sale of Raw Material

c) Sale of Scraps

2) Income from Services

a) Licence Fee

Current Year

Previous Year

i) Licence Fee 31,64,73,377 39,33,06,366
ii) Licence Fees (Annual Return) 3,15,65,760 5,87,73,237
iii) Penalty (Annual Return) 17,46,100 =
iv) Pre-Printed Packaging Material Fees 5,04,000 4,93,500
b) Sample Testing Fee 33,37,268 1,33,02,597
¢) Product Approval Fee 36,50,000 56,00,000
d) Import Fees Visual Inspection etc -
i) Visual Inspection Fees 9,50,96,033 7,80,86,046
ii) First Review Fees 1,37,16,001 1,36,30,004
iii) Second Review Fees 70,000 6,85,000
e) Application Processing Fees 28,000 -
TOTAL 46,61,86,539 56,38,76,750

Annual Report 2020-21




ZSSGLl

// Food Safety and Standards Authority of India

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 13 - GRANTS/SUBSIDIES

1) Central Government (Ministry of Health & Family Welfare, Govt. of
India)

2) State Government
3) Government Agencies
4) Institutions/ Welfare Bodies

5) International Organisations

Current Year

Previous Year

1,73,92,00,000

3,01,22,00,000

6) Others :

Add: Unspent balance at the beginging of the year 7,04,80,274 3,45,32,477
Less: Grants Refunded to Ministry - -
Less: Unspent balance of grant at the end of the year (5,85,20,933)| (30,47,38,976)
Less: Grants Capitalised during the year -

TOTAL 1,75,11,59,341 | 2,74,19,93,501

SCHEDULE 13.1 - GRANTS/SUBSIDIES FROM OTHER AGENCIES

Current Year

Previous Year

1) WHO Joint Codex Trust Fund 2 Project - 4,55,010
2) FAO United Nations - 12,42,262
TOTAL - 16,97,272
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

Current Year | Previous Year

SCHEDULE 14 - FEES/SUBSCRIPTION
1) Entrance Fees = =
2) Annual Fees/ Subscription
3) Seminar/Program Fees

4) Consultancy Fees

5) RTI Fees -

TOTAL - -

(Amount Rs.)

Current Year | Previous Year

SCHEDULE 15 - INCOME FROM INVESTMENTS
1) Interest
a) On Govt. Securities = =
b) Other Bonds/Debentures - -
2) Others:
- Penal Interest Recovered 1,688
- Interest from investments = =
TOTAL 1,688 -
TRANSFERRED TO EARMARKED/ENDOWMENT FUNDS 1,688 -
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 16 - INCOME FROM ROYALTY, PUBLICATIONS ETC. CURRENT YEAR | PREVIOUS YEAR
1 Income from Royalty - -
2 Income from Publication - -
3 Others (Specify) - -
TOTAL - -
CURRENT YEAR | PREVIOUS YEAR
SCHEDULE 17 - INTEREST EARNED
1 On Term Deposits
a) With Scheduled Banks
I ICICI Bank 1,48,53,684 63,894
I AU Small Finance Bank 10,03,00,656 18,79,92,681
11 Indusind Bank 7,72,22,670 3,84,492
v ICICI Bank 7,27,930 4,44,952
\Y CSC Bank Account - 28,86,974
VI  Equitas Bank 84,30,144 -
VIl Union Bank 3,20,40,883 -
IX  Bank of Baroda 2,11,16,326 -
b) Earned from Autosweep 4,42,63,375 4,66,19,136
¢) With Institutions -
d) Others -
2 On Savings Accounts:
a) With Scheduled Banks (HQ) 82,35,558 4,22,69,850
b) With Scheduled Banks (RO) 1,12,05,466
¢) With Non-Scheduled Banks -
d) Post Office Saving Accounts -
e) Others: Interest refunded to Ministry -
3 On Loans: =
a) Employees/Staff -
b) Others -
TOTAL 31,83,96,692 28,06,61,979
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(Amount in Rs.)

SCHEDULE 18 - OTHER INCOME CURRENT YEAR PREVIOUS YEAR
1 Profit on Sale/disposal of Assets
a) Owned Assets - -
b) Assets acquired out of grants, or received free of cost - -
2 Miscellaneous Income
- Direct Recruitment Fees/ Food Analyst Exam Fees 24,40,491 6,22,13,825
- Lab Testing & Auditing Agency 2,45,000 1,71,300
- Sale of old Newspapers/Scrap 9,75,000 21,723
- Sale of Tender Form/Application Fees 15,95,000 4,500
- Sponsorship SBY - 15,00,000
- Sponsorship Eat Right Mela - 17,50,000
- FFRC Share 94,49,811 -
- RTI Fees 3,448 5,718
- Misc Income 1,37,562 55,125
- CPF Receipts - 6,25,500
- SBY Cycle Auction - 2,67,010
- Auction in Kolkata - 1,72,000
- RAFT Certification 1,13,500 -
- Rockefeller Foundation Newyork (Prize Money) 1,46,62,098
- Capital Expenditure F.Y. 2018-19 (Recovered) - 2,86,54,938
TOTAL 2,96,21,910 9,54,41,639
SCHEDULE 19 - INCREASE/(DECREASE) IN STOCK OF FINISHED GOODS & | CURRENT YEAR PREVIOUS YEAR
WORK IN PROGRESS
a) Closing Stock
- Finished Goods - -
- Work in Progress - -
b) Less: Opening Stock
- Finished Goods - -
- Work in Progress = =
NET INCREASE/(DECREASE) (a-b) - -
CURRENT YEAR PREVIOUS YEAR
SCHEDULE 20 - ESTABLISHMENT EXPENSES
a) Salaries and Wages 22,40,41,922 17,75,60,733
b) HR Division Contractual Staff -
) Leave Salary and Pension Contribution 1,82,07,608 1,97,26,350
d) Others: - -
- Reimbursement of Medical Claims 18,47,491 7,53,397
TOTAL 24,40,97,021 19,80,40,480
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

SCHEDULE 21 - ADMINISTRATIVE EXPENSES CURRENT YEAR | PREVIOUS YEAR
1 Electricity and Power 66,71,020 41,93,080
2 Water charges 1,80,302 8,80,869
3 Rent, Rates and Taxes 6,08,01,638 5,15,31,720
4 Postage and Communication Charges 2,53,039 4,16,341
5 Supply and Material 3,76,19,693 1,02,04,890
6 Travelling and Conveyance Expenses 1,90,67,723 3,89,54,709
7 Expenses on Seminar/Workshops - 2,87,81,541
8 Subscription Expenses (Contribution to Codex Trust Fund) 18,30,885 18,66,997
9 Auditors Remuneration 4,64,300 1,27,200
10 Legal & Professional Charges 14,50,16,197 20,75,16,891
11 IEC & Publicity Expenses 7,22,17,311 6,84,27,350
12 Office Expenses 2,18,01,014 2,48,87,495
13 Training Charges 19,13,42,291 83,90,735
14 Surveillance 17,700 1,31,95,708
15 Enforcement Activities 31,62,298 =
16 Telephone & Mobile Expenses 25,82,998 24,82,086
17 Entertainment Exp 1,38,033 1,22,934
18 Motor Vehicle Expenses 1,87,06,340 1,47,81,457
19 Library Expenses 1,66,106 4,00,452
20 Clerkage Expenses 62,100 3,65,956
21 Manpower Hiring - 1,33,74,112
22 Nanhe Kadam FDA - (1,76,575)
23 Swasth Bharat Yarta Expenses 11,04,949 2,33,667
24 Testing Fees 2,69,80,577 18,251
25 Event Management - 1,26,39,306
26 Conference, Meeting & Seminar Exp. 17,48,658
27 EAT Right India Challange 7,48,000
28 Imprest Expenses 2,48,164 -
29 Newspaper & Magazines 1,93,443 -
30 Import Division Expenses 55,100 -
31 Other Administrative Expenses
- Bank Charges 6,62,635 10,16,484
- Internet Charges - 6,104
- Information Tech Expenses 3,23,95,772 1,36,93,358
- Service Tax 13,93,73,847
- Other Expenses 28,35,588 -
TOTAL 78,84,47,721 51,83,33,117
SCHEDULE 22 -Repair & Maintenance Expenses CURRENT YEAR | PREVIOUS YEAR
Repair & Maintenance
i) Repair and Maintenance of AC Plant, Computers & Other Equipments 7,17,99,928 5,70,96,512
ii) Repair, Running and Maintenance of Vehicles = =
iiii) Repair & Maintenance of Building - 19,13,831
TOTAL 7,17,99,928 5,90,10,343
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2021

(Amount in Rs.)

Current Year

Previous Year

SCHEDULE 23 - EXPENDITURE ON GRANTS, SUBSIDIES ETC.

a) Grants Given to Institutions/Organisation 4,64,595 2,30,23,420
b) Grants Given to States under SoFTel Scheme - 1,08,04,31,858
) Subsidies given to Institutions/Organisations = =
TOTAL 4,64,595 | 1,10,34,55,278

SCHEDULE 24 - DEPRECIATION

Current Year

Previous Year

On Fixed Assets 3,59,56,198 3,24,09,141
TOTAL 3,59,56,198 3,24,09,141
Less: Transferred to Fixed Asset Fund - -
TOTAL 3,59,56,198 3,24,09,141

SCHEDULE 25 - INTEREST PAID

a) On Fixed Loans
b) On Other Loans

) Interest on Grants Refunded to Ministry

Current Year

Previous Year

9,76,41,290

TOTAL

9,76,41,290
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Treatment of Unspent Grants on CASH BASIS

Cash & Bank Balance as on last day

Balance with Regional Offices

Investments in FD

TDS Refundable on FD

Debtors Receivable

Unpaid Creditors

Internal Earnings of FSSAI for the Financial 2020-21

Internal Earnings of FSSAI for the Financial 2008-09 to 2019-20
Unspent Grant for the year (Current Liability)

Grant received during the year

Unspent balance at the beginging of the year
Unpent balance of grant at the end of the year
Grants Capitalised during the year

Grant Refunded to Ministry

Grants to be shown as Income from Ministry

Funds Received other than Grant of FSSAI for the Financial Year
License Fee

Product Approval

Sample Testing

Import Visual Inspection

Bank Interest

Auto Sweep Interest/ FD Interest

RTI Fees

Sale of Newspaper/Scrap

Cost of Tender/Application Fees

CPF Receipts of Chairperson

Misc Receipts

Security Deposit/Earnest Money

Stale Cheques

Statutory Deduction from Salary

Direct Recruitement Fees/Food Analyst Exam Fees
Opening Bank Balance Added during the year
FAO United Nations

Virtual Accounts at BOB

Receipts from CSC

Wrongly Credited by Bank

-Rockefeller Foundation Newyork (Prize Money)
FFRC SHARE 1/3

Revival
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FORMING PART OF BALANCE SHEET AS AT 31.03.2021

2020-21 2019-20
1,15,50,74,101 1,04,88,92,200
11,05,15,311 10,17,61,853
3,83,17,67,463 3,05,77,85,586
5,89,65,759 4,16,43,304
11,01,18,779 2,98,58,560
11,04,58,635 21,32,973

1,18,38,60,258
3,91,33,52,433

3,91,33,52,433

5,87,70,088

30,47,38,976

1,73,92,00,000

3,01,22,00,000

30,47,38,976 3,45,32,477
(5,87,70,088) (30,47,38,976)
1,98,51,68,888 2,74,19,93,501
2020-21 2019-20
35,02,89,237 45,25,73,103
36,50,000 56,00,000
2,10,25,164 3,42,68,953
10,88,54,930 9,24,01,050
17,27,70,433 23,40,42,842
3,24,14,280 4,66,19,136
3,465 5718
9,77,092 21,423
24,69,891 4,500
6,31,800 6,25,500
1,37,559 23,974
2,70,000 6,54,000
3,50,319 1,87,333
1,05,60,971 37,15,808
24,40,491 6,22,13,825
= 2,34,65,151
= 12,42,262
44,44,96,919 8,26,34,267
1,86,92,600 9,68,50,700
7,05,000 =
36,69,297 =
94,49,811
1,000
1,18,38,60,258 1,13,71,49,545
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SCHEDULES FORMING PART OF THE FINANCIAL ACCOUNTS
FOR THE YEAR ENDED 31-03-2021

SCHEDULE 26 - SIGNIFICANT ACCOUNTING POLICIES
1. ACCOUNTING CONVENTION

The financial statement are prepared on the basis of historical cost convention, unless
otherwise stated and on the accrual method of accounting.

2. REVENUE RECOGNITION

License Fees, Product Approval Fees and Sample Testing Fees etc. are recognized as and when
received. Other Income is recognized on receipts basis. Interest on saving bank accounts is
accounted on accrual basis.

3. INVESTMENTS

Investment classified as “long term investments” are carried at cost. Provision for decline,
other than temporary, is made in carrying cost of such investments. Investments classified as
“Current” are carried at lower of cost and fair value. Provision for shortfall on the value of such
investments is made for each investment considered individually and not on a global basis.
Cost includes acquisition expenses like brokerage, transfer stamps.

4. FIXED ASSETS

Fixed Assets are stated at cost of acquisition less accumulated depreciation inclusive of inward
freight, duties and taxes and incidental and direct expenses related to the acquisition. In
respect of projects involving construction, related pre-operational expenses (including interest
on loans for specific project prior to its completion), forming part of the value of the assets
capitalized.

Fixed Assets received by way of non-monetary grants, other than towards the Corpus fund,
are capitalized at values stated, by corresponding credit to capital Reserve.

5. DEPRECIATION

Depreciation is provided as per the provisions of Income Tax Act and based upon written
down value method & as per rates specified therein.

In respect of additions to / deductions from fixed assets during the year, depreciation is
considered accordingly.

6. VALUATION OF INVENTORIES

Expenditure on purchase of stationary, consumables, publication, and other stores is accounted
as revenue expenditure.

7. MISCELLANEOUS EXPENDITURE

Deferred revenue expenditure is written off over a period of 5 years from the year it is incurred.
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8.

GOVERNMENT GRANTS

8.1

8.2

8.3

8.4

Government Grants are accounted on realization basis. However, where a sanction for
release of grant pertaining to the financial year is received before 31st March and the
grant is actually received in the next financial year, the grant is accounted on accrual
basis and an equal amount is shown as recoverable.

Government Grants of capital nature are recognized on receipts basis and shown
as capital grants under Earmarked/ Endowment fund in consistent with fund based
accounting.

Government grants for meeting revenue expenditure are treated, to the extent utilized,
as income of the year in which they are realized.

Unutilized grants computed on Cash Basis are carried forward and= exhibited as a
liability in the balance sheet.

FOREIGN CURRENCY TRANSACTIONS

9.1

9.2

Transactions denominated in foreign currency are accounted at the exchange rate
prevailing at the date of the transaction.

Current assets, foreign currency loans and current liabilities are converted at the
exchange rate prevailing as at the year end and the resultant gain/loss is adjusted to
cost of fixed assets, if the foreign currency liability relates to fixed assets, and in other
cases is considered to revenue.

SCHEDULE 27 - CONTINGENT LIABILITIES AND NOTES ON ACCOUNTS

A.

136

CONTINGENT LIABILITIES

10
1.1

1.2

1.3

14

CONTINGENT LIABILITIES

Claims against the Authority not acknowledged as (Previous year Rs. NIL)
debts — Rs. NIL

In respect of:

- Bank guarantees given by /on behalf of the Authority (Previous year Rs. NIL)
- Rs. NIL

-Bills discounted with banks- Rs. NIL (Previous year Rs. NIL)

Disputed demands in respect of:

-Income-tax — Rs. Rs. 9.66 Crore (

- Sales-Tax — Rs. NIL (

- Municipal Tax — Rs. NIL (Previous year Rs. NIL)
(

In respect of claims from parties for non-execution of (Previous year Rs. NIL)
orders, but contested by the Entry Rs. NIL

Previous year Rs. 9.66 Crore)
Previous year Rs. NIL)
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2. CAPITAL COMMITMENTS

Estimated value of contracts remaining to be executed on capital account and not provided
for (net of advances) Rs. NIL (Previous year Rs. NIL)

B. NOTES TO ACCOUNTS

Food Safety and Standards Authority of India is a Statutory Authority established under Food
Safety & Standards Act, 2006 under the Administrative control of the Ministry of Health &
Family Welfare and is fully financed by Govt. of India, therefore, its accounting policies are
mostly based on GFR’s & R&P Rules. The accounting principles and policies of the authority
in brief are as under:

1. CURRENT ASSETS, LOANS AND ADVANCES

In the opinion of the management, the current assets, loans and advances have a value on
realization in the ordinary course of business, equal at least to the aggregate amount shown
in the Balance Sheet. Increase in advances during the year is mainly on account of advances
given to employees/ outside parties.

TAXATION

In the FY 2014-15 the Authority has obtained the PAN number i.e AAAGF0023K.
FORM GST REG-06

In the FY 2017-18 the Authority has obtained the GST number i.e07AAAGF0023K12ZV.
2. FOREIGN CURRENCY TRANSACTIONS

2.1 Value of imports calculated on C.LF. Basis:

Purchase of finished goods NIL

Raw Materials & Components (Including in transit) NIL

Capital Goods NIL

Stores, Spares and Consumables NIL
2.2 Expenditure in foreign Currency:

a) Travel NIL

b) Remittances and Interest payment to Financial Institutions/ NIL

Bank in Foreign Currency
c) Other expenditure:

Commission on sales NIL

Legal and Professional Expenses NIL

Miscellaneous Expenses NIL
2.3 Earnings:

Value of exports on FOB basis NIL

Value of Services NIL
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3. The presentation of the financial statements is based upon the prescribed format given by
CAG applicable to the Authority.

4, SOURCE OF FUNDS
The receipts of funds in the budget of the authority are classified as under: -
i) Net grant from Ministry of Health & Family Welfare, Govt. of India

ii) Misc. Receipts like License Fee, Sample Testing Fee, Interest on saving bank accounts,
Interest on Fixed Deposits and other miscellaneous receipts, etc.

5. FIXED ASSET FUND & BUILDING FUND

The capital assets acquired out of grant-in-aid has been capitalized under fixed assets by
capitalizing grant under Corpus Fund by simultaneously reducing the grant in aid received
for the year and accordingly, the depreciation charged on the fixed assets has been charged
to the corresponding fund in accordance with fund based accounting and matching concept.

6. Figures are rounded off to the nearest rupees.

7. Figures of the previous year have been regrouped/rearranged and recasted wherever
considered necessary in lines with format prescribed and suggested by AGCR adopted by
the Authority.

8. Schedule 1 to 27 are annexed to and form an integral part of the Balance Sheet as at 31-03-
2021 and the Income and Expenditure account for the year ended on that date.
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Annexure |
ADVANCES GIVEN TO PARTIES FOR THE YEAR 2020-21

S. No. Particulars Amount
1 STUFF & STOCK 158,591
2 PBTI MOHALI 625,000
3 OFFICE STAFF 685,500
4 NIFTEM 1,848,570
5 NIFT 111,864
6 NICSI 18,357,846
7 NDDB 5,563,601
8 NATIONAL PRODUCTIVITY COUNCIL 1,439,600
9 MOU- UTTAR PRADESH 173,425,000
10 MOU- PUNJAB 13,743,000
11 MOU- KARNATAKA 21,118,000
12 MOU- GOA 6,599,000
13 MOU- CHHATISGARH 18,290,000
14 MOU- GRANT TO STATE 32,669,000
15 MOU- GRANT TO STATE 39,829,000
16 MOU- HYDERABAD 5,000,000
17 MOU - ASSAM 31,268,700
18 MOU -THIRUVANANTPURAM 816,740
19 MOU - STATE AS GRANT 500,000
20 MOU - RAJASTHAN 10,469,000
21 MOU - NCT OF DELHI 5,845,000
22 MOU - GRANT TO STATE JHARKHAND 20,585,500
23 MOU - GRANT TO STATE JAMMU & KASHMIR 22,563,500
24 MOU - GRANT TO CHANDIGARH 3,324,500
25 MOU - GRANT TO BIHAR 24,108,000
26 MOU - TRIPURA 3,790,350
27 MOU- TRIPURA 12,804,500
28 MOU - HIMACHAL PRADESH 21,919,500
29 MOU - THIRUVANANTPURAM 34,305,000
30 MOU - MEGHALAYA 19,465,000
31 MOU - STATE ANDAMAN & NICOBAR 17,239,000
32 MOU - MADHYA PRADESH 92,682,000
33 MOU - ODISHA 10,344,000
34 MOU- GRANT TO NAGALAND 5,995,000
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S. No. Particulars Amount
35 MOU - ARUNACHAL PRADESH 4,259,500
36 EAT RIGHT CHALLENGE GRANTS 135 CITIES/DISTRICTS 93,000,000
37 GRANTS TO STATE FOOD TESTING LABORATORIES 132,000,000
38 GRANTS TO STATE FOOD TESTING LABORATORIES 54,000,000
39 GRANTS TO STATE FOOD TESTING LABORATORIES 6,800,000
40 MICROBIOLOGICAL LAB SOLAN 5,000,000
41 LAL BAHADUR SHASTRI NATIONAL ACADEMY 938,493
42 KAMINI CONSTRUCTION 48,08,0271
43 [IFPT EXTERNAL PROJECT 8,120,588
44 [ICT/NIFTM/CSIR MYSUR/ICAR COCHIN/ICAR MEAT 2,288,829
45 ICAR-NRCM HYDERABAD 4,023,500
46 ICAR COCHIN 8,821,295
47 ICAR - NATIONAL REFRENCE LABORATORY 2,500,000
48 ICAR 400,000
49 HSSPHL PUNE 6,288,624
50 GNVFC LTD 19,420
51 FDA GUJRAT 49,560
52 DO REGIONAL OFFICE MUMBAI 1,000,000
53 DISTRICT DUAL HEALTH SOCIETY 6,400,000
54 DIRECTOR NATIONAL FOOD LAB FOR MICROBIOLOGICAL ANALYSIS 81,317
55 CSIR-CFTRI (MYSORE) 269,889
56 CSIR-CFTRI (LUCKNOW) 625,000
57 CONTROLLER OF PUBLICATION 1,032,756
58 CONTROLLER FOOD AND DRUGS ADMINISTRATION NAYA RAIPUR 6,000,000
59 CFL/RFL LAB 34,936,798
60 CFDA RAIPUR 2,000,000
61 CENTRE FOR DEVELOPMENT 997,808
62 CALF-NDDB 625,000
63 BSES YAMUNA POWER 354,000
64 BIS 23,541
65 ASIAN SCIENTIFIC 13,500,000
66 AHMEDABAD MUNICPAL CORPORATION 6,800,000
67 ITC- FSSAI, MUMBAI 1,000,000

TOTAL 1,12,97,25,051
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ADVANCES GIVEN TO PARTIES FOR THE YEAR 2019-2020

ZSSOLi

S No NAME OF PARTIES AMOUNT

1 ADVANCE TO STAFF 913,498
2 AFST(I) MYSURU 200,000
3 BALMER &LAWRIE CO LTD 2,500,000
4 BSES 119,000
5 CENTRAL NEWA AGENCY 6,860
6 CENTRE DEVLOPMENT ADVANCE COMPUTING 1,243,164
7 CFL KOLKATA 6,212,447
8 CFTRI-MYSORE 556,750
9 CIFT KOCHI 374,400
10 | CSIR -CFTRI 377886
11 CSIR INDIAN INSTITUTE OF TOXICOLOGY 96750
12 | DIRECTOR NFL GHAZIABAD 389,500
13 | EDWARDS FOOD RESEARCH & ANALYSIS CENTRE 1,000,000
14 | EIA KOCHI 146,900
15 | EXPORT INSPECTION AGENCY CHENNAI 400,000
16 | EXPORT INSPECTION AGENCY KOLKATA 400,000
17 | FARE LABS 1,000,000
18 | ICAR CIFT KERELA 1,000,000
19 | ICAR= CIBA 147,463
20 | ITC FSAN MUMBAI 1,496,725
22 | KAMINI CONSTRUCTION 56170139
23 | NATIONAL COLLATERAL MANAGEMENT SERVICE 34,524
24 | NATIONAL DAIRY DEVELOPMENT BOARDS 506693
25 | NATIONAL INSTT. OF FOOD TECHNOLOGY 100,000
26 | NATIONAL RESEARCH CENTRE FOR GRAPES 1,000,000
27 | NBCC 97,500,000
28 | NBCC LTD 128,054,212
29 | NEOGEN FOOD & ANIMAL SECURITY INDIA 1,000,000
30 | NEW MOTIBAGH LADIES CLUB 43,000
31 NICSI 11,014,312
32 | NIFTM HARYANA 178,000
33 | SHRIRAM INSTITUTE 284,450
34 | TRILOGY ANALYTICAL LAB 1,000,000
35 | UNIVERSITY OF KOLKATA 140,600
36 | VIMTA LABS 1,000,000
37 | WHO 14,651

TOTAL 31,66,21,924
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ADVANCES GIVEN TO PARTIES FOR THE YEAR 2018-2019

S.NO. NAME OF PARTIES AMOUNT
1 CENTRE FOR ANALYSIS AND LIVE STOCK 50,000
2 CENTRE FOR DEVELOPMENT OF ADVANCED COMPUTING 53,900
3 DATA CENTRE NDC 3,859,818
4 DDO 11,800
5 ICAR UNIT CIFT COCHIN 126845
6 INDIAN INSTITUTE OF HYDERABAD 125,143
7 INDIAN INSTITUTE OF TOXIXILOGY RESEARCH 200,000
8 ITPO 414,180
9 MERAKI SPORTS & ENTERTAINMENT PVT. LTD 50,000
10 NBCC LTD 15,000,000
11 NIFTEM KUNDLI HARYANA 170,000
12 OIL LABORATORY DEPTT, KOLKATTA 214,113
13 QUALITY EVALUATION LAB 186,098

TOTAL 2,04,61,897
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ADVANCES GIVEN TO PARTIES FOR THE YEAR 2017-2018

S. No. NAME OF PARTIES Balance
1 ADVANCE (HINDI DIVISION) 1,000
2 ADVANCE TO STAFF 825,859
3 ALPCORD NETWORK 10,114
4 APEDA 157,500
5 BALMER & LAWRIE 3,000,000
6 BIS NITS 5849
7 CENTRAL INSTITUTE OF FISHERIES TECH. 247,500
8 CONTROLLER OF PUBLICATION 224,400
9 DEFENCE FOOD RESEARCH LABORATORY 176,500
10 DEPUTY GENERAL INDIAN COUNCIL 10,982
11 DIRECTORATE OF ADVERTISING AND VISUAL PUBLICITY 58,374
12 EXPORT INSPECTION AGENCY, MUMBAI 117,500
13 ICAR 199,881
14 INDIAN TRADE PROMOTION ORGANIZATION 1538546
15 INSTITUTE OF ECONOMIC GROWTH 235,000
16 MANUPATRA INFORMATION SOLUTIONS 48,300
17 MOHFW 7,650
18 NABL NEW DELHI 94,400
19 NATIONAL INSTITUTE OF FOOD TECH 160,000
20 NATIONAL PRODUCTIVITY COUNCIL 7,080
21 NATIONAL RESEARCH CENTRE FOR GRAPS 414,000
22 NNS EVENTS & EXHIBITION 725,417
23 PCIM 2,000
24 SKOTCH CONSULTANCY 153,400
25 SPORTS AUTHORITY OF INDIA 1,999,939
26 TRADE PROMOTION COUNCIL OF INDIA 796,500

TOTAL 1,12,17,691
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ADVANCES GIVEN TO PARTIES FOR THE YEAR 2016-2017

S. No. NAME OF PARTIES Balance
1 ADVANCE TO STAFF 436,824
2 ASSISTANT DIRECTOR ESTATES (CASH) 150,000
3 BALMER & LAWRIE 129,906
4 CENTRE FOR SCIENCE AND ENVIRONMENT 550
5 CHILDREN BOOKS TRUST 2,292
6 CONFEDERATION OF INDIAN INDUSTRY 8,000
7 CONTROLLER FOOD AND DRUGS ADMINSITRATION 112,000
8 CPWD 162,104
9 D O MUMBAI FOR NABL 65,510
10 DIRECTORATE OF ADVERTISING AND VISUAL PUBLICITY 1,100,121
11 DIRECTORATE OF GENERAL INDIA COUNCIL OF MEDICAL 638
12 [ICA 25,000
13 INDIAN FOOD PACKER 5,000
14 INSTITUTE OF ECONOMICS GROWTH 235,000
15 MANUPATRA INFORMATION SOLUTION PVT. LTD 47,081
16 NATIONAL BOOKS TRUST 2,156
17 NICSI 13,479
18 NIPHM 199,308
19 PRAGATI INDIAN OIL 22,576
20 RAJASTHAN ELECTRONICS 49,328
21 SANCHALAK RCVP NORONHA PRASHASAN ACADEMY, BHAOPAL 68,950
22 SHSB NRHM -B 64,400
23 SKOTCH CONSULTANCY SERVICES PVT. LTD 138,000
24 SPORTS AUTHORITY OF INDIA 1,265,000

TOTAL 43,03,223
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ADVANCES GIVEN TO PARTIES FOR THE YEAR 2015-2016

S. No. NAME OF PARTIES Balance
1 ADVANCE TO STAFF 358170

2 CENTRAL GOVT. EMPLOYEES WELFARE ASSOCIATION 35000

3 DEENDAYALUPADHYAYA INST. 57000

4 DIRECTORATE OF ADVERTISEMENT AND VISUAL PUBLICITY 5472119

5 FCI, MUMBAI 100000

6 FCI, MUMBAI 100000

7 NATIONAL INFORMATICS CENTRE SERVICES 18583

8 NATIONAL INFORMATICS CENTRE SERVICES 144786
TOTAL 62,85,658

ADVANCES GIVEN TO PARTIES FOR THE YEAR 2014-2015

S.No  NAME OF PARTIES Balance
1 DIRECTORATE OF ADVERTISING AND VISUAL PUBLICITY 4647

2 MS. K.K JITHA, BERLIN 76523

3 B.S ACHARYA 26966

4 PRAGATI INDIAN OIL 21840

5 CENTRAL INSTITUTE OF FISHERIES TECH 150000

6 DIRECTOR OF HEALTH SERVICES (LAKSHYADEEP) 62750

7 INSTITUTE OF RURAL MANAGEMENT ANNAD 35955

8 FDA CHATTISGARH 67250
TOTAL 445,931
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ADVANCES GIVEN TO PARTIES FROM F.Y 2008-2009 TO 2012-2013

S.No. NAME OF PARTIES Balance
1 ABP PVT LTD. 14,134
2 ALL INDIA FOOD PROCESSING ASSOCIATION 2,167
3 AUTHORISED OFFICER CHENNAI 10,000
4 AUTHORISED OFFICER JNPT NHAVASHEVA. 10,000
5 AUTHORISED OFFICER SEA PORT CHENNAI. 10,000
6 BAG FULL 1,200
7 COMMISSIONER OF FOOD SAFETY, J&K 245,073
8 CONFEDERATION OF INDIAN INSTT 1,850,000
11 DAKSH EDUCATION & WELFARE SOCIETY 264,900
12 DEEN DYAL UPADHYAY 227,802
13 DIRECTORATE OF ADVERTISING AND VISUAL PUBLICITY (DAVP) 4,456,977
14 DY DIRECTOR SPIPA, AHEMDABAD 1,002
15 FICCI 79,750
16 GENERAL SECRETARY DELHI TELEGRAPH ACADEMY 50,000
17 H.S.C.C. INDIA LTD 16,414
18 INDIA TRADE PROMOTION ORGANISATION 200,000
19 INDIAN INSTITUTE OF MANAGEMENT BANGALORE. 437,698
20 NATIONAL INSTITUTE NUTRITION 4,743,444
21 S.S. BUILDCON PVT LTD GHAZIABAD 200,000
22 STATE HEALTH SOCIETY (IDSL) JAIPUR 456,400
23 UAHFWS FOOD SAFETY& STANDARDS DEHRADUN 161,600
24 DEPUTY DIRECTOR CHENNAI 110,000
25 DEPUTY DIRECTOR (F&VP) NBCC 44,394
26 DEPUTY DIRECTOR GUWAHATI 10,000
27 DEPUTY DIRECTOR - KOLKATA 62,336
28 DEPUTY DIRECTOR MUMBAI 90,000
29 LTC ADVANCE 196,363
30 PITAMBER SINGH 5,625
31 R. B. KHOTKAR 4,237
32 S.KHALDAR 10,000
33 S.S. TOMAR 86,400

TOTAL 1,40,57,916
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Separate Audit Report of the Comptroller & Auditor General of India on the accounts of the
Food Safety & Standards Authority of India for the year ended 31st March 2021.

We have audited the attached Balance Sheet of the Food Safety & Standards Authority of India (Authority) as at
31st March 2021, Income & Expenditure Account and Receipts & Payment Account for the year ended on that date
under Section 19 (2) of the Comptroller & Auditor General's (Duties, Powers & Conditions of Service) Act, 1971. These
financial statements are the responsibility of the management of Food Safety & Standards Authority of India. Our
responsibility is to express an opinion on these financial statements based on our audit.

2. This Separate Audit Report contains the comments of the Comptroller & Auditor General of India (CAG)
on the accounting treatment only with regard to classification, conformity with the best accounting practices,
accounting standards and disclosure norms etc. Audit observations on financial transactions with regard to
compliance with the Law, Rules & Regulations (Propriety and Regularity) and efficiency-cum- performance aspects,
etc,, if any, are reported through Inspection Reports/CAG's Audit Report separately.

3. We have conducted our audit in accordance with auditing standards generally accepted in India. These
standards require that we plan and perform the audit to obtain reasonable assurance about whether the financial
statements are free from material misstatements. An audit includes examining on a test basis, evidences supporting
the amount and disclosure in the financial statements. An audit also includes assessing the accounting principles
used and significant estimates made by management, as well as evaluating the overall presentation of financial
statements. We believe that our audit provides a reasonable basis for our opinion.

4, Based on our audit, we report that:

i. We have obtained all the information and explanations, which to the best of our knowledge and belief
were necessary for the purpose of our audit;

iii. The Balance Sheet, Income & Expenditure Account and Receipts & Payment Account dealt with by this
report have been drawn up in the uniform format of accounts approved by the Ministry of Finance,
Government of India;

iiii. In our opinion, proper books of accounts and other relevant records have been maintained by the Authority
in so far as it appears from our examination of such books;

iv. We further report that:
A. Balance Sheet
A.1 Assets

A.1.1 Fixed Assets (Schedule-8) - ¥23.07 crore

A.1.1.1 The Authority disposed off the unserviceable furniture items/ air conditioners/ chairs
etc. of the book value worth I48.84 lakh and same has not been reduced from the Fixed Assets
(Schedule 8). This has resulted in overstatement of Fixed Assets as well as Capital by 248.84 lakh.

A.1.2 Current Assets, Loans, Advances etc. (Schedule-11) - 3720.05 crore

A.1.2.1 In Schedule - 11B (Loans, Advances and Other Assets), the Authority has shown amount of ¥15.34 crore
and %2.28 crore under the head ‘Advance Rent Chennai Port Trust’ and ‘Advance Rent JNPT Mumbai’, respectively.

However, in actual, the Authority has hired land area (1306 sq. mtr. and 11873 sq. ft. respectively) on lease basis
for their office space for 30 years w.e.f. 29.01.2020 to 28.01.2050 by paying the lump sum amount of ¥17.09 crore
for Chennai and %2.53 crore for Navi Mumbai. As the Authority has acquired land on lease, this amount should
be reflected under Schedule - 8 (Fixed Assets) under the head ‘Lease hold building/Land’ and amount should be
amortised over the period of lease. Thus, reflection of the amount ¥19.62 crore (X17.09 crore for Chennai and 32.53
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crore for Navi Mumbai) in Current Assets (Advances) resulted in overstatement of Current Assets (Advances) and
understatement of Fixed Assets by 319.62 crore.

A.1.2.2 The Authority has given advances to M/s NBCC (India) Limited amounting to ¥24.05 crore for construction
of office building at Indirapuram, Ghaziabad (Uttar Pradesh) out of which NBCC has utilised ¥18.58 crore. This utilised
amount was required to be shown under Capital work in Progress under Schedule - 8 (Fixed Assets) and advances
should be adjusted accordingly. However, the Authority has shown this amount still under Advances which has
resulted in overstatement of Current Assets (Advances) and understatement of Fixed Assets (Capital work in Progress)
%18.58 crore.

A.1.2.3 Capital work-in-progress is the part of the Fixed Assets (Schedule-8) and should be reflected therewith.
However, the Authority reflected an amount of ¥45.90 lakh under the head ‘Stock-in-trade - Work-in-progress -
Northern Region (CHEB)’ in Schedule — 11 (Current Assets) instead of Schedule - 8 (Fixed Assets). This has resulted
in overstatement of Current Assets and understatement of Fixed Assets (Capital work-in-progress) by I45.90 lakh.

A.1.2.4 During the financial year 2020-21, Authority has received funds amounting to ¥2.01 crore as grant from
SIRDORABJI TATA Trusts towards the project Food Fortification Resource Centre (FFRC). The amount of grant
received/expenditure out of the grant incurred and balances therewith have not been disclosed / included in the
account. Non-inclusion of the funds/ bank accounts balance resulted in understatement of Current Assets and
Current Liabilities/Earmarked Fund by %2.01 crore. Similar comment was issued during the audit of previous year
accounts, however, no remedial action was taken by the Authority.

B. Income & Expenditure Account
B.1 Administrative Expenses (Schedule-21): 36.63 lakh

B.1.1 The Authority incurred an expenditure of ¥1.12 crore on procurement of various types of Computers/
Laptops/Software/Video Conferencing System/Apple Mac Book and booked these expenses as revenue expenses
i.e. other Administrative Expenses instead of Fixed Assets. Thus, incorrect booking of these capital items resulting
in understatement of Fixed Assets and overstatement of Expenditure by ¥1.12 crore.

C. General

C.1 No provision for retirement benefits has been made in the accounts in contravention of Accounting
Standard - 15 issued by 'CAI.

C.2 The Authority won prize money from Rockfeller Foundation New York in USD i.e. ¥1.47 crore and shown
under other receipts. However, disclosure of the same has not been made in the accounts under “Foreign Currency
Transactions”.

C.3 The Authority declared in its significant accounting policies that it was exempt from income tax, however,
it did not take action to recover the TDS amounting to I6.05 crore deducted from its income by income tax
department. The same may be pursued with the Income Tax Department.

Cc4 The Authority had made various payments on behalf of CDSCO on account of maintenance, electricity
expenses and water charges amounting to ¥11.01 crore since 2012-13 which were shown in Schedule-11 (Loan,
Advances and Current Assets). As this accumulated amount is recoverable since 2012-13, the same amount may be
recovered from CDSCO.

C.5 As on 31.03.2021, the Authority had outstanding advances of ¥1.41 crore since 2008-13 and I148.92 crore
since 2013-21. Except few adjustments, no adjustment of advances pertained for the period 2013 to 2016 were
made. This needs special attention and efforts for adjustment of advances.
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C.6 When a cheque issued by the department is not encashed by the receiver with in the validity period of
three months the same shall be cancelled and amount should be taken back in the cash book. However, there were
cheques worth %26.14 lakh which were issued during 2012 to 2020 but not yet encashed and thus have become
stale. Therefore, Authority shall cancel these cheques and take the amount back in the cashbook.

C.7 In Schedule 11 (Current Assets, Loan, Advance etc.) an amount of ¥11.05 crore was shown under the head
"Bank Balances-with Schedule Bank-Regional Offices Saving” which included balances of the regional offices of the
Authority. Scrutiny of records revealed that the bank balances of following Accounts were not matching with the
Bank Reconciliation statement provided by the Authority.

(Amount in %)

S. No. Regional Office Account No. Closing Balance as per Bank Balance as per Bank
Annual Account reconciliation statement
1. Cochin 3,247 77,97,159.70 68,58,740.80
2. Guwabhati 7,292 15,10,147 15,03,121.65

The differences pointed above needed to be reconciled.
D. Grants-in-aid:

The Authority received Grants-in-Aid of 2208.65 crore from Ministry of Health and Family Welfare during the year
2020-21. It had unspent balance of 230.47 crore at the beginning of the year. The Authority could utilise a sum of
Z233.25crore, leaving an unspent balance of 25.87 crore as unutilised grant, as on 31 March 2021.

E. Management Letter:

Deficiencies which have not been included in the audit report have been brought to the notice of the management
of the Authority through a management letter issued separately for remedial/corrective action.

V. Subject to our observations in the preceding paragraphs, we report that the Balance Sheet. Income &
Expenditure Account and Receipts & Payments Account dealt by this report arc in agreement with the books of
accounts.

Vi. In our opinion and to the best of our information and according to the explanations given to us, the
said financial statements read together with the Accounting Policies and Notes on Accounts, and subject to the
significant matters stated above and other matters mentioned in Annexure to this Audit Report give a true and fair
view in conformity with accounting principles generally accepted in India;

a. In so far as it relates to the Balance Sheet, of the state of affairs of the Authority as at 31 March 2021 and

b. In so far as it relates to Income and Expenditure Account of the surplus for the year ended on that date.

For and on behalf of C&AG of India
(Ashok Sinha)
s
—
o\ K
Place: New Delhi Director General of Audit

Date: (Health Welfare & Rural Development)
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Annexure

1. Adequacy to Internal Audit System

Ministry of Health and Family Welfare conducted the internal audit of Authority up to the year
2020-21. Further, internal audit wing was setup in Authority in November 2019.

2. Adequacy of Internal Control System
Cash book is maintained in electronic format.
3. System of Physical verification of fixed assets

Physical verification of fixed assets in respect of branch offices and Authority's headquarter was
conducted up to the year 2020-21.

4. System of physical verification of inventory

Physical verification of inventory like stationery and other consumables was conducted for the
year 2020-21. However, the last Physical Verification of Books was conducted for the year 2017-2018. Physical
Verification of inventory in respect of branch offices was not furnished.

5. Maintenance of Asset Register

The assets register did not show the progressive total of the various Assets and not maintained in
the prescribed formats shown under Schedule 8 — Fixed Assets.

6. Regularity in payment of statutory dues

No statutory liability of the Authority is outstanding as on 31.03.2021
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